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ABDUL QATYUM, NAWAB, SIR SAHIBZADA— ; 
Allegations. of partiality on the part of the Chair, 2533-34 
Blection of ——- to the Standing Finance Committee. 2789, 
General dixeussion of the General Budget. 533 

Indian Finance Bill— 

Motion to consider. 236. 

=, Motion for Adjustment re— 

Communal ‘riot at Cawnpore. 2882 2 
Summary trial and execution of Habib Nur at Peshawar, ,;4208. 

को 

L6,,22 a‘ 
४7 Motoin re consideration of Hig. aes in पलक 
cake rit the Indian Round, Table Co ce. 4466, -673, 687- 

: a SiN § aa) 
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‘ABDUL QAIYUM, NAWAB SIR SAHIBZADA—contd. : i 

Motion to reduce Demand for— 

** Army Department ?? re— 

Military expenditure. 823. 

“* North-West Frontier Province ’’ ‘re— 
: Retaining Regulation, No. IV of 90 and other Regulations in 

the North-West Frontier Province. 893-95. 
Oath of Office. 859 

Question (Supplementary) re— 

Adoption of the Zaildari system in the North-West Frontier Pro- 
vinee. 07! 

Election of Municipal Bodies.in the North-West Frontier) Pro- 
vinee. 407. 

ABDUL WARRIS— 
Question re arrest of Gulam Mohammad and ——. 222. 

ABDULLA, MAULANA— 

Question re date of arrest and detention of Lala Shanker Lal and 
222. 

ABDULLA JAN, KHAN SAHIB— 
Question re arrest and release of —— at Charsadda. 75-6. 

ABDUR RAHIM, SIR— 
Allegations of partiality on the part of the Chair. 2530, 

Appointment of to the Committee on Petitions. 497 

Bengal Criminal Law Amendment (Supplementary) Bill— 
Motions to consider and to circulate. 3 

Code of Criminal Procedure (Amendment). Bill—(Amendment of 
section 44)— 

Motions to refer to Sclect Committee and to circulate. $4749 

७55 Disposal of public business after the walk out of a section of the 
House. 2606, 2608, 260, 2624. 

Indian Finance Bill— 
Motion to consider, 2273-78. 
Consideration of Schedule IT. 2459-60. 

Consideration’ of Schedule’ TV. 2649-5, 278-4, शाह 
Consideration of Schedule TV, Part I, as recommended. by His 

Excelleney the Governor General. 2749-5 

Motion for Adjournment re— 
a against the General Council of Burmese Associations. 

Summary trial and execution of Habib Nur at Peshawar. 23-6, 

Chee sae sy si tin oni f the Par! tary Papers in connection with the 
Tndian d Table Conference. 48-47. i 

Settl it arrived at between Government and the Congress. 
729. 
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ABDUR RAHIM, SIR—contd. 

Motion to reduce Demand for— 

“ Bxeeutive Couneil ’? re— 

Neglect to effect. substantial retrenchment. in all departments. 

739-40. 
‘* Foreign and Political Department १? toms 

Practical exclusion of Indians from the Foreign and Politieal 

Department. 2035. 

“ North-West Frontier Provinee ’’ re— 

Retaining Regulation No. IV of 90] and other Regulations in 

the North-West Frontier Province. 895-98. 

«5 Railway Board’? re— 
4 

Indianisation of the Railway Board. 270-7. 

Representation of Muslims in Railway services. 245-48. 

Oath of Office. 2: 

Punjab Criminal Procedure Amendment (Supplementary) Bill— 

Motion to consider. 64-62. 

Question (Supplementary) re— 

Alleged ill-treatment of volunteers of the Khudai Khidmatgar 

movement in Charsadda. 236. 

bay age of local bodies in the North-West Frontier Province. 

562. 

Demolition of a monument erected’ by the Municipal Committee of 

Peshawar and imprisonment of Mr. Allah Baksh Yusifi. 235. 

Publication and circulation by the Inspector General of Police of 

an account of the Peshawar riot. 234, 

Release of Maulana Abdul Ghaffar Khan of the North-West 

Frontier Province. 964 

Reported security scheme for railway stations. 792. 

Treatment of Congress volunteers in, Charsadda. 405. 

Resolution re policy of repression. 640-42. 

Salt (Additional Import Duty) Bill— ; 

Motions to ider and to cirenlate. ©2838, 2859-60. 

Separation of Burma from India (Discussed under the Indian 

Finance Bill), 2094-96, 2098. I 

Statement regarding proposed confidential meeting with His 

Excellency the Commander-in-Chief. 2435-36. | 

ABOLITION OF CAPITAL PUNISHMENT BILL— 

See “ Bill(s) ””. पर eA 

ACCIDENTS— Ones 
Question re— का 

— caused by military lorries in Peshawar Cantonment. 2: 

—— on the Forest Ropeway Work at Thal. ॥08. 5 / / । A 

| _ Inauiries into railway ——. 7280. ee 

> Railway —. 
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ACCIDENTS—conid. 

Question re—contd, 

Refusal of facilities to office-bearers of the Bengal and North 
Western Railwaymen’s Association to im te measures for 
prevention of —— in railway workshops. 2344. 

ACCOUNTANCY BOARD— 

Question re establishment of an Indian ——. 335. 

ACCOUNTANT(S)— 

Question re— 

—— appointed by the Railway Board. 222-8. 
Appointment ‘of a Muslim --- in the Delhi General Post Office. 

2052-53 
Appointment of —— in the Government of India Press, Aligarh. 

2209-0,. 2593. 
Appointment of -—— in the office ‘of ‘the Controller of Railway Ac- 

eounts. 968-69. 

Appointment. of 
"बाएं! 

in the, Posts and Telegraphs. Department. 

Communities represented by clerks and in certain Post Offices. 
794. 

Duties and pay of Postal ——. 346-47. 

_ Examinations open to ——. . 53], 
5 40 of —— by, the Controller of Railway Accounts’and the 

‘Chie: ६2020 ee of Railways. 722-23. 
» Recruitment of ——— to the Caleutta Offices of the Printing and 

Stationery Departme 2063 

ACCOUNTANT GENERAL— 

Question re— 

Appointment of Sikhs in the Military ——’s Office. 620. 
Appointments in the office of the Deputy , Posts and Telegraphs, 

Delhi. 624. rei रु § 
Distribution of work in the office of the Deputy ——, Posts and Tele- 

ei phs, Delhi. 624-25... 
Reeruitment to the office of the ——, Central Réventes, and the = 

Pay and Accounts Office, Delhi ) ¥OT 

ACCOUNTANT GENERAL, CENTRAL REVENUES— ता * 
Question re intment of Muslims to the elerical establishment of 

the ——. श0-ा . 
Sir: . ! i frnanan 
ACCOUNTS = "Ghiy "tad. yada Suna esis 

Demand for Grant in respect of separation of —— from Audit. 
2038. Sits a 
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ACCOUNTS DEPARTMENT— 

Question re— 

Additional selection grade appointments in the —— of the Bombay 
General Post Office. 399. 

Administrative appointments in the Railway ——. 22-2. 
Appointments in the —— of the East Indian Railway. 969. 
Publication of figures of —— of Railways. 566. 

ACCOUNTS OFFICE(S)— 

Question re— 
Alleged anti-Muslim policy in the Railway Clearing ——, Delhi. 

Allowances of clerks in Railway Divisional —— at Karachi and 
Quetta. 67-68. 

Appointment of Muhammadans in certain 2072-73. 

Appointment of Muslims in in railways. 565-66. : 

Appointment of Muslims in eivil ~——. 729-30. 

Appointment of Sikhs in Posts and ‘Telegraphs 

Appointments in Railway 728-29. 

\ttendance of employees of the Railway Clearing —— at lectures 
and meetings arranged’ by the Congress. “I 

Death, sickness and retirement of clerks of the Railway Clearing 3 
Thi. 409-0. 

Grant of compensatory allowance to certain clerks in Divisional 
in Karachi and Quetta. 69-70. 

Grievances of the Railway Clearing —— staff at Delhi, 408-v9 

Lack of Muslims in the Railway Clearing 08-83 

Muslim clerks in the Rates Register Branch of the Railway Clear- 
ing ——. 083. के 

Non-grant of leave in the machine section of the Railway Clear- ; 

ing 
Participation of employees of the Railway Clearing —— in anti- 

Government demonstration. 006-07. a? 
Recruitment and pay of clerks in the Divisional —— of the North- 

Western Railway. 67. 
Reeruitment of clerks to ——. 404. कं 

825. हे 

Reernitment to certain ——. 062. ' 2 

Representation of Muslims in ——. 709-0, 70. 

Retention of Muslims on reduction of staff of —— and. Audit 7 
Offices in Delhi. 7775 4 pagan । 

ACCOUNTS SERVICE— rant yee है 

Question re— t {nage i 

व 0 Appointments and. promotions in the Indian Railway =~. श्शा, a 

Representation of ‘Muslims in the Subordinate ——.' 770- 4 
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ACHESON, MR. J. G.— 

Motion for Adjustment +6 summary trial and execution of Habib Nur 
at Peshawar. 26-9. 

Motion to reduce Demand for— 

“‘ Foreign and Political Department ’’? re— : 
Practical exclusion of Indians from the Foreign and Political 

Department. 2036. 

“North-West Frontier Province ?? re— 
Retaining Regulation, No. IV of 90] and’ other Regulations in 

the North-West Frontier Province. 887, 889, 892-93. 
Oath of Office. 29. 

Statement laid on the table by —— re the construction of a children’s 
ward in the Peshawar Hospital. 432, 2076, 

ACT(S)— 
Child Marriage Restraint— 

Question re— 
Exclusion of Muslims from the operation of the ——. 696. 
Prosecutions under the ——. 302-03, 464. 

Criminal Law Amendment— 
Question re acquittal of Mr, Asaf Ali and Mr, Faridul Haq Ansari 

Sale of Goods— __ — ate Question reapplication to Berar of the ——.  995- 

convicted under the . 394-95. 

Foreigners’— 

Question re operation of the 297-98. 
Accom modatis - Am: endment ta 

bey Question re the ——. 992.93, 
Ineome-tax— gai ne 

Question कह carrying forward of losses under the ——. 336. 
Indian’ Railway’ (Amendment) — 

Question re the ——. 790. 

Indian Suecession— 

Question ye application to Berar of the ——-_ 996. 

Question re inadequacy of the provisions of the ——, of 3920. 
400. 

ar re supply to Members of copies of. —— being amended. 

Question re— 
Amendment of the 32, VAR 
Cireular re application of the ——. 225, 

Steel Proteetion— satel) 

‘ee. Question re quantity of steel and’ iron imported into India before and after enactment of the ——. 78:I9. 
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ADDRESS— ० 

---- by His Bxcelleney the Viceroy to Members of the Council of 
State and the Legislative Assembly. 2787-89. 

— by His Excellency the Viceroy to the Members of the Legislative 

Assembly. 48-50. 

ADFOURNMENT(S)— 

Motion for re— 

Action taken against the General Council of Burmese Assoeiations. 

796, 87-34. 

Leave granted by the Honourable the President. 796. 

Communal riot at Cawnpore, 2834-35, 2874-97. 

Leave granted. 2885. 

Death sentences passed in connection with the Sholapur riot. 4-5. 

Withdrawn. 5. 

Failure to preserve law and order in the Pegu division and Toungu 

district of Burma. 2900. 

Leave: refused, | 2900. 
\ Murder of Muslims at Mochi in the Mirzapur District. 2433-34, 

Leave refused. 2434. 

Summary trial and execution of Habib Nur at Peshawra. 60, 

205-24, 

Leave granted. 60. 

Adopted. 224. 

Formation of a Board for the —— of the Posts and Telegraphs 
Department. 775. 

Land Revenue in Madras. 256-57. 

ADMINISTRATIVE AREA— 

Question re reshuffling of the —— of State-owned Railway. 564. 

ADMINISTRATION COMMERCIAL LINES:WORKING' EXPENSES 
(RAILWAYS) — 
Demand for Excess Grant. 982. 

ADMINISTRATION OF AGENCY SUBJECTS— 
Demand for Excess Grant. 980. 

ADMINISTRATION OF JUSTICE— ie FEE. 

Demand for Grant. 2039. ne Kae! 

Demand for Supplementary Grant. 984. ) 

ADMISSION CARDS— ecbe WACEL = 

Question re— ५ १959790 

|. ——— issued! for the inaugural ceremonies of New Delhi. 252-53. 
‘Issue of —— for the inaugural ceremonies of New Delhi. 58-59. 
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30 INDEX TO LEGISLATIVE ASSEMBLY DEBATES, 

ADVANCES— ‘ 

Demand for Supplementary Grant in respect of Loans and —— bear- 
Interests, 278-82 

ADVISORY BOARDS— 
Question re —— on Railways. 459. 

ADVISORY COMMITTEE(S)— 
Question re— है 

Arrangement of —— in cantonments. 348. 

Meetings of ——. 867. 
Resolution re appointment of an on Retrenchment. 38004-7. 

ADVISORY COUNCIL FOR RAILWAYS— 

Election of Members to the Central ——. 433. 

AERIAL COLLEGES— 
~~ Question ye establishment of military, naval and —— for Burmans. 

]4], 

ABRODROME— 
Question re— 

i 
Appointment of a Muslim as —— clerk in the Civil Aviation Office. 

2498. ? £3 t 
Estimated cost of the projected —— at Chittagong. . 384-85. 
Provision of flying. practice for Indian. —— Offieers. 2594. 

AEROPLANES— 
Question re —— hovering over Bardoli:’*70]. 

. AFRICA— 
_. Question re— oe न 

Appointment of a Trade Commissioner in East ---- 492. 
Appointment of Trade Commissioner in Turkey, —— and Japan, 

ee 

aR Ipdian seprecepiation before the Joint Parli ry ¢ ittee on 
a 493-94. 

Difficulties of deck passengers travelling between: Bombay and 
East ~ 492, 

Status of Indians in East ——.. 75-6. 

AGE OF CONSENT COMMITTEE— 
Question re report of the —-. 283-84, 

AGENCY SUBJECTS— 
Demand for Grant in respect of payments to Provincial! Governments 

on account of administraiion of —-> 2038. 

AGENT(S)— SRA बल पर कर 
Question re— ee ‘ 

Appointment ‘of ‘an Indian ‘Seeretiry tothe’ of the Bast Indian 
“O° Railway. "2330 a 
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(S)—contd. 

Question re—contd. | 

Distress of Extra-Departmental Postal ——. 220; 

AGGARWAL, MR. JAGAN NATH— 

Cantonments (Amendment) Bill— 

Consideration of clauses 7 and 8. 58-9. 

Election of to the Standing Finance Committee. 5, 2789. 

General discussion of the General Budget.. 540-45. 

General discussion of the Railway. Budget. २050-55, 

Indian Finance Bill— 

Motion to consider... 2i73-79. 

Consideration of Schedule TV. 2680-08, 
Motion to reduce Demand: for— 

८6 Army Department ”? re— 

Military Expenditure. 796-803. 

“ Railway Board.” re— 

Indianisation of the Railway Board. 268-69. 

Indianisation policy in the railways, 300-07. 
Oath of Office. 75. 

Punjab Criminal Procedure Amendment (Supplementary) Bill— 
Motion to consider. 55-56. हि 

Question re— | >> ae ag as ony cake : 
— of building and drainage bye-laws in New Delhi, 

Allotment of ‘bungalows in the Mayo Gardens, Lahore, to junior 
officers. 246. 

Appointment of railway apprentices trained at the Moghalpura 
Engineering College, Lahore. 329. = 

Appointment of Superintendent of Edueation, Delhi and Ajmer- 
Merwara. 477-78. ie 

Arrest of Messrs. Virendra and Ihsan Elahi, 7420-2. 
Bungalows for jtmior officers at divisional headquarters of the North 

Western Railway. © 2475-I6. Cig 

Card and metal passes on railways. 244-5. 

Carrying out the terms of the political settlement, 2723-24. 

Closing of a gate leading to the Gujrat railway station, 2725-26. 
' Exclusion of several resolutions from the agenda of a meeting of 

the Ambala Cantonment Board. 5-52. 
Expansion of civil aviation in India. 395. : 
Expulsion of certain persons from Kirkee Cantonment.. 99-92, 
ion of Commissions in the Indian Veterinary Corps to Indians. 

House Accommodation Amendment Act. 992.93, कक का 2 
Inadequate drainage in Cawnpore Cantonment. 998... 
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AGGARWAL. MR. JAGAN NATH—contd, न r 

Question re—contd. 

Interception of a telegram sent by Mr. Makhhan Lal, when expelled 
from Jubbulpore Cantonment. 246-7. 

Introduction of an elveted Board for Shahjahanpur Cantonment. 
247. 

Leave rnles for jourieymen mechanics on the North-Western Rail- 
way. 329. 

Persons expelled from Ambala Cantonment. 99. 

Probationary period of recruits of the superior revenue establish- 
ment of State Railways. 227. 

Provident Fund for apprentice mechanics on the North-Western 
Railway. 328-29. 

Racial diserimination in recruitment to the Mechanical Branch of 
the North-Western Railway. 328. 

Railway Officers’ Rest House at Simla. 243. 

Railway passes for Anglo-Indian and Indian upper subordinate 
railway staff. 229 

Railway passes of junior gazetted railway officers, 228. 

Recruitment of Indians as foremen in the Carriage and Wagon 
Shop at Moghalpura. 330. 

Reeruitment of Indians as M-chanical Engineers on Railways. 
329-30. 

Rents of bungalows for officers at divisional headquarters of the 
North-Western Railway. 245 

Return of sites to house-owners in Cawnpore. 993-94 

Transfer of certain clerks from the Railway Board’s Office to the 
Office of the Controller of Railway Accounts. 2064-65. 

Transfer of the District Judge of Dera Ismail Khan from that dis- 
triet. 2724-25. 

Question (Supplementary) re— 

Aequittal of Mr. Asaf Ali and Mr. Faridul Haq Ansari, convicted 
under the Criminal Law Amendment. Act. 394. 

Arrest of Mr. Virendra, a student of the Foreman Christian College, 
Lahor>, 492 

Cost of the Meerut conspiracy case. 490-9]. 

Transportation for life of Pandit Jagat Ram. 40-02. 
Resolution re amendment of Legislative Assembly Electoral Rules. 

48-29. 

Special Marriage (Amendment) Bill— 
Motion to consider, 592-95, 60I. 

AGREEMENT. 

Question re termination of the —— with the Bengal and North-West- 
erm Railway. 77-78. 

AGRICULTURAL COMMUNITY (IES)— 

See ‘‘ Community (ies) ’’ 
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AGRICULTURAL DEPARTMENT— 

Question re employees of the —-- in Bombay Presidency. 493-94. 

AGRICULTURAL IMPROVEMENT— 

Question ye prizes for 255. 

AGRICULTURAL PRODUCE— 

Motion to reduce Demand for ‘‘ Customs ’’ ve not taking steps to raise 
the price of ——. 955-56. 

AGRICULTURAL RESEARCH— 

Election of Members to the Governing Body of the Imperial Council 
of ——. 43, 2078, 237. 

Motion +e election of Members to the Governing Body of the Imperial 
Council of a 

Question re activities of the Council of ——. 2585-89. 

AGRICULTURAL RESEARCH INSTITUTE— 

Question re —— at Pusa. 559-60. 

AGRICULTURE— 
Demand for Grant. शवी, 
Question re improvement of ——-. 560. 

AGRICULTURIST (S)— 
Question re— fe 

Admission. of non- —— to an agricultural examination. 2353. 

Alleviation of the distress of ——. 332-34. 

Mass education of ——. 2209. 

AHMED, MR. K.— 
Code of Criminal Procedure (Amendment) Bill—(Amendiment of 

section 444)-- 
Motions to refer to Select Committee and to cireulate. 936, 938. 

Disposal of public business after the walk out of a section of the 
House. 26-2, 269-2. 

Election of to the Standing Finance Committee. 5. 

Expressions of regret by on the death of Pandit Motilal Nehru 
677-78. 

Expressions of regret by ——- on the death of Sir Jamsetjee Jeejee- 
bhoy. 742-43. 

General. discussion of the- Railway Budget. 009,.00, 06. 

- Indian Finanee Bill-- r 

Consideration, of Schedule. IT. . 2547, 256. 

Consideration of Schedule ITT. 2623-25 

» Motion for Adjournment re— 

onal riot at Cawnpore. 2880; 2887, 2887,’ 2888, 289, 2895, 

es trial and execution of Habib Nur at Peshawar. 205, 
i 
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AHMED, MR. K.—contd 4 

: Motion for Adjournment re—contd (| 

न्भु Consideration of the Parliamentary Papers in connection with the 
Indian Round Table Conference. 656 

Election of a Conimittee to consider propsoals on the salt industry. 
: 232 

Eleetion of Members to the Court, of the Delhi University.) 747- 
49, 

Election of Members to the Standing Committee on Emigration. 
977, . 

j Pee + Motion to reduee Demand for ‘‘ Railway Board.’’ re representation of 
2 Muslims in Railway services. 794, 395, 96,,250, 252. 

Ry Oath of Office. 2. 

io Punjab Criminal Procedure Amendment. (Supplementary) Bill— 
a Motion to consider. 70-7 

Question (Supplementary) re— ‘ 
i Aequittal of Mr. Asaf Ali and Mr. Faridul Haq Ansari, eimvicted 
| under the Criminal Law Amendment Act. 395. 

Allotment of seats for the people’s fair in Delhi....099. 

ae of loéal bodies in the North-West Frontier Province. 
56-62. 

Appointment of Muslims in the office of the Director of Civil Avia- 
tion. 2493-97. 

Cancellation of passport granted to Rev. U. Ottama. 2485-86. 

Customs duty. 2824. 

Disposal of {buildings formerly used by District Opium Officers. 
096-97, 

Election of municipal bodies ‘in the North-West Frontier Province. 
40' 

iz Establishment of a Co-operative Training Institute at Bolpur at 
Bl Gosaba, 400]. 
| Expenditure incurred on the inatigural functions in’ New Delhi, 

4 48-29. 
Facilities for booking of goods at New Delhi railway station, 2830. 
Franchise of Indians in Ceylon. 59-60. 

Freight rates for the transport of wheat. 094. 

Gazetted officers in the Shipping Offices in Caleutta. 078-79. 
oles of facilities ‘to Indians visiting sugar factories in Java. 

be peg in the Posts and Telegraphs Department. 

Participation of employees of the Railway Clearing Accounts! Office 
in anti-Government demonstration. 006 

Persons convicted in the Lahore Conspira¢y Case. 906, 907 3 
Police lathies. 59. 
Policy of colonising the Andamans wtih Moplahs. 2499-2507॥ 
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AHMED, MR. K.—contd. 

Question (Supplementary) re—contd, 

Provision of warm coats, etc., for telepgraph and telephone line staff 

in the Bihar and Orissa Cirele. 57. 

ee ए पड़े of employees of the Government Power House, Delhi. 

Releasé of Maulana ‘Abdul’ Ghaffar Khan of the North-West 

Forntier Province. 964. 

Report of the-Tariff Board -on the question of protection to the 

Morarji Chemical Works. 2826, 2827. - 

Representation of ryotwari jJandholders in the Legislatures. 469. 

Separation of Burma from India. 66. 

Separation of the Bxecutive from the Judiciary. 744, 2489-90. 

Steel used for bridges on the Bengal-Nagpur Railway. 395-96. + 

The people’s fair in Delhi. 098. 

Thumb impressions of political prisoners. 298. 

Tickets isstied for the inaugural ceremonies of New Delhi. 903, 904. 

Treatment of Congress volunteers in Charsadda. 405. ~ 

Resolution re— ४ | 

Additional payment for rails to the Tata Tron Stee] Company. 

2969, 2973; 2978: ; ; cto ) म हर 

Amendnient of Legislative-Assembly Blectoral ‘Rules. ~ 474-6, 428, 

429, 422, 424, 426. ait 3 

Appointment of an Advisory Jommittee on Retrenchmient. 3009, 

300, 304, 3076. : 

Policy of repression. 63l. 

Salt. (Additional Import Duty): Bill— ent Tet 

Motions to consider, and..to. circulates -2843.' » 

Special Marriage (Amendment) Bill— . 

Motion to consider. 576, 578, 58l, 582, 583, 584. 

Wheat (Import Duty) Bill— ‘ei रे 

Motions to consider and, to circulate. 2908, 2909, 290, 2944, 2922. 

ATR MAIL— sort ware 

Question re— bait 

Delay in inauguration of the Indian —2— Serviee.- 232. 

i Inauguration of an’ Indian State “Serviee. 232. 

Machines used for the the Indian —— Service. 232: 

ATR SERVICE— ae VETO Nae हे न 

Question re refusal of permission to Imperial Airways to run an -—— 

in India. 
tyres 

AMER 
€juestion re— Gea : sia eT 

Abnormal infantile death-rate in. —— and Beawar. 2098. 5 | 

Appointments. in’ the Carriage and Wagon Department of tha 

Bombay, Baroda and Central India Railway at ——. 2825. 

‘L9OLAD 

884 
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AJMER—contd ‘ $ 376 GRETA 

i Question re—contd “ n 

; 4 Appointments of Indians in the Carriage-and Wagon Shops!of the 
= Bombay, Baroda and !Central India Railway at J) 3905. 

rs ’ ५ Diwanship/of| the Durgah Khawajah Saheb in ——.,.239-40. 
Fitters and carpenters promoted to clerkships on the Bombay, 

» Baroda and Central India Railway at 325-264 

z Hardships of pilgrims to ——. 738) 

‘ Numbervof workmen and: muster clerks, ete.,-at the Carriage and 
Loco. Shops at —=.°'23: 

Pay of clerks at the Railway Carriage Shops at) ——+. 2326. 

Transfer to ‘‘ C ? Class of ‘‘sA.’’| Class ‘prisonéts in the >> Central 
Jail. . 550. 5 

, AJMER-MERWARA— 
Demand for Grant. 2045, 

Qeestion #€--. roel'Ts + 
नह 5 “> Appointm off Superintendent of ‘Education Delhi: and) ——. 
a i 477-78. पिच 

प् Grants for education, ete., given to the North-West Frontier Pro- 
Is ..., ..¥inee and ——.. 293-9 i i 
| हम Introduction of compulsory primary education in ——. 294-95, 

AJMER-MERWARA COURT-FEES (AMENDMENT). BILL— 

See *‘ Bill(s) ”’ 
! AKALPOSH=«)\9! 

Question re the —— post office. 2833. a 2 OL 

ALEXANDER, MR. W.— entrar 30 sentlod 
Motion to reduce Demand for ‘‘ Railway Board ’’ re construction of 

a new railway between Kollengode and Cochin. 262 

Oath of Office. 2. 
ALIGARH— 
~ Question re— 

Alleged running of a private pres’ at Simla by the Head clerk. 
Government of India Press 2 

Appoi f ant in the Government of India’ Press, 
— +p) 2209-40,::2593. .. 

Appointment .of,. foreman printer in the Government of India 
Press,,-——,; 22]4 

Disposal of waste paper from the Government of India Press, 
220-]] 
हि 8 of the Superintendent of Post Office, —— Division. 

| 

Representation of Muslims in the elerieal establishment of the 
Government of India Press, ——. 25: 

ALPIORE— | ५ 
Question ré rt Gaga of Muslims in the Governmerit Test House 
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ALLAHABAD.— ; 

Question re— 

Complaints, against, Khan Sahib 5. M. Yusif Quraeshi, Superin- 

tendent. Railway Mail Service, ——, of communal bias against 

Hindus. , 2959-60. 

Detention at the —— Post Office of packets of the Bhavishya. 

22 6. 

Facilities of Railway Mail Service Officials at——,. 2634-35. 

ALLAHABAD DIVISION— 
Question. re—_ , 

Appointment of a Muslim Controller in the-—— of the East 

Indian Railway. 965. } 

Appointment of Muslim guards. in» the-+-—~ of the East Indian 

Railway. 964-65. 

Pay, of veneers in the Bast, Indian Railway. High Schools of the 

ALLAH BAKHSH KHAN TIWANA, KHAN BAHADUR MALIK— 

Oath of Office. . 4 ४ 

ALLAH BAKSH YUSIFI, MR.— 
Question ‘re deniolition of 4 monument ‘erected by the Municipal 

Committee of Peshawar and imprisonment of ——. 234-3 

ALL-INDIA RAILWAY TIME TABLE— 
See ‘Time Table ”’ 

ALLOW ANCE(S)— 
Demand for grant in respect of ‘Staff, Household and—— of 

the Governor General ”’. 207 | 
Motion to reduce Demand for— 

“Staff Household and of the Governor General ’’ re, Hill 
journey and reduction of extent of the Simla exodus. 
202I-3. 

Request to the Viceroy for some voluntary surrender of emolu- 
ment for the needed retrenchment. 203-88. a 

Room for ideration reducti 207-श. 

Question re— 

eto privileges of officers of the Indian Territorial. Foree. 

——for certain postmen in the Madras. General P. a7 er ‘ost. Office. 

——for workers in the East Indian Railway Press, Caleutta for 
work in connection with the Railway Conference. 694. 

——of apprentices at the Kharagpur Railway Workshops. 462. 

= of clerks in Railway Divisional Aceo arachi 
and Quetta. 67-68. ४०५, ae जप 

—— of Medical Officers at the Indian Military Hospital, Meerut. 
Prone 6३४ 
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ALLOW ANCE(S)—contd. 
Question re—contd. | 

paid to Government servants. 970. 

‘Curtailment of special —— to Government servants of non-Asiatie 
domicile. 502-03 

Daily —— of Traffic Inspectors on the East Indian Railway. 
2429. 

Grant of compensatory to certain clerks in Divisional Ae- 
counts Offices in Karachi and Quetta. 69-70. 

House rent——for Sub-Postmasters in Bombay. 398. “i 
House rent of Government of India ministerial staff at ह 

Simla. 2634 
Motor ear —— of the Medical Officer in charge of the Cantonment 

General Hospital, Meerut. 995 
Pay and of peons of the Karachi Custoni Howse. 2053-54. 
Rates of travelling ——for duftries in’ certain Departments. ह 

877. 
Simla rent ——. 2627.28. 
Travelling for record suppliers and duftries’ of ‘the Imperial 

Record Department. 2899-2900 oO | 
Travelling ——of Members of the Legislatures. 43 
Travelling —— pald on transfer to certain duftries and record 7 suppliers. 2066 
Travelling —— paid to witnesses before. the Haj Inquiry Com- 

mittee. 855-56. 
ALLOWANCES AND PENSIONS. SUPERANNUATION— 

Demand for Grant. 2044. me AMALAPURAM— OA ee 
Question re pay of the Sub-Postmaster, “~ gub-Post Office. 256... 

AMBALA— 5 
Question +¢— 

| 
os Discharge of Cantonment Fund employees . at ——.... 90809 

Election of Members to. the —— Cantonment’ Board. 430 
Exclusion of several resolutions from the agenda of a meeting of the-——Cantonment Board. 5-52 

_. Extension of the term of the Cantonment Board. 345 
Introduction of compulsory and free primary education in —— = Cantonment... 343-44 
Persons expelled from — Cantonment. 99. SES A AMNESTY— _ . 

Question .re grant of an'—+ to political ‘prisoners, 37, AMRAOTI— ¢ a 
_. Question 0767 lost by the Great Indian: Peninsula Railway at | 

Question re policy of colonising the —— with Moplahs. 2499-2502 
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ANDAMANS AND NICOBAR ISLANDS— 

Demand for Grant. 2045. - 

Demand for Supplementary Grant. 986. 

ANGLO-INDIAN (8)-- 

Question re— 

Complaint against the Buropean and— employees at the Nasik 

Road Security Printing Press. 544 

Percentage of and Indians in certain appointments in the 

Posts and Telegraphs Department. 202 

Political activities by —— and European railway servants. 253. 

Railway passes for and Indian upper subordinate railway 

staff. 229. 

ANKLESARIA, MR. N. N.— 

Code of Criminal Procedure (Amendment) Bill—(Amendment of 

section 744) --+ 
Motion to cireulate. 837-4 

Congratulations by —— to Sir Tbrahim Rahimtoola on his election 

88 President of the Legislative Assembly. 42. 

Flection of —— to the Central Advisory Council for Railways. 

497 
Election of —— to the Salt Industry ‘Committee. 969: 

Indian Finance Bill— 5 

Motion to consider. 2225-38, 2234, 2292. 

Motion to reduce demand for ‘‘ North West Frontier Province 

retaining Regulation No. IV of ॥90 and other Regulations in 

the North-West Frontier Province. 890-92 

Oath of Office. 2. 

Punjab Criminal Procedure Amendment (Supplementary) Bill— 

Motion to consider. 77. 

Question re— 

Conditions of transfer of Government employees from the Public 

Works Department to the New Delhi Municipal Committee 

232-22 
Disciplinary action against certain employees of the New Delhi 

Municipality. 2322. 

ANSARI, MR. FARIDUL HAQ— 

Question re acquittal of Mr. Asaf Ali and —— convicted under the 

Criminal Law Amendment Aet. 394-95 

ANTI-GOVERNMENT DEMONSTRATION ५ 

Question re ‘participation of employees ‘of the Railway Clearing 

Aceounts Office jn——. 7006-07: 7: ; 

ANTLMUSLIM POLICY— 
Question re alleged ——in the Railway Clearing Accounts. Office, 

New Delhi. 700. 
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Bengal Criminal Law Amendment (Supplementary) Bill— 

Motions to consider and to circulate. 99-02 

Election of ——to the Publie Accounts Committee. 237 

Blection of ——to the Standing Finance Committee for Railways. 

52. ; 

Géneral discussion of the Railway Budget. 5:308-77 

Motion to reduce Demand for— 

+ Gustoms” re inadequate représentation of Muslims im the Cus- 
toms Services. 95-I7, 928-29 

; “ Railway Board ’’ re— : 

। Representation of Muslims in ‘Railway Services. | 273-79, 252- 
3 

Oath of Office. 2 AM ALAR SCRRY 

Question re— 
Alleged running of a private press at Simla. by the head clerk, 

यु Government of India Press,; Aligarh. , 2329. 
goles): Appointment) of a Muslim on the clerical staff, of the Imperial 

Library, Calcutta. 703. ,.;..) 

a7 Appointment, of a Muslim tothe, Imperial Library, ,Caleutta 
9, 

Appointment,-of Muslim,Superintendents. in Government of [India 
Offices. 74. 

Appointment of Muslims.as Head.Assistants in the office of the 
4... Director, General of "Dans and Telegraphs. 7-2 

_»» Appointment, of, Jims in the, office of the Railway Boat!” 703 
Appointment of Muslims. in thew vision of, fice of the 

Director General of Posts an ites Aon 
Appointments in the Imperial Bank of India 882 

tial) 

Assam-Bengal Railway. 88]. St. अब 8005 हे) er 

: Assistant Traffic Superintendents on the Assam-Bengal,, and 
oi) .Hastern Bengal. Railways... 709. 

Authorities responsible for, appointment, of, clerks and. probationers 
in a postal circle. 386 

id Classification .of Muslims for the census... 884 
Clerks entrusted with duties of assistants in| the. offiee of the 

Director General of Posts and Telegraphs. 73. 
Communications on money order forms. 424 
‘Communities ‘represehted amorig Postmasters'\in’ the ‘Benial’ and 

Assam, Postal Cirele. 386.” i 
Division into ‘‘ Minority तल and “ Majority ”’ communities.) 387., 

2 Duties of ‘record lifters inthe office of: the Director General of 
Posts and Telegraphs:' धरा. i (१ Pores b 

Duties of Superintendents in the office of the Director General 
.., .of Posts and Telegraphs, 78. 

Employment of Muslims in arsenals. 75 

# ‘ - 

att 
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Question re—contda. ‘ ; 

mployment of Muslims in ‘the provision section ofthe! Master के 
5 

General of Ordnance’s ‘Branéh. | ग5, 0077५ 

Employment of Muslinis’ in’ the Railway‘ Clearing’ Office!“ 7I4-L5 

Estimated cost of, the projected aerodrome at Chittagong. 384- 

85 

Expenditure on litigation by . the Assam-Bengal and Eastern 

Bengal Railways. 

Inspectors of Railway Mail Service required to’ travél in mail 

vans, 2488. 

Lease of land by the Port Commissioners of Chittagong. 384. 

Loading, and unloading at the Chittagong jetties. 385. it 

,,Misappropriations on the Assam. Bengal Railway. 708 

Mis-statement. of facts by candidates for Public Service ‘Commis- 

sion examinations. 2329-30. 

Misuse of posteards by illiterate people. 70 

शक मल Assistahit’- in’ Departments ‘of the Governient: of India. 
QAOITKATIDE 

ERO 

90.0प | 

Muslim Officers on certain railways. 709. ५५ Keolthaa®) 

9 Non-transfer, of the Deputy» Postmaster General,,.Dacea, and re- 

eruitment,, of Muslims, in..Chittagong:, 388. oc jcigccs 

Numbers of daily wage-earnerg’on railways, 7! yiti 

Provision ofan! additional, railway; station...to.,;jthe, north of 

sil oy-Ghittagong. SBP nn eoinn 
Public holidays in India 

Railway to Patenga point; in, Chittagong, 88le-qyp p jaan: 

Recommendations of the Public Accounts, Committee. .. 882.) 

Recruitment of clerks in the Bengal-and,.Assam,,Postal Girele. Fd 

385-86. मे 
०: OR-Bat ©} Lerenest 

bre ७४5४ of minority communities on the Bas ar Be al Rail- = 

Recruitment! of staff. in Railways. B86) 708) ant fanciotl ५ 

Reductions in the office of the Pirdctor Geneval of Posts and Tele- 5 

“graplisi | 72-8. ZANT RI छत AOITAISIONA 

Refusal of Caleutta-Delhi transfer !¢oncessions ) to. ‘certain clerks Nis 

in the office of the Director General, Posts and Telegraphs. है 

2059-60 
हु 

Representation of majority and minority communities in certain 

provinces. 387-88 
Representation of minorities In the Postal and Telegraph’ Depart- C= 

|| +. ment. 883. f 0 : 

Representation of Muslims in Accounts Offices 709-0. है 

Representation of Mussalmans on railways. 880-8l,, (7 पा 5 

Retrenchment in Government Departments. 88]. "” = 4 

Retrenchment in the Publie Works Departnient und’ the" Tele- i: 
graph Engineering Department. 882. 
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ANWAR-UL-AZIM, MR. MUHAMMAD—coneld. 

Question re—coneld. 

Retrenchment of Postal orderly peons in Bengal. 2060-62. 

Road construction in Bengal. 385. 

Special Officers and their staffs employed by the Railway Board. 

4. 
Submission of weekly diaries by Sub-Divisional Town Inspectors 

of Post Offices. 2488-89 

Trade Commissioners. 982-83. 

Transfers in the Postal Department. 2487-88. 

Unsuitability of Goalando Ghat for a railway and steamer sta- 

tion, 383-84. 

Question (Supplementary) re— 

Diffieulty in cashing Indian currency notes in the Hedjaz. 684 

Employment. of Muslims on the East Indian Railway. 069. 

Lack of Muslims in the Railway, Clearing Accounts Office 083 

APOLOGY— : 

——pby Mr. 8. 0; Shahani to the Chair. 2666. 

APPRENTICE(S)— 
Question re— 

Allowances’ of ———at the Kharagpur Railway Workshops. 462. 

Appointment of railway —— trained at the Mogalpura Engineer- 

ing College, Lahore. 329. 

at the Nasik Road Security Printing Press. 543. 

Provident fund for ———mechanies on the North Western Rail- 
way. 328-29. 

APPROPRIATION FROM DEPRECIATION FUND (RATLWAYS)— 
Demand for Excess Grant. 982. 
Demand for Grant. 355. 

Demand for Supplementary Grant. 988-89. 

APPROPRIATION FROM THE RESERVE FUND (RAILWAYS)— 
Demand for Grant. 355. 
Demand for Supplementary Grant. 2542, 

APPROPRIATION TO DEPRECIATION FUND (RAILWAYS)— 
Demand for Grant, 354. 

ARABIC— 
Question re Sennen gt the —— paper at the Finance Services 

Examination 5 

ARACAN COAST— ्त्ती 
wien" re bao eommunication between Cheduba Island and 

e—. I 

ARCH AOLOGY— 
Demand for Grant. 2040. 
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ARCHEOLOGICAL GALLERIES— 

: Question re guide to the of the Indian Museum, Caleutta. 878. 

ARKONAM— 

Question re— 

re outlay on the Railway Engineering Workshops at ——- 

86. 

Cost of work at the -— Engineering Railway Workshops. 786. 

Loss suffered by the Railway Engineering Workshops at 

as a result of orders given to private firms. 786-87. 

Output of the Railway Engineering Workshops at——. 785-86. 

Strength of staff of the Railway Engineering Workshops at ——- 

787. 

ARMY— 
Question re— 

Appointment of Punjabi Mussalmans to the higher ranks of the 

——.  403, : 

Basis of constitution of the field ——. 890. 

Difficulties in recruitment for the Indian ——. ‘322. 

Government scheme’ for the Indianisation of the —. 40-02. 

a of Hindus, Muhammadans and Sikhs in the ——. 

Report of the92] Committee on the Indian —. 845. 

Scheme for the Indianisation of the-——.'' 863-67. 9°" 

ARMY DEPARTMENT— 

Demand for Grant. ॥77. 

Motion to reduce Demand for'‘——’’ re Military expenditure. 

77-839. हू 

ARMY HEADQUARTERS— 
Question re appointment of Muslims at ——. 853. 

ARMY REMOUNT DEPARTMENT— 
Question re recruitment of assistant surgeons in the Army Veteri- 

nary Corps and the-——. 2506, 

ARMY VETERINARY CORPS— 
Question re recruitment of ‘assistant surgeons in the —— and the 

Army Remount Department. 2506. 

ARREST(S)— 22 #2:5० है 

Question re— a 

——and handeuffing of Mr. M, F. Qurban at Lahore. 537, 

——and release of Khan Sahib Abdullah J. re 3 

गा हो6. हि lah Jan at harsadda 

——of certain employees of the North,Western Raik 
shops. 004. Sars 2: ative ieee 

-- sof Ghulam “Mohammad and Abdul Warris. 222,)-; 
——of Messrs. Virendra and Ihsan Blahi. 420-2]. 

- 
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ARREST (S)—contd STIAMATAY LADINOTOR HOM | 
Question. re—contd.« 

——of Mr. Virendra, a student of the Foreman Christian College 
Lahore. 490-92 

— under Regulation III of I8I8. 537 
“under the recent “Ordinances. 43. 
Assault and —— of members of a Jatha from the Gurukul Kangri 

dei | University:» 29: + 
Number. of and ¢conyjictions in connection with the civil dis- 

obedience movement, 7I-72 
Date of —— and detention of Lala Shankar Lal and Maulana 

Abdulla.”:'222 

_ ARSENAL(S)— 
Question re— 

Appointment of Muslims and Sikhs as storemen in -- 3854. 
59 eet of Muslims as Assistant Store Keepers in —. 

Say a. 

Appointment of Muslims as Head Assistants im—, 854. 
Appointment of Muslims: as» jemaddts ‘in +)" १858 
Employment of Muslims .in ——.y75ico 9 
Percentage of various. communities,.employed in,.——..854 

ASAF ALL, MR— " hilt (#' HOT 
Question re acquittal of —- and Mr. Faridul Haq AnSari zon- 

vincted under the Criminal, Lavy,,.Amendment; Acts; 39495. 

« ASSAM-BENGAL RAILWAY: rei tepetign का 07 " ‘ 

See ‘‘ Railway(s).”’ PRAWTA RE 

4 ASSASSINATION— (It) (७ 
= 3202 re——-of Mr. Nazini. Ram, Dhami Sailglidoraia? ॥2780- 

REXETTTT 

ASSEMBLY— AAATHANOCAS 
See ‘‘ Legislative Assembly’... eee 

ASSISTANT (S)— ? : 
Question re— 

Appointment of and ¢léerks"in the Railway Board. 303 
Clerks entrusted with duties of in the office of the Director 

General of Posts and Telegraphs:) 7I8) 77/ ८ 
ri ployment of and clerks. in, the Seeretariat at ‘census enu- 

merators. 909-0 cacicheaetal 
Muslim in Departments of the Government of Indiay 888: &» 

ASSISTANT ACCOUNTS OFFICER(S)— 
Question re-- | if 

Appointment of Muslims as — and Assistant .. Audit _ Officers 

Promotion to grade of ——on railways. 223-4, 4 
ASSISTANT ‘AUDIT OFFICER (8) — SOO गे 

seein, re appointment of Muslims as Assistant Accounts and —- 
है 

4 ऋ 

: 
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ASSISTANT COMMISSIONERS— गे : WETS i = 

See ‘‘ Commissioner (s) ae : i 

6 DIRECTOR’ OF ORDNANCE SERVICES— ...... : 

Question re employment of Muslims in the office; of . the -——- । 

805०:८.. 0858: 
j 

ASSISTANT “DIRECTOR OF ORDNANCE” SERVICES) (PROVL- 4 

SION)— 
, 5 

Question re— 
nt 

Promotion of a cashier in the office of the ——. 2635-36. 

2636 
Recruitment of ,Muslims to the office of the a 

Reeruitment. to the office of the—. 2639 rasa “4 

ASSISTANT. ENGINEER(S)+- 

Question re appointment of and, Deputy, —— in. the, Posts and 

to), \Melegraphs ,Department 30.02. nat : a 

ASSISTANT METEOROLOGIST— [ ; 

See ‘‘ Meteorologist ’’ 
an ae 

ASSISTANT PAY AND ACCOUNTS OFFICER(S)— © ; 

Question re” appointment of inthe: North: West Frontier) Pro- is 

vince 
. 

See also ‘‘ Pay and Accounts Officer(s) ”’ ZV AW ALE 

ASSISTANT POLITICAL AGENT: ‘S— T wert? af bt 

See “ Political Agent(s)”. A I7HNe BT“TIOIIA 078 TI 

ASSISTANT SECRETARIES— rites ‘ 2 

eoueQuestion re appointnient 'of —+to cantonments 342 / ड 

ASSISTANT STATION MASTER(S)— 

See ‘‘ Station Master(s) ’’ Scie 

ASSISTANT STORE-KEEPERS— E * it: 

Question, re appointment, of Muslims as ——in arsenals 854 

ASSISTANT SUPERINTENDENTS OF 'POLICE— tent a 

Question re appointment of——in the Madras Presidency. 846- 

ASSISTANT SURGEON (S)— 

Question re— 

Appointment of Muslims as Civil 
tier Provinee. 2328 

Recruitment of ——in the Army Veterinary Corps and the Army 

Remount Department. 2506. _ ae * 

ASSOCIATION (S)— sy 

Question re— i THAI f 

Se by the Bengal and North Western Railwaymen’s >—. 
rear के 

Exhibition of posters by the British Empire —— TBD. wpa 

7 

in the North-West. Fron- 

Peet tact ened 4 myer 



26 JNDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

ASSOCIATION (S)—contd. 

Question re—contd- 

Recognition of the Bengal and North Western Railwaymen’s ——-- 

234-42. 

Refusal of facilities to office-bearers of the Bengal and North 

Western Railwaymen's to investigate measures fer pre- 

vention of accidents in railway workshops. 2344. 

ATTACHED OFFICES— 

Question re— 

Promotions from——to the Government of India Secretariat- 

Promotions in the Government of India and—— 2523-24. 

Promotions in the Seeretariat and ——: 2489 

Short notice of examination for recruitment to the Secretariat 

and ——. 70५: LaLa a 

AUDIT— 
Demand for Grant. 2089. bt 

“Demand for Grant: in respect of separation of Accounts from ——- 

2038. 

AUDIT (RAILWAYS)— 
Demand for Grant. 353. - || ve 

AUDIT AND ACCOUNTS SERVICE— 

Question re— 
465 कप of 55777 अंक आला to the Commercial Audit Branch 

Appointment of Sikhs to the Indian——. 2629-30 
AUDIT OFFICE(S)— 

Question re— ‘ 

Debit against the Posts and Telegraphs Department of the cost 
of Posts and Telegraphs ——.. 269 

Retention of Muslims on reduction of staff of Accounts and —— 
in Delhi. जात 

Be का work in certain——on the North Western Railway. 

AUNRIHAR— 
Question re— 
ic gee of an overbridge at —— Junction railway station 

= Unsuitable foodstuffs supplied by vendors at ——. railway sta- 
tion. वश, CAT! ar} 

AUXILIARY FORCE (AMENDMENT) BILL— 

hee RTM पल कक: पंत 
AVIATION— ४ 
Demand for Grant. श042, 
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AVIATION—comid 
Question re— 

Appointment of a Muslim as aerodrome clerk in the Civil’ -- 

offi 2488. 
Appointment of Muslims in the office of the Director of Civit—. 

2493-97 

Expansion of Civil — in India. 325. 

AWAQAF COMMITTEE— 

Question re transfer to the —— of Peshawar of a Muslim graveyard 

at Peshawar. 850 see 

AYYANGAR DIWAN BAHADDR V. BHASHYAM— 

Oath of Office. 4. ५ 

AZAMGARH— 

Question re number of passengers entraining and detraining at 

—. 86l 

AZHAR ALI, MR. MUHAMMAD— ‘ 

Election of ——to the Standing Committee on Emigration. 4497. 

Motion re consideration of Parliamentary Pa in connection with 

the Indian Round Table Conference.  6 86.8 

Motion to reduce Demand for—— bv 

“Indian Posts and Telegraphs Department’ (including Working 

Expenses) *’ 

<. ५... Retrenchment, 2077-79. nin Anonereq पहमिशकातां 9599 | 

PPO urliag : Liat 4 

Retrenchment.,, 4997 
है: 

Oath of Office. 3. G)-2OUT 

» Question xe— > sa 7 Olgne ; 

Alleged preferential treatment of certain clerks in the Loco. Head 

Office, Bombay, Baroda and‘ Central India Railway, 2955 

7 Alleviation of the distress Of "agticulturists. 332/34.” 

2593. got" ७ eoszoiqars 
Appointnient of certain Assistant Station Masters on the Bombay, 

Baroda ;and Central India Railway. | 2828-24 

Appointments in the Carriage and Wagon Department .of the 
z Bombay, Baroda, and) Central India Railway ‘at Ajmer. 2325. 
‘o-operative Society of T sree y of Telegraph Department, Punjab Cirele. 

Fitters and earpenters promoted to her 
Baroda and Central India “हलक, es iat! % a पक pee 

Names ete ertain st 

Central Tada रा saree ey, ae me 

Number of workmen an 

i Loco. Shops at rene "336, Cee es ee 

_-. Pay of clerks at the Railway Carriage Shops 
Representation of M ‘in ‘the 

vernment of India Press, Aligarh. ~ 2593 

ag 

blishment of the 
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AZHAR ALI, MR. MUHAMMAD—contd. OF, 
Question re—contd. mee 

Revenue collected under customs, railways, salt and opium. 330- 
32. 

Dermiakon of services of employees of the Bombay, Baroda and 
Central India Railway. 2322-23. 

Wheat (Import Duty) Bill— 
: Consideration of clause 3. 2936-37. 

AZIMGANJ— 
Question re— 

Income and classification of City station. .83. 
Lack of wire fencing near, and facilities for passengers aty 
—— City station. 83. 

ip 

B 

BADAMI BAGH— 
- Question re defective railroad sub-way.between—— and. Lahore 

railway stations, 488. 

BADI-UZ-ZAMAN, MAULVI— 

Oath of Office. 99: 
Question re— 

Alleged irregular payments made to the unloading contractor at Shakur Basti on the North Western Railway. ‘005. 
Appointment of Superintendent, Timber Depots, North Western Rail 004-05. é anit way. 

tony tf Arrest of certain employees of the North Western Railway Work- shops. 004. 
Attendance of employees of the Railway Clearing Accounts Office at lectures and meetings arranged by the Congress. 007. Inconvenient train service from Kishenganj to Bursoi. 707. 
Participation of employees of the Railway Clearing Accounts Office in anti-Government demonstration. .006-07 
Permanent way material purehased on the North Western Rail- way. 005. 
Recommendations of the Haj Committee, 722, 
Staff and work. in. certain Audit Offices on’ the North Western Railway. 006. 
= Rea gen to Witnesses before the Haj Tnquiry 

Trial of cases by, members of Cantonment Boards. ~856. BAGGAGE— é ८ 
-. Question’ re— = 

Facilities for the carriage of —— between Simla and Delhi. 2503. . Lack of facilities at Simla in connection with the earriage of “5 °) and’ records, 9898/99. weal : is 
— 

a 
आक

र
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COOLIES— 

See “ Coolies ”’ 

BAGHI— 
Question re opening of a°Telegraph ‘Office-at''the village ——. 625. 

BAGLA, LALA RAMESHWAR PRASAD— : ‘ 

Election: of —— to; the Central, Advisory Council, for , Railways. 
497. 

_ Motion, for Adjournment, re, communal riot at Cawnpore. 2876. 

Oath of Office. 
Qnestion _re— 

Curreney and exchange policy of Government. 55] 

Establishment of a Central Bank and training of Indians in bank- 
ing. 550. 

Export of Indian. piece-goods. 552-53. 

Fall in revenue of Central and Provincial Governments. 554. 

Fall of exports and imports. 554: 

Flotation of the new sterling loan. 55]. 

Importation of Tibetan salt. 555 

Numbers of persons arrested and convicted for political offences. 
556. 

Protection and encouragement of the Indian cinema. industry. 
553-54. 

Protection for the cotton textile industry. 552. 

Protection for the hosiery industry in India, 552. 

Recruitment of the Indian Medical Service 555. 

BAJPAI, MR. G. S.— 
Motion to reduce Demand for ‘‘ Forest” re 26588: 280 of the 

Forest Department. 972 y 

Oath of Office. 769 

Oath of Office. 4) 223, 2899. 

BAKHTIARPORE— 

Expenses). Navigation, Embankment and Drainage Works ’’ re 
want of a river canal from —— on the Ganges to Nawadah via Bihar. 973-74. : 

Question re— } 
Construction of a railway from Nawadah to—++) 2203) ८: / /: 
Lack of a booking clerk at——Junetion station. 85-86. 

BAKHTIARPORE-BIHAR LIGHT RAILWAY— दि 
See “ Railway(s) ”’ 

[ ALANCE-SHEETS— हे : 
Question re of Indian Railways. 335, 698-99. 

Motion to reduce Demand for ‘“ Irrigation (including. Working + 



30 INDEX TO LEGISLATIVE ASSEMBLY DEBATHS. 

BALUCHISTAN— 

Demand for Grant. 2044. 

Question re— 

Abolition of the Sind and —— Postal Cirele. 89-97. 

Appointment of two Assistant. Directors in the Sind and —— 
Postal Cirele. 95. 

Appointments held by Muslims in ‘the Sind and —— Postal Circle. 4 
2050, 2 ; 

Claims of Mussalmans to appointments in the Sind and —— Postal 
Cirele. 2049. 

Constitution of new postal divisions in Sind and——; 49-98. 

Conversion of Sind and from a minor to a major postal 
cirele, 2633. पृ 

Dismissal of postal officials in Sind and ——. 496, 

Location of the headquarters of the Superintendent, Railway Mail 
Service, Sind and——. 93-95. 

Revenue and expenditure of British —— and» mames of promi- 
nent persons there. 397-99. ‘ i} 4a 

BAND(S)— 
Question re— : 
——for the South Indian Railway. 707-08. 7 
Military forces and— posted at railway stations; 705. | 

BANDEL— “<< ti as ‘ 
Question re provision of a’ fhrotigh ‘traih via — -Barharwa. 557. 

BANERJI, MR. RAJNARAYAN— ऋ वि eet 

Oath of Offe. 4 लत क्‍ 

है 

= 

PANK(S)— ‘ 
Question re— a ! 

Commmnications received from Exchange ——~ 7088; 75 . 877 ५० 
Operations of Foreign Exchange +--- ४ - India. “085) 

BANK RATE— : अल 
Question re— कहा 

~-—, reverse councils and deflation of currency. .8] 
High —— in India. 488-89 ATRL tif 
The —— in England and in India. 563-64. red teat | 

BANSDIH. ROAD— a8 १० nolonttenom : 

Question re construction of a railway’ —_ to Maniyar Ghat. 
# . 48-49 a t RATT 

BARAKHAMBA ROAD— a 

Question os of street lights in the locality of new quarters i
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Question re— 
Aeroplanes hovering over ——. 70I. 

Methods employed in the collection of land revenue in the Borsad 

and —— talukas. 254. 

BARHARWA— 

Question re provision of a through train via Bandel- OD Us 

BARRIER— 

Question re customs —— at Viramgaum. 2336-38. 

BARSI LIGHT RAILWAY— 

See ‘‘ Railway(s) ”’. 

BATHROOM— 

Question re provision of a —— for third class passengers at Phulera 

railway station. 244. 

BAUM, MR. E. F.— 
Motion for adjournment re action taken against the General Council 

of Burmese Associations. 828. 

Oath of Office. 4. 

BEAW AR— 

Question re— 
‘Abnormal infantile death rate in Ajmer and ——. 298. 

Removal of non-official Chairman and members of the —— Muni- 

cipal Committee. 549-50. 

BEEF— 
Question re carriage of —— through the streets of New Delhi. 724. 

BELGIAN— 
Question re purchase of —— steel pipes. 290. 

BENARES— 
Question re— 

Application for training at a Jamalpur workshop by a student of 

the —— Engineering College. 248. 

Diserimination against the students of the —— Engineering Col- 

lege. 
i 

BENARES CANTONMENT— 
Question re need of shed at —— railway station. 963. 

BENARES HINDU UNIVERSITY— 

See “' University (ies) ’’. ; 

BENARES HINDU UNIVERSITY (AMENDMENT) BILL-- : 

Bee ‘‘ Bill(s) ’’. : : ie 

BENARES UNIVERSITY— * 

See ‘‘ University (ies) ””. : enter Fa nottw ree 

de
d,

 
2 
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BENGAL— 

Question re— 

Retrenchment of postal orderly -peons in 

385. 

BENGAL AND ASSAM POSTAL CIRCLE— 
Question re— 

Communities ‘tepreserited’ among postmasters in the’ ——..' 386, 
095. 

Memorial from postal officials in the ——. 25]3. 

Reernitment of clerks in the ——. 385-86. 
Retrenchment in the office of the Postmaster General, —-—) 279, 

BENGAL AND NORTH WESTERN RAILWAY— 

See ‘‘ Railway (8) ”’ 

BENGAL AND NORTH WESTERN RAILDWAYMEN’S ASSOOIA- 
TION. 

Question re— > + 

Complaint ‘by the ७-६ 2848: 
Recognition of the ——. 234-42. 
Refusal of facilities to office-bearers of the to investigate 

measures for prevention of accidents in railway workshops. 2344. 

BENGAL CRIMINAL LAW AMENDMENT (SUPPLEMENTARY) 

2060-65. 

BILL—.., 
Bee Bis) ) 0 लक fare तहलका) 7 i 

BENGAL NAGPUR RAILWAY— 85-86 * 3370 ingi 

See * Railway (s) mt) 

BENGAL ORDINANCE— 
See ‘* Ordinance(s) ’’, 

BENGAL REGULATION— 

See ** Regulation (s) 

— STATE-PRISONERS'. REGULATION | (REPHALING) 

। See! Bills) ”. 
BERAR— 3 5 

Question re— os LAVAS 

Application to —— of the Indian Succession Act. 996. 7४7 
Application to —— of the Sale of Goods Act. 9955-96. “छल 

BERTH(S)— Seah age sume 
६ re KAY test a] JEEATE 

Question re— 

visi f ——— for rail aA tiem 0: or railway passengers at intermediate stations. 

Reservation of railway —— at intermediate stations. 2202203. 
CA I00F 
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BETEL NUTS— is 

Motion to reduce Demand for ‘‘ Customs ’’ re duty on kerosene, petrol 
and ——.  952-55. 

Reduction of duty on (Discussed under ‘the Indidn’ Finanee 
Bill.) » 2450-54. { 

BEWOOR, MR.— 
Question re application of ——’s time-test to Railway Mail Service 

offices. 2352 

BEZWADA— 
Question +e limited space available in the —— Railway Mail Service 

sorting office. 2345-46 + 

BHAGALPUR— 
Question re— 

Provision of fa waiting room ‘for! third class passengers at —— 

junction station. 35 

Telephone service in ——. 423. 

‘BHAGAT SINGH— ् 
Protest against the execution of —— and others. 2604-06. . 

BHAGYAKUL— 
Question re allegations regarding, prosecution. of the officials of the 

—— Pest Office. 534-35. £& 

BHAPTIAHI—,. 5: : 
Question re need of through trains from-to Palezaghat via 

tt Darbhagga. 442: — 

BITARGAVA, RAI BAHADUR T. N.— 

Election of fo the Central Advisory Council for Railways. 497. 

Oath of Office. 25. | : 

Question 7¢-— 

 Reertitment of Indian Engirieéring Services. 483, 2594: 

Trausfer from Ghazipur to Lucknow of the headquarters of the 
er of Incomestax, United Provinces.’ 7482-83 

BHAVISHIYA— 

Question gi hs is at the Allahabad Post Office of packets of the 

BHORE, THE HONOURABLE SIR, JOSEPH— _., 

EE Demand for Supplementary Grant in respect. of —— Indo-Huropean 

— “Telegraph Department. 2776-77. : 

Indian Finance Bill— कक 

Consideration of Schedule III. 2579-80, .2582. ; y 

Motion to reduce Demand for ‘‘ Indian Posts and 23400 PE 

~* ment (including Working Expenses) » re retrenehine: 979- 

4 Resolution re draft Convention, regulating hours of wo 
hotels, ete. 3000. है मम कक" || ant el TD काब्रिफलाए फ़्न्धाः 

R
S
E
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INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

Question re unsatisfactory waiting rooms at ——. 52. 

BHUPUT SING, MR.— 
Election of —— to the Standing Finance Committee for Railways. 

5 
Indian Cattle Export Prohibition Bill— 

Motion for leave to introduce. 258. 
Indian Cattle Protection Bill— 

Motion for leave to introduce. 257. 

Motion to reduce Demand for— 

“* Railway Board ’’ re— 

Tnadequate facilities for training of Indian students in railway 
workshops. 332-33, 337. 

Policy of Central Publicity Department. \387-40, 347. 
Oath of Office. €. 
Question re— 

Admission cards issued for the inaugural ceremonies of New Delhi. 
52-53 

Alleged irregular purchase of paint, and allegations re the rate 
contract system for the supply of stores. 875. : 

Alleged violation of a contract for the supply of white zine paint. 
874-75. 

Application for training at a Jamalpur workshop by a student! of 
the Benares Engineering College.  248. 

Appointments in the Correspondence Departmey of the Calcutta 
General Post ‘Office. 543. 

Bank rate, reverse. cils and deflation of 
Censorship of news. 972. 

Classification, of Buddhists, ete., for the census. 79-80, 
Classification of political prisoners in Bihar and Orissa, 323. 

ney. 8l. 

Classifications for the 859. 
3 74 of a railway station between Colgong and Pirpainti. 

75-76. 

Convention regarding employment of women at night, 82-83. 
Co-operation between India and the Intellectual Committee of the 

League of Nations. 82. 
Cost of posters of Mullick Ghat and the Kalighat temple. 322. 
= of publication of the Indian State Railways Magazine. 324- हि 
Cost of the Round Table Conference. 974. 

_ Currency statistics. 97. 
Ai aaa’ of Traffic Inspectors on the East Indian Railway. 

Death, ; sickness and retirement of clerks of the Railwa Clearin Accounts Office, 000, 409-20, ; ian . 
Development of Connaught Place, New Delhi. 998. te cet 4 
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BHUPUT SING, MR.—contd. 

Question re—contd. 

Development of roads. 885-92. 
Diet in jails. _ 972-73. 
Difficulties in recruitment for the Indian Army. 322. 
Diserimination against the students of the Benares Engiveering 

College. 80. 
Discrimination in the issue of railway platform tickets. 93-34 
Drawings and posters produced by Misses Newsome and Nixon for 

the railways. 320. 

Ensuing Publie Service Commission examination. 496-98. 

Fstablishment of a Central Medical Research Institute. 080-8. 

Exhibition of posters by the British Empire Association. -8 5. 

Ex-Members of the Legislative Assembly imprisoned in connection 
with the civil disobedience movement. 2633-34 

Ex-Members of the Legislative Assembly sent to jail. 063 

Expenditure incurred by Central Publicity Bureau of the Govern- 
ment of India. 38. 

Expenditure incurred by railway administrations on printing and 
publications. 39 

Expenditure incurred on the education of the children of Indian 
and European employees on the Hast Indian Railway. ~ 

Facilities for Indian traders in Japan. 8, 
Free ge 2 of money between branches of the Imperial Bank of 

India 

Gold Standard Reserve. 87. 

Government bulletin to combat the civil disobedience movement. 
T79. 

Government of India’s recent sterling loans. $23. 

Government publicity work handled by private presses. 488. 

कट आओ work executed in Government and private presses. | 
8 

Grant to the Benares Hindi University. 973. 
leo ace of the Railway Clearing Accounts Office staff at! Delhi. 

408-09. w 
}Uness of Sir Norman Bolton, late Chief Commissioner, North-West 

Frontier Province. 498, 

Imports of sugar into India. 883-85. 

Inauguration of New Delhi. 88-89. 

Jneome and classification of Azimganj City. 383. 

Inquiry to be undertaken by Sir Arthur Salter. 479. 

Taterest on securities held in the eurreney reserve. 87-88. 

Lack of wire feneing near, and facilities for passengers at, Azim- 
ganj City station. 488. 

-Leave granted to Sir Norman: Bolton, Chief Commissioner, North- 
West Frontier Province. वा 

Local Clearing House for enemy debts. 854-55. . 



BHUPUT SING, MR.—contd. 
Question *e—eontd. 

Publication of the All-India Railway Time Table. 325, 

Raismg of the railway platforms at Kiul junction railway: station. S4I8. 

INDEX TO LEGISLATIVE ASSEMBLY za 

Meernt conspiracy trial. 784, 

Murder in Iraq, during the war, of three Indian Officers. 062-63. 
Naming of roads and numbering of Houses in New Delhi. 998. 
New rules at the Imperial Library, Caleutta. . 86-87. 
New rules for value payable parcels... 975; 
Non-representation of Orissa at the Round’ Dable Conference. 76 
Number and cost of British and Indian Soldiers and officers, 860- 

6l, 

Number of Jains in the Legislatures and, the services. 973. 
टन 6६ passengers entraining and detraining at. Azimgarh, 

Nuinber of persons detained undér the Bengal Ordinance and 
Bengal Regulation. 329, 

Number of political prisoners in jails and their treatment. 973. 
Opening of a telegraph office at the ४ iHage Baghi. 625) ~ 
Presses employed for railway printing. 324. en oy 
Private Bills introduced in the Legislative Assembly. 323. 
Profits on silver and nickel coins. 556. 
Property, of the Congress seized by. the police... 976, 
Provision of a through.train via. Bandel-Barharwa. 997५ 
Reason. of berths for railway. passengers at) intermediate stations. 

Provision of flying practice for Indian aerodrome officers, 2594. 

Railway magistrates. 84-85. 
Railway posters designed by: Messrs: Veevers and Tait. 9959-000. 
Railway Staff College at Déhra Dim. 720: 

Rates for filtered water in New Delhi} 997-98. 
Re-assembling of the Round Table Conference, 974, 
Recommendations made by the Orissa Flood Inquiry Committee, 
825... 
Reeruitment of Indian Examiners of Railway Carriages, 859-60, 
Recruitment to certain Accounts Offiees. | 062: 
Reeruits for the Indian Army. 7: ‘ 
ar ore “of posters designed by Misses’ Newsome “and Nixon. है कि ७५१५७ ४६ 
Revenues realised in the provinces: ]78. हर 
oo of the interests of Indian settlers-in the Transvaal. 

Separation of Burma from India. 785. 

Stalls at the People’s Fete in Delhi, 253. 

Sale to the public of copies of the Punjab Police Rites. 997. 

V4
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BHUPUT SING, MR.—coneld. 
Question re—concld. 

Statement of quantities required in calling for tenders for! stores. 

875-76. 

Tender value of sovereigns in India... 557. 

Termination of the agreement with the Bengal and: North Western 

Railway. 77-78. : 
Training of Indian students in British firms. 784. 
Trials in jails and at a railway station. 976. 
Unfiltered water supply in Daryaganj, Delhi. 999. 

Unprotected railway tracks on the Hast Indian Railways" 557! 

Unsuitability of the rate contract system for tenders for stares for 

the Indian Stores Department. 873-74. 
Withholding of financial aid to the Benares University. I84, 

Resolution re vanaspathi ghee. 797-802. 

BIHAR— 
Motion to reduce Demand. for -‘‘ Irrigation (including Working 

Expenses) Navigation, Embankment and. Drainage Works ’’ re 

want cf a river canal from Bakhtiarpore. on the Ganges to 

Nawedah via 973-74. 

Question r¢ Hindn title-holders in the —— Sub-Division. 2207. 

BIHAR AND ORISSA-—— ; 

Question re— 

‘Allegations of injustice in the — Postal Circle 2597. 77 
Classifieation of political prisoners in ——. 323. हि 

Government of India grants to the province of ——. 2734. 

Provision of warm coats, ete., for telegraph and telephone line staff 

in the Cirele. वाह. 

Use of Military forces in ——. 396. 

BIJNOR— 
Question re railway station facilities at ——. 227-28. 

BILL(S)— : 
Abolition of Capital Punishment— 

Introduced, 259. 33253 
Motion to circulate, negatived. 946-53. 

Ajmer-Merwara®Court-fees (Amendment )— 

Assent of Governor General. 5. 

Auxiliary Foree (Amendment )— 3 

Introdueed. श6. 5 7 

Considered and passed. 52I. a eg 

Passed by the Council of State. 245, _ 

Benares Iindu University (Amendment)— 

Assent of Governor General. 5]. 

Bengal Criminal Law Amendment (Supplementary )— 
Introduced. 22. ४ छ ; 
Motions to consider and to cireulate. 78-98, 99-20... 
Motion to cireulate, adopted. 20. 2“ Bead 0 
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BILL(S)—contd. 
हु Bengal State-Prisoners Regulation (Repealing )— 
| Introduced. 959. 

Bombay Civil Courts (Amendment )— 

Assent of Governor General. 5. 
Cantonments (Amendment )— 

Introduced. 26. 

Considered and passed, 55-20. 

Passed by the Council of State. 43. 
Children’s Protection— 

Introduced, 958. 

Code of Criminal Procedure (Amendment) —— (Ametidment of 
section 44)— 

Introduced, 259. हर पु 
Consideration of the motions to refer to Select Committee and 

to circulate. 606-8, 835-58, 929-46. 
Cireulated. 946. ie 

Code of Criminal Procedure (Amendment) —— (Amendment of 
Fa section 49] ) --- 

Introduced. 960. 

Gold Thread Industry (#ण९लांणा )-- 
: Introduced. . 27. 

i ; Referred to Select Committee, 507-. 
ag Presentation of the Report of the Select Committee. 745. 

y,,, Gonsidered and passed. 979. 
Passed by the Couneil of State. 434. 

Governor General’s assent to ——. 5]. 
Hindu Gains of Learning— 

Assent of Governor General, 5. 

Hindu Marriage Dissolution— 

Tntroduced. 259. 
3 i Hindu Widows’ Right of Inheritance— 

} Tnireduced. 959. 

Indian Bar Councils (Amendment), —— (Amendment of section, 2)—- 
Introduced. 258. 

Cireuiated. 953-58. की! 
a दाग Bar 2008 (Amendment) —— (Amendment of sections 4, 

9, 4, ete.)— : 
a Introduced. 959. के 

Indian Cattle Export Prohibition— 
Introduced. 258. ~ 

Indian Cattle Protection— 
Introduced. 257. 

Indian Criminal Law, Amendment. (Repeal)— 

Introduced. 958. Na? 

rh 
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BILL(S)-—conid. 
Indian Factories (Amendment)— 

Introduced. 208. 

Considered and passed. 2803. 

Indian Finanee— 

Tnivoduced. 39I. ४ ! 

Separation of Burma from India. (Discussed under the;——.) 
2082-222. 

Motion to consider, 208, 240, 226, 226-238, 2363-24. 

Consideration of Clauses and Schedules. 2439-83. 

a for discussion of clause 3 and Schedule F to! the ——. 

Point of order raised by Sir Lancelot Graham that amendments 
inereasing taxation eannot be allowed. 2444-45. 

Consideration of Schedule II. 2542-72. 

Consideration of Schedule III, 2573. 
Consideration of Schedules. 2622-26. 

Consideration of Schedule IV. 2640-92. 

Consideration of Clause 7, 2692-2700.. 
Consideration of Clauses and Schedules... 2709-2 
Message from His Excellency the Viceroy asking for the passage of 
poe in the Legislative Assembly in the reeommended form. 

Consideration of Schedule IV, Part I, as recommended by His 
Excellency the Governor General. 2744-74 

Motion to accept the recommendation, negatived. 2774. 

Indier. Forest (Amendment )— 

Assent of Governor General. 5I. 

Indian Income-tax (Amendment)— हि 

वुआए0त्र०श्व,.. श7. $ 

Considered and passed. 527-28. 

Passed by the Council of State. 245. 

Indian Income-tax (Second Amendment)— 

Introduced. 2078-82. 

Motion to refer to Select Committee. 2783-85. 

Cirenlated. 2790-2802. 

Indian Lae Cess— के . 

__ Assent of Governor General, 5l. है 
Indian Merchant Shipping (Amendment)— 

Introduced. 22. 

Referred to Seleet Committee. . ।23-26. 

Fixation of the date for the presentation of the report of the Select — 
Committee. 5)4-5. 

Presentation of the Report of the Select Commitiee. 745. _ 
Consitlered and passed. 978-79 4 
Passed by the Council of State. 856. 
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BILL(S)—contd. 

Indian Naval Armament (Amendment)— 

Introduced. 27. 

Considered and passed. 523-27. 

Passed by the Council of State. 432. 

i Indian Partnership— 

Introduced. 28, 

Referred to Select Committee. 52-4. 
Indian Ports (Amendment)— 

Introduced. 33. 

. Considered and passed.’ 27-28. 

Passed hy the Couneil of State. 856. 

Indian Press— i 

Introduced. 22. ees Bl 
Consideration postponed: 5254. 

Indian Reserve Forces (Amendment) 

As passed by the Council of State laid’ on’ the table 
Considered atid passed. ‘2873-74 

ees
 

(244, 

Indian ‘Telegraph (Amendment) —— (7930)— 

Assent of Governor General. 57. 

Indian Telegraph (Amendment) —— (Amendment of seciion 5)— 
. Introduced. 259. 
Indian Territorial Force (Amendment)— 

Introduced. श6, 
Considered and passed. 520-2. 

Passed by the Council of State. 245. 

Mussalmen Wakf Validating— 

Assent of Governor General. 5. 

Negotiable Instruments (Amendment)— 

Assent of Governor General, 5 

Punjab Criminal Procedure Amendment (Supplementary )e 
3 Introduced. 22. 

E ‘ Considered and passed. 55-78. 

Passed by the Council of State. 976. 
: Question r— 

Appointment of Standing Committee for —— relating to Hindu and 
Muhammadan Laws. 282-83 

——- circulated for opinion. 283. 

* _ _Hindu opinion on —— relating to Hindu Law. 28]. 
Tssiie of India Treasury 272-73. ., : 
Private introduced in the Legislative Assembly. 323 
Religious opinion on affecting religions customs. 28-82 
‘Withholding of sanction to the introduction of —— in the Legis- 

Jative Assembly. 282. 
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| (S)--concld. 

Salt (Additional Import Duty)— 
Introduced.  2888-40. 

Motions to consider and to cireulate. 2808-8, 2535-75... > 

Mction to circulate, negatived, 2872. . 

Motion. to consider, adopted. 2872. 

Bill passed. 2873 
Special Marriage (Amendment )— 

Tniroduced. 258. 

Considered and: negatived. | 569-606: 

Steel Industry (Protection )— 

Introduced. श7. 
Referred to Select Committee. 52-22 हि 

Presentation of the Report of the Select Committee. 746. 

Considered and ‘passed. | 979-80 

Passed by the Council of State.: 2487 

Suppression of Counterfeiting Currenty ( International (‘omvention )— 

Introduced. 28 

Referred to Select Committee. 726-2. ; 

Appointment of Members to the Select Committee 39 

Tniawful Instigation—. ? 

Introduced. 23. seed 33 

Consideration postponed. 52-54. 
Vizagapatam Port— 

Introduced. 26. 

Considered and passed. , 52-23. 3 

_ Passed by the Conneil of State. 856. 

Wheat (Import Duty)— 

introduced... 2363. 
Motions to consider and to circulate, 290-34. 

Motion to circulate, withdrawn, 2933. 

» Motion to consider, adopted. 2934. : 

@onsidevation of Aause 8. 2934-5I. ie. 

Tysertion of new Clause after clause 3. 295I. “ 

Consideration of clause 4. 2952-55. 

Bill passed. 2956. 

BINDERS— 
Question re pay of machinemen and.—— at, the Eastern Bengal 

Railway Press. 689 x 

BISIIOPS— : 

Question re number of chaplains and +— in India 970-7... 7 

+ MR. C. C.— es : 
Bengal Criminal Law Amendment (Supplementary) Bill— 

Motions to consider and to cireulate. पॉश्य5,..] a) 
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BISWAS, MR. C. C.—contd. 

Code of Criminal Procedure (Amendment) Bill—(Amendment of 
section ]44)— 

oe to refer to Select Committee and to circulate. 837, 839, 

Election of —— to the Salt Industry Committee 9 
Election oi to the Standing Committee on Eiigration. 7497. 
Election oi —— to the Standing Finance Committee. है 
Expressions of regret on the deaths of Colonel Crawford and Maulana 
Muhammad Ali. 

General discussion of the Railway Budget. - 072, 69. J 
Indian Finance Bill— ; 

Motion to consider. 265, 2278. 
- Consideration of Schedule II. 2455. 

Consideration of Schedule III. 2577-78. 
Consideration of Schedule IV. 2660, 2680, 2723. 

: Indian Income-tax (Second Amendment) Bill— 
Motion to introduce. | 2079. 
Motion to cireulate. 2790-94. 

Motion re election of Members to the Court of the Delhi University. 
747 

Motion to reduce Demand for— 

“* Exeentive Council ? re— 
sary effect substantial retrenchment in all departments. 

s i) 

“ Legislative Assembly and Legislative Assembly Department ” 
Quarters for Members not free. 20 

“* Staff, Household and Allowances of the Governor General ?? 
Bill journey allowances and reduction of extent of the Simla 

‘ exodus. 20! 

Request to the Viceroy for some voluntary surrender of emolu- 
ments for the needed retrenchment. 203-3: 

Oath of Office. 2. 
Point of order whether an Act which is not touched by the Finance 

t Bill could be covertly amended in the Finance Bill. 2699. 
' Point of order whether Mr. N. M. Joshi’s amendment is, not. a direct 

egative of the Resolution re ratification of the draft Convention 
regulating hours of work in offices, hotels, ete. 2989. 

Question re activities of the Council of Agricultural Research. 2585- 
89. SAMO? 
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Salt (Additional Import Duty) Bill— tron 

Motions to consider and to circulate. 2804-27] 9839): 2848, —— 
2858. Aa Gis Ba 

Wheat (Import Duty) Bill— © - iy, roe गा 
Motien for leave to introduce. 2360-63 
Motions te consider and. to circulate. 2905-2, 2920, 2933. 
Consideration of clause 3. 2937. 
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BLOCKADE— 

Question re— 

— of villages at Charsadda, etc. 406. 

——— of villages in Peshawar District. 404-05. 

Military -—— of villages in the Peshawar district. 237-38. 

Statement jaid on the table by Mr. E. B. Howell re tailitary —— of 
villages in the Peshawar district. 2736-37. 

BLUE EXPRESS— 
Question re route of the ——. 869. 

BOAG, MR. ७. T.— 
Oath of Office. 4. 

BOAT HIRE— 
Question re 

BOLPUR— 
Question re establishment of a Co-operative Training Institute at —— 

at Gosaba. 000-0I. 

BOLTON, SIR NORMAN— 
Question re— 

Illness. of ——, late Chief Commissioner, North-West Frontier 
Province. 498, 

Leave granted to ——, Chief Commissioner, North-West Frontier 
Province.  व77, 

BOMB(S)-—_ if 
Question re 

BOMB CASE— 
Qnestion re relatives of Government servants involved in a ——. 

2827. 

granted to postmen in Riverine Districts. 297-98. 

thrown in India in 930. 27. 

BOMBAY— 

Question re— 

Additional selection grade appointments in the Accounts Depart- 
ment of the --— General Post Office. 399. 

Appointment of Superintendent of Lighthouses in ——. 2797-28. 
Carriage ot mails between —— and Caleutta. 382-383. 
Construction of a central station for the Bombay, Baroda and Central India Railway at ——. 90-02. 
Construction of the Sind direct railway. 567. 
ue the old treasury branch of the —— General Post Office. 400. ¢ 

Difficulties of deck passengers travelling between —— and East Afriea. 492. 
ta! Employees of the Agricultural —— Department in the —— Presidency. 493-94. : का 

Employees of various departments in the —— Presidency. 496. 
Establishment in the —— Currency Offiee. शा-72. 



») -.... Pension rules for menial staff of the Currency Office 4 558. 

Railway freight from —— to Caleutta. 553. , 
Reduction of railway freight on Punjab wheat sent to Galeutta 

and 300-30L 

capes sas the postal officials transferred from Poona 
to neh २५.० 7 मे 
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BOMBAY—conid 
Question re—contd 

House rent allowance for Sub-Postmasters in ——. 398. 
Leave reserve in the Currency Office. शा 

Pay of the sanitary overseer of the General Post Office, ——. 
2600. ; : 

ale of postage stamps in post offices in i40] 

BOMBAY, BARGDA AND CENTRAL INDIA RAILWAY— ~ 
See “Railway (s) 7; * i q 

BOMBAY CIVIL COURTS (AMENDMENT) BILL— 
६.0 Beers’ BUM 8३5 |; &5 १-9 4 

BONES— 60-0007 5 
Question re export of —— from India. 286487. The 

BONUS— 
Question re non-grant ‘of —— or pension to an invalided compositer 

of the Government of India Press, Caleutta. 249-20. a 

“BOOKING CLERK (8)-- 

Question re lack of a —— at Bakhtiarpur junction station. 85-86. 

See also ‘‘ Clerk(s) ”’. 

BOOKING OFFICE— 7 
Question re branch. eity —— at Kup Bazar, Multan city, 2730 

“BOOK-PACKETS— 

Reduction of Postage on ——. (Discussed under the Indian Finance 
Bill). 2622-26. 

BOOTH, MR. 
Question r 

and Telegraphs. 78-82 

BORROWERS— : 
Question re calciilation of the rate of interest, charged to constituent 
‘oS — of ‘the Government of India. 557 

BORSAD—_ 
Question re methods employed. 

the —— and Bardoli talukas 

ri 

gt be ,poliostion of land revenue in 

BOTANICAL SURVEY¥=pisinvn:! eeunsernn [0 5 I 
“Demand for Grant. 2040. SB RT i 

BOUNTY (55 ‘ a : 
Question re extra 
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BOYCOTT— 

Question re— 

of census. 273. 

Congress notice regarding of mills: 2689. 

Effect of —— of the law courts on the stamp duties. 37. 
Effeet of the —— movement on a Delhi firm. 449, 

BRIDGE(S)— 

Question re— a Sey 

Construction of a over the Rupnarayan River. हि 

Construction of new over the river Narmada. "737." ; 
Improvement of the +— over the rivers Poonpoon’ and Morhar. 

9 

Steel used for —— on the Bengal Nagpur ल्‍एि8य) एक: 7-4 895:96 

BRIJ KISHORE, LALA— 

Oath of Office. 35, 

Question re— 

Buddha relies. 50. 

Catering arrangements, waiting halls, ete., at railway stations. 
6] riteet 

Expenditure incurred on the divisional organisation,of; Indian 
Railways. 96-62 

Expenditure incurred on the Watch and Ward De artiient of 
“Railways. : 099-2200. 

Expenditure of Fine’ Funds on Railways. 467-68. 

Grants for education of the Children of railway employees. 468. 

House rent granted to. Indian -staff,on.the East Indian ‘Railway. 

CT
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a 468, 
4 

= Loeal recruitment of subordinate staff of ‘railways. 467 
Management of Buddha Gaya Temple. 507 a अब steiteon 
Management of orphanagées"and widows’ homes. 700.” 
Oudh and Rohiikhand Railway staff employed on the Hast Indian 

eae Railway. 466-67. _.. i er 

Reduction of expenditure on the East, Indian: Railway. 55500 

Special officers: employed by the Railway Board.  370050] 

Resolution re amendment of Legislative Assembly; Blectoral Rules. 
420-2 a ‘ saouib. J ) 

=: 
8१5४0 

BRITISH BALUCHIST 32०० यम भाप ahs San 

Jo ee “* Baluchistan ™* vt friz $dt tat 2 हैः ai A ae 

BRITISH EMPIRE ASSOCIATION—,...-finsv% cit] orost swexeslt 

Question re exhibition of posters by “the wa 485 sisson 

BRITISH FIRMS— gol oi 8: 20200 = 
oitessbianes 23. 

Bees Firm(s)'. ¢0-paer ee fROT उत्ते ee dt ३७ Reital neers 
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BRITISH RAILWAYS— 

See “ Railway(s) ”’. 

BRITISH SOLDIER(S)— 
See ‘ Soldier(s) *’. 

BRITISH TRADE— 

Question re decline of —— with India. 229-30. 

BROADCASTING COMPANY— 

Question re— 

Expenditure by Government on the Indian ——. 49]. 

Financial position of the Indian ——. 29-94. 

BROADCASTING STATIONS— 

Question re —— in India. 69-20. 

BUDDHA— 

Question re —— relies. 50l. 

BUDDHA GAYA TEMPLE— 

Question re manag it of the ——. 50!. 

BUDDHIST(S)— 

Question re— ; 
Classification for the census of ——, ete., as non-Hindus. 255. 

Classification: of ——, ete, for the census, 79-80. 

BUDGET— ! 
Motion to reduce Demand for “ Customs ” re reduction of salaries 

on account of lower level of prices and to cope with the deficit 

Question re provision in the ———.of the Posts and Telegraphs Depart- 
ment for additional appointments. 2349 

BUDGET ESTIMATES— : 
Statements laid on the table by the Honourable Sir George Schuster 

re note on the difference between non-voted and voted expendi- 
ture of the Central Government . 2540-4 

BUDGET, GENERAL 

General discussion of the ——. 498-545, 575-632. 
- Message from His Excellency the Viceroy and Governor General 

appointing dates for the presentation and discussion of the state- 
ment of the . 349, 

Message from His Excellency the Viceroy and Governor General 
directing, the_heads of expenditure specified in that sub-secti 
to be open to diseussion by the Legislative Assembly when the 
—— is under consideration. 350. 

Presentation of the —— for 93-32. 357-9. 
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BUDGET, RAILWAYS— 

General Discussion of the Railway Budget. 008-60. 

Messages from His Excellency the Viceroy and the Governor Genéral 
appointing dates for the presentation and discussion of the ——. 
348-49 

Presentation of the for thé year, 93-32.” 97-29. 

BUILDING (S)— 
Question re— 

Appointment of a Sikh as caretaker of Government —— in 
Simla. 305-06. 

Disposal of —— formerly used by District opium Officers. 096- 
a, 

Rent of post office —— in Caleutta. 379-80. 

BUILDING BYE-LAWS— 

Question re administration of —— in New Delhi. 845-46. 

BULLETIN— 
to combat the civil disobedience move- Question re Government 

ment. 79. 

BUNGALOW (S) 

Question re— 

Allotment of —- in the Mayo Gardens, Lahore, to junior officers. 

—— for junior officers at Divisional. Headquarters of the North 

Western Railway. 245-6. 

Rent free provided for the Managers of Government of India 
Presses. 2957 

Rents of for officers at Divisional Headquarters of the North 
Western Railway. 24 

BURDWAN— 
Question re provision of telegraph communication at certain villages 

in the district. 2832-33. 

BUREAU— 

Question re expenditure incurred, by the Central Publicity —— of 
the Government of India. 38 ‘ 

BURMA— 
Motion for Adjournment re failure to preserve law and order in the 

Pegu Division and Toungu distriet of ——. 2900 TSCA? 

Question re— ieag 

Appointment of Burmese as Income-tax Officers in ——.  442. 

Deputation of Sir Henry Howard to (assist in the finaneial settle- 
ment between —— and. India. 7484, , 

घर Number of Postal and Telegraph offices in\India ‘and +. 308. 
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BURMA—contd, 
Question re—contd. 

Outbreak in 395-96 
Remission of ineome-tax. of people affected by. earthquakes and 

yyelones in 4] 

Separation. of from India,-, 65-66, 785 

Separation of —— from India (Diseussed under the Indian 
Finance Bill. 2082-2]22 

BURMAH OIL COMPANY— 
Question re— 

Dividend paid by the in 930. 43. 

Price of the ——’s petrol. 42 

Proportion of shares in the —— owned by Indians. 43, 

BURMANS— 

Question re establishment of military, naval and aerial colleges for 

BURMESE— 
Question re appointment of as Income-tax Officers in Burma. 

742. 

BURMESE ASSOCIATIONS— 
caer y for — इस re action taken against the General Council 

0 9. 
BURSOI— 

Question re inconvenient train service from Kishenganj to ——. 707. 
BUSINESS— 

866 “7 Statement ‘of Business”. 
BUSINESS MEN— 

Question re assessment of Income-tax from ——, 457-58 
BYE-LAWS— 

Question re administration of building g and drai — i 
Delhi. 845-46. ast ees 

० 

CABLE COMPANY, INDIAN— 
Question re representation of Government and th Assembly on the — + Jamshedpur. 288. i ale 

UABLE JOINT EXPERT— 
Question re oa a of a —— from the Delhi Public Works De- partment 

CADET(S) wy 
Question re— ey 

~ | Admission to English Military Colleges of ——_ » Indian Military College, aoe of the Royal 

Food supplied —! 
a. Debre ater ae ~ in ‘the Royal Indian Military College, 

CATE
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CALCUTTA— a we 

Motion to reduce Demand for ‘‘ Indian Posts,and Telegraphs De- 
partment (ineluding Working Expenses) ’’ re denial of —— 
Delhi transfer concessions to certain clerks of the Director 
General’s office. 987-89. 

Question re— 
Abolition of computors from the East Indian and Eastern Bengal 

Railway Presses at 

Abolition.of the piece-work system in the Government of India 
7 

2. 

Press, —-. 

Additional postal, staff recommended by the Presideney Post- 
master, —--. 2]26-27. 

Administration of the Indian Museum, 8i-33, 87-38. 
Alleged infectious disease of the machine foreman, Government 

of India Press. 

Allowanee for workers in the East Indian Railway Press, ——, 
for work in connection with the Railway Conference. 694. 

Appointment of & Muslim on the clerical staff of the Imperial , 
Library. 703 

Appointment of a Muslim to the Imperial Library, ——. 2059. 

Appointment of head clerks to the Savings Bank Department of 
the General Post Office. 535-36. _ 

Appointments in the Correspondence Department of the —— 
General Post Offiee, 542-43. 

Arrangements for disposal of the inward foreign mail at the —— 
General Post Office. 227-29. 

Carriage of mails between Bombay and ——. 382-83. 

Contribution to pensions by the trustees of the Indian Museum, 
—. 88. 

Clerical establishment of the Indian Museum, ——. 34-35. 
Conditions for pension for the staft of the Indian Museum, ——. 

07-72. 
Dismissal of the head elerk of the Trustees’ Office, Indian Museum, 

35. 
Extension of the buildings of the Indian Museum, ——. _ 878-79. 

-Gazeiied officers in the Shipping offices in ——-, 078-79, 

Grievances of mono-casters in. the Government. of India‘/Press, 
476 

Guide to the Archeological Galleries of the Indian Museum, ——., 
878 

Inconvenient location of Shipping Offices in ——. . 077. 

Lead poisoning of employees of the. Government: of India Press, 
474. 

= Machines purchased and sold in; the. East Indian. Railway Press, 

Machines purchased and sold in the Eastern Bengal Railway Press, 
689. 
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CALCUTTA—contd. 

। Question re—contd. 

Medical certificates submitted by employees of the Eastern Bengal 
Railway Press. 688-89 

Medieal leave for piece-workers of the Government of India Press, 

47 

, Memorial from employees of the East Indian and Eastern Bengal 
Railway Presses, ——. 

New rules at the Imperial Library, 86-87. 

Non-grant of bonus or mension to an invalided compositor of the — 
Government of India Press, 249-20 

Ownership of the Indian Museum, ——. 07]. 

Pay and duties of head shroffs in the —— Curreney Office. 272. 

Pay of forme-carriers and labourers in the Government. of India 
Press, » 475. 

_ Pay of head clerk, Trustees’ Office, Indian Museum, ——. 88- 
37, 

Pay of maehinemen and binders at the Eastern Bengal Railway 
Press. 689. 

Pay of mono-casters in the Government of. India Press at ——. 
2420. 

| Pension of the establishment of the Indian Museum, ——. 88- 
if 89 

i Powers of the trustees of the Indian Museum, ——. 073. 

i Promotion of compositors in the-East Indian Railway Press 
i 
Bs __ Railway freight from Bombay to ——. 7558. _........ | 
हि "Rate of note examination in the Curreney Office. 2338-40. 

Recruitment of accountants to the —— Offices of the Printing and 
Stationery Department. 2063 

Reduction of pay of the head clerk of the Trustees’-Office, Indian 
Museum, -——, - 707 

Reduction of railway freight on Punjab wheat sent to —— and 
Bombay. 300-0. 

Refusal of —— Delhi transfer concessions to certain clerks in the 
Office ‘cf the Director General, Posts and Telegraphs. © 2059-60. 

Reinstatement of the head’ clerk of the Trustees’ Office, Indian 
Museum, 7: 3972-73. 

~~ Bawovall of-the Imperial Dibrary from !2+—' to ‘New Delhi. 400 
Rent of post office buildings in ——. 379-80 
Resolution passed by employees of the East Indian and Eastern 

2 gal lway “Presses at —— 698-94. 
Resolution passed by Press Employees’ Association, ——, 476-77. 

eo Sale of waste paper by the East Indian Railway Press, ——. 692 
rte paper by the Eastern Bengal Railway Press, 
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CALCUTT.A-—coneld. 

Question re—concld. 

Service in the Indian Museum, ——. 33-34. 

Summary dismissal of Mustafa, an inkman in the Eastern Bengal 
Railway Preys, ——. 687-88. 

aed and inferior staff in the East Indian Railway Press, ——. 

Supersession of certain senior officers of the Government of India 
Press, ——. , 2333 

Staff employed at the General Post Office, . 2599. 
Staff of the Indian Museum, ——. , 4073-75. 

Temporary posts in the Government of India Press, 469-70. 

Transfer of the Continuous Discharge Certificate Department of 

the Shipping from Kidderpore to ——. -079. 

Unsuitable location of the Continuous Discharge Certifieate Depart- 
ment of the Shipping Office, 077. 

Utilisation of services of reserve clerks in the —— General Post 
Office. 227 

CALIFORNIA— 
Qtieéstion re assassination of Mr. Nazini Ram Dhami in ——. 2730- 

f 4 

CANAL(S)— 
Motion to reduce Demand for:— 

‘‘Trrigation (including Working Expenses), Navigation; Embank- 
mentand Drainage Works e— 

Interest charged on in Orissa and Ganjam. 974-76. 

Want of river from Bakhtiarpore on the Ganges to Nawadah 
vet Bihar. 973-74. 

Question re in the Ganjam district and Orissa. 2828. 

CANDIDATES— 

Question re mis-statement, of facts by. 
mission Examinations. _ 2329-30. 

CANTONMENT(S)= 5: 

Question’ re— ; 
Accidents caused by military lorries in Peshawar 233. 

70 ३० a Muslim as Inspector of Post Offices; Peshawar 
23 

: for Public Service Com- 

Appointment of Assistant Secretaries to ——. 342 

Arrangement of advisory committees in ——. 348. aaa 

Bye-laws in —— against, Congress activities (६: 3॥ e fe 
—--- rates and taxes. 34! : 

Contest for chairmanship! of! the Deolali +++.) 344. SOTARD 

_—S Boards in —— of the North West Frontier Proyince.-- 
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CANTONMENT(S)—contd. 

Question re—contd. 

Flection of Vice-President in ——, 347-48. 

Expulsion of certain persons from -Kirkee ——. 99-92. 

Government’s obligation in the.case of appropriated houses in 

344. 
Inadequate drainage in Cawnpore ——. 993. 

Interception of a telegram sent by Mr. Makhhan Lal, when ex- 

pelled from Jubbulpore 2476-7. 

Introduction of an elected Board for Shahjahanpur 2427. 

Introduction of compulsory and free primary education in 
Ambala —-. 343-44. 

Introduetion of elective system in 

Provinee. _07. 

Introduction of élective system in the Peshawar —— Board. 
SST: 

Persons expelled from Ambala ——. 99I. 

Persons expelled from ——. 348. 

Reduction of conservancy tax in Cawnpore ——. 344. 

Rents charged for mutton shops in Peshawar ——.’ 2787. 

Rents charged for platforms in front of shops in . 842. 

Representation of Muslims on the Governing Committee of the 

Frontier High School, Peshawar ——. 04-05. 

Restoration to Muslims of land near the .Kachery, Mosque in 

5 Peshawar 233. 
Separation of Mohalla Dilazak from Shahjahanpore ——. 343. 

CANTONMENT BOARD(S)— 5 
: Question re—- 

in the North West Frontier 

हे Election of tne Nowgong ——. 34], 

Exelusion of several resolutions from the agenda of a meeting of 
the Ambala 5-52. 

Extension of the term of the Ambala —— 345. 

Es member nominated to the Peshawar ——. 2354. 

Nomination of Indian members to the Peshawar —— 234. 

Protests against the nomination of a member to the Peshawar, 
34-35, 

Trial of, cases by members. of. ——. -956. 

CANTONMENT FUND EMPLOYEE(S)— 

Question re— 

Discharge of —— at Ambala. 908-09. 
Dismissal of —— at Quetta. 909. 

CANTONMENT GENERAL HOSPITAL— 

oo See “* Hospital(sy 7 
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CANTONMENT (AMENDMENT) BILL— ABD 

‘See “ Bill(s) ” 

CAPITAL— setae aaa 
Question re interest on railway ——. 556-57. 5 : 

CAPITAL;OUTLAY—. 

Question re —-- onthe ,.Railway.. Engineering , Workshops at 
_Arkonam. 786 

CAPITAL OUTLAY ON CURRENCY NOTE PRESS— 
Demand for Grant. 2047. , AP 

CAPITAL QUTLAY ON DELHI— : 
Demand for Supplementary Grant. 987. 

CAPITAL OUTLAY ON LIGHTHOUSES AND. LIGHTSHIPS—.. 
Demand for Grant.’ 2047. ° 

CAPITAL OUTLAY ON SECURITY PRINTING— 
Demand for Grant. 2046. rod 
Demand for Supplementary Grant. 987. 

CAPITAL OUTLAY ON VIZAGAPATAM HARBOUR— 
Demand for Grant. 2047. 
Demand for Supplementary Grant. 987. 

CARD PASSES—. .- ... aia 
See “ Pass(es) ””. : >ह 8०4 Bhs 

CARETAKER(S)— 
Question re— 

Appointment of a Muslim in Simla. — 2497. 

pam of a Sikh as —— of Government Buildings in Simla. 

3 i 

CARICATURE— 
Question re —— in the pageant of the People’s Fete. 447 

CARNATIC FAMILY— ATA 

sees 2 ¥é restoration of the stipend of members of the ——. © 443- 

CARPENTERS— I 
Question re fitters and —— promoted to elerkships on the Bombay, 

Baroda and Central India Railway at Ajmer. 2325-26. 

CARRIAGE(S)— 

Question re— 
Auta¢hment’ ‘of an’ additional ——— to ‘the Express from Patna. 

2597. pee 

Overcrowding of third class railway —— and ‘introduction of) 
7७ oe fans, in intermediate class ——. , 333; मु 

CARRIAGE AND LOCO. SHOPS— HAmORYaD 
Question re number of workmen and, muster clerks, ete., at 

at Ajmer. 2326. Mio 
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CARRIAGE AND WAGON DEPARTMENT— ‘ 
Question re appointments in the —— cf the Bombay, Baroda and 

and Central India Railway at Ajmer. 2325. 

CARRIAGE AND WAGON SHOPS— 
Question re— 

App ointment of Indians in the = the Bombay; Baroda and 
Central India Railway at Ajmer. 505. 

Recruitment of Indians as foremen in the —~ at Moghalpura. 
330. 

CARRIAGE SHOPS— 

Question re pay of clerks at the Railway —— at Ajmer. 2326: 

CASH BRANCH— 
Question +é transfer to the ‘office of the Controller ‘of Railway 

Accounts of work previously done’ by the ——.of the Railway 
Board. 62I-23. 3 4 अप = 

CASH CERTIFIATE(S)— 

Question re— 

090-9, 
investments in Post Office —— and interest thereon. 463-64. 

CASHIER (8) -- 
Question re— 

Appointment of a Muslim as 
Health and Lands. 2505. 

in the Department of Education, 

हे Extension of service granted to the - of the Railway Board. 623. 
Promotion of & —=Lcitt the office:iof the Assistant: Director of ५ love Ordmance Services (Provision). 2685-36. 9. ... Brinacs 

CASTERS— © 
Question re pay of mono —— in the Government of India’ Presses’ at; Oaleutta, 2420..; . 

CATERING ARRANGEMENTS— i 
‘ _e,; Question re » Waiting halls,-ete.,. at railway stations. 96]. 

7 CAWNPORE— : 
ae for Adjournment re communal riot at ——. 2834-35, 2874) 

Question ७६४ ० ०४! 
= riot at ——. 274-44. =v) 

Inadequate drainage in —— Cantonment. 993. ; 
ex! Reduction of conservancy tay in —— Cantonment, 344. / 

} 

q Return of sites to house-owners in —_. 993-94. 3 

: Question re purchase of “ India? 222b bythe Government, 288-90, | CENSORSHIP— 29082 LQY“A S0AISHAD 
5 Question re २६5 6६ Hawa,” कक! 75ताय 
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CENSUS— TEATARD । 

Demand for Grant. 2042. , 

Demand for Supplementary Grant. 985. i 65 

Question re— 

Boyeott of ——. 279 bi ors f : | 

Classes not enumerated as Hindus’ for the ——=" 2627 ‘ 5 

Classification for the ——. 859 i : 
Classification for the of Buddhists, ete. as non-Hindus. 

255. ॥ ) 
Classification for the —— of non-easte Hindus, . 303 
Classification of Buddhists, ete., for the ——. 779-80. 

Classification of Muslims! for the ——. 384 f 
Classification of sweepers and untouchables for the ——. 770. 

Definition of various classes for the’ purposes of the ——. 340.) 

Employment of assistants and clerks in the Seeretariat as —— 4 
शाप्रशश्क्षा 078... 909-0. . 

Enumeration of Oriyas for the 893. 

Inclusion in the —— of emigrants from British India.:/242. F 

Inclusion of untouchables amongst Hindus for the +:  403.) 5 र 

Instructions to —— authorities re registration of caste, 399. 

Irregularities:in the +, enumeration at Najibabad.  254-I6 
aoe Language.classification.for the -—,of those using Urdu.» 2058 = 

CENSUS RETURNS— ; 
Question re non-inclusion of certain Muslims in the ——. 2438. \ a 

CENTRAL ADVISORY COUNCIL FOR RAILWAYS— ; 
Election of Members to the ——. 977, 497. 

CENTRAL AND PROVINCIAL LEGISLATURES— 
See ‘‘ Legislature(s) ”’. 

CENTRAL; BANKING, INQUIRY COMMITTEE— 
4) Question re report of the ——. 243-45, 

CENTRAL BOARD OF REVENUE— 
“| Deniand for Grant. 2038. ° 

CENTRAL GOVERNMENT. 

Demand for Excess Grant in respect of miscellaneous’ adjustments 
rs, between the; —— and Provineial Governments. 98]. ....4 

Question re fall in revenue in and Provincial Governments.) 
554. * a joifeeng) 

_©0Statement;laid on the table by: the Honourable Sir George Schuster 
re note on the difference between non-voted and voted ‘expendi- 
ture of the —— Budget estimates. 25404]. 44. 60 qe 

CENTRAL INDIA— Se ee मि आती 

Demand for Grant. 2045. S > t 237787%7 05% 787०४ 
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CENTRAL JAIL— 

See “ Jail(s) ”’. ५ 

CENTRAL LEGISLATURE ' : * 

See ‘‘ Legislature *’. 

CENTRAL MEDICAL RESEARCH INSTITUTE— 
Question re establishment of a ——. 080-8. 

CENTRAL POSTAL CIRCLE— 
See * Postal Cirele 7’. 

CENTRAL PROVINCES— 
Question ré appointment of a Trade Commissioner from the ——. 

56. TE tt 
CENTRAL PUBLIC WORKS DEPARTMENT 

See ‘* Public: Works Department ’’. 

CENTRAL PUBLICITY BUREAU — 
See ‘‘ Publicity Bureau 7. 

CENTRAL PUBLICITY DEPARTMENT. 
Motion to reduce Demand for ‘‘ Railway Board ’’ re policy of ——. 

337-47 

हक CENTRAL REVENUE(S)— 
Question re— 

Allotment of ——- for provincial subjects. 2732 

Reeruitment’ to the office of the Accountant General, ——, and 
the Pay and Accounts Office, Delhi. 486 

CENTRAL STAMP STORES— 
See ‘‘ Stamp Store(s) ”’ 

CENTRAL SUBJECTS—., . 
Question re provincial and ——., 2782. 

CEREMONY (IES)-—- 
Question re— 

Admission cards issued for’ the —— of New Delhi. ॥82-58 

Contract for illumination in connection with the New Delhi 
maugural ——, 2502. 

Issue of admission cards for the inaugural —— of New Delhi. 
58-59. 

Tickets issued for the inaugural —— of New Delhi. 903.05 
CERTIFICATES— 

Question re —— granted by the Indian Stores Department. 75. 
CEYLON—=. > 

Question re— 
res a ‘and copra imported into Indian ports from’——;" 2498- 

Duty on copra imported into ——.  486. 
Franchise of Indians in ——. 59-60. FATT AMD 

Indian emigrants to ——. 24]. ’ I 
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CHAIR— 7 A 

Allegations of partiality on the part of the +.’ 2525-35. 

CHAIRMAN (EN)— : ४ | 

Message from His Excelleti¢y the Viceroy ‘appointing “Mr. R. K. 
Shanmukham Chetty to be —— of the Legislative Assembly. |. 

Nominations to the Panel. of ——.,. 350. J 
~ Question re— 

Contest for + of the Deolali- Cantonment Board. 344. 
Removal of non-official —— and members of the Beawar Municipal 

Committee. 549-50. : 

CHAIRMAN, MR.— 
Congratulations by —— to Sir Ibrahim Rahimtoola’ on his election as 

President of the Legislative Assembly. | 37. 

Expressions of regret by on the deaths of Colonel Crawford and 
Maulana Muhammad Ali. 8, 2. 

CHANDI MAL GOLA, BHAGAT— 
Oath of Office. 3. 
Question re— 

Cheap and easy justice for agricultural communities. 2209. 

Contract for the fireworks for the Delhi fete: 558-59: 
Stee 9 purchases through the Rural Development ‘Federation. 

Graduated income-tax for farmers instead of land revenue. 2208. 

Mass education of agrieulturists. 2209. 
Rural uplift work in India. 2208, 2209. 

CHAPLAINS— 
Question re number of —— and bishops in India. 97077. 

CHARACTER SHEETS— 
Question re maintained in Government Offices. 533. 

CHARSADDA— 

Question re— 
Alleged ill-treatment of volunteers of the Khudai Khidmatgar move- 
ment in ——. 7285-87. 

Arrest and release of Khan Sahib Abdullah Jan at ——, 75-6. 

Blockade of villages. at. ——, ete. 406 

Closing of ad for, the treatment of Congress yolunteers 
a 

Police and Military action at ——. 2055. 

5 "Treatment of Congress volunteers in ——. 7405. 

CHATTERJEE, THE , REVD:,).3. CoG ad} 8७ —— 20 aol spolat 
General discussion of the General Budget. 53-36. + 

Indian Finance Bill— gical io tagls 
Motion to consider. |: 242. - 4d २७१ i a 
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758 INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

CHATTERJEE, THE REVD. J. C.—contd. 

Motion to reduce Demand for— 

+ Customs ?? re— i 

repr ition of Muslims in the Customs Services. a Tnadequi 
i : वुश7 

॥ “Indian Posts and Telegraphs Department | (including “Working 
Expenses) 7 

i Representation of depressed classes in the Posts and Telegraphs 
Service, _987. 

“ Railway Board ?? re— 

Indianisation policy in the railways. 298-300. 

Railway Administration. | 257-58. 

Representation of Muslims in Railway services. 250. 
Oath of Offiee. 3. 
Question re— 
Appointment of Indian christians as tiaffie. | 

Western Railway. 486 
Communities represented in appointments in the Central ‘Public 

Works Department, Delhi, 684-85. * 

Royal Military. College, Dehra Dun. - 252. 

‘ tha (Supplementary). re eradication, of leprosy from India. 

pectors on the North- 

oo Resolution re— ©, 

Amendment of Legislative Assembly Hlectoral) Rules, 423-24 

Vanaspathi ghee. 806-08. 

CHEDUBA ISLAND— 

Question re telegraphic communication between =— and the Aracan 
Coast. व4ी 

CHEMICAL. INDUSTRY— 
Question re protection for the ——. 479-80. 

CHEMICAL WORKS— 
Question re report of the Tariff Board on the question of protection 

0 "to ‘the Morarji ——. 2826: 

CHEMISTS— 
Question re appointment of Indian —— to poison gas and anti-gas 

appliance factories in Rawalpindi. 393. 

CHETTY, MR. R. K. SHANMUKHAM— 
Allegations of partiality on the part of the Chair. 2533., . 
Congratulations by —— to Sir ‘ahim J ebm la on his election as 

President of the Legis! 50780 266: oT 

. aie of —— as the Deputy President of the Legislative Assembly 

Election of —— to the Salt Industry Committée.. 569: fal be 
Expressions of regret by —— at the dédths:of Colonel Crawford and : 

Maulana Muhammad Ali. 48, श 

—— 59% 

) 
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CHETTY, MR. R. K. SHANMUKHAM—contd 

General discussion of the General Budget, 578-83, 628, 

Indian Finance Bill— 

Motion to consider. 2264-73, 2289, 2295, 2399-2400. 

Consideration of Schedule I. 2449, 2453. 

Consideration of Schedule II. 2455-56, 2466, 2467, 247, 2477, 
2478, 2554. 

Consideration of Schedule IV. 27l2-3, शा5. 

Indian Income-tax (Second Amendment) Bill— 

Motion to refer to Select Committee. 2785 aot a 

Message from His Excelleney the Viceroy. and Governor-General 
appointing —-— to be Chairman of the Legislative Assembly. 4. 

Message from His Excellency the Viceroy and Governor General 
approving of the election of at the Deputy President of the 
Legislative Assembly.'' 202 

Motion re consideration of the Parliamentary ‘Papers ‘im: connection 
with the Indian Round Table Conference. 442-47, 45, 453. 

Motion to reduce Demand for— = 

८ Interest on Debt and Reduction or Avoidance of Debt ’’ re— 

Debt ‘position. 3995:96.:5- # 

“Railway Board ’’ re— 

Indianisation policy in the railways. 29-92. 

be Oath ० Office. 

Question ‘re dacoities in clerks’ quarters in New Delhi. , 233. 

~ Resolution re— 

Import duties on galvanised iron and steel pipes and sheets. 

365-68, 372 e - : Sy 

Round Table Conference. 435-36. ; = ee aan 

Salt (Additional Import Duty) Bill— 

Motions ‘to,consider and to circulate. 2804, 2835-36, 2839-45 

Separation of, Burma, from India (Discussed under the Indian 

Finance Bill). 2098, 222 

CHHOTA-UDEPUR— 
ODATTIE 

Question re construction of railway lines from Sauni to Miyagam’ and 

to Mhow. 737. write 

CHIEF COMMISSIONER— sro ort} : 

aie of Sir Norman Bolton, late —, North-West Frontier’ Pro- 

4 =i nit et to Sir Norman Bolton; —~~ North‘ West Frontier 
Province. 77 कं 

#१8४0५ 8: ६9 of garish 
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CHIEF COMMISSIONER OF RATILWAYS— 

Question re recruitment of accountants by the Controller of Railway 

Aceounts and’ the ——.  722-28. 

CHIEF ENGINEER, OFFICE OF THE 

Question re non-grant of Dewali holidays to) the staff) of the’ Office 
of the ——, New Delhi... 00-02. हे 

CHIEF MEDICAL AND. HEALTH OFFICER— 
Question re number of clerks of each community employed in the 

office of the , North-Western Railway. 472 

CHIEF SUPERINTENDENT: 
Question re— 

Duties and pay of the —— of the office of the Director-General, 
Posts and Telegraphs. 780 

Grant of leave to clerks by the ——— of the office of the Director 
General, Posts and Telegraphs. . 780 

Refusal of leave to clerks by the —— of the office of the Director 
General, Posts and Telegraphs. 779 

CHILD MARRIAGE RESTRAINT ACT— 
See ** Act(s)””. 

CHILDREN— 
Question re— 

A moving school for the —— of employees of the Government of 
India Secretariat. 565-66. 

Edueation of the —— of employees of the Bengal and North- 
Western Railway. 2345. 

Expenditure incurred on the education of the —— of Indian and 
Buropean’ employees on the East. Indian Railway. . 323-24. 

Statement laid on the table by Mr. A. A. L. Parsons re rules govern- 
ing grants for the education of —— of railway employees 

2354-57. 

CHILDREN’S PROTECTION BILL— 
See ‘‘ Bill(s) ”’ 

CHILDREN’S WARD— ,, 
Statement laid on the table by Mr. J. 8. Acheson re the construction 

of a —— in the Peshawar Hospital. 432, 2076. 

CHITTAGONG— 

Estimated cost of the projected aerodrome at —,, 384-85. ‘ 

Lease of land by the Port Commissioners of ——, 384. 
Loading and unloading at the —— jetties. 385 

_Non-transfer - 9१ the Deputy 00787 General, Dacca, and 
recruitment of Muslims in ——. 

रे of an additional railway station to the north of ——. 
n 

ह soning 
Railway to Patenga Point in ——. 88L 

a
.
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CHRISTIANS— 
Question re appointment of Indian —— as traffic inspector on the 

North-Western Railway. ; 486. 

CHURCH— 
Question re construction of a Roman Catholic —— in, ,Mingaladon 

Cantonment. 42. 

CINEMA INDUSTRY— ; 
Question re protection and encouragement of the Indian — 

CINEMATOGRAPH COMMITTEE— 
553-54, 

Question re recommendations of the Indian ——. 256. 

CIRCULAR— 
Question re re application of the Sarda Marriage Act. 225. 

CIVIL APPOINTMENTS— 
See ‘* Appointment(s) *’. 

CIVIL ASSISTANT SURGEON(S)— 

See “ Assistant Surgeons ’’. 2328. 

CIVIL AUTHORITY (IES)— 
Question re— 

Responsibilities of —— and Military authorities for’ the mainte- 
nance of law and order. 392. 

Troops available for aiding the ——. . 39-92. 

CIVIL AVIATION— ; 
Question re— 

Appointment of Sikhs to the —— Office. 229. 

Expansion of —— in India. . 325. 

See also ‘‘ Aviation ”’ 

CIVIL BRANCH— 
Question re recruitment to the —— of the Indian State Railway Ser- 

vice. 003-04. |] 

CIVIL DEPARTMENTS— 
Question re —-- share of sale of unified postage stamps. 376-77 

CIVIL DISOBEDIENCE MOVEMENT— 
Question re— 

Boys and women arrested in connection with the ———. 334. 
Cases of inquiry in connection with the ——. 262-65. 

Convictions in connection with the ——. 337-38 

Feet of the Legislative Assembly imprisoned in connection 
es (2 

Government bulletin to combat ——. 779. — : ् i ae 
आए of arrests and conviction in connection — with: the +—. 

Number of. injured in tion with the +—. | 36 
Number of persons imprisoned in the North-West Frontier; Province 
in connection with the ——. 969-70. B0il —ottuples 
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CLERK (S)—contd. 
t 

Question re—conid. 

‘Communities represented by record —— in certain ‘post offices 
94 

Complaints against the —— of the Government of India Press, 
; Simla. 779 

Dacoities in ——’ quarters in New Delhi. 233]. 
Death, sickness and retirement of 

Aecounts Office, Delhi. 409-0. 

of the Railway Clearing 

Defacement of spurious coins collected by booking 253. 

Dismissal of a —— from the Peshawar treasury. .232-33. 
Dismissalof the head: of the Trustees’,Office; Indian. Museum, 

Caleutta, 35., 
Employment ofvassistants.and —-)in the Secretaviat.and census 

enumerators.» -909-0,, ... 
, Exa n_.of Inspectors Post. Offices and .head —— to the 

Superintendents of Post Offices. 2603-0 
Exemption of certain — from thy Public Service Commission 

examination. 856, 26 
Exemption of certain from the qualifying examination of the 

Public Service, Commission. 573-74 

~ Grant of compensatory allowance to . certain —— in Divisional 
~~ Aecounts offices in Karachi and Quetta. _69-70. 

Grant of concessions to certain postal transferred to New 
Dethi.” 2506-07. 

aretTeny 

_, Muslim —— oH, the ae 
son Accounts Office. 3. mies ; 

Names, pay, ete., of certain on. the . Bomba; Barod: d 
Central India Railway. 2324-25. a ae 

Number, of —— of each. community con ed_in the office of the 
Chief Medical and Health Officer, North-Western Railway. 772 

i>, Number of workmen and muster ० ete, at the Carriage and 
Loco. Shops, at Ajmer. 2326 ‘ 

Occupation of ——’ quarters at Summer Hill. 726. 

Pay of certain —— in the Central Public Works Department 
Delhi. 2320. 

Pay of at the Railway Carriage Shops at Ajmer. 2326. 
Pay of the head ——, Trustees’ Office, Indian Museum Caleutta. 

२६6 0547: 
Prosecution of Babu Brojo K. Shaw, a postal ———. . 377. 

_ Provision of a —— in the Dwarapudi Sub-Post Office, 2349 
Public Service Commission examination for temporary ——. 722 

| Qualifying examination for temporary ~—,' 2602.03. , 
Quarters for —— of the Motihari Head Post Office. 565. 

3820 (: १ 
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CLERK (S)—coneld. 

Question re—coneld. 

Recruitment and pay of —— in the Divisional Accounts Office of 
»l) © the North-Western Railway. 67. ‘ 

Recruitment of —— in the Bengal and Assam Postal Circle. 
कछा#0/ 385-86. 

Recruitment of to Accounts Offices. 404. 
‘Reduction of the pay of the head —— of the Trustees’ Office, Indian 

Museum, Caleutta. 072. A 

~ Reduction of the salary of a —+— on the South Indian Railway. 
4230-3]. ; ' uy 

Refusal of Caleutta-Delhi transfer concessions t6 certaini—— in the ‘ 
office of the Director ‘Generaly Posts and. Telegraphs.. 2059-60. 

Refusal of leave to bythe Chief Superintendent of the office of 
the Director General, Posts and, Telegraphs, 779. 

i Reinstatement of the head of the Trustees’ Office, Indian 
Fal Myseum, Calcutta. 072-73. + 

.. Transfer of certain,—— fromthe Railway Board’s office to the 
office of the Controller of Railway Accounts. 2064-65. 

Utilisation of services of reserve - in the Caleutta General Post 
Office. शशः, ‘ : y हि 

: के ‘ ; PS उस 

Questionjre fitters and. Tig न 28 promoted to —— ph ee Bombay, 
con», Baroda and Central India Railway at Ajmer. 2325-26. _ 

CLOTHING— 
Question re— brs 24 

‘Supply of warm to Railway Mail) Service Officials. 400. 3 

Warm —— of duftries and sorters’ of the Imperial Record Depart- 

ment. 2637. ret 

CLUB—" | 

Question re provision of a —— for the European members of the Gun 

Oarriage Factory of Jubbulpore. 266. 

COAL— 
Question re ——- purchased for the Royal Indian Marine. 2074. 

COAL COMPANIES— 

Question re income-tax realised from ——. 96l. 

COAL-FIELDS— 
Question re lease by the Bengal-Nagpur and Madras and Southern है 

Mahratta Railways of certain ——. 2335. 2 लक = 

coaTs— i 
Question re provision of warm ——, ete.; for telegraph and telephoue 

line staff in the Bihar and Orissa Circle. 57. 

COCHIN— 
कर ee. 

Motion to reduce Demand for “* way Board ?? re construction of — 

“"" new railway between Kollengode and ——. 258-64. 



66) INDEX 2Q LEGISEATIVE-ASSEMBLY DEBATES: 

COCKE, SIR HUGH THI 
Allegations of pxurtiality on the part of the Chair...2530, ai 

Appointment, of !--— to theCommittee)on.Petitions,..497...0 

Disposal of public ‘business after the walk out Of ‘avsection of the 
i. House: 260. 
4 aia of regret by —— on the death of Pandit Motilal Nehru. 
VJ छः 

Bxpressions. of. regret), hy ----- on, the), death of. Sir. Jamsetjee 
Jeejeebhoy. 743-44 * 

General discussion. of. the. General, Budget.) 507-0, 
Genera! discussion of the Railway Budget. 008. 

Indian Finanee Bill— 

Motion te consider. °2302, 2305; 2306-07, 2308, 2382. 
Consideration of Schedul: Tf... 2558. 

Consideration of Schedule TIT. 2624-25 
Consideration of Schedule TV gir 2657, शश 
Consideration of Schedule IV, Part I, as recommended His 
ite the Governor-General. 275-53. a 

Indian Income-tax (Second Amendment) Bill— , 
Motion to circulate. 2796-98. Nis toi 

Motion re— = 
Consideration cf the Parliamentary Papers in connection with the 

Indian Round Table Conference. 447-50, 462, 2463. 
Settlement arrived at between Government and the Congress. 

729-30. : 

Motion to reduce Demand for ‘‘ Executive Couneil ’* re) negleet 
effect substantial retreithment in all departments. 754-55. 

Nomination of + to the:Paneb of Ghairmen. 350... 5 
Oath of Office. ३2. aS tesa 
Question re Congress notice regarding boycott of mills. 2639. . 

Resolution re— } 
Distribution of the proceeds of the duty on foreign salt! 3003. 

Policy of repression. 642-44 

COCOANUTS— 
Question re 

2498-99 

r
p
 

and copra imported into Indian-ports from, Ceylon. 

---—s GODE OF CRIMINAL PROCEDURE (AMENDMENT) BILL— 
‘See ** Bill(s) 2, हे 

COIN (S) 

Defaeement of spurious —— collected by booking clerks. 2535)» 

Profits on silyer and ni¢kel_——.° 556. क : 

Soldered —— reeeived in Currency Offices. (269-70. 

COLABA— .... «4२६ he ie = AEE 
Question re platform tickets issued, at —— railway station. 787. 
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एछाहछ+ : लवलशसपडज छदाजातभा- हज LATS AAMMOD 
Question re construction of a railway “station “between CU and 

Pirpainti. 975-76. Ist dee) i 46 hramett 

(COLERGHS)— : हल: तहत DKIAROW Bev TATU 

Question re— TE AY SCOTELASIO ५४५5६ 8 
Admission to English Military’ of cddét8 Of the Royal Indian 

Military College, Dehra Dun, 2070, 

Application for training at‘a Jamalpur Workshop फ 8 Student of 
. the Benares Engineering ——. 248 

Arrest of Mr. Birendra, a student of the Forman Christiah’ (=~, 
Lahore. 490-92. 

Courses of instruetion and syllabus of studies at the Military —— 
Dehra Dun. . 095 

Cost and results of the Royal Indian Military ——, Dehra Dun. 
2068-69. 

Discrimination against the students of the Benares Engineering 
80. 

Subjects taught in the Royal Indian Military ——, Dehra Dun. 

Food supplied to cadets in the Royal Indian Military ——, 
Dehra Dun. 2069. 

Military schools and —— in India. 092 
Railway Staff at Dehra Dun. 720 3 

Residential Fnglish High Schools and ——~ in India. 092. 
Subjects taught in the Royal Indian Military ---, Dehra Dun. 

2069-70. 
Technical schools and ——— in India. 7009-92. 
Vernacular teachers in the Royal Indian Military ——, Dehra Dum. 

OMMANDER-IN-CHIEF, HIS EXCELLENCY THE— 
Statement regarding proposed confidential meeting with ——. 

2454-38, 

COMMERCE DEPARTMENT— 

“\* Demand for Grant. 2038. 
Election of Members to the Standing Committee “for the ——. 

See also ‘‘ Department of Commerce ”. 

COMMERCIAL AUDIT BRANCH— eae ae ee 
Question re appointment of be gai 228 ans to the —— of t ‘Indian 

Andit and Accounts Service : : 

COMMERCIAL DISCONTENT. < 2 
er and industrial discontent attributed:to the ls. 6d. Question re 
है 7 Ratio, -7482 Sit 

RCIAL INTELLIGENCE AND STATISTICS— 
Demand. for Grant, 2042. j ds Few #छ0 
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COMMERCIAL LINES—WORKING EXPENSES : ADMINISTRA: 

TION (RAILWAYS)— 
Demand for Excess Grant. 98. 

COMMERCIAL LINES—WORKING EXPENSES : REPAIRS ‘AND 
MAINTENANCE AND OPERATIONS (RAILWAYS)— rn 

Demand for Excess Grant. 98I, 

COMMERCIAL PROBATIONERS— 
ima Og prospects, of —— on the North-Western, Railway 30l, 

6. 

COMMISSION (S)—" 
Question re— 

Cominittees and +— paid for by the’ Government ofIndia. 003. 
Grant of —— in the Indian Veterinary Corps'to Indians. 328 

COMMISSIONER(S)— 9 हा 

Question re— 
= ‘Appointment of Assistant “— ‘and ‘Assistant, Political Agents in 

the North-West Frontier Province. 893-94 

Indian Trade -——. 480-82 oe 
Transfers from Ghazipur to Lucknow of the headquarters of the 

—-—of Income-tax, United Provinces. 482-83. 

See also ‘‘ Trade Commissioners ”’ 

COMMITTEE (S)— ” 

Appointment to the Library ——. #70, fal 
5 Consideration of the Report, of the Public Accounts,—, 760-74 
Election of Members to the Salt Industry ——. शक््ञा8/8507, 569 

Election of Members; to the; Standing +-—. for. the..Department of 
= Commerce. 22]6, 2439. , ... 

Election of Members to the Standing —— for the Department of 
Edueation, Health and Lands. 2359, 2775, 2835. 

lection of Members to the ‘Standing —— ०ां Emigration. १433, 
497 

Election of Members to the Standing —— on Indian Overseas Emig- 
ration and Haj Pilgrimage. 2899:/ 5 $ MILO 

Election of Members to the Standing.+-— on Pilgrimage,.to the 
Hedjaz. 27-I8, 350, 40. th 

Election of Members to the Standing —— on Roads. ;2]7. i8, 507. 
569, 2078, 2359-60, 2488 

है Eleetion of the Public Accounts ——. 2-3, 43l, 2078, 287. 
* _ Bleetion of the Standing Finance ——. 2, 25, 5, 2488 2775, 9789 
=) Pfection of the Standing Findnce —— for Railways. 72,'95,°52 

: Motion re— 

के Election of a —— to consider proposals on the ‘salt industry 
we 202-25. 
i Election of Members to the Standing —— on Emigratio ie 977-78. 

Motion to reduce Demand for “ Railway Board ’’ re ri 
tion of the Publie Accounts —— not given effect to, '872-I8 
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COMMITTEE (S)—conta. 
Question 7¢— 

Allotment of seats for various communities in, the Municipal —— 
of Peshawar city. 06-07. 

Annual reports of welfare on Staté Railways.’ 790: 

Arrangement of advisory in cantonments. 348. 

—— and commissions paid for bythe Government of India. 003. 

See re‘separation ‘of Railway and General. ~ Finance. 

Conditions of transfer ‘of Government émployees ‘from the Publie 

Works Department to the New Delhi Municipal =~. 982-22. 

Co-operation between India’and the Intellectual-—+ of the League 

of Nations. 82. } SRE व 

Demolition of a monument erected by the Municipal. —— of 

Peshawar and imprisonment of Mr. ‘Allah ~ Baksh | Yusifi._ 

284-35. 6) EA है ५ a] 

Drugs Inquiry ——. 249. 

Meetings of advisory 867. AOTe TVET 

Recommendations: made: bythe Flood! Inquiry;——. 625») 

Recommendations of the Civil Justice ——. 250842/ | 5 077 

Recommendations of the Currency. Staff Inquiry, —,,,.558..5 

Recommendations of the Haj ——=. -695,: 722.:). 4). q 

Recommendations of the Indian Cinematograph\——» 256.595 : जि 

Recommendations of the Publie Accounts 882. 

Report of the Age of Consent 283-84. 

Report of the Central Banking Inquiry +—. 243-45. 

Report of :the Civil Justice ——. 42]. के 

Report of the Hide Cess Inquiry;.——.,,,.004..., 

Report of the Public Accounts ——. 699805. ARE 

Report of the 2929: —— on the: Indian. Army. 0846: 

Representation of Muslins on the Governing -—— of the Frontier 

High School, Peshawar Cantonment. 304-05. 

Transfer to the Awagaf -—— of Peshawar of a Muslim graveyard at 

Peshawar. 850: i 

‘Travelling allowance paid to witnesses before the Haj Inquiry ——. 

855-56. i 
है 

Resolution re— A rey aE 

Appointment of a —— to advise on the purehase of the Bengal and 

North Western and Rokilkund and Kumaon Railways: . 307-9. हि 

_ Appointment of an Advisory -—— on Retrenchment. . 8004-77. : 

Statement laid on the table by the Honourable Sir George, Sehnster re 

Report of the —— on Salt. 996-2004. 

COMMITTEE ON PHTITIONS— inti 
__. Appointment of ४06 .----5 497. 

COMMODITIES— ऊँ 

36. Question re fall in the prices of 
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COMMUNAL BIAS— BAT 

Question re complaints against Khan Sahib 8. M. Yusif Quraeshi, 
__ ,., Superintendent, Railway Mail Service, Allahabad, of —— against 

c “Hindus. 2959-60. 

COMMUNAL COMPOSITION— 
Question re— 

—— of certain postal staffs, 793-94, 

+— of certain postal staff's in the Punjab and North-West Frontier 
Provinee. 795. 

--— of the staffs of certain offices in the North-West Frontier Pro- 
vince. ‘40. 

—— of posts in certain railway services. 96. 

COMMUNAL HOLIDAYS— es 
See “Holiday(s)”. 

COMMUNAL RIOT(S)— 
See *‘ Riot (s) ?! 

COMMUNAL TENSION— 
Question re reports of Loeal ‘Governments on —-=) 68. 

COMMUNICATION— 
Question re provision of telegraph —— at certain villages in the 

Burdwan district. 2832-33. 

COMMUNITY (IES)— 

Question re— ait 

Allotment of seats for various ——~ in the Municipal Committee of 
Peshawar city. 06-07 

Cheap and easy justice for agricultural ——. 2209. 
—— represented among postmasters in the Bengal and Assam Postal 

Cirele. 386, 09 

—— represented by clerks ‘and accountants in certain post offices. 
794. 

—— represented by correspondence clerks in certain post offices. 
794, 

-—— represented by postmasters in certain post offices. 794. 

-—— Tepresented by record clerks in certain post offices, 794. 

-—— represented in appointments in the Central Public Works 
Department, Delhi. 684-85. 

Number of clerks of each —— employed in the Office of the Chief 
Medical’ and Health Officer, North Western Railway: 7i2 

‘Number of imembers of! various 2 employed in Customs House, 
‘Karachi. | 273-78. 

Number of members of various —— in the Indian Stores Depart- 
ment, Karachi. 250. 

Number of men of various —— employed in certain posts on the 
North Western Railway. 33' 
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COMMUNITY (IES)—contd 2) SCRA 
Question -re—conid 

6) © Numiber of Officers of each ——“ appointed ‘to ‘the Medical’ Depart- 
ment of the North Western Railway. पगात 

Percentage of various —— employed in arsenals. 854. 

Seats allotted to various —— of the Municipal Committee of 
Peshawar. 428-29. 

COMMUTED VALUE OF PENSIONS— 
Demand for Excess Grant. 982. 
Demand for Grant, 2047. 
Demand for Supplementary Grant. 987. 

COMPANIES’ AND INDIAN STATES’ SHARE OF SURPLUS PRO- 
FITS AND NET EARNINGS (RAILWAYS)— 
Demand for Grant. 353. 

COMPANY-MANAGED RAILWAYS— 
See “' Railway(s) ”’. 

COMPARTMENT(S)— 
Question re— 

Improvement of third class railway ——. 35-l4 
Lack of second class —— on the Futwah-Islampore Railway, 506. 

COMPLAINT: 
Question re —— against railway officials on the North Western Rail 

way. 852-53. 

GOMPOSITOR(S)— 
Question re— 

Non-grant of bonus or pension to an invalided -——- of the Govern- 
ment of India Press, Caleutta, 249-20. 

. Pay of in the Private Secretary to the Vicéroy’s Press. 079. 

; Promotion of —— in the Hast Indian Railwey Press, Caleutta. 

COMPULSORY AND FREE PRIMARY EDUCATION— 
‘Question re introduction of —— in Ambala Cantonment. 343-44. 

COMPUTORS— 
Question re abolition of —— from the East Indian and Eastern Bengal 

ailway Presses at Caleutta. 692-93 

CONCESSIONS— 7 
Motion to reduce Demand for ‘‘ Indian Posts and Telegraphs Depart- 

ment (including Working Expenses).’’ re denial of Calentta-Delhi 
papel to certain clerks of the Directcr General’s office. 
3987-89 

Question re grant of —— to certain postal clerks transferred to New 
Delhi. 2506-07 4) 

CONFERENCE(S)— sme 
Motion re consideration of the phil 4 00 60 in connection with 

the Indian Round Table ——. 433-77, 653-90 ~~~ 



—: Lee = al x 

Cg INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

CONFERENCE (S)—contd. 
Question re— 

ANowancee for workers in the East Indian Railway Press, Caleutta, 
for work in connection with the Railway — + 694. 

-— on recruitment of staff of Government of India Offices, 574. 
पे Gest of the Round Table 974, = 

Indian delegation to the International Labour ——~. 706-07 

List of delegates to the Round Table ——,, 224-25. | 

Publication in the vernaculars of the recommendations of the Round 
Table ——. 086. — - 

Re-assembling of the, Round Table _ 944, 
joe ‘Representation af Sanatan, ere rami Hindus ai,further. meetings, of ‘a 

ies the Round Table —— ; ; 
Representatives selected for the Round ,Table 

Resolution re Round Table —~, , 427-39... (न: aid 
Statement laid on the table b ythe Honourable Sir George Rainy re 

white paper in connection with the Round Table 759. 

CONFIDENTIAL MEETING— : i ) 
Statement regarding proposed —— with His Excellency the» Com- 

mander-in-Chief. 243488 ; 
CONGRESS— 

Motion re settlement arrived at between Government and the ——, 
728-30. 

Question re— हे 
Atiendance of employees of the Railway Clearing Accounts Office 

at lectures and meetings arranged by the 7, 

.» Byelaws in cantonments against —— activities. 34]...,.y - 
Closing of a dispensary for) the! treatment ofi++— volunteers at 

Charsadda., 220, ys ! 
c+, notice regarding boycott of mills. 2639 ; 

Extra expenditure and fall in revenue caused by the ‘aétivities of 
the ——.,,464, ia OVE पा 

Listening into. telephone ,messages to and) front the _ Office. 
228. पर 

Property of the —— seized by the Police. 976 5 | Stee 
Seizure by the Police at the Ganhati Post Office of a packet received 

from the All-India —— Committee. 455 

Treatment of volunteers in Charsadda. वकीके 0 )0" ।5 

CO! cohen PLACE— apie 04 poitell 

©“ Question 76 developnient of ——, New Delhi, 998 
CONSERVANCY TAX— 
_.. See “ Tax(es) ’?. 

CONSPIRACY CASE— 

Question re— 

_ 4७ , Persons convieted in the Lahore ——, 905-07, 
‘presentation from the, prisoners undertrial in the Mecrut 
892 

CAEN &: 02 8 8, 
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CONSPIRACY TRIAL— Bt rie 

Question re the Meerut ——. 784 गे 

CONSTITUTION— 
Motion to reduce Demand for ‘‘ Railway Moard ’’ re future —— of 

the Railway Board. 347-52 

Question re consultation of Indian opinion on the new ——~. 299-200. 

CONTINUOUS DISCHARGE CERTIFICAT DEPARTMENT 

Question re— ay 

Transfer of the ——.of the Shipping. Office from ‘Kidderpore to 

‘aleutta. 079 ६ as 

Unsuitable location of the —— of the Shipping Office, Caleutta. 

80 (6४ (१४७७७ 

CONTRACT (8)-- . ‘ ars) 

Question re— | 

बा 77722 violation of a for the supply of white zine paint 874- 

_— for the fireworks for the Delhi fete. 558-59 KAT IDO 

ee for work in connection with the mauguration, of New, Delhi 

OE Zhan fies sal 

५. Purehase of,,paint under the rate system, ....037. ad 

Tenders under the running —— system. 55]. छल (४ 

ध् बह हर —+.on ‘station platforms,on the (Rast, Indian, Railway. 
enee 

CONTRACTOR(S)— शाप जा 302८ AVITARAIOOS 

oo Question re— ५9 

Alleged irregular payments;made: to the wanlgading;——-;at Shakur 

[6660 Bastion. the North. Western Railway. 0 

Issue of railway passes to employees of ——- in Bengal and’ North 

Western Railway workshops. 2344 3 

Postal mail —— of Madras. 252]. st HORS? 

CONTROLLER (8) -- nie ss 40 noltserers 
Question re— 

Appointment of a Muslim --— in the Allahabad. Division ; of the 

East Indian Railway. 965. 
p: Rpoinens of Indians as. Managers of .Government.of India 

resses and as of Forms. 2883-84 

Appointment of Muslims as train ——. 78. nd 

CONTROLLER OF RAILWAY ACCOUNTS— %. aang . 

Question re— >तमंप्रप् सच 60 5 

Appointment of accountants in the office of the -— 9 ‘ 

Reeruitment of accountants by the and the Chief Commissioner 

of Railways.- 722-23 l Rava 

_o! © 'fransfer of | certain clerks from the- Railway. Board’s: office ‘to | 

office of the ——. 2064- 

Transfer to the office of the —— of work, previously done bythe 

Cash Branch of the Railway Board. 62]-23.....5 , «०» 
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CONVENTION (S)— es [AIST YOAHTIALG 

Question re— 
—-— fixing the hours of work of salaried emp!oyees: 252i-037 

—— regarding employment of women at night. 82-83 

जाल pResolution re. draft ——. regulating hours. of work in offices, hotels, 
rete. 2984 20%, 

CONVERSATIONS— 
Statement re result of between His Excellency the Viceroy and 

ed Mahatma Gandhi. 545-48. 

Bi 

CONVICT(S)— 
Question re fines recovered from political ——. 7496: 

CONVICTIONS— 
Question re recent —— in the North-West Frontier Provinee. 2054. 

COOLIES— 
‘Question re— : 

Baggage at stations on the East Indian Railway. 220-02. 

Disputes between —— and a jamadar at Lahore railway station. 
“708-09, 
a by luggage —— at Bast Indian Railway ‘stations. 

CO-OPERATIVE SOCIETY— 

Question re —— of the Telegraph Department, Punjab Cirele. 986-62. 

O:OPERATIVE TRAINING INSTITUTE— 
Question re establishment of a —— at Bolpur at Gosaba. 000-0I. 

COPPER— 
Question re— 

Protection for —— wire. 2827-28. 

Sale of —— wire by the Delhi Publie Works Department. 2502. 

COPRA 
Question re— 

Coeoanuts and —— imported into Indian ports from ~ Ceylon. 
2498-99 

Duty on —— imported into Ceylon. 486. 
Quantity of ——, ete., exported from India. | 492. 

CORRESPONDENCE CLERKS— aaa 
* Clerk (s) *” si 

Morena | 

CORRESPONDENCE DEPARTME NT- 
Question re appointments in the —— of the Caleutta General Post 

Office. 542-43. 

COTTAGE INDUSTRY 

See ‘‘ Industry (ies) ??, 

क
ि
क
 

बज 
कली
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OTTON- AY He BAS LAMOKOH TNT AAA 

Qnestion re rates of freight, for —— “and ‘wheat between Dethi’ and 
Karachi. 2073-74 

Ct 

OTTON. TEXTILE INDUSTRY— ... ,.... pe ea 
Question re protection for the ——. 382. ‘ ta 

COUNCIL(S)— | 

© Question re Supply to Members of the Legislative Assembly 0९ copies 
ot debates in their Local 

UNCIL OF STATE— 

~ Address by His Excellency the’ Viceroy to Members of the —— and 

the Legislative Assembly. 2787-89. 

Demand for Grant. 2033 “iS 

Demand for Supplementary Grant.._2778-79. tard 

COUNCIL OF AGRICULTURAL RESEARCH— 
See ‘‘ Imperial —— ”’ 

COUNCIL OF AGRICULTURAL RESEARCH DEPARTMENT-— | 

See ‘‘ Imperial —— ”’ 

COURSES OF INSTRUCTION— 

४ अप Page and syllabus of studies at the Military College, Dehra 

/१ 4] 

26. 

* COURTS— 
Question ve effect of boycott. of the law —-— on the stamp duties. 

- CRAWFORD, COLONEL— 
Expressions of regret on the deaths of ——~andi Maulana Mubammad 

Ali, १5-2. 

_ CREDIT SYSTEM— BR लिप 
Motion to reduce Demand for ‘‘ Salt ?? re loss of interest, arising, from 

the 957-59 j sd 

CRERAR, THE HONOURABLE SIR JAMES— (६ 

Abolition of Capital Punishment Bill— ht 

Motion to circulate. 95]-53) 05 ~ 

Bnegal Criminal Law Amendment (Supplementary) Bil 

Motion for leave to introduce. 22. waar 

_-.. Motions to consider and. to circulate.. 78-83, 86, 95, 209, 0. 435-9 

Code of Criminal Procedure (Amendment).Bill—(Amendment of 

section 44) 

Motion to refer to Select Committee and to circulate ) 

936, 937, 943-45. 

+ Indian Press Bill— pane, 5 

Motion for leave to introduce. 22. .. Oe A Se = 

Motion for Adjournment re— ee 
Action taken against the General Council of Burmese Associations.’ 

820-23, 830, 833. 4 ३: 
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CRERAR, THE HONOURABLE SIR JAMES—contd. 

Motion for Adjournment re—contd. 

Communal riot at Cawnpore. 2834, 2895-97 

Death sentences passed in connection with the Sholapur riot. 4, 5 

Failure to preserve law and order in the Pegu division and Toungu 

district of Burma. - 2900. 

Murder of Muslims at Mochi in the Mirzapur distrier  2483+34. 

Summary -trialyand:exeéution of Habib Nur at Peshawar 460, 

4230-3, 274, 25 

Motion to reduce Demand for “‘ Staff, Household and Allowances of 

the Governor General ’’ 26 room for considerable reduction. . 2020. 

Oath of Office. 2. 02 

Protest against the execution of Bhagat Singh and others: (2603. 

Punjab Criminal Procedure Amendment (Supplementary) Bill— 

Motion for leave to,introduce., 22, 

Motion to consider. 55, 58 5. Pe 

Motion.-to 9७४४६ पर 9) jy yy shy Sherer aey ts 

Resolution re— é 

Amendment of Legislative Assembly. Electoral Rules. 424. 2: 

vraag CES, of repression, 449-5] F ; 

ration of Burma from fndia (Disctissed जावे" the Indian Finance 
Bill). 2094-95, 2098, 2099, 202, 207, 208. 

Statement by —— re postponement of the consideration of the Indian. 
Press Bill and the Unlawful Instigation Billi 52-53, 54 

Statement laid on the table by re treatment of political prisoners 
of the North-West Frontier Province. 2857-3 |] ‘ 

fonUnlawftl Instigation Bille)... 
' Motion for leave to introduce. 23. 

CREW SYSTEM— +E ‘ 

So Question re veo! =a ! 
Abolition of the —— of ticket checking. 54 

a of the —— ‘of tidket chécking on the’ Hast hidian Railway. 

CRIMINAL LAW AMENDMENT ACT— 
See ‘* Act(s) !?: 

CORPS— 
Question ve failure of —— and low prices in the North-West Frontier 

‘ce: Province. 406-07. 

CULTIVATORS— 
Motion to reduce Demand for “ Irrigation (including Working Ex- 

penses), Navigation, Embankment and Drainage Works ’’ 
supply of water to ——. 2973. 

Question re protection of the interést of paddy ——, . /72-4. 

CUBBENGR ois): कत fionsi0> dis : 
Demand for Grant. 2048. i Set 
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CURRENCY —contd. SEITEN 5 

Question re— Aen ig 4H 

——-and exchange policy of Government. 552. a. 

-———-statisties. 87 oe 

Interest on securities held in the ——“reServe, 287-88 

Reductions in to stabilise exchange. 299-300 ; 

The bank rate, revenue councils and deflation of ——~. ॥8. bs 

CURRENCY NOTES— /SETHA IAL 2EOTEHO 3 

See ‘‘ Note(s) ’’. saat fe के चर 

CURRENCY NOTE PRESS— S Hine रकम कल 4 
Question re— 

olen 2 z = 

Appointments in the Nasik Road Security Printing, —— 26087: 
Losses ineurred at the Security Printing and = dnd d ‘Merimina- 

tion against Indian apprentices. 485-86. = 
Training of Indians at the Secirity Printing Tndi ‘and Central 

Stamp Stores. 478-84. WARTS Me i 

OQURRENCY NOTE PRESS, CAPITAU/OUTLAY' ONS) fone 

Demand for Grant. 2047. aHOLTOM TOD 

CURRENCY OFFIGE(S)2) °°" 2 4 Aa, rete 9 if an Oi ७९ 
Question re— eps cite 

Establishment in the Bombay ——. 27]-72 
ve reserve in the Bomb: = shapes 4 aie pes 

AGB Ay and duties of head shroffs in e Cal ली जम 
Pension rules for menial staff of the ——, Bombey. 558. 

Rate of note examination in thé Caleutta 2338-40. 

Report on the grievances of staff. 865. AG 

Security required from Post Office and —— staff. _3703-08. 

Soldered coins received in.——; 269-70; 0: seek BYE 

CURRENCY STAFF ENQUIRY COMMITTEE) « senile 

Question re recomufiendations of the ——=. 553.0 vitor 

CUSTOMS— ५ 
Demand for Grant. 908. 

Motion to reduce Demand for— 
| spay tees श्र re— 

~ Duty on kerosene, petrol and betel-nuts. 95-55. 
Duty on sugar... 948-5l 
Failure of the Government to prevent dumping of wheat and sugar 

on the Indian market. 930-37 
Inadequate representation of Muslims inthe —— services. 495- 

30. 
eta J steps to raise the price of agricultural produc 

Sikh representation. 937-48 aa 

Reduction of salaries on account of lower level of prices and to cope 
with the deficit budgets: 909-32..5 os ocesilo 8५ wala) 
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CUSTOMS—contd. 
Motion to reduce Demand for—contd. 

Retrenchment and uniformity of, basis for expenditure. i942-5. 

Question re— 
barrier at Viramgaum. 2336-38. 

—— duty. 2203-04, 2823-24. 
Income from ——, 295. 
Revenue collected under ——, railways, salt and opium. 330-32. 

CUSTOMS DEPARTMENT— 
Question re appointment of Muslims in the ——-. 568. 

CUSTOMS HOUSE— 
Question re— ; 

Number of members of various communities employed in the ——, 
Karachi. 273-76. 

Pay and allowances of peons of the Karachi —--. | 2053-54. 

CUSTOMS REVENUES— 
Question re deficit in-——. 465 

CUT MOTIONS— 
Point of order by Mr. 0. 8. Ranga Iyer re proeedure for disenssion of 

2i9. 
Right of reply allowed to Movers of ——, 477 

CYCLONES— 
Question re remission of ineome-tax of people affected by earthquakes 

and in Burma. 74ी] 

tS ol ay < D 

DACCA— an ‘ en ७१: 3५ 

Question re— : fe et ery 
Non-transfer of the Deputy Postmaster General,—and Feeruitment 

of Muslims in Chittagong. 388. 

Promotion of postal officials in the—Range Postal Division. 299- 
2200. 

DACOITIES— 
Question re in clerks’ quarters in New Delhi. 2887. 

DALAL, DR, R. D— 
aes of regret by—on the death of Sir Jatasetjee Jeejeebhoy. 

t 

General, discussion of the General Budget. 55-I6. 
Oath of Office. 3. ( 

Resolution. re. vanaspathi ghee, | 802-03. 

DARBHANGA— 
~ Question re need of through trains from Bhaptiahi to Palezaghat vie 

DAR-ESsSALAM— 
Question re objection by Indians to films in ——, 495. 

3 
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DARJEELING-HIMALAYAN RAILWAY— 

. Boe ‘ Railway (s),’’. 

DARYAGANJ— 
Question re unfiltered water supply in. ——, Delhi.) 999. 

DAS, MR. A— x teal ee 
Election of —— to the Standing Committee or Emigration. _497. 

Indian Finanee Bill— 

Consideration of Schedule II. 2550-53. 

Motion for Adjournment re communal riot at Cawrpore, 2888-90. 

Motion re’ election of Members to the Standing Committee on Pilgrim- 

age to the Hedjaz. 20-02: ॥ 

Gath of Office. 2. 4 

~ Question re— ‘ हे 

“lass of travelling accommodation provided for 2 77 elass pri- 

soners. 064. 

Definition of various classes for the purposes to the census. 340. 

Newspapers supplied to, political prisoners. 063. 

Resolution re— २ di 

Appomtment of an Advisory Committee on Retrenchment. 3034-5. 

Vanaspathi ghee. 82-3. ae ae . 

DAS, MR: B= ३ (५ i oi निज cities 

Allegations of partiality, on;the part) of/ the Chair, , 2527. 

Bengal Criminal Law Amendment (Supplementary) Bill— 

PORE 98: 4 हु, 

Motions to consider and ‘to cirenlate,. 40.. ; 

Consideration of the Report of thé Pitblic’ Accounts Committee. 76- 

65. | 

Election. of to the Publie Accounts Committee.) 2237. 

Election of —— to the Salt Industry,.Committee. BOM 

General discussion of the Railway Budget. 008, 023+27., 

Indian Finance Bill— ~ ; ae wor lanier? dx 

Motion to consider. ॥79-85, 2222; 2226, 2227, 2229, 2306, 238, 

236-7, 2365. 

Consideration of Schedule I..245-52..,., # 

Consideration of Schedule वा, :2458, 2472-76, 2478, 248],..256l. 

Indiat _Income-tax (Second Amendment) Bill — 

Motion to circulate. 2798-99. 7 है हे 

Tndian Naval Armament (Amendment) Bill 

Motion to consider. 524-25. ; 

Motion for Adjournment re commintial riot at Cawnpore. 2894. 

Motion re— SIM i DOT 

Consideration of the Parliamentary Papers in connection with the 

Indian Round Table Conference. 452, 9457, 462-65. 

Blection of a Committée to consider ‘proposals on the salt industry. 

208-0, 25. HS. satis dpe 

L90LAD
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DAS, MR. B.—contd. 
Motion re—contd. 

Election of Members to the Court of the Delhi University. 747, 748 
5d. YHA 

flection of Members to the Governing Bods of the Imperial Council 
ef Agricultural Research. 26, 27-28. 

Motion to reduce Demand for— 

“Indian Posts and Telegraphs Department. (including Working. 
Expenses) ’’ re— 

Representation of depressed classes in the Posts and’ 'Telegraphs 
Service. 984-8 

“* Interest on Debt aiid Reduction or Avoidance of Debt न 
Debt position, 993-95, 2034-5 

“ Interest on Miscellaneous Obligations '! se— 
Poliey and principle underlying expenditure for interest on mis- 

cellaneous obligations. 205-6. 

** Railway Board *” re— ५ 
Construction. of a new railway between Kollengode and Cochin. 

260, 26. 
Future constitution of the Railway Board. 348, 352 

Indianisation of the Railway Board. 266-65 

Indianisation policy in the railways, 279-82, 286, I287, 288 
289, 29] 

Lease of the Bengal and North Western Railway. 

Poliey of Central Publicity Department. 346. 

Railway Administration. 255. 

Recommendations of the Public Accounts’ Committee not given 
effect: to. 4, 327-8. 

Retrenchment. ]-9, 28, ]24, 32, 93, 43, 946-48. 
“Taxes on Income ?? re— : c 

Undue incidence of income-tax. 869-72: 

Oath of Offiee. 3. 
Punjab Criminal Procedure A: 

Motion to consider. 59, 64. 
Question re— 

Ae poiment of Assistant Commissioners and ‘Assistant Political 
gents in the North-West Frontier Provinee.°893-94, 

A ee of Indians ‘in’ Superior Serviees Uf State Railways. 

are a of Trade Commissioners in Turkey, Africa and: Japan. 

308-09. 

di t (Supple ry) Bil— 

j Balance sheets of Indian Railways. 698-99 

ee Cc oo appointed re separation of Railway and General Kinance 
5-5) 

- Communications ; received from exchange banks, 085 
i Deplorable state of the Indian wheat trade. 697-93. 

Drugs Inquiry Committee. 249. 

4 
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“DAS, MR. B.—contd 

Question re—contd. 

Effect of the boycott movement on aDelhi firm.) 49. 

- Enumeration of Oriyas for thé census; 893) 

Eradication of leprosy from India. 248-49. 

Extra bounty paid on rails made by the Tata Iron and Steel Com- 
vany. 234-40. 

Facilities for the carriagé of baggage between Simla and Delhi. 
2508. 

Financial inquiry by Sir Arthur Salter, 24-48. 

Franchise of Indians in Ceylon. 359-60. 

House-rent allowance of Government of India ministerial staff at 
Simla. 2634. 

Indianisation of the- staff of the Imperial Bank of India. 245. 

Loss of reventie due to'trade depression. 50. 
Operations of foreign exchange banks in India. 065. 

Pay end pension of European and Indian Police enrpleyees. 894-95. 

Recruitment of Trade Comniissioners. 462. 

Recent loans raised by the Government of India. 50. 

Reduction of costs and Indianisation of the staff of the Tata Iron and 
Steel Company. 240-4 

Report of the Central per ing Inquiry Committee. 243-45. 
Report of the Kangra Valley Railway. 699-700 
Report of the Public Accounts Committee, 699 

Representation from the prisoners undertrial in the Meerut 
_ conspiracy case. 892. 
Retrenchment Officers’ inquiries. 62-63. 

Staff of the offices of the High Commissioncr for India and the 
Indian Trade Commissioner in London. 696-9 

Status of Indians in dominions. 245-47 
Status of Indians in East Africa. _75-6. 
Supersession of an Indian Political Officer. 894, 

Tonnage of Indian and foreign rails purchased in India. 234. 

i Commissioners at Milan; Hamburg and New York. 6l- 

Treatment of leprosy. 247-45. : LER j 

Treatment of state prisoners. 699, SSirrag 
Question (Supplementary) re— 

Administration of the Indian Museum, Calentta.  83: 

Allotment of seats for the people’s fair in Delhi. | 099. 

Arrest of Messrs. Virendra and Thsan Elahi. 442-श. 
Attendance of employees of the Railway Clearing Accounts Office | 

at lectures and meetings arranged by the Congress: 007. 

Average income and income-tax in India and England. 2204-05. 

C-
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DAS, MR. B.-—concid. 
Question (Supplementary) re—contd. 

Cancellation of passport granted to Rev. U. Ottama. 2486. 

Consultation of Indian opinion on’ the new constitution. 99-200. 

Contribution to pensions: by the’ trustees of the Indian Museum, 
Caleutta. 38. 

Dumping of Russian sugar in India, 408. 

Establishment of a Central Medical Research Institute. .208. 

Freight, rates for the transport of wheat... 094. 

Government scheme for the Indianisation of the Army. 402. 

Indian problem in Kenya.» 230, 

Pay of the head clerk) Trustees’! Office, Indian Museum, Caleutta. 
36-37. 

Provision of a children’s ward at the Peshawar Hospital in memory 
of the children of Sardar Ganga Singh. 488. 

Rate of interest of the recent. Goyernment, of India sterling loans. 
40-4, : 

Release of political prisoners, 69] 
Report of the Tariff Board on the question of protection to the 

Morarjj Chemical Works. 2826 

Representation of ryotwari landholders in the Legislatures. 63 
Restoration of the stipends of members of the Caratie family 

]48-44 

Separation of the judiciary from the executive. 394. 

Staff of ihe Indian Museum, Caleutta. 074-75. 
‘  Stre — of international security troops. 389-90. 

(880 एस) re— — 
Additional mi — = bcs ३8, for zee to the Tata Iron and Steel Company 

Appointment of an Advisory Committee on Retrenchment, 304 
: पद Convention regulating hours of work in offices, hotels, ete 

Import duties on galvanised iron and steel pipes and sheets. 356- 
6l, 364, 372 

| Policy, of repression. 439, 44, 446-49, 

Round Table Conference»! 435, 436, 437, 

Salt (Additional Import Duty)— Bill— 
Motions to consider and to ciretlate. 2846, 2847. 
Separation of Burma from India’ (Discussed under the Indian 

t- Finance Bill). 2086-88 है 

Wheat (Import Duty) Bil 

Motionfor leave to introduce. 286 

Consideration. of elause 32° 2985-86:7 ४ 
DEATH (Sj— anh 

Expressions, ofsregret ‘on the ++ of Colonel Crawfor 
Muhammad. Ali...5-2] ‘once 86777 हद 
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DEATH (S)——contd ‘ 

Expressions of regret at the —— of Pandit Motilal Nehru., 673- 

Expressions of regret at the —— of Sir Jamsetjee Jeejeebhoy. 740- 

Question r¢— is 

Average length of life and —— rate in, India and other countries. 

2206. मन 

---- of a postal peon on duty in Mymensingh. 2598. ० 

“= lof political: prisoners in’ jails. 393-94 

, sickness and retirement of clerks of the Railway Clearing 

Aecounts Offiee, Delhi. 7409-0 

=—— while on, duty of the Sub-Postmaster, Naria. . 2598-99. 

DEATH-RATE- 

Question re abnormal infantile —— In Ajmer and Beawar.  295. 

DEATH SENTENCES— sal Tasoet oskt ह ; 
See ‘‘ Sentences 7! ; 

DEBATES— : , 

Question re supply to Members of the Legislative Assembly of copies 

‘ ? 

of in their Local Councils. 626. 

DEBT-- 
Demand for ‘Grant’ in respect of Interest ता —— and Reduction or 

Avoidance of ——. 9: 

Demand for Supplementary Grant in respect of interest on Ordinary 

—-and Reduction or Avoidance of ——. 2278 i 

Motion to reduce Demand for— ९३ ६-7, 

"5 Interest on —— and Reduetion or Avoidance’ of re Ap- 

_ pointment of a National. Investment Board: 4990-92.)» 

-_- ‘position. 993:96, 2004-5. 0° © Ch ssithre 

Question r¢— W seifaelont) “tase 

Local Clearing House for enemy (854-55,)" 

Short-term ---—— and treasury bills. 556. 

DECK PASSENGER (8)— 

See ‘* Passenger(s) ”’. 

DECLARATION— " ” 
Question re present administrative actions of the Government of India 

and the Premier’s ~ 086, 

lr f Mito he LAY 

ie, 

DEFACEMENT— Int 6050: silt TOY erRwe Io titan 
| Question re of spurions! coins ‘colleéted’ by’ booking clerks. 253. 

DEFICIT BUDGET) saivuoatieett! dh: शेप 6 के seul nie 
See ‘* Budget ”’ Ae 
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DEHRA DUN— 

Question re— 

Admission to English Military Colleges of cadets of the Royal 

Indian Military College. 070. 

Cost and results of the Royal Indian Military College ——. 2068- 

69 

Courses of instruction and syllabus of studies at the Military 

College. 095, 

English teachers in the Royal Indian Military College at ——. 
2067-68 

Food supplied to eadets in the Royal Indian Military College, ——. 

069. 
Non-grant of a holiday for the general election to employees of the 

_ Survey of India at —— and Mussoorie. —29 
Provision of a through railway carriage between —— and Patna. 

592. 
Railway Staff College at ——. , 720. 

Royal Military College, ——. 252-53. 

Subjects taught in the Royal Indian Military College, ——. 2069- 
70. 

Vernacular teachers in the Royal Indian Military College, ——. 

DELEGATE(S)— 

Question re— 

List ‘of |--— to the Round Table Conference, ,.224-25, 
Seleetion of for the Round Table Conference... 34. 

Visit of British Round Table ——— to India. 3248. 

DELHI— 

Demand for Grant. 2045, 

Demand for Supplementary Grant. 986. 

Motion to reduce Demand for ‘‘ Indian Posts and Telegraphs Depart- 
partment’’ (including Working Expenses) re denial of Caleutta 
— transfer concessions to certain clerks of the Director Gen- 
eral’s office. 987-89. 

Question re— 

Allegations against an Executive Engineer of' the Public Works 
Department 5 

Alleged a cae poliey in the Railway Clearing Accounts Office, 

“Alleged employment on private work for the Manager of an em- 
ployee of the Government of India Press, ——. 2958. 

Allotment of seats for the people’s fair in ——. 098-99. 

= ge og 5 A Muslim aceountant in the —— General Post 
ee, 

Appointment of a Muslim as Headmaster of the Government High 
School, ——. 2063 
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DELUI—contd. 

Question re--contd. 

Appointment of an additional Superintendent of Mains’ in the Pub- 

lic Works Department, 7 2502. t 

Appointment of Muslims to higher posts in the Government of 

Jndia Press, . 2064. 
: 

Appointment of Superintendent of Education, ——and ~ Ajmer- 

Merwara. 477-78. 

Appointinents in the Central Public Works ~ Department, ——-. 

2320. 

Appointments in’ the office “of the Deputy Accountant General, 

Posts and Telegraphs, 624. 

Carriage of office records between and Simla. 075-77. 

Contract for the fireworks for the — fete. 558-59. 

Communities represented in appointments in the Central Public 

॥ Works Department, 684-85; 

Death, sickness and retirement of clerks of the, Railway Clearing 

‘Accounts Office, ——. 409-0. ४ 

¢ _—— Police Jathi. 2730. .... 3 : 

Discharge of a Cable Joint Expert from, the —— Public Works 

Department. 250]. ar न कार ५ “ 

Distribution of work in the office of the Deputy Accountant General, 

Posts and Telegraphs, ——. 624-25. J है / 

एछताल्वांगा of Muslim girls in ——. 206-62. 

Effect of the boycott movement on a ——— firm. 49. 

Erection of a building for the Imperial Library at ——. 706. 

. Facilties for the carriage of luggage between Simla and ——. 

2508. है 

। Falsification of accounts, ete., in the Goverriment of India Press, 

| ——. 2958. ALIA i 

Firing of the Sis Ganj Gurdwara at ——. 75-76. 

Government support for the Rural Development Federation of —— 

239-29. - (09% 

Grievanees of the Railway Clearing: Accounts Office staff at ——. 

3408-09 

Indebtedness of Mr. J.C, O’Longhlin, Postmaster, ——. 542. 

Location in. of the office of the: Special Officers of Railwa; 

Board. 263I. i : ie ys , 

Location in —— of the Wireless Branch of the Posts and Telegraphs न 

Department. 730. ee ५ मे 

7220 of Government of India offices permanently in ४ 

28. t wi 

Pay of see yaa ‘in the Central Public’ Works | Departient, , 

People’s fair in ——- 098 t 
5 Reopotions in the Government of India Press, —— “'958,' 2958- 

a sat 
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DELHI—concld 
Questior re—concld 

Provision of a through railway carriage between Patna and. ——- 

2592. 
Provision of intermediate class accommodation on, and, in¢onvenient 

timings of, the Grand Trunk Express between —— and Madras. 

296-97 

Qualifications of employees of the Government Power House, ——- 

2503. 

Rates of freight for cotton and wheat between —— and Karachi 

2073 

Reeruitment/to the office of the Accountant General, Central Reve- 

nues, and the Pay and Accounts Office,...——. 4 

Refusal of Calentta —— transfer concessions, to certain clerks in 

the office of the Director General, Posts and Telegraphs 2059- 

Retention of Muslims on reduction of हॉशी of Accounts and Audit 

Offices in —— है; 

Sale of copper wire by the’ 70006 Works'Department 2502. 

Stalls at the people’s fete in ——. 7753. 7 

Transfer of non-Muslim teachers fronr the Government High 

School. ‘ 

Unfiltered water supply in Daryaganj, ——. 999. 

DELHI CAPITAL OUTLAY— ; 

Demand for Supplementary Grant. 987, ; 

DELHI, NEW, CAPITAL AT— 
Demand for Grant. , 2048 

DELHI UNIVERSITY— ह ट 

Election of Members to the Court of the ——. 740-59, 978, 008. ud 

Question ve stipends paid to the students of the ——. 996-97. 

DELIVERY PEONS— 
See ‘‘ Peon(s) ”’. 

DEMANDS FOR EXCESS GRANTS—GENERAL BUDGET— 

Administration of Agency Subjects. 980. 

Commuted Value of Pensions 98I. 

५ Geological Survey. 980, 

Indian Posts and'Telegraphs Department. - 98I.' 

Trrigation; Navigation; Embankment and Drainage Works. 980. 

: Loans und Advances Bearing Interest. 98] ie 

Miscellaneous Adjustments between the Central and Provincial Gov~ 

दि ermments, 98, BS 

Public Service Commission. 980. ae - ay 

DEMANDS FOR EXCESS GRANTS—RAILWAY BUDGET— — 
Appropriation from Depreciation Fund. 982)" 7 

Commercial Lines—Working Expenses. Administration 987. 

है Commercial Lines—Working Expenses, Repairs and Maint 
iL Operations. 98. : es 

ay 

4 
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DEMANDS FOR GRANTS--GENERAL BUDGET— 25) 54 

ae Administration of Justice, 2089 shacks Tithe sient किये 

Agriculture. 204 ares arene 

Ajmer-Merwara. 2045. ex raed eel? 

-.. Andamans and Nicobar Islands. 2045. jour I 

Archeology. 2040. ei 

Army Department. वाया, ; pete wot 

Audit. 2089. के सरदार 

+ Aviation. 2042. _ ies 

Baluchistan. 2044... ..... att हे Aa कक." 

Botanical Survey. 2040. कि ५ sides ; 

_ Capital Outlay.on, Currency, Note Press. 2047,.,,..;. ciara 

Capital Outlay on Lighthouses and Lightships 2047. 

Capital Outlay on Security Printing. 2046... font? set, 

5 Gapital Outlay on Vizagapatam. Harbour. , 2047. sleimend 

Census. 2042. infencatl. vitaleinoad 

Central Board of Revenue. 2038. (446 dttgid 

Central India. 2045, “ setinte 

Civil Veterinary Services. 2042. ae tuoibelé 

Civil Works. 2044. ( गत4० सना 

Commerce Department. 2038. AiG” अर 
Conimercial Intelligence and Statisties. 2042. 

Commuted Value of Pension. 2047. versed te 

Conneil of State. 2033. गत if fi 

Curreney. 2043, #eOE idlo€l 35. (#7देंडा। Wa 

Customs. 908. ia ort -ssitae’t jan alts 

Delhi. 2045 eal 
Department of Education, Health and Lands. 2037 iB 

Department of Industries and Labour.) 2038.05 6) व व 

Edneation. 204I ete पर at 

Emigration—Internal, 2042 i fle 

Executive Council. 732, 2% 

Expenditure in England—High Commissioner for India. 2046. 

Expenditure in England—Seeretary of State for India 2046. 

Finance Department. 2038. BOS > sae 8H } 

Foreign and Political Department. 2034, EROS  abnaties, 

Forest. 2972 है! 4le# 

Forest Capital Outlay! 2046. * t tae T i 

Geological Survey. 2040.5) 9 ~ 
Home Department. 2037. 

Hyderabad. 2045. : पु 
Council ‘of Agrieultiral Research Department. 

3 Sens: 

995: 2g 
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DEMANDS FOR GRANTS—GENERAL 'BUDGET—contd. 

Indian Posts and Telegraphs Department (including Working Ex- 

penses). 4976. t 

Indian Stores Department. 2043. 

or opean Telegraph Department (ineluding Working Expenses) 

Indo-European Telegraphs. 2047. 

Industries. 2042. 

Interest free Advances. 2048. ‘ 

Interest on Debt and Reduction or Avoidance of Debt. 990. 

Interest on Miscellaneous Obligations. 205. 

Trrigation. 2046 

Trrigation (ineluding Working Expenses), Navigation, Embankment 

and Drainage Works. 973,. - 

Joint Stock Companies. 2043. पु 

Legislative Assembly and Legislative Assembly Department. | 2033. 

Legislative Department. 2037 

Lighthouses and Lightships. 2039.) 

Loans and Advances bearing Interest. 2048. 

Medical Services. 204]. ‘ 

Meteorology. 2040, 

Mines. 2040. 

Mint. 2043. SBS - ‘ 

Miscellaneous. 2044. Thos wets f 

Miscellaneous Departments. 2043. os ni? 

New Capital at Delhi. 2048. 

North West Frontier Province. 882. 

Opium. 969. 
Other Seientifie Departments. 2042 

Payments to Provincial Governments’ on ‘account of Administration 
of Agency Subjects. 2038 = 

Police. 2089 

Ports and Pilotage. 2039. 

Publie Health. . 204], { I 

Public Service Commission. 2037... - 

Rajputana. 2045, 

Refunds, 2044. 

Salt. 956. 
Separation of Accounts from Audit. 2038 y 4 

_ Staff, Household and Allowances of the Governor General. ..207. 

Stemps. 9श] ; 

Stationery and Printing. 2044 i 

Supera All es and ensions, 2044. 
Survey of India. 2089 jaa 

Yih 

A
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‘DEMANDS FOR GRANTS—GENERAL BUDGET—¢oneld. 

Taxes on Income. 857. 
Zoologival Survey. 2040. 

DEMANDS FOR GRANTS-—-RAILWAY BUDGET— 

Appropriation from Depreciation Fund. 350. के 

. Appropriation from the Reserve Fund. 355, 

Appropriation to Depreciation Fund. 354. हु 

Audit. 4853. : a 

Companies’ ‘nd. Indian States’ share of surplus profits and net earn- 

ings. 3353. 43
20

0 
20
3 

Tnspeetion. 353. ५४२३ 

Miscellaneous Expenditure. 4884. 

New Construction, 354, 

New Construction and open line works (Strategie Railways). 884. 

Open Line Works. 354 

Railway Board. वत], 

Working Experses ; Administration. 4893 

Working Expenses : Repairs and Maintenance and Operation. 353 

Working Expenses (Strategic Railways). 354 

DEMANDS FOR GRANTS-—MOTIONS FOR. REDUCTION—GEN- 

ERAL BUDGET— 
Army, Department— 

Military expenditure...77I-839. 

Customs— 

Duty on kerosene, petrol and betel muts:., 95-55. 

Duty on sugar. 948-5 

Failure of the Government to prevent dumping of wheat and 

sugar on the Indian market. 930-37 

Inadequate representation of Muslims in the Customs Services. 

495-30. 
cain! ‘steps to raise the price of agricultural produce. 955- 

90. 

Reduetion of salaries on account of lower Jeyel of prices and to 
cope with the deficit budget. ~909-2 

Retrenchment and uniformity of basis for expenditure. 492-5, « 
Sikh representation. 937-48 

Exeeutive Council— 

Neglect to effect substantial retrenchment in all Departments. 
| ह 7 8 -4788:69. ; at 

Foreign and Political Department— 

४22
24 

Practical exclusion of Indians from the Foreign and Politieal De- 
ati? partment. 2084-37 

00080 -- - = 
Administration of the Forest Department. का-9,.._ 
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DEMANDS FOR GRANTS—MOTIONS FOR REDUCTION—GEN- 

ERAL BUDGET—contd. 

Indian Posts and Telegraphs Department (ineluding Working Ex- 

penses }— 

Denial of CaleuttaDelhi transfer concessions to! certain clerks of the 
Director General’s office. 987-89. 

Representation of depressed classes in the Posts amd Telegraphs Ser- 
vice. 982-87. 

Retrenchment. 7977-82. 

Interest on Debt and Reduetion or Avoidance of Debt— 

Appointment Of a National Investment Board. I990-92. 

Debt position. 933-96, 2004-5. 

Interest on Miscellaneous Obligations— 

Pohey and principle underlying expenditure for interest’ on mis- 
cellaneous obligations. 205-7 

Irrigation’ {ineluding Working Expenses), Navigation, Embankment 
and Drainage Works— 

Interest charged on canals in Orissa and Ganjam,. 974-76,, 

Supply af water to eultivators. 973-74 

Want of a river canal from Bakhtiarpore on the Ganges to. Nawadah 
via Bihar. 973-7. 

Legislative Assembly and Legislative Assembly Departnrent— 

Quarters for Members not free. 2088-34. 

North West Frontier Province— 

Retaining Regulation No. IV of 90l and other Regulations in the 
North West Frontier Province.  883-903. 

Opium— 

Retrenchment. 969-7I. 

Salt-—— 

Loss of interest arising from the credit system. 957-59. 

Pay of General Managers. 959 

Retrencliment. 957. 
Staff, Honsehold and Allowances of the Governor General— 

a allowances and reduction of extent of Simla exodus. 

Request to the Viceroy, for, some voluntary surrender of emoluments 
_.for the needed retrenchment. 203-3 : : 

Room for considerable reduction. -श207-2] 
Taxes on Jncome— 

a Undue incidence of incometax, ,]857-82. _, 

DEMANDS FOR GRANTS—MOTIONS FOR REDUCTION—RALL 

WAY BUDGET— ctl fnoit 
Railway Board.=,...( 
उन of a new railway between. Kollengode and Cochin. 

Future gonstitution of the Railway; Board. 3347-52. 
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DEMANDS FOR GRANTS—MOTIONS FOR REDUCTION—RAIL- 

WAY BUDGET—contd. A a : 

Railway Board—contd. $ हर प्र 

Grievances of third class passengers. ]274-76 

Tnadequate facilities for training of Indian students, in railway 

workshops. 332-37 

Indianisation of the Railway Board. 264-74, 

Indianisation policy in the railways. 276-95, 297-307 

Lease of the Bengal and North Western Railway.  307-0. 
Maladministration of the Assam Bengal Railway. 38-3]. 

_ Poliey of Central Publicity Department. .387-47.... 

॥ | ‘Railway Administration. 253-58 ० 

Railway Board’s educational policy with reference to pay of Rail 
way middle school teachers in the United Provinces. 332 

| Recommenidations of the Public Accounts Committee not. given 
effect to. 32-8. 

Remode'ling of the Patna Junction railway station. °30-22. 

| Representation of Muslims in Railway Services. 72-204, 245- 
p 98 

Retrenchment. . ॥7-49, क6-7] 

Right of reply allowed to Movers of eut motions. 7]]] 

_ebiege FOR SUPPLEMENTARY GRANTS—GENERAL BUD- 

Administration of Justice.’ 984 

Andamans and Nieobar Islands. 986. 

Capital Outlay on Seeurity Printing. 987. 

Capital Outlay on Vizagapatam Harbour. 987. 

@ensus. 86, | “ 
Commuted valtie of pensions. © 987. : 

t = ) 

Council of State. 2778-79. LOBED) Ae 
Delhi. 956. ‘ Tyrese 
Delhi Capital Outlay. 987 
Edueation, | 985, 6G! WIGAN AO TAN 
Emigration—External. 985. 
Expenditure in England under the control of the High Commissioner 

for India. 987. 
Foreign and Political Department. 984. 
Forest. 983 
Home Department. 984. : é ee प् 
Hyderabad. 986. iy IT KAICEAATA 

Indo-European Telegraph Department. 2776-78. ) 
ane on, Ordinary Debt and,Reduetion or; Avoidance of “Debt: ह 

775 ह 
Trrigation, Navigation, Embankment and Drainage Werks. 983, 2776 
Loans and Advances bearing Interest. 278-82, हे 
Medieal Services. 985. : 42 
Mint. 989, 2779-80 
Miscellaneous Departments. 985. 

Py TLS 
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DEMANDS FOR SUPPLEMENTARY GRANTS—GENERAL BUDGET 
—-eontd. 7 

North West Frontier Province. 986. : 
Opium. 983. 

Police. 984. 

Public Service Commission. 984, 

Rajputana, 986. 

Refunds. 986, 2780. 

Salt. 988. 
Staff, Household and Allowances of ‘the Governor General, 984. 
Taxes on Income. 983. 

DEMANDS FOR SUPPLEMENTARY. GRANT—RAILWAY BUD- 
GET— 

Appropriation from Depreciation Fund. 988-89. 

Appropriation from Reserve Fund. 2542. 

Railway Board. 787, 

Strategie Lines —Working Expenses. and, Miscellaneous. 989. 
DEMONSTRATION— . 

Question re participation of employees of the Railway Clearing 
Accounts Office in anti-Government.. 006-07 3 

DEO, THAKUR MAHENDRA NATH SHAH— 
Oath of Office. 8. 

DEOGHAR— 
Question 7¢ construction of a railway line from Sultangunj to = 

35. 

DEOLALI— 
Question re— 

Contest for chairmanship of the —— Cantonment Board. 344 

Nominations to the —— eantonment Board. 907-08 

DEPARTMENT OF COMMERC 
Election of Members to the Standing Committee for the ——. 226, 

2439, 2535 
DEPARTMENT OF EDUCATION, HEALTH AND LANDS— 

Demand for Grant. 2037 

Election of members to the Standing Committee for the ——. 2359, 
2775, 288 

DEPARTMENT OF INDUSTRIES AND LABOUR— 
Demand for Grant. 2038. x 

DEPARTMENTAL CANDIDATES— 

Question 7० Public Service Commission examination for ——!, उदा0, 
DEPRECIATION FUND (RATUWAYS), APPROPRIATION FROM— 

Demand for Excess Grant. 982. _ 
“Demand for Grant. 355. wre i 
Demand for Supplementary Grant. 988, 989 

DEPRECIATION FUND (RAILWAYS), APPROPRIATION TO— 
Demand for Grant. 354, 
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DEPRESSED CLASSES— 

tion to reduce Demand for ‘‘ Indian Posts and Telegraphs Depart- 
ment fineluding Working Expenses) ’’ re representation’ of ‘ 
depressed classes in-the Posts, and Telegraphs Service. / 982- 

tet 

DEPRESSION— 7 7 : 
Question re —— in trade attributed to the ls. 6d: ratio 482, x 

DEPUTATIUNS Agi) a j | iid : 

Question ve: ‘to’ the office of the Director General’ of Posts and । 
Telegraphsof Mr. J.P. Ganguli. 7694-95 = 

. DEPUTY ACCOUNTANT GENERAL— 
See ‘“* Accountant General ”’. 

DEPUTY «ASSISTANT ENGINEERS 

Question re appointment of Assistant and —— in the Posts and Tele- : 
graphs Department. 0-02 रे 

DEPUTY’ POSTMASTER GENERAL ; 
Questior: #6 non-transfer of the ——, Dacea and recruitment of Mus- 

lims in Chittagong. 388 ; रे 

DEPUTY PRESIDENT ; 
Election of the + 54; 029. fF ity : 
Message from His Excelleney the Viceroy and Governor General ap- 

proving of the election of Mr. R. K. Shanmukham Chetty as the 
—-- sf the Legislative Assembly. 20. 

DERA ISMAIL KHAN— 

i Question re trensfer of the. District Judge of —— from that district. 
2724-25. 

DESECRATION ea 
Question re of a temple by Gurkha soldiers. 2589-90, . 

DETENTION— 
Question re date of arrest and —— of Lala Shanker Lal and Maulana 

Abdula, 222 

DEWALI— 
Question r¢ non-grant of —— holidays to the staff of the office of the 

Chief Engineer, New Delhi. 00- 

DHANUSHKODI— 

Question re British officers employed in the Negapatam and —— 
Quarantine Camps. 24-42 

j DIET— 
Question १८ in jails., 972.73 

/ DILAZAK--- 
: | ; Question re se लक न्का of Mohallas —— from Shahjahanpore Oanton- ५ न्‍ $6 

4 
rites igatvels gift 3« mtn = Fide 
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(१२८ Paes 93 

DIRECTOR‘S)— : ee, 

Question, re— न 

Appointment of two Assistant 
Postal Circle. 95. 

Shareholders and —— of the Indian Cable Company. 7]5. 

Sharcholders and —— of the Murarka Paint and Varnish Works, 

limited. 475 

DIRECTOR GENERAL OF POSTS AND TELEGRAPHS— कई 

Motion to reduee Demand 407. Indian Posts and Telegraphs Depart- 

ment (ineluding Working Expenses))’’ re denial, of Caleutia- 

Delhi transfer concessions to certain clerks of the _ office 

of the -—-. 987-89 : 
Question re— 

Action taken on the memorial of ‘the clerical staff-of the office of 
the ——. 692-93 

* Annual increments of pay of the ministerial staff of the office of 
the ——. 693- 

Appointment of Muslims as head assistants in the office of the —— 

_72-32. 
Appointment of Muslims in the Offiee of the ——.  205I 
Appointment of Muslims in the upper division of the office of the 

" —— 0-2] ; ‘. i 

in the Sind and Baluchistan 

Clerks entrusted with duties of Assistants in the Office of the ——. 
73. 

_ Deputation,.to the: office vot )the'|—— of Mr. J.:P..Gangali, 694- 
95, { 

Duties and pay of the Chief Superintendent of the; office of the —— 
78 

! Duties of record litters’ ‘the office of the ——. 3. 
- Duties of Superintendents in the office of the ——. 78. 

Grant of leave to clerks by the Chief Superintendent) of the office 
of the ——. 780. 

है Grant of local holidays to the staff of the office of the T696. 
Hindu and Muhammadan holidays in the office of the 7h 

76, j : 

Holidays in the office of the ——. 776. 

Non-vrant of an important Hindu holiday in the office of the —— 

Reduction of staff in the office of the ——. 3-82, 7695-96. 
Reductions in the office of the "Tes: 
Refusal of Caleutta-Delhi, transfer concessions to certain clerks in 

the office of the ——. 2059-60. 
cuss of holidays and leave to the staff of the office of the -— 

2-83. 
Refusal of leave to clerks by the Chief Superintendent of the 

office of the ——. 779 : 

Representation of Muslims in. the office of the ——.. 209-0, 
Revised pay of the ministerial staff of the office of the ——. 694. 
‘Withholding of memorials of the clerical staff of the ——. 777. 
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DIRECTOR OF CIVIL AVIATION— 
Question »¢ appointment of Muslims in the office of the ——. 2493- 

97 

DIRECTOR OF PUBLIC INSTRUCTION— 
Question re appointment of a Muslim as —— in the North-West Fron- 

tier Province. 85] 

DIRECTOR OF TELEGRAPHIC ENGINEERING— 
Question re high pay of the ——. 3848. 

DISCIPLINARY ACTION— 
Question re ——~ against certain employees of the New Delhi Muni- 

sipality. 2322. 

DISMISSAL (8)-- 
Question re— 

of head clerk of the Trustees’ office, Indian Museum, Calcutta. 
35. 

—— of postal officials in Sind and Baluchistan. 96 

Summary ——- of Mustafa, an inkman in the Eastern Bengal Rail- 
way lress, Calcutta 87. 88 

DISPENSARY— 
Question re closing of a —— for the treatment of Congress volunteers 

at Charsadda. 220. 

DISTRICT BOARDS— 
Question re establishment of —— and Municipal Boards in Pesha 

war. 862-6: 

DISTURBANCES— 

Statements laid on the table by Mr. E. B. Howell, re non-payment 
of taxes in Peshawar and circulation of an account of Peshawar. 
2785 

DIVIDENDS— 
Question re 

DIVISION (S)— 
—— on the amendment moved by Diwan Bahadur T. Rangachariar to 

Sehedule II of the Indian Finance Bill. 25 

— on the amendment moved by Mr. Amar Nath Dutt to Schedule 
TIL of the Indiam Finance Bill: 258] 

——_ on the amendment moved by Mr. G. Morgan to clause 3 of the 
Indian Finance Bill: 2950. 

— on the amendment moved by Mr. 8. Morgan to clause 4 of the 
Wheat, (Import Duty) Bill. 9954. 

नया on the amendment moved by Mr. K.P. Thampan to Schedule II 
of the Indian Finance Bill. 2572. 

+— on’ the amendment moved by Mr. N. N. Anklesaria for circula- 
tion of the Code-of ‘Criminal Proeedure (Amendment) Bill —— 
(Amendment of 8९७४०४-३4%) 

—— on the amendment moved by ‘Sirdar’ Harbans Singh Brar that 5 clause 3 of the Wheat (import Duty) Bill be 

paid by the Burma Oil Company in.4930. 43. 
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DIVISION (S)— contd. ‘ wad 

on the amendment recommended by His Excellency the Goy- 

ernor General re re-consideration of rates of income-tax sor 

Legislative Assembly (Discussed under the Indian Finance Bill). 

2774. 

—— on ainendments to Schedule IV of the Indian Finance Bill. 2662, 

2689-90, 269I-92. 

_— on the motion for adjournment re action taken against the 

General Council of Burmese Association: 834, 

—-— on the Motion for Adjournment re summary trial and execution 

of Habib Nur at Peshawar. 4224. 

on the motion that clause 5, as amended, stand. part of the 

Wheat (Import Duty) Bill. 2955. 

—— on the motion that the Bengal Criminal Law Amendment (Sup- 

plementary) Bill be cireulated for the purpose of eliciting opi- 

nion thereon by the 30th March 93l.  9-20. 

—— on the motion that the consideration of the motion re election of 

Members to the Governing Body of the Imperial Council of Ag- 

ricultural Research be adjourned. 3-82. 

——— on the motion that the consideration of the Resolution re draft 

Convention regulating hours of work in offices, hotels, &¢., be 

postponed to the Simla session. 300I. 

—— on the motion that the Demand under the head ‘‘ Army De- 

partment ’? be reduced by Rs. 300 (Military expenditure). 4889. 

——on the motion that the Demand under the head ‘‘ Customs ’’ be 

reduced by Rs. 00 (Failure of the Government to prevent dutap- 

ing of wheat and sugar on the Indian market). 937. 

— on the motion that the Demand under the head ‘‘ Executive 

Council’? be reduced by Rs. 00 (Neglect to effeet substantial 

retrenchment in all departments). 769. 

on the motion that the Demand under the head ‘‘Railway board”’ 

ig by Rs. 00 (Indianisation of the Railway Board). 

—- on the motion that the Demand under the head ‘‘Railway Board’’ 

be reduced by Rs. 00. (Indianisation policy in the railways). 

306-07. 
—- on ihe motion that the Demand under the head ‘* Railway 

Board ’’ be reduced by Rs. ,00,000 (Retrenchment). 47. 

— on the motion that the Demand under the head ‘‘ Railway 
Board ”’ be reduced by Rs. ,5,000 (Retrenchment). 49. 

—— on the motion that the Demand under the head “‘ Taxes on 
kK ao 2? he reduced by Rs. 00 (Undue incidence of income-tax) 

—— on the motion that the Salt (Additional Import Duty) Bi 
circulated for the purpose of eliciting opini : th fe ee 

— on the Resolution re additional payment for rails Toons and ie = ae ; to the 4 

है —— on the Resolution re Vanaspathi Ghee. 85-I6. a 
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| DIVISIONAL ACCOUNTS OFFICE(S)— 

See “* Accounts Office(s) ’’: 

DIVISIONAL HEADQUARTERS— 

Question re— 

Bungalows for junior officers at 
way. 2425-6. 

of the North Western Rail- 

Rents of bungalows for officers at —— of the North Western Rail- 

way. 245. 

DIVISIONAL ORGANISATION— 

Question re, expenditure incurred on the —— of Indian Railways. 

96-62. 

DIVISIONAL TRANSPORTATION SUPERINTENDENT— 

See ‘‘ Transportation Superintendent ”’. 

DIWANSHIP— 

Question re of the Durgah Khawajah Saheb in Ajmer. 239- 

40. 

\ DOCTORS— 

के Question +e appointment of Muslim —— in the Combined. Hospital, 

; New Delhi. 2503-04 

DOMICILE— 

Question re curtailment of special allowances to Government ser- 

yants of non-Asiatic 02. 

DOMINIONS— 

Question re status of Indians in the ——. 24547. 

DRAINAGE— 

Question re inadequate —— in Cawnpore Cantonment. 993. 

DRAINAGE BYE-LAWS— 

Question re administration of building and —— in New Delhi. 845- 

46. 

DRAINAGE WORKS— 

Demand for Excess Grant in respect of Irrigation, Navigation, Em- 

bankment and 980. 

Demand for Grant in respect of Irrigation (including Working Ex- 

penses}, Navigation, Embankment and li 

Demand for Supplementary Grant in respect of— 

Irrigation, Navigation, Embankment and ——. 983, 2776. 

Motion’ to reduce Demand for— 

“ Trrigation (including Working Expenses), Navigation, Embank:- 

f ‘ ment and ——’”’ re —— 
रू Interest charged on canals in Orissa and Ganjam. 974-76. { 
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DRAINAGE WORKS—contd. 

Motion to reduce Demand for—contd. 

“‘Trrigation (including Working Expenses), Navigation, Embark- — 

ment and ——’’ re—contd. 
Suupply of water to cultivators. 973. 

Want of a river canal from Bakhtiarpore on the Ganges to 

Nawadah, via Bihar. 973-74. 

DRUGS INQUIRY COMMITTEEH— 
Question re the ——. 249. 

DUDHORTA, MR. NABAKUMAR SING— 

Election 0 
497. 

Indian Finance Bill— 

Consideration of Schedule III. 2578-79. 
Motion re consideration of the Parliamentary Papers in connection 

with the Indian Round Table Conference. 470-7l, 
Oath of Office. 2. 
Question re— 

Erection of a building for the Imperial Library at Delhi. 706. 

System for tendering for the supply of paints and varnish for theg 
Indian Stores Department. 306-08. 

DUFTRY (IES)— 
Question re— 
कं of travelling allowance for —— in certain Departments. 

Travelling allowance for record suppliers and —— of the Imperial 
Record Department. 2899-2900, 

Travelling allowance paid on trasnfer to certain —— and record 
suppliers.. 2066. 

Warm clothing of —— and sorters of the Imperial Record Depart- 
ment. 2637. 

DUMASTA, MR: N. M— 
General discussion of the General Budget. 504-07. 

Motion ve consideration of the Parliamentary Papers in conneetion 
८8 7 awith ‘the: Indian Round. Table, Conference. ,.680-8, 
Oath of Office, ॥24 

Question re 

ee and industrial discontent attributed to the Is, 6d. ratio. 

“Customs barrier at Viramgaum! © 2336-38. 

Depression in trade attributed to the Is. 6d, ratio. 482. 

Indian Trade Commissioners. '480-8: i a 
Mismatched currency notes. 482. t : 

~ + Price-cutting by the Swedish Match Syndicate. °480. 
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DUMASTA, MR. N. M—contd. 
Question re—contd. 

Protection for chemical industry. 479-80. 

Protection for copper wire. 2827-28, 

Report of the Tariff Board on the question of photection to the 

Morarji Chemical Works. 2826-27. 

Safeguarding of the interests of the Salt Industry. 480. 

DURGAH KHWAJAH SAHIB— 

१. Question re diwanship of the —— in Ajmer. 239-40. 

| DURRIES— 
j Question #6 non-provision of —— in “2D” and ‘‘ 07? class quarters 

in New Delhi. 728. 

DUTT, MR. AMAR NATH— 

4 Allegations of partiality om the part of the Chair, 2527, 2587: 

Bengal Criminal Law Amendment (Supplementary) Bill— 

Motions to consider and to circulate. 84-88, 02. 

Bengal State-Prisoners Regulation (Repealing) Bill— 

Motion. for leave to; introduce. 959. 

Code of Criminal Procedure (Amendment) Bill—(Amendment of see- 

tion 44)— 

ee to refer to Select Committee and to circulate. 840, 930, 

Code of Criminal Procedure: (Amendment ) Bill—(Amendment of see- 

tion 49)— 

Motion for leave to introduce. 960. 

Election of to the Court of the University of Delhi.’ 008. 

nope of —— to the Standing Finance Committee for Railways. 

— आओ of regret by ——— one the death of Pandit Motilal Nehru. 

General diseussion of the Railway Budget. 045-48. 

Indian Bar Councils (Amendment) Bill— 

Motion for leave to introduce. 958. 

Indian Finance Bill— 

Motion to consider. 2249, 2308, 2363-65, 2367, 2368-72. 

Consideration of clause 2. 2440-4, 244-42. - 

Consideration of Schedule IT. 2567-69. 

Consideration of Schedule ITI. 2573-76, 2583, 2584. 

Consideration of Schedule TV. 275. 

Consideration of Schedule [V—Part I, as recommended by His 

Fxcellency the Governor General. 2746, 2749. 

Indian Nayal_ Armament (Amendment) Bill— 

“Motion to pass. 527.
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DUTT, MR. AMAR NATH—contd. 

Motion re---contd. 

Consideration of the Parliamentary Papers in ‘connection : 

the Indian Round Table Conference.  4668-68: 

Election of Members to the Court of the Delhi University. 746, 

755. हे 

Motion to reduce Demand for— oe 

४६ Customs ?? re— ; ba 

Not taking»: steps to raise.the price of agricultural produce. 

955, 956. 
Reduction of salaries on account of lower level of prices and 

? to cope with the deficit budget. 909-20, 92. 

Sikh representation. 939-40, 943. i 

Oath of Office. 2. 
Protest against the execution of Bhagat Singh and others: 2605. 

Punjab Criminal Procedure Amendment (Supplementary) Bill— 
Motion to consider. - 68, 75-76. 

: Question re— 
ह Admission to temporary clerks to the Public Service = 

- examination. 2075. 

Akalposh post office. 2833. 

Allegations in regard to labour on the Bengal and North-Western 
Railway. 2343. 

~~ > Allegations regarding Railway pointsmen. 2345. 

Appointment of Indians in certain offices. 30-Il. 

one of unqualified clerks in Government of India Offices. — 
2602. 

Assassination of Mr. Nazini Ram Dhami in California. 2780-8. 
Boyeott of census. शा. 

Cases of clerks exempted from the Publi¢ Service Commission 
examination. 260. 

Complaint by the Bengal and North Western Railwaymen’s Asso- 
ciation, 2343. 

Delhi Police lathi, 2730. 

Desecration of a temple by Gurkha soldiers. 627. 

Education of the children of employees of the Bengal and North 
Western Railway. 2345. 

Exemption of certain clerks from the Public Service Commission 
examination. 2602. 

Fines recovered from employees of the Bengal and North Western 

S
e
 

ee 
t
S
 

Railway. 2830. 

Gatemen at level crossings on the Bengal and North Western ‘ 
Railway. 283. 4 

2 a of Bengal and North Western Railway employees. — 
34]. 5 i 

‘ae 

है 
J 
4 

6 

Seen 
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DUTT, MR. AMAR NATH—contd. 

Question re—contd. 

Grievances of daily-rated workshop employees on the Bengal and 

North Western Railway. 2840-4. 

Issue of Railway passes to employees of contractors in Bengal and 

North Western Railway workshops. 2344. 

Lack of money order facilities for the employees of the Tatanagar 

Foundry Company. 2833. 

_ Leave rules on the Bengal and North Western Railway. 283l- 

32. 
Notice to candidates of the date of the qualifying examination of 

the Public Service Commission. 2600-02. 

Pay of ‘‘C”’ class Station Masters on the Bengal and North 

Western Railway. 2342-43. 

Position of markers in the Bengal and North Western Railway. 

2343. 

Promotion of telegraphists. 2637. 

Prvoision of telegraph communication at certain villages in the 

{ Burdwan district. 2832-33. 

Publication in the vernacular of translations of researches carried 

on by the Government of India. 3il. j I 

Qualifying examination for temporary clerks. 2602-03. 

Racial discrimination in pay on the Bengal and North Western 

Railway. 2832. * 

Rate of note examination in the Caleutta Currency Office. 2338- 

40. 

Recognition of the Bengal andi North Western Railwaymen’s 

Association. 234-42. 

Records of appointment, promotion, transfer, etc., of workmen on 

the Bengal and North Western Railway. 28: 

Refusal of facilities to office-bearers of the Bengal and North-West- 

ern Railwaymen’s Association to investigate measures for pre- 

vention of accidents in Railway workshops, 2344. 

Service conditions of telephone operators. 08. 

Weekly rest day on the Bengal and North Western Railway. 

2832. 

Question (Supplementary) re— 

Appointment of Assistant Superintendents of Police in the Madras 

Presidency. 847. 

Meerut conspiracy trial. 784. 

Prohibition of Liquor. 696. 

Release of political prisoners. 69, 224-5. - 

Resolution re— 
PAA 

Additional payment for rails to the Tata Iron and Steel Company. 

297-72. 
75२7 

Policy of repression. 632-34, 656. 4 
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DUTT, MR. AMAR NATH—coneld. 

Resolution—re— 

Salt (Additional Import Duty) Bill— 

Motions to consider and to cirgulate. 2867. 
Special Marriage (Amendment) Bill— 

Motion to consider. 87, 599, 600, 605, 

DUTY (IBS)— 
Motion to reduce Demand for— 

“* Customs ?? ye— 

— on kerosene, petrol and betel nuts. 95-5! 

on sugar. 948-5. 

Question re— 

Abolition of the —— on gold thread. 897-98. 

Customs ——, 2203-04, 2823-24. ह 

—— on copra imported into Ceylon. 486. « 

—— on sugar. 207-72. 

*. Import on tea. 2524. 
Resolution re distribution of the proceeds of the —— on foreign 

salt. .300-04. 

DWARAPUDI— 

Question re provision of a clerk in the —— Sub-Post Office. 2849. 
on
 

E 

EARNING (S)— 

~ Question re— 

from different classes of passengers on the Great Indian 
Peninsula and Bengal-Nagpur Railways. 463. 

of Government of India Press employees. 472-74, 
Fall in of railways due to decrease of imports and exports, 

33. ५ 
Share of surplus profits and net —— paid to Railway Companies 

and Native States. 503. 
Statement laid on the table by Mr. A. A. L. Parsons re actual —— of 

certain newly constructed railway lines. 2076-77. 

EARTHQUAKES— 
~ Question re remission of income-tax of people effected by —— and 

eyclones in Burma. दा, 

EAST AFRICA— 
See “ Africa ’’. 

— EAST INDIAN RAILWAY — 
~~ Bee ** Railway(s)”’. 

EAST INDIAN RAILWAY PRESS— 
Bee ' Press(es) ??, 

O
M
.



EASTERN BENGAL RAILWAY— 

See ‘* Railway(s) ”’. 

EASTERN BENGAL RAILWAY PRESS— 
See ‘* Press(es) ??, 

EASTERN HOSTEL— 

ECONOMIC CONDITION— 
Question re of the masses. 26I. 

EDUCATION— 
Demand for Grant. 204. 

Demand for Supplementary Grant. 985. 

Question re— 

—— of the children of employees of the Bengal and North West- 
ern Railway. 2345. 

—— of the Muslim girls in Delhi. :206-62. 
Expansion of primary —— in the- North-West Frontier Pro- 

vince. 097. 

Expenditure incurred on the —— of the children of Indian and 
European employees on the East Indian Railway. 323-24. 

Expenditure on —— in India and in other countries. 2205-06. 

Grants. for —— ete., given to the North-West Frontier Province 
and Ajmer-Merwara. 293-94. 

Grants for —— of children of railway employees. 468. 

Introduction of _eompulsory primary —— in Ajmer-Merwara. 
294-95, 

कि 
Fon 

2209, 

State of —— in various countries.. 2732-34. 

Statement laid on the table by Mr. A. A. Ll. Parsons re fules govern- 
ing grants for the —— of children of railway employees, 2354- 
57, 

HDUCATION, HEALTH AND LANDS, DEPARTMENT OF— 
~ Demand for Grant. 2037 

Election of Members to the Standing Committee for the ———-. 2359, 
2775; 2835. 

Question re appointment of a Muslim as cashier in the 2505. 

ELECTION (S)— 
meee is committee to consider proposals on the Salt industry. 

——._ of Members. to the Central Advisory ry’ Council for -Railways. 
977, 433, 497 

ES ee: to the Court of the University 6f Delhi, 978 

जगा. Members to the Governing Body of the Imperial: Gomheil of 
Agricultural Research. 43, 207 8. शभ : a 

i? INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 08: 

Question re repairs and renovations at the ——, New Delhi. 2726-/ 
27. 
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ELECTION (S)—contd 

nny 

——— of Members to the Governing Body of the Indian Research 

Fund Association. 432, 288,, 2245. 

—— of Members to the Public Accounts Committee. 2-3, 43], 

2078, 237. 

—— of Members to the Salt Industry Committee. 2I7}8, 507, 

569. 

—— of Members to the Standing Committee for the Department of 

Commerce. 225, 2439, 2535. 

—— of Members to the Standing Committee for the Department 

of Education, Health and Lands. 2359, 2775, 2835 

—— of Members to the Standing Cominittee’ on Emigration. - 4497 

— of Members to the Standing Committee on Indians Overseas 

Emigration and Haj Pilgrimage. 2359. 

—— of Members to the Standing Committee on Pilgrimage to the 
Hedjaz. 20-02, 27-8, 350, 40. 

-—— of Members to the Standing Committee on Roads. 2i6, 507, 569, 

2078, 2359-60, 2438 
— of Members to the Standing Finance Committee. 2, 25, 54, 

2438, 2775, 2789. 

—— of Members to the Standing Finance Committee for Railways. 
I2, 26; 52: 

—— of the Deputy President. 54, 29. 

— of the President. 35-36. 

Message from His Excellency the Viceroy and Governor General ap- 
proving of the —— of Mr. R. K. Shanukham Chetty as the 
Deputy President of the Legislative Assembly. 20I. 

Message from His Excellency the Viceroy and Governor General ap- 
proving of thé —— of Sir Ibrahim Rahimtoola as President of 
the Legislative Assembly. 36. 

Motion re— न 
---- of Members to the Court of the University of Delhi. 746-59. 

— of Members to the Governing Body of the Imperial Couneil of 

Agricultural Research, 26-33. 

9 of Members to the Standing Committee on Emigration. 977- 

Question re— 

—— expenses and forfeiture of securities. 68. 

— of Members to the Ambala Cantonment Board. | 430. 
oe municipal. bodies in the North-West Frontier Province. 

—— of Vice-President in canto its. 347-48. 

— of Vice-Presidents to the Peshawar Munciipality. 2352-53. 
Expenditure ineurred on the municipal —— in Peshawar city in 

3929. ॥ाश, 
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ELECTION (S)—coneld. 

Question re—contd. 

Non-grant of a holiday for the general ——. to employees of the 

Survey of India at Dehra Dun and Mussoorie. 29. 

Unreliable Voters’ Registers for the municipal —— in the city of 

Peshawar. 06. 

ELECTIVE SYSTEM— 
Question re— 

Introduction of the —— in cantonments in the North-West Frontier 

Province. ॥07. 
Introduction of the 

2737. 
ELECTORAL RULES— 

Resolution re amendment of Legislative Assembly ——. द-श. 

ELECTRICAL BRANCH— 
Question re recruitment to the 

vice. 003-04. 

ELECTRICAL ENGINEERS— 
See ‘‘ Engineer(s) ”’. 

EMR ANKMENT— 
Demand for Excess Grant i pment of, Irrigation, Navigation, —— 

in the Peshawar Cantonment Board. 

of the Indian State Railway Ser- 

i and Drainage Works. 
Demand for Grant in , respect of Irrigation (including Working 

Expenses), Navigation, —— and Drainage Works. 973. 
Demand for Supplementary Grant in respect of Irrigation, Navigation, 

and Drainage Works. 983, 2776. 

Motion to reduce Demand for— 
“ Trrigation (including Working Expenses), Navigation, —— and 

Drainage Works re— 
Interest charged on sanals in Orissa and Ganjam. 974-76. 
Supply of water to cultivators. 973. 

Want of a river canal, from Bakhtiarpore. on the Ganges to 
Nawadah, ७४७ Bihar, .973-74. 

EMERSON, MR. प्र. W.— 
Motion for Adjournment ye commiunal riot at Cawnpore. 2879-82. 

Oath of Office. 2823. 

EMIGRANTS— 
- Question re— 

Tnelusion in the census of from British India. 242. 
Indian —— to Ceylon. 24]. 
Indian —— to the Federated Malay States. 42940-4. 

| EMIGRATION— aS 
ls ae of Members to the Standing Committee on ——. 7488, 

_.. Election of Members to the Standing Committee on Indians Overseas 
ae and Haj Pilgrimage. 2359. 
get age election of Members to the Standing Committee on ——. 
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EMIGRATION—EXTERNAL— 

Demand for Grant. 2043. 

SP a for Suppl ry Grant. 985. 

EMIGRATION—INTERNAL— 

~ Demand for Grant. 2042. 

EMOLUMENTS— 

Motion to reduce Demand for ‘‘ Staff, Household and Allowances of 

the Governor General?’ re’ request to the . Viceroy for some — 

a surrender of — —for the needed retrenchment. 208]- 

3. 

EMPLOYEE(S)— 
Question re— 

Convention fixing the hours of work of salaries ——. 252-22, 

= Discharge of Cantonment Fund at Ambala. 908-09. 

Disciplinary action against certain —— of the New Delhi Munici- 

pality. 2322. 

Dismissal of Cantonment Fund —— at Quetta, 909. 

Education of the children of 
Railway. 2345, 

——_ of various departments in the Bombay Presidency. 496. 

Expenditure incurred on the education of the children of Indian 

and European on the Bast’ Indian Railway. 323-24. 

of the Bengal and North-Western 

Female on railways. 790. 

. Fines recovered from —-— of the Bengal and North Western Rail- 
way. 2830. 

5 Grievances of Bengal and North Western Railway ——. 234]. 

= Grievances of daily-rated workshop —— on the Bengal and North 
Western Railway. 2340-4. : हे 

Grievances of Mussalman railway —— in the Punjab. 902. 

Tssue of railway passes to ——— of contractors in Bengal and North 

Western Railway workshops. ' 2344. - 
Leave reserve, strength and cost of —— in railway workshops. 

788. 
Memorials from. —— of the East, Indian and Bastern Bengal’ Rail- 

way Presses, Caleutta. 2422. 
Pay and pension of European and Indian Police ——. 894-95. 
Retiring age for Government of India Press TUS 
Working hours of. —— of the Railway Mail Service. 2074-75. 

ENEMY DEBTS— i 
4 Question 72 Lioeal Clearing Hous¢ for ——.  854-55. 

ENGINEER(S)— 
5s Question re— 

_____ Appointment of Indian Bleetrieal ——, 402. 
F Ap sarcoma of Sikh —— in the Punjab Public Works Department. 

af : : 

~—- Appointment of Sikhs to the Indian Service of Railway. ——. शश, 
Employment of certain Indian Electrical ——. 77 
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ENGINEERING COLLEGE 
Question re appointment of railway apprenti¢es trained at the Moghal- 

pura ——, Lahore. 329 

See also ‘‘ College(s) ”’. 

ENGINEERING RAILWAY WORKSHOPS— 

See “ Workshop(s) ’’. 

ENGINEERING SERVICE(S)— 
Question re— 

Appointment of Muslims in Military ——. 7489. 

Memorial for re-employment by storekeepers in the Military —— 
at Waziristan. 

Reeruitment of Indian ——.. 7483-84, 2594. 

Recruitment of Indians to the Military 

ENGLAND— 
Question re— 

Average income and income-tax in India and ——. 2204-05. 

Bank nate in and in India. 563,64 

Contributions by the Government.of India to educational institu- 
tions in i 

Subsidy paid to Imperial Airways for carrying mails between India 
and 377-7) 

‘Wireless telephone servire between India and,.——. 223 

ENGLISH MILITARY COLLEGE(S)— 
See ‘‘ College(s) ”’. 

BQUIPMENT— 

‘Question re— 

Categories, training and of troops in India. 388-89. 

—— of internal security troops. 390. 

ESTABLISHMENT 

Question re— 

in the Bombay Currency Office, 27-72. 
Provision of additional postal in Madras. 2350-5l._ 
Strength of the of the Vizagapatam., Post. Office. 2346. 

EUROPEAN(S)— icy Al 2 
Question, re— 

Complaints against the and Anglo-Indian employees; at- the 
Nasik Road Security Printing Press. 544 

Expenditure incurred on the education of the children of Indian 
and employees on the Bast Indian Railway. 323-24. 

Pay and pension of —— ‘and Tndian Police ‘employees 894-95 
on activities by Anglo-Indian-and’ 4 railway’ servants. 

003. 

Provision of 8 लकी for the:+++members of:the Gun Carriage 
Factory at dubbulporer 266. — po i 30 ansttenal 
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EVACUATION— 

Question re —— of villages around Peshawar.’ 22. 

EXAMINATION— 

Question re— 

Admission of non-agrieulturists to an Agricultural ——. 2353. 

Admission of temporary clerks to the Public Service Commission 

2075. 

Cases of ie exempted from the Public Service, Commission 

——. , 260!. हि 

Clerks exempted from the Public Serviee Commission’s ——. 740. 

Ensuing Public Serviee Commission 496-98: 

—— for promotion of Postal officials. 223-24. 

—— held by the Publie Service Commission. 696-700. 

— of Arabie paper at the Finance Service ——. 2960-6 

---- of Inspectors of Post Offices and head clerks to Superintendents 

of Post Offices. 2603-04. 
— open to accountants. 537. 

Exemption of certain clerks from the Public Service Commission 

- ==, 856, 2602. a 

Exemption of certain clerks from the qualifying —— of the Publie 
Service Commission. 573-74. 

Mis-statement of facts by candidates for Publié Service Commission 
28: 

Sears Notification of dates for Public Service Commission ——.- 573. 

Notice to candidates of the date of the qualifying —— of the Public 
Service Commission, 2600-0. 

Offices exempt from Publie Service Commission ——._ 574-75. 
Public Service Commission —— for departmental candidates. 40. 
Public Service Commission -—— for temporary clerks. 722. 

Qualifying —— for temporary clerks. 2602-03. 

Rate of note —— in the Calcutta Currency Office. 2338-40. 

Short notice of —— for recruitment to the Secretariat and Attach- 
ed. Offices. 097. 

Subordinate Railway Accounts ——. 2729. 

Supervision of Publie Service Commission ——. 94-5. 

5 EXCHANGE— é : 

“Question re— zs 
Currency and —— policy of Government. 55] 
Reductions in currency to stabilise ——. 299-300. : 

_ EXCHANGE BANK(S)— as y 
Question re— } ~ 

Communications received from ——. 3085. 
+ Operations of Foreign —— in India. 085. f 
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EXCHANGE RATIO— 
Question re the —®. 087-88. at : 

EXECUTION. 
Motion for Adjournment. re summary trial and —— of Habib Nur at 

Peshawar. _60, 205-24. 

Protest against the —— of Bhagat Singh and others. . 2604-06. 

EXECUTIVE AND JUDICIAL FUNCTIONS— ‘ 

Question re separation of 44, 489. 

EXECUTIVE COUNCIL— 

Demand for Grant. 732. ‘ 

Motion to reduce Demand for “‘ ——”’ re neglect to effect substantial कर 

i i retrenchment in all departments: 732-69. 

EXECUTIVE ENGINEER(S)— 

Question re— 

Allegation against an —— of the Public Works Department, पे 

| Delhi. 250 
जप 

| Appointment of a Muslim as ——, Irrigation Department, Mala- : 

kand Division. 4852, 

है EXECUTIVE MEMBERS— 

- Question ye tenure of offiee of —— of Provincial Governments. 462. 

EXHIBITION— 4 
E 

Question re —— of posters by the British Empire Association. 85. 

EXODUS— 

Motion to reduce Demand for-‘‘ Staff, Household and Allowances of 

the Governor General ?? re hill journey allowances and reduction 

of extent of the Simla 2022-32, 

EXPENDITURE(S)— 
Motion to reduce Demand. for— 

“ Aymy Department ’’ re— 

Military 77i-839. 

5५ Customs ?? re— 

Retrenchment and uniformity of basis for ——. 92-5, 

६ Tnterest on Miscellaneous Obligations ’’ re— 5 

Policy and principle underlymg —— for interest. on. miscella 

neous obligations. 205-7 

Question re— 

——— jneurred on the divisional organisation on Indian | Railways.+ 

96-62. 
— incurred on the Frontier. 968-69. 

__. inenrred on the inaugural functions in New Delhi 48- 
9 ei 

—— incurred on the move to Simla, 393-94. 

Government —— on the maintenance of mosques.and temples, 

Maulvis and Hindu priests. 97-72. 



ett) INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

EXPENDITURE (S)—contd. 

Question »e—contd. s 
Income and —— of the Postal and Telegraph Departments. 536. 

Reduction of —— on the Bast Indian Railway. 500. 

Revenue and —— of British Baluchistan and names of pominent 
persons there. 397-99 

Statement laid on the table by the Honourable Sir George Schuster 

ब्) re— 
¥ Note on the difference between non-voted and. voted —— of the 

Central Government Budget estimates. 2540-4]. 

Review of the civil of the Government of India, 2540. 

“SXPENDITURE IN. ENGLAND—HIGH COMMISSIONER FOR 
@ InDIA— 

- Demand for Grant. 2046. 

: ; ‘Demand for Supplementary Grant. 987. ' 

7 EXPENDITURE IN ENGLAND-—SECRETARY OF STATE FOR 
~ “INDIA— : 

Demand for Grant. 2046. 

EXPORT (S)— 

Question re— 

Decline in —— and rise in imports of wheat. 338, 

Decline in —— from India, 45. 
of bones from India. 286-87 

—— of Indian piece goods. 552-53 

Fall in earnings of railways due to decrease of imports and ——. 
33 

Fall of and imports. 554. 

Imports and —— of wheat. 68. 

Loss of revenue due to fall in imports and’ —. 322-3. 

EXPRESS— 
Question re— 
a ee of an additional carriage to the —— from Patna. 

5 
Provision of intermediate class accommodation on, and inconvenient 
eet the Grand Trunk —— between Delhi and Madras. 

#. 7 Rotite of the Bine 2 !९७०४69:!: © 

EXTENSION OF SERVICE— 

Question re.—— granted to,the cashier of the Railway Board. 623. 

EXTRA-DEPARTMENTAL POSTAL AGENTS— 

5072 of oyour sift sx 

Pay and conditions of setviee wf ——: 875-76 
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F 

FACILITIES— 
Question re— 

— for the carriage of baggage between Simla and. Delhi... 2508. 
Railway station at Bijnore. . 227-28 

FACTORY (IES)— ‘ 
Question re— 

Appointment of ‘Indian’ ‘chemists’ {> poison gas and anti-gas ap- 
plianee, | ‘in, Rawalpindi. | 393; 

Grant of facilities to Indians visiting sugar in Java. 55- 

Provision’ of! ‘a elub/ for the: European members of the Gun Car- 
riage at Jubbulpore. 266. 

FACTORIES (AMENDMENT) BILL— 
See ‘* Indian —— ts under ‘{ Bill(S) 7.76 5 rated {i 

FAIR— Sloe i ‘ aH i ik 

Question re— ; 

Allotment of seats for the people’s ——! dh ‘Delhi.’ 3098-99. 

The people’s in Delhi:’ ssbiawny + 

FALSIFICATION OF ACCOUNT ४ : 

अप re +=“ ete, in “the’ Government of India Press, Delhi. 
2958. हर 

FAN(S)—= : 3 heel 

Question re— 

Overcrowding of third class railway carriages and. introduction of 
—— in intermediate class carriages. 33, 459-60. 

a Purchase. -of; ‘‘ India,’’ ceiling —— by Government, 288-90 
FARES— 

Question re— 

Intermediate class*++~)on:the South Indian’Railwiy. '299-30. 
Reduction of railway ——. 303, 348; PETRY 

FARIDPUR— '46€%990 

Question re— fi of ‘sotfetag 

“Construction of a permanent railway station at ——{!2066-67. 
Reconstruction of thejrailway station at ++ 70536: 

FARMERS— sO'T As 
Qu cero’ re graduated i tax for —— instead of land revenue, 

FARM PRODUCTS) | an 
Question re regulation of the price of ——. 2320.. 

L90LAD 

G. igor) 
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FAZAL HAQ PIRACHA, SHATKH— 

Election of —— to the Standing Committee on Pilgrimage to the 
Hedjaz. 40. 

Oath of Office. 3. 

Question | re— 

Appointment of a Muhammadan as Office Superintendent of the 
office of the Postmaster General, Punjab. 870 

Employment of Muslims in the Appointment Section of the’ office 
of the Postmaster General, Punjab. . 872-73 

Employment of Muslims*in the Railway Mail Service at Lahore. 
873. 

Examinations held by the Public Service Commission. 696-700. 

Issue: of week-end. return. tickets on the North Western’ Railway. 
8 

Muslim representation in the Posts and Telegraphs . Department. 
870- 

Recruitment of Muslims to the Postal Department. 397. 

AZL-I-HUSAIN, THE HONOURABLE KHAN BAHADUR MIAN 
TR— i 

Indian Finance Bill— 

Motion to consider. 2286, 2884:88. 

Motion re— 

Pere | my on. of, Members. to the Court of the Delhi U: 746, 
ogg पी 752. 756-58 eee 

Election of Members to the Governing Body of the ImperialCouncil 
of Agricultural Research. 27. 

ay as Members, to the Standing Committee on’ Emigration. 

5 

»»Election. of Members; to the. Standing Committee’ on’ Pil 
to the Hedjaz. शा, sp: 

Oath of Office. 2. 

o Resolution. .re spoliey,..of mepression.: 634-40: 
FEDERATED MALAY STATES— ? 

Question re— ; 

Deputation to the —— to consider Indian |, ti 
witht ४840... te 90४39 

abour conditions. 

Indian Emigrants to the», I24947, ©) colon anne 
FEDERATION. 

(iS . 

#_्कछ Question fe—bssieai Tot xaf-smodal heterbs 

Government purchases through the Rural Dev 
Government support for the Rural Development _ 239.20. nero Sot noe
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FEES— 

Question re— 

नम ae by the Lady Irwin Sehool for Girls;;Simla. 567- 
72, 259 

—— demanded by luggage coolies at East Indian Railway stations, 
220: 

VEMALE EMPLOYEER(S)— 
See ‘‘ Employee(s) ”’. 

FETE— . 
Question re contract for the fireworks for the Delhi ——. 558-59. 

FIELD ARMY— 
he Question ve basis of ¢onstitution of the ——. 390 

Question re franchise of Indian settlers in 

FJLMS— 
an re Objection by Indians to 

494: 

produced in Dar-es-Salam. 

FJLTERED WATER— 
See “ Water ”’. 

FINANCE BILL— 

See ‘‘ Indian —— ”’ under “ Bill(s) ’”. 

FINANCE COMMITTEE— 
See ४ Standing —— ”’ 

FINANCE DEPARTMENT— 

Demand for Grant. 2038. : 

Question re appointment of Muslims in the ----... [70. 

FINANCE SERVICES EXAMINATION— we 

See ‘Indian Audit and Accounts Service. Examination’? 

FINANCIAL ATD— 
Question re withholding of ——to the Benares University. 84 

FINANCIAL INQUIRY—— rt ; 

Question re —— by Sir Arthur Salter: * 24-48 I 

FINANCIAL POSITION— j 

°~ Question re of ‘the Indian Broadeasting Company. 293-94. 

FINANCIAL SETTLEMENT: 
Question re deputation of Sir Henry Howard to assist’ in ‘the -—— 

between Burma ‘and India. -484. 

PENN (Syste 768 eee हे हैक व पे oe 
Question re— new 

—— recovered from employees of the Bengal and North Western 

——recovered from political ००मजण्ंटाईड/ १496 a yew 



il4 INDEX १0 LEGISLATIVE ASSEMBLY DEBATES! ; 

FINE FUND(S)— 

Question re— 

Expenditure of on railways. 467-68 sid 

——on railways. 790 

FIRE— 

Question re cost of the War Memorial Arch in New Delhi and of 

the —— thereon. 702 

FIRE-ARM— 
‘ 

Question re —— Jicenses confiscated in the United Provinces. 207I. 

FIREMEN— 

Question re retirement. of —— on the Great. Indian Peninsula Rail- 

way. 538- 

FIREWORKS— ‘ i i 

Question re contract for the ——for the Delhi fete. 558-53. 

FIRING— 
. 

Question re— . \ Pee 

——of the Sis Ganj Gurdwara at Delhi. 75-76. . .. 

—on a mob in Peshawar City. 23-33 

FIRM (8)-- 
Question re— 

Loss suffered by the Railway Engineering Workshons at Arkonam 

as a result of orders given to private —— 

Training of Indian students in British’ ——. 784. 

FISHERIES— ae 
Question re investigation and promotion of ——, | 235-36 

FITTERS— & 

साहू 

Question ‘re’— and carpenters promoted to clerkships on the 
Bombay, Baroda and Central India Railway ‘at. Ajmer: ‘2325- 
Deengintt, 2 

FLOOD INQUIRY COMMITTEE— ray 

Question. re recommendations of. the-——. 625. 

FLYING PRACTICE— cry 
Question ,re.provision .of —— for Indian. Aerodrome. Officers. 2594. 

FOOD(S)— AUAATTIS DAMAAVIA 

Question ea हु॥ ० पर i tatuqeh ax लाए 

Fall in the prices of stable --+5।व गये $ 
डे 22 कल ag in the Royal Indian Military. College, 

FOODSTUFFS— ; 
Question re unsuitable —— supplied by version . 

hes way station, ]7श. peat. by ¥ s at Aunrihar rail 

Re
y.
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FOREIGN AND POLITICAL DEPARTMENT— 

“Demand. for’ Grant. 5 2084 A sitiny es dane 

Demand for Supplementary Grant. 984. AIO itn 

Motion to reduce Demand for ‘‘——”’ re practical exclusion of 

Indians from the ——, 2034-37. 

Question re— 

Appointment of Sikhs in the --+7 07 48 ee 

Appointment of stenographers in the ——. 492-93..-: 5 

Late Office hours in the 728 I उपर 244 

Medical leave in the -——. 725 

Non-grant of holidays -in the ——.. 724. 

Reeruitment of ministerial establishment, in the -777492 

Refusal of leave in the ——. 722-23, 724 si 

FOREIGN LIQUORS— 
See *‘ Liquor(s)’’’. 

FOREIGN MAIL— ; 
Question re@ arrangements for disposal of the inward —— at the 

Caleutta General Post Office. 227-29. 2H / 

FOREIGN PIECEGOODS— = baal f 
Question re quantity and value of imported —. . .82, 

FOREIGN, SALT—) कक oiont 9 ; : ; 

See “ Salt ?! 

FOREIGNERS’ ACT 
Bee ‘ 8०६ (8) ४८ " ; 

FORMAN CHRISTIAN COLLEGE— 
He arrest of Mr. Virendra, a student of the +, lahore. 

FOREMAN PRINTER— 389 है af ets | 

See ** Printer ’’. ee आकर ee सो) 

FOREST— 
के Demand for Grant. 497. 

Demand for Supplementary: Grant...983. ‘ 

| Motion. to reduce | Demand -for --क re administration; of the 
Forest Department. 97-72., ॥ 3764 oft 3 me 

FOREST (AMENDMENT) 80 2 ॥ 8 
See ‘‘ Indian ——”’ under '*‘ Bills"! 

FOREST ‘CAPITAL “OUTUAY=}'— 97% «0% 
Demand for Grant. 2046. 

FOREST DEPARTMENT. ink 
Motion to Ce ae ee for ‘‘ Forest ?? re_administration,of the 

i) ay 
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FOREST LAND— 
Question re—— in Nathia, North West Frontier Provinees 2788. 

FOREST OFFICERS— ; t 

Question re— t ! 

Appointment of Muslims as——in the Punjab and’ the North- 
West Frontier Province. 4244, 

Appointment of Muslim ——in the Hazara Forest’ “sub-cirele. 
488. 

FOREST ROPEWAY WORK—' 

Question re— 
Aecidents on the ——at Thal.’ 03.' * 
‘Expenditure on’ the ‘at Thal. वोएक, 7 

FORFEITURE— 
Question re— 

Cases of ——of security under the Press Ordinances. 295» 

Election expenses and —— of seeurities. 68 

— of security, deposited by the Hindustan Times, 280-87. 

FORM CARRIERS— S-TSK 
Question re pay of ——and labourers in the Government of India 

Press, Caleutta, 475 

FOUNDRY COMPANY— 
Question re lack of money order facilities for the employéés’ of | the 

Tatanagar 33. 

FOX, MR. प्र. B— 
Motion to reduce Demand for “‘ Railway Board ”’ re maladminis- 

tration of the Assam Bengal Railway. 328-29 

Oath of Office. 835 

FRANCHISE— 
Question re— 

— of Indian settlers in Fiji. 49. 

— of Indians in Ceylon. 59-60. 

FREIGHT— 
Question re— ’ 

——rates for the transport of wheat. 093-94: 
High railway fares and —— charges on the Shoranur Nilambur 

Branch of the South Indian Railway. 898-99. 

Railway —— charges on the North Western | Railway. / 7706-07. 

Railway —— from Bombay to Oaleutta. 553. 

Rates of ——for cotton and wheat between Delhi and Karachi. 
2073-74. 

— Reduction of railway ——on Punjab wheat sent to Calentta and 
Bombay. 800-0 

FRENCH, MR. J) O— ’ 
Oath of Office. 4. 
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FRONTIER— 4 “SYyMGHAD 

Question re— गा - os memiol (५ 

Expenditure incurred on the —— 968-69 a 

.. Peaceful dispersal of meetings on the —. 4405-06. 

FRONTIER HIGH SCHOOL— 8 | 

See “ School(s) ??. f $TAD 

FUND(S)— ae ania 
Question re— MTATTIAD 

Application’ of provident ——. contributions to payment, of insur- 

anee policy premiums... 2833-34. 

Rate of interest paid on the General Provident —— 703-04. ©) 

FUTWAH ISLAMPUR RAILWAY— 

See “ Railway (5) ”’. 

GAINS OF LEARNING BILL— BTROT (a CAE 

See ‘Hindu’ under)‘ Bill(s).’? : 

Ny GALVANISED IRON— , 

© Resolution re import duties on —— and steel pipes and, sheets. ,35l- 

& See T 77 ता Oo) JAANYED 

GALVANISED SHEETS— . 
Question re quantity of —— pipes, ete., imported into India, 739. 

GANDHI, MAHATAMA— 

Statement re result of conversations between में, EB. the Viceroy and 
—-——. 545-48 

GANGA SINGH, SARDAR— 

Question re. provision of. a, children’s ward at the Peshawar Hos- 
pital in memory of the children of ——. 488. 

GANGES— 
Motion. to reduce Demand Irrigation. (including Working Ex- 

4 penses). Navigation, ikment and Drainage orks re 
है want of a river canal from Bakhtiarpore on the —— to Nawadah 

. via Bihar. 973-74 

GANGULI, MR. J. P.— 
Question re deputation to the office of the Director General of Posts 

and Telegraphs of 694-95 K 

GANJAM— 
Motion to reduce Demand for “ Irrigation (inelu Working 
Expenses), Navigation, Embankment and Drainage Works re in- 
terest charged on canals in Orissa and —-..., 3974-76 HOTORD 

Question re— " 80957 

Canals in the —— district and Orissa, 2828. (0६ BARAOG 

Trrigation projects in Orissa and ——. 2599, ‘ 
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GARDENS— 
40975 

Question re allotment of bungalows in the Mayo——, Lahore, to 

junior officers. 246. | 

GATE(S)— ., : Pes 7 

Question re closing of a—— leading to the Gujrat railway station. 

25-26. ) OM HET LORS 

GATEMEN— 
|; 

Question re at level crossings on the Bengal and North 

Western Railway. 283]. 
A ¥ 

GAUHATI— 
के 

~ Question re ‘seizure by thé Police at the Post Office 0678 packet 

received from the All-India Congress Committee. 455. 

GAYA— + ९ 

Question re— हि AS 

Management of the Buddha ——- Temple. 50I. 

Number of passengers travelling on the Patna 

the East Indian Railway. ~907. 

GAZETTED POSTS— जिस DMI 
Question re lower on the North Western Railway.’ 566 67. 

GENERAL BUDGET— VEE 

See “ Budget|General ’’. { 

GENERAL COUNCIL OF BURMESE ASSOCIATION— 

See ‘* Burmese Association(s) ”’. 7 

GENERAL FINANCE— epee Sh 

bmn committee appointed re separation Railway and -——. 

GENERAL POST OFFICE(S)— 
Question re— ४ 7 

" ‘Additional appointments in the Madras ——. 258. 

Additional selection grade appointments in the Accounts Depart- 

ment of the Bombay ——. 399 Sine 

Allowance’ for certain postmen in thé Madras——. 258-I9. 

Congested quarters of the — Buildings at Madras. 2820-2. 
Cost of the old treasury branch of the Bombay —-—=, 37400. 
Erection of a mosque in the premises of the Karachi——, | 709, 

Branch vf 

TA 

acne Nev 

Pay of the sanitary overseer of the Bombay ——. 2600. 

Staif employed at the ——, Calentta. 2599. |. 
See also ‘‘ Post Office(s) ’’. u 

GENERAL PROVIDENT FUND— remot 
_ See. ‘* Provident, Fund,’’. . ५ rind oie ४ 

GEOLOGICAL SURVEY— Dt eT 2805, 
Demand for Excess Grant. 980. : : bi 
Demand for Grant. 2040. i) Samba कट! 
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GHAZIPUR— pacar © 

Question re transfer from——to Lueknow. of the, headquarters of 
the Commissioner of Income-tax, United Provinces. 482-83. 

GHEE— shia 

Resolution re vanaspathi——. 797-87. 

GHULAM MUHAMMAD KHAN— 
Question re imprisonment of ——. 776-7 A on ti 

GHULAM RUBBANI, MAULVI— 

Question re harassment by Khans of the relatives of —— 2504. 

GHUZNAVI, MR. A. H.— 
Disposal of public business after the walk ont of a section of the 

House... 262. 

Election of —— to the Standing Committee 07 Roads. 2488 
Indian Finance Bill— 

Consideration of Schedule III. 2625 

Consideration of Schedule IV, Part I, as recommended by His 
Excellency the Governor General. 

Oath of Office.  96 4044997 2 

Resolution re draft Convention regulating hours of work offices, 
hotels, ete. 2994-95, 2997. ) 

Salt (Additional Import Duty) Bill— है 
'* “Motions’ ‘to’ consider ‘and ‘to’ direulate?” 2864-65 : : 
Separation of Burma from India (Diseussed under the Indian Fin- ६ 

ance Billy.’ 2I79-20.0 67 c 7 

GIDNEY, LT.-COL. H. A. J.— 3? : . 

Disposal of public business after the walk out of-a section of the a 

House. 267 r 

Oath of 0#66. 2485 i 070 427 = 
_ Resolution re draft Convention regulating hours of work in offices, Ries 

hotels, ete. 2998: 2. 

GIRL(S)— Spee ae कर 
Question re— ei : 5 oe 

Edueation .of Muslim — 

Establishment of a High School for. 

Fees charged by the Lady Irwin, School for Simla. .4567-72. 

Government grant made to the Lady Irwin, School for ——, Simla. 
566-67 ae 

GOALANDOO GHAT— ७८ 5५ + उपज खज अपी आ 
Seer re unsuitability, of —— for a, railway and steamer) station. 

in Delhi, ,.206-62. : 
—in New Delhi.,,.566. a 

GOLD STANDARD RESERVE— ५ 5 

Question  #€-- iis 32% eo 

कमा, ieee है 2: ० 
Investment of the and amount and terms of sterling loans.
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GOLD THREAD— IgLRAE 

Question ‘re abolition’ of the duty——. 897-98. ; 

GOLD THREAD INDUSTRY (PROTECTION) BILL— 
i ae Bill(s) sl ४ पु व / 

GooDs— 
Question re facilities. for booking of ——at New Delhi tailWway 

station. 2829-30 

GOSABA— ms { MAITAD 

Question re establishment of a co-operative Training Institute at 

Bolpur at——. 000-0l u 

GOUR, SIR HARI SINGH— Pree A. : 

Allegations of partiality, on the part of the, Chair. 2533 

Bengal Criminal Law Amendment (Supplementary) Bill— 

Motions to id irculate. 02-06, 08, I7 
_ Cantonments (Amendment) pte - 

Consideration of elatuse \ if 
Children’s Protection Bill— 

Motion for leave to introduce. 958, 

Code of Criminal Procedure (Amendment); Bill—(Amendmert of 

section 44) 

Motions to refer to Select, Committee, and to, circulate... 6l4, 844, 

937, 939. 
Congratulations by ~ to Sir Ibrahim Rhimtoola on his election as 

President of the Legislative Assembly., 38-39 

Demand for Supplementary Grant in respeet of —— Council of 

State. 2778. 
Expressions of regret by —— on the death of Pandit Motilal Nehru. 

674-75. 
Expressions of regret by ——on the death of Sir Jamsetjee Jeejee- 

Dhoy. 742-43. 
Expressions of regret by on the deaths of Col. Crawford and 

Maulana Muhammad Ali. 9-20. 

General discussion of the General Budget. 604-08, 630. 

Hindu Marriage Dissolution Bill— 
Motion. for leave to introduce. 259. 

em — Councils (Amendment) Bill—(Amendment of 866- 
jon 2)— 

Motion for leave to introduce. 258. 

Motions to consider and to circulate. 953-55, 957-58. 

Indian Finance Bill— = 

Consideration of Schedule IV. 2674-77, 2678, 273. 

Indian Income-tax (Second Amendment) Bill— 

Motion to cirenlate. 2792, 2794-96. के : 

Indian Naval Armament (Amendment) Bill— = 

Motion to consider. 525-26.
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GOUR, SIR HARI SINGH—contd 
Motion for Adjournment re— A 

‘Action taken against the Gevieral Council of Burmese Associ- 

ations... 828-26, 832. | 

Summary trial and execution of Habib Nur at Peshawar. 207- 

20, 2i, 2i2 a z vito 

t 
Motion re— - 

Consideration of the Parliamentary’ Papers’ in Gonneetion with 

the Indian Round Table Conference.’ 643-46) -647, 3689;:7690. 

Election of a Committee to consider proposals ‘on the Salt industry 

2i2. singg@ 

Election of Members tothe Governing Body; of| the Imperial Coun- 

cil of Agricultural: Research: 7 26-27, 29, 30, 

Elections of Membersito the Stending Committee!‘on Emigration 

977. 
Oath of Office: 3. 
Point or Order as to whether an Act which is not touched by’ the 

Finance Bill could be covertly amended in the Finance. Bill :2696- 

97, 2698, 2699 
Point of order by Mr. 0. 8, Ranga Iyer re procedure for diseussion 

of cut motions. 220, 23 
Points of order raised b ion of Members to 

the Court of the Delhi University. 36800 न 
Punjab Criminal Procedure Amendment (Supplementary) Bill— 

Motion to consider. 60, 65-69, 72, 73, 74, 75, 78 हे 

Question re— x 
Classification for the census of non-caste Hindus... 303. 

Consultation of Indian opinion on the new constitution. 99-200. 

Discontinuatnee of salutes. 267-68 

Forfeiture of security deposited by the Hindustan Times. 280-8. 

Pr ion of sub-assistant surgeons on State Railways.» 266-67. 

Provision of a club for the हि ९४02, members of the Gun Car- 
riage Factory at Jubbulpore. 

Question (Supplementary) re— 

Acquittal of Mr, Asaf Ali and Mr. Faridul Haq Ansari, convicted 
under the Criminal Law Amendment Act. 395. 

Appointment of Muslim judges. 249-93. 

— उसका for the census of Buddhists, ete., as’ non-Hindus. 

Franchise of Indians in Ceylon. - 46] 

High bank rate in India. 489. 

Number of chaplains and bishops in India: 970-72. 253 
Re-assembling of the Round Table Conference. . 974. 

Selection of Indian representatives for the Round Table Confer: 
ence. 284-86. हे 

Status of Indians in the dominions. 246
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GOUR, SIR HARI SINGH—coneld. a TH iecawoa 

Resolution re— 
, 

Amendment of Legislative, Assembly Electoral. Rules... 427. 

Import duties on Galvanised Iron and steel pipés’ and sheets. 

35-7: रण आर 

Policy of repression. 639, 644-47 

The Round Table Conference. 485, 436, 437, 438. 

sf Vanaspathi ghee. 8I3-l5 

Separation’ of Burma from India (Discussed under the Indian’ Fin- 

ance Bill). ,2]4-8 
Special Marriage (Amendment) Bill— 

"का > Motion ‘for leave to introduce, 258) dur 
Motion to consider. ‘569-75, 579; 580;' 582,°582, 583, 585, 

589, 590, 596; 597, 598, 600, 60i, 602; 603, 604, 605 
Suggestion by Diwan Bahadur T. Rangachariar re time-limit for 

he moti for reduction. 907 

GOVERNING BODY— ' _ * 
‘Blection of Members to the —— of the Imperial Council, of Agricul- 

tural Research. 26-33, 2078, 237. 

Flection of Meinbers to the —— of, the Indian Research Fund Asso- 
ciation, 298, 225 

GOVERNING COMMITTEE- 
Question re representation of, Muslims, on.,the—— of) the Frontier 

High School, Peshawar Cantonment. 04-05 
GOVERNMENT— 

Motion re settlement arrived at between ——and,.the Congress 
728. 30, eee nat os mins hint 3 . a 

Question re— 

: Curreney and exchange policy of ——._55L. at 

= seer in the case of appropriated ,houses in cantonment, 
ett 

GOVERNMENT BUILDING(S)— 
See “' Building(s) ”’ hase 

GOVERNMENT. DEPARTMENTS—.;, i). i tt 
Question re— Lt fsstici 

Reduction in staff of+—. > क408, ७ 5 
5 Retrenchment in——.. 88l 

GOVERNMENT EMPLOYEES— 
Question re conditions ‘of transfer’ of ——from the Public. Works 

Department to the New Dethi-Miihicipal Committee. 232-22 

GOVERNMENT EXPENDITURE— - 
See ‘‘ Expenditure’”’, 

GOVERNMENT HIGH scHooL— 
See “ Sehool(s) ”’. 

t 
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GOVERNMENT OFFICE(S)— 

Question re— : : 

Character. sheets: maintained in——.) 583/000") 9°" 

Contributory, Provident Fund for ——. 2069 

es Protection: of. the interests of Sikhs, in——.. 2032, ., 

GOVERNMENT OF INDIA— 
A 

। Le ० हि. 

Appoititment, of Muslim Superintendents in —— Offices. 774. 

Appointment of Muslims in —— Departments. 2505. 

Appointment of unqualified elerks 7 —~+ offices. 2602. 

Caleulation of thé rate interest’ charged to constituent borrowers 

of the — 5 

3 Claims of Sikhs to appointments in —— Departments. 268 

4 Committees and Commissions ‘paid for 09 the ——! 008 

‘ o> Conference on recruitment of staff of —— offices, 574 

Contributions by the ——to educational institutions in England. 

558. “ 

Expenditure incurred by the Central Publidity | छह of’ the 
88 

— grants to the province of Bihar amd ( Orissa: 2734. 
oo ——’s recent sterling loans. 323. 9 Toms 

House rent allowance of —— a erial staff at 8 
a i rules for subordinate esta lishment in the 

a. 2634, 
—offices. 589- 

Loan. obligations of the ——. 555. 

Loeation of —— offices permanently in Delhi, 728. 

427 0000४ school for the daughters of the staff of, the —— offiees. 
9 

For 
Muslim assistants in Departments of the.” 888 
Present administrative actions of the —— and the Premier's de- 

elaration. 086 (Oc 

Promotions in the-—— and attached Offices. 2523 ) 

Publication in the vernacular of translations; of/researehes carried 
on by the——. 3 

Bes: Rate of interest of the recent,——sterling loans.. :40-4]. 

4 _ Recent loans raised by the —.» 780, ‘ f 
Seerétaries and Joint Secretaries, in, the —— Secretariat: 485. 

Statement laid on the table by the Honourable Sir Ge Schuster 
e review of the civil expenditure of the ——. - 2540. +२ 

GOVERNMENT .OF .INDIA. PRESS(ES)—).)), -.0तछछ i 
है Question re— &-4: 

wt Alleged employment on private work for the Manager of an 
a iy 2958. 

i 

employee of. the ——,, Delhi. 

Alleged employment on private work for th Mana - 
ployees of the ——; Simla: लत a 
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GOVERNMENT OF INDIA PRESS(ES)—contd. 
Question re—contd. 

Clerks employed in the —-, Simla, 2957 

. Complaints against the head clerk of ——, Simla. 779. 

हि Falsification of accounts, ete., in the ——, Delhi. 2958 

L Lack of Government quarters in the vicinity of the-—, Simla. 
777-78. | 

New leave rules for——. 778 
Payment for excess work in the Simla Ag -79. 

Private press run by Babu Jawahar Khan. istant Manager, 

——, Simla. ‘777. 
Promotions’ in the ——, Delhi. 2958-59 

Rent free bungalows: provided for the Managers of —~. 2957. 

Retiring age for employees. 778. 
See also ‘‘ Press(es).”’ 

GOVERNMENT OF INDIA SECRETARIAT 
Question rea nore school for the children of the employees of 

5 oT 

See also “‘ Secretariat ”’ 

GOVERNMENT SERVANT (S)— 
Question re— 

Allowances:-paid | to ——. 970. 
Curtailment of special allowances to——of non-Asiatie domi- 

eile, 502-03. 
Indebtedness of ——. 2की 
Political bodies forbidden to ——. 05. 
Relatives of ——involyed in a bomb case. 232] 

. Resignation of ——on account of the. civil-disobedience move- 
ment. 

Restriction against —— attending political functions. 2633, 

GOVERNMENT SERVICE— 

. Question re recruitment, of Muhammadans and Sikhs te—— 2632 

GOVERNMENT TEST HOUSE— 

Question! re appointment of! Muslimssin the--—+, Alipore. 070-7L. 

GOVERNOR GENERAL; HIS EXCELLENCY THE— 
's assent to Bills. 5l 

Staff, Household and Allowances of— 

Demand for Grant. शव, 
©)! Demand for Supplementary "Grant. 984 

-v i) Motion: to: reduée*Demand for ——. "984. 
“ ‘ 5 84 #ह-+ 

Hill journey allowances! बाते ‘teduction of extent of the Simla 
exodus. 20श-3॥ 

Request to: the ‘Viceroy for some’ voluntary Siitendér of emolu- 
ments for the needed rétrénchment.' 2037233 

= considerable reductions: 2077-00 09. 75 
cade Reem Viceroy, His:Excellendy:ithe’’.— 9! ६३२0 

~ A , 5 
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GRAHAM, SIR LANCELOT— Thang ee 
Indian Bar Councils (Amendment) Bill—(Amendment~ of. section 

geatrty Dees का 3 
Motions to consider and to cireulate. 955-56. 

Indian ‘Finance Bill— 
7 Motion to Consider. 2287 pitied 

Se for discussion of clause 3 and Schedule I to the —-. — 

Consideration of Schedule IIL. » 2584. i , 
Consideration of Schedule’ TV. 2667. ५ 

Indian Partnership Bill— = 

Motion for leave to introduce. 28. . 
Motion to refer to Select Committee. 59-4 

Motion for adjournment re action taken against the General Coun- 
cil of Burmese Associations. 829 ; 

Motion re election of Members to the Governing Body, ofthe Im- 
perial Council of Agricultural Research. 30 

Oath of Office... 4 

Point: of order as to’ whether an Act wi ig. not touched by the ht 
Finance Bill could be covertly ——: yin the, Finance Bill. “4 
2695. क्षर्पाक्षार 0०५ T <a 

Point of order raised by Mr. R. 8. Sarma whether an. Honourable 
Member can make use of a proserihed book in, the Legislative 

Assembly. 2368. 

Point of order raised by —— that amendments increasing taxation 
eannot be allowed. 2444-45 

Point of order that the amendment, moved. by Pandit Satyendra 
Nath Sen is outside the scope of the Indian Finance Bill ७ 

__ it relates exclusively to the machinery for the collection of the 
«कड़े and not to the rates of ineome-tax 

aso Reason sa import duties ‘on galvanized 'iton and stéel pipes and 

Dri 

sheets 

GRAIN (S)— "Seng 

Question re fall in the price of ——. 32. : Rig 

| RAND TRUNK EXPRESS ; sasratnia 
Question re provision of intermediate class accommodation on, and 

5) (© odneonvenient timings | of, the—++béfwéen ‘Delhi: ते Madras. 

296-97. eswlinn geihn 

GRANT(S)— TAHA 

© eQuestion re ar 3 ani einodion 

कप 00६ — made to the Lady Irwin, School for Girls, Simla. 

Soc" phrisW [abd A bea lo 68758 ३४ 9०७3896 9
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GRANT (S)—contd. 
i / 

Question re—contd- 
bel 

Government of India 
2734. 

Payment of to the Benares Hindu University. “962. 

Withholding of a portion of the —— made to the Benares Hindu 

University. |. 222. ; ; 

Witholding of from the Benares Hindu University. 278-79. 

Statement laid on the table by Mr. A. A. Ly. Parsonsyre ‘rules govern- 

to the province of Bihar बाते: Orissa. 

ing ——for the education of, children of, railway. employees. 

2354-57 

GRANT-IN-AID— 
a 

Question re to the Benares University. 704. 

GRATUITY— 
Question re “paid to an officer of thé’ Railway Inspection De- 

partment. 504. 

GRAVEYARD—" ि i 

Question re— 

Renting of sites on a Muslim —— at Peshawar. 952 

Transfer to! Awaqaf Committee of Peshawar of’ a’ Muslim——— at 

Peshawar. $50 
at Peshawar. 849-50, 850- Transfer to Muslims of a Muslim 

Bl. 

GREAT INDIAN PENINSULA RAILWAY— 

See ‘* Railway(s) ”’ 

"@RIEVANCES— 7" : 2 : 

Motion to reduce Demand for ‘‘ Railway Board ’’ re—— of. third 

कर) lass’ passengers. 7274-76 NO EeT ‘ 

"Question re—. 
——of Bengal and North, Western Railway employees. 234] 

—of daily-rated workshop employees on the Bengal 5 North 

Western Railway. 2840-4 

Removal of ——. 298. : 

GUARD (S)— fi 

Question re— ४ ह के 

ee अगर of——on the Great-Indian’ “Pehinsula ‘Railway. 

ti sil 

; thibshes 
Appointment of _Muslim—~ in. the Allahabad Division of the 

East Indian Railway. 964-65 [९ 

GUJRAT— A TALA 

~ Se closing of a gate leading to the ——railway station. 

GULAM MUHAMMAD— 
Question re arrest of ——and Abdul Warris. 222. 
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GUN CARRIAGE FACTORY— 
Question re provision of a club for the European members of the 

at Jubbulpore. 266. 

GUNJAL, MR. N. R.— 
Congratulations by ——to Sir Ibrahim Rahimtoola on his election 

as President of the Legislative Assembly. »2]. 

General discussion of the General Budget. 587, 84]-43. 

Indian Naval Armament (Amendment) Bill— 

Motion to consider. 526. 

Motion to reduce Demand for— 
* Customs ?? re— 

Duty on kerosene, petrol and betel nuts. 953. 

** Forest ?? re— 

Administration of the Forest Department. . 97, 972, 2702. 

““Trrigation (including Working Expenses), Navigation, Emhank- 
ment and Draingage Work ”’ re— 

Supply of water to cultivators. 973, 2703. 

“Salt”? re— 

Pay of General Managers. 959. 

Oath of Office. 3. 
Question re— 

Arrests under the recent Ordinances. ॥498. 
460 70] of Agricultural Department in the Bombay Presidency. 

77 22008 of various departments in the Bombay Presidency. 

Fines recovered from political conviets. 496. 
Indian States visited by the Viceroy. 495-96. 

Loeation of jails in India. 496. 

oa rules for menial staff of the Curreney office, Bombay. 

Provident Fund for Government servants. 557-58. 
a sp कै of the Currency Staff Enquiry Committee. 

558. 
Representation on behalf of the Sholapur convicts. 4792. 
ee hours of employees of the Railway Mail Service. 2074- 

5. 
Resolution re— 

et of an Advisory Commitee on Retrenchment. ॥॥- 

Import duties on galvanized iron and_ steel pipes and sheets. 
368-69. 

GUNTUR BAZAAR— 
Question re unsuitable accommodation in the-—— Post Office Build- 

ings. 2520. 
L90LAD 2 
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GUR— 
Question. re— 

Encouragement of manufacture as'q cottage industry. 56. 

Import of wheat and ——into India. 75 
Improvement in quality of ——. 24डी 

Improvements in the manufacture of ——) 56-57. 

GURDAWARA— 
Question re firing of the Sisganj ——at' Delhi. 775-76."" 

GURKHA SOLDIERS— ae <i = : 
Question re desecration of a temple by ——. 626-27, 2589-90. 

GURUKUL KANGRI UNIVERSITY— 
Question re assault and arrest of members of a Jatha from the —— 

229, 

GWYNNE, UR outed ० 
Oatle oe OMe: Be Oe 

vag itl 

HABIB NUR— f eM 

Motion for Adjournment re summary trial anid execution of “2— at 
Peshawar. 60, 205-24 “ 

HAJ COMMITTEE— 
Qu rer dations, of the! ——,,. 722. | 

HAJ INQUIRY COMMITTEE— : | 
Question asd aft ai <treartisneh aroisey ke ४ 

तर Recommendations of the ——. 695. : 
Travelling allowanée ‘paid’ to’ witnesses before the ——. 855-56. 

HAJ PILGRIM(S)— 
Question re railway concessions for ——, 2629. ian 

HAY PILGRIMAGE— ५५ क्‍ 
Election of Members. to.the Standing, Committee: के ‘Indians Overseas 

5 Emigration.and ——, 2359), ...+ 
HAMBURG ; 

bag एक re, Trade. Commiissioners: at Milany - 7 ४४०१ New York 
= VW ver ont? 

HAMILTON, MR. K. L. B— 4 
Oath of Offiee. 4. ५ भले 

HARBANS (SINGH BRAR, शाएरा) 0890: 7४ ः 
= Election of to the Standing Finance Committee 5I,, 2789. General discussion of the General Budget. 598-40 

Motion to reduce Demand for— दर + TAF 2 x ** Customs ? re— 

t | 

Failure of the ‘Government to prevent dumping of. wheat and 

अजब. 

sugar on the Indian market. 935-36, 
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HARBANS SINGH BRAR, SIRDAR—contd. 

Motion to reduce Demand for—conid. 

Sikh representation. 9387-38, 939, 047-48. 

“* Exeeutive Couneil ’? re— t 

Neglect to effect substantial retrenchment in all departments. 
755-58. 

““TIndian Posts and Telegraphs Department (including Working 
Expenses) '” re— a 

Retrenchment.. 977, 982. 

“* Opium 7? 
Retrenchment. 969-70, 97]. 

Oath of Offiee, 3. 
Question re— 

Allotment ‘of clerks” quarters in New Delhi. एश 

Appointment of a Member of a minority community on the Publie 
Service Commission. 305. 

Appointment ‘of.a Sikh as ‘Assistant Meteorologist. 620-2 

Appointment of a Sikh as earetaker of Government Buildings in 
Simla. 305-06.) ०४ 

Appointment of a\Sikh Judge in the Lahore High Court. 304. 
Appointment ‘of assistants and clerks in the Railway Board. 303 
Appointment of Sikh stenographers in the Secretariat. 305. 
Appointment of Sikhs in the Indian Civil Service. 620-2I 

Appointment of Sikhs m the Irrigation Department of the Punjab 
3724-26 

Appointment of Sikhs in the Military Accountant General’s Office. 
620. 

i : 
Appointment of Sikhs in the Post and Telegraphs Account 

Offices, 625. 

Appointment of Sikhs to'the Indian Audit and Accounts Service. 
2629-30 

‘Appointment of Sikhs to the Military Accountant. General’s Depart- 
ment, 724 

Appointnient of Sikhs to the Office of the Railway Board. , 723. 

पु ६: 7770 कक in ग्8:0ीि९९ of the Deputy Accountant’ General, 
sts and Telegraphs, Delhi. 624 

Appointments in the office of the Railway Board made’ direct and 
through the Public Service Commission. 725. 

Carriage of beef through the streets of New Delhi.’ परँं24, - 

Civil appointments in the Indian’ Medical Service, 628. 
Claims of Sikhs to appointments in Government of India Depart- 

ments. 263 ) 
Communal holidays of minority communities. 625 oa 

Discontent amongst claims inspectors and claims tracers on the 
North Western Railway. 302 
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HARBANS SINGH BRAR, SIRDAR—coneld, 
Question re—contd. 

Distribution of work in the office of the Deputy Accountant General, 
Posts and Telegraphs, Delhi. 624-25. 

Equality of treatment in regard to passages of Indian and British 
Members of the Indian Medical Service. 628-24. 

Extension of service granted to the cashier of the Railway Board. 

Formation of an Imperial Secretariat Service. 2630. 

Location in Delhi of the offices of thé Special Officers of the  Rail- 
way Board. 268. के 

Non-provision of durries in “‘ D 7? and “* ©” class quarters in New 
Delhi. 728, 

Numbers of Hindus, Muslims and Sikhs appointed to certain posts 
\ on the North Western Railway. 30-02. 

Oceupation of clerks’ quarters at Summer Hill. 725, 
, Promotion to officers’ cadre of railway subordinates... 704-05. 
"Promotions on the North Western Railway. | 705-06. 

Prospects of commercial probationers on the North Western Rail- 
way. 30, | 

Protection of the interests of Sikhs in Government offices. 2632. rt 
Recruitment of accountants by the Controller of Railway Accounts कक 

and the Chief Commissioner of Railways. . 722-28. 

Recruitment of Muhammadans and Sikhs to Government services. 

Recruitment of Sikhs to the Traffic Department of Indian Railways. 
725. 

,  Reduetion in currency to stabilise exchange. 299-300, 

Reduction of railway fares. 303. 

- Reduction of railway freight on Punjab wheat sent to Calcutta and 
| Bombay. 800-0. 

Resignation of Government servants on account of the civil dis- 
obedience movement. 268. 

Restrictions against Government servants attending political func- * 
tions, 

= Shortage of ‘‘ B ?? class quarters in New Delhi. 726-27. 
¢ Transfer to the office of the Controller of Railway Accounts 

work previously done by the Cash Branch of the Railway Board. 
62-23. 

, Resolution re— 

) Additional payment for rails to the Tata Iron and Steel Company. 
‘ 2977-79. 

Amendment of Legislative Assembly Electoral Rules. 49-20, 
Policy of repression. 669-7. 

Wheat (Import Duty) Bill— 
Consideration of clause 8. 2984-85. 
Motion to pass. 2956. 
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A HARI DAS, RAI SAHIB PANDIT— 

धर Cantonments (Amendment) Bill— 

3 Consideration of clause 6... 55-6, 58. 
Oath of Offiee. 3. 

t 

HARI RAJ SWARUP, LALA— 

General discussion of the General Budget. 987-श. 

. Motion for Adjournment re communal riot at Cawnpore. 2877-79. 

Motion to reduce Demand for— 

“ Customs ?? re— 

Failure of the Government to prevent dumping of wheat and 

sugar on the Indian market. 930-3l, 936. 

“* Railway Board ’’ re— 

Retrenchment. 40-4. 

| है Oath of Office. 3: 

Question re— 
Calculation of the rate of interests charged to constituent bor- 

rowers of the Government of India. 557. है 

Cash certificates. 090-9l. 

Collection of statisties of educated unemployed’ in India. 086. 

? Contributions: by the Government of India to educational institu- 

। va tions in England. 558. ae 
हल Conversion arrangement for the 7 per cent. sterling loan. | 089. 

ae in connection with the civil disobedience movement. 

Cost of the Meerut conspiracy case. 490-9. 

Decline in exports and rise in imports of wheat. 338. 

Desecration of a temple by Gurkha soldiers. 626-27, 2589-90. 

Development of roads. 885-9. 

Dumping of Russian sugar in India. 402-03. के 

Exchange ratio. 087-88. ; 

Reais by Government on the Indian Broadeasting Company. 

Facilities for training of Indian students abroad. 557-58. 

Free transfer of money between branches of the Imperial Bank 

of India. 885. 

Government’s purchase and sale of silver. 087. 

High bank rate in India. 488-90. ae 

Imports of sugar into India. 883-85. srt 

Income-tax on interest of provincial loans. 403. 

Interest on railway capital. 556-57. 

Issue of return tickets on railways. 279-80. 5 ‘ न 

Loan obligations of the Government of India. 3500.5 ry 

Present administrative actions of the Government of India and 

~~" Premier’s declaration. - 086. seul 

e
e
 
e
e
 

te 
e
e
e
 

eit 
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HARI RAJ SWARUP, LALA—contd. 
Question re—contd. 

Provineial legislation re land revenue settlements and 
rates. 

Publication in the vernaculars of the recommendations. of the 
Round Table Conference. 086. 

Railway companies remaining tobe purchased by the State. 
404-09. ) 

irrigation 

Sentences passed on offenders against the Salt Laws. 838. 

Short-term debts and treasury bills. 556: 

Stores purchased for railways. 556. 

Underwriting of sterling loans. 089. 

hd mera of grants from the’ Benares' Hindu University. 278- 
79. 

Wheat (Import Duty) Bill— 

Motions to consider and to circulate. 299-22, 
HAYMAN, MR. A. M— 

Motion to reduce Demand for— 
“ Railway Board ?? re— 4 

Inadequate facilities for training’ of Tndian’ students ‘in railway 
workshops. - 333-37. 

Indianisation policy in the railways) 285-9i, 4299, 

Railway Administration. 255-57. 

Representation of Muslims in Railway services. 99-97. 

Retrenchment. 3-35, 36. 

Oath of Office. 859. 

HAZARA— 
Question re appointment of Muslim” Forest Officers in the —— 

Forest sub-cirele. 488. 

HEAD ASSISTANTS— 
Question re— 

Appointment of Muslims as —— in arsenals. 854. 

Appointment of Muslims as in the office of the Director 
General of Posts and Telegraphs. 77-2. 

HEAD CLERK(S)— 
See “ Clerk(s) ”’. 

HEADMASTER— 
Question re appointment of a Muslim as —— of the Government 

High Sehool, Delhi. 2063. 
HEAD OFFICE— 

Question re alleged preferential treatment of certain clerks in the 
६ Loco. Bombay, Baroda and Central India Railway. 2325. 

HEADQUARTER(S)— 
Question re— 

Appointment of Muslim officers and clerks in the —— offices of 
the North Western Railway. 

id



j 9 Question re—contd. 

INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 483 : 

bs HEADQUARTER(S)—contd. on zy 

-_ 5० Bungalows. for, junior officers at Divisional —— of the North 
Western Railway. .245-6. 

—— of certain sections of the Railway Mail’ Service. 309.” 

Rents. of bungalows for officers at Divisional. of the. North 
Western Railway. 245 

Transfer from Ghazipur, to Lucknow. of the 
| sioner of Income-tax, United Provinces, 482-83, 

5 HEATHCOTE, MR, L, Y— Se aye 
Hl Election of to the Salt Industry Committee. 569 हु ( 

; Election of —— to the Standing Committee on, Roads, 569, 2438. 

है 
x 

of the Commis- 

Indian Finanee Bill— 

Consideration of Schedule II. 2466-77 

Motion for Adjournment re summary trial and execution of Habib 
Nur at Peshawar. 208. 

Motion to reduce Demand for— 

** Salt re— 
Loss of interest arising from the credit system. 957-58, 959. _. 

“* Taxes on Income ’’, re— 

Undue incidence of income-tax. 857-62, 87l, 88 
Oath of Office. 3. 
Question re overseas wireless telephony. 448 

Resolution re import duties on galvanised iron and steel pipes and 
sheets. 362-64 

Salt (Additional Import Duty) Bill— 

Motions to consider and to circulate. 2863-64. 

HEDJAZ— 
” Election of Members to the Standing Committee on Pilgrimage to ‘ 

$ 5. 90-02, -श7-8, 850, 40. ॒ the 

Question re— | 
Diffieulty in cashing Indian eurreney notes in the ——. 683-84. ; 

aay of steamer fares to the —— and abolition of Quarantine. 

HEZLETT, MR J.—. 
Code of Criminal Procedure (Amendment) Bill—(Amendment of 

section 44)— i 

| थे Motions to refer to Select Committee and to circulate. 842-45. 
Motion to reduce Demand. for ‘‘ Railway Board ’’ re maladministra 

tion of the Assam Bengal. Railway, 327-28, 334 

: Oath. of Office. 25. 

HIDE CESS INQUIRY COMMITTEE—- — ( 

— Question re report of the ——. 004. 
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HIGH COMMISSIONER FOR INDIA— 

Question re— 

Safeguarding of the interests of minority communities in appoint- 
ments in the office of the —— in London. 065. 

Staff employed in the office of the —— and the Indian Trade Com- 
missioner in London. 335. 

Staff of the offices of the —— and the Indian Trade Commissioner 
in London. 696-97. 

Statement laid on the table by Mr. J. A. Shillidy re purehase of 
stores by the ——. 5-, 2535-39. 

HIGH COMMISSIONER FOR INDIA—EXPENDITURE IN ENG- 
LAND— ५ 
Demand for Grant. 2046. 
Demand for Supplementary Grant, 987. 

HIGH COURT(§$)— 

Question re appointment of a Sikh Judge in the Lahore ——. 304. 

HIGH SCHOOL— 
See “ School (s) ”’. 

HILL JOURNEY— 

Motion to reduce Demand for ‘‘ Staff, Household and Allowances of 
the Governor General ”’ re allowanees and reduction of 
extent of the Simla exodus. 202I-3. 

' HINDU(S)— 
Question re— 

Classes not enumerated as for the census. 2627. 
Classification for the census of Buddhists, etc., as non- ——, 255. 

Classification for the census of non-caste ——. 303 

Complaints against Khan Sahib S. M, Yusif Quraeshi; Superintend- 
ent ee विकय Service, Allahabad, of communal bias against 
——. 2959. 

—— and Muhammadan holidays in the office of the Director 
General of Posts and Telegraphs. 775-76. 

6 and Muhammadan title holders in the district of Patna. 
6. 

—— officials in the Karachi General Post Office and its town sub- 
offices: 2049-5 

—— title holders in the Bihar Sub-Division. 2207 

Tnelusion of untouchables amongst —— for the census. 403. 
Non-grant of an ‘important —— holiday in thé office of the 

Director General, Posts and Telegraphs. 782 
Non-interference with —— religious rites and usages, 56, 
Numbers of ——, Muslims and ‘Sikhs appointed ito certain’ posts on 

the North Western Railway. 30-02 
Proportion of ——, Muhammadans and Sikhs in the Army. 334. 

¢ 

सत्र: 

, 
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HINDU (S)—contd. 

- Question re—contd. 

" Representation of Sanatan Dharami.—— at further meetings of 
_ the Round Table Conference. 456] 

Transfer of —— officials from the Karachi General Post Office. 

2050-52 

in HINDU AND MUHAMMADAN LAWS— 

Question re appointment of a Standing Committee for Bills. relating 

to——. 282-83. 

HINDU GAINS OF LEARNING BILL— 

See “ Bill(s) ”’. 

HINDU LAW— 

Question re Hindu opinion on Bills relating to ——. थै67. 

HINDU MARRIAGE DISSOLUTION BIL 

; See ‘‘ Bill(s) ”’ 
. HINDU. PRIEST(S)— 

4 See ‘* Priest(s) ’’. 
j HINDU UNIVERSITY— 

¢ _ Question re— 

“३5 Grant to the Benares ——. 973. 

~ Payment of grants to the Benares ——. 962. 

See also ‘‘ University (ies).”’ 

हि HINDU UNIVERSITY (AMENDMENT) BILL— 

Fi See “‘ Benares 3) under “४ Bill(s) ”’ 

HINDU WIDOWS’ RIGHT OF INHERITANCE BILL— 

See ‘‘ Bill(s).”’ 

HINDUSTAN TIMES— 
Question re forfeiture of security deposited by the! —— 280-8 

। HOLIDAY(S)— : 
ः Question re— 

Communal —— of minority communities. 625. 

Grant of local ——- to the staff of the office of the Director General 

of Posts and Telegraphs. 696. 

: Hindu and Muhammadan —— in the office of the Director General 

yi | of Posts and Telegraphs. 775-76. 

i the office of the Director General, Posts and  Telegraphs. 

Seo for relief of postal officials working on Sundays-and —— 

of 

Non-grant, of .a forthe general election to, employees of the 

Survey of India at Dehra Dun and Mussoorie. , 29, 

Non-grant of an important; Hindu.—— in the office of the Director 

General, Posts and Telegraphs. 78] 

Non-grant of Dewali —— to the staff of the office of the Chief 

Engineer, New Delhi. 7002-02. 
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HOLIDAY (S)—contd. ; र्ऊः' 

Question re—contd. 

Non-grant of in the Foreign’ 4nd Political Department. 

724. 

Publie —— in India. 383 

Refusal of —— and leave to the staff of the office of the Director 

General of Posts and Telegraphs. 532-33 

HOME DEPARTMENT 
Demand for Grant. 2037. न 
Demand for Supplementary Grant. 984. 

Question re Political Section of the 

HOON, MR. A.— 
General discussion of the Railway Budget. 039-47. 

Oath of Office. 2. i 9 
HORTICULTURAL DIVISION— 

Question re employment of Mr. Hughes in the —, New Delhi. 

002. 

HOSIERY INDUSTRY— 562 

Question re protection for the —— in India. 552. है 

HOSPITAL (8) -- रद 

Question re— 

Allowances of Medical. Officers at the Indian, Military. ——, Meerut. 

Appointment of Muslim doctors in the Combined ५ New Delhi. 

2503-04. 
‘ 

Medical Officers at the Indian Military ——, Meerut. 995. 
Motor car allowance of the Medical Officer in charge of the Can- 

tonment General ——-, Meernt. 995. 
Statement laid on the table by Mr. J. G. Acheson re construction of 

a children’s ward in the Peshawar 7482, 2076. 

HOTEL— 
Resolution re draft Convention regulating hours of work in_ offices, 

——,, ete. 2984-300: ) 

HOURS OF WORK— 
Question re —— of certain pointsmen and station, masters 720. 

Resolution re draft Convention regulating ——— in offices, hotels, ete 
2984-3002. ) 

HOUSE(S)— 
Question re— 

Government’s obligation in ‘the case of appropriated —— in can- 
‘2 tonment. 344. 

---+ built for the Master and staff of the Nasik Road Security “= 

Printing Press. 543-44. z 
Naming of roads and numbering of —— in New Delhi, 998.
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HOUSE-ACCOMMODATION ‘AMENDMENT ACT— 

cb See “ Act(s) ”’ 

__-~-HOUSE-OWNERS— 
bi Question re return of sites to —— im Cawnpore. 993-94. 

HOUSE RENT 
Question re— 

“eq ‘alfowanee for Sub-Postmasters in Bombay... 398, 
sen allowance of Government of India ministerial staft at Simla 

od 34. 

—— granted to Indian staff on the East Indian Railway. 468. 

: 34. 
Simla --- allowance. 2627-28. 

HOWARD, SIR HENRY— 
Question re deputation of —— to assist in the financial’ settlement 

[9 between Burma and India. . 7484, 

HOWSLL,.MR. E. B.— 
Oath of Office. 4, 2723. 
Statement laid on the table by —— re — 

Military blockade of villages in the Peshawar district. 2736-37 

Non-payment ‘of taxes in Péshawar and ¢ireulation of an account 
of Peshawar disturbances. 2735 mi 

Dose ete of Peshawar and surrounding villages by the Military. 

HOWRAH— ' T 
Question re timings of certain trains running between —— and 

Muttra. शा 

HUGHES, MR.— 
~ Question re employment of —— in the Horticultural Division, New 

Delhi 

HY DERABAD— 
Demand for Grant. 2045. 

Demand for Supplementary Grant. 986. 

HYDERABAD SIND— 
Question re appointment of a town Inspector of Post offices in aE 

98-99. 

I , 

IBRAHIM ALI KHAN, LIEUT-NAWAB MUHAMMAD— 
Election of —— to the Standing Commiftee-on Roads. 569. 

Oath of Office. 3. i a0 SIAN 

Question re— 

Appointment of a Muslim as Headmaster of the Government High 
School, Delhi. 2063. -5 3 
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IBRAHIM ALI KHAN, LIEUT..NAWAB MUHAMMAD—contd, «& 
Question re—contd, 

Appointment of a Muslim Controller in the Allahabad: Division of 
the East Indian Railway. 965, 

Appointment of Muhammadans to the engineering branch. of the 
Posts and Telegraphs Department. 707-0 

Appointment of Muhammadans to the Posts and Telegraphs Depart- | 
ment. 963 

Appointment of Muslim guards in the Allahabad Division of the 
East Indian Railway. 964-65. 

Appointment of Muslims in the Finance Department. 70I. 

Arrest and release of Khan Sahib Abdullah Jan at Charsadda. 
व75-6. 

Attachment of an additional carriage to the Express from Patna. 
2597. 

Classification of sweepers and untouchables for the 70. 

Introduction of the watch and ward system on the North Western 
Railway. 

Non-inclusion of certain Muslims in the census returns. 2433. 

Number of passengers arriving at. stations on the Patna-Gaya 
Branch of the East Indian Railway. 2595-96. 

Pay of an officer on Special Duty in the Indian Audit and Accounts ann 
Service. 963-64. 

Pay of certain Officers on Special Duty. 964. 

Pay of teachers in the East Indian Railway High Schools of the 
Allahabad Division. 965, 

Percentage of Muslims in institutes on the East Indian Railway. 
96: 

Representation of Muslims in the Pay and Accounts Office, New 
Delhi. 700 

Transfer of non-Muslim teachers from the Government High School. 
Delhi. 2062 

THSAN ELAHI, MR.— 
Question re arrest of Messrs. Virendra and ——.  420-2]. 

ILLUMINATION(S)— 
Question re contract for —— in connection with the New Delhi in- 

augural ceremonies. 2502. 
IMPERIAL AIRWAY(S)— 

Question re— 

Refusal of permission to —— to run an Air Service in India, 23]. 

Subsidy paid to - for carrying mails between India and 
England. 377-78. हु | 

IMPERIAL BANK OF INDIA— 

Question re— : my 
». Appointments in the ——. 882. हि 

Free transfer of money between branches of the ——. 885, 
Indianisation of the staff of the ——. 245 
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IMPERIAL COUNCIL OF AGRICULTURAL RESEARCH— 

Election of Members to the Governing Body of the ——. 43, 2078 
शा 

Motion re election of Members to the Governing Body of the —— 

Question re activities of the ——. 2585-89. 

IMPERIAL COUNCIL OF AGRICULTURAL RESEARCH DEPART- 
MENT— 

Demand for Grant. . 204. 
IMPERIAL LIBRARY— 

Question re— 

Appointment of a Muslim.on the clerical staff of the ——, Caleutta. 
703 

Appointment of a Muslim to the ——, Caleutta. 2059, 

New rules at the ——, Caleutta. 86-87. 

Removal of the from Caleutta to New Delhi. 400. 

See also ‘‘ Library (ies) ’’. 

IMPERIAL RECORD DEPARTMENT— 
Question re— 

Travelling allowance for record suppliers and duftries of the ——. 
2899-2: 

Warm clothing of duftries and sorters of the ——. 2637. 

IMPERIAL SECRETARIAT SERVICE— 
Question re formation of an ——. 2630. 

IMPORT (S)— 
Question re— 

Decline in exports and rise in —— of wheat. 338. 

Fall in earnings of railways due to decrease of —— and exports. 
33. 

Fall of exports and ——. 554. 

—— and exports of wheat. 68. 

—— duty on tea. 2524. 

—— of sugar into India. 883-85. 

—— of wheat and gur into India. 75. 

Loss of revenue due to fall in —— and exports, 32-3. 

IMPORT DUTIES— 
Resolution re 

35-73. 
IMPORTATION— 

Question re —— of Tibetan salt. 555. 

IMPRISONMENT— 
Question re— 

Demolition of a monument erected by the Municipal Committee 
of Peshawar and —— of Mr. Allah Baksh 234-35. 

on galvanised iron and steel pipes and sheets, 
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IMPRISONMENT—contd. 
Question re—contd. 

— of Ghulam Muhammad Khan. 776-7. 

—— of Mr. Pir Baksh, an elected Municipal © issioner, 234. 

IMPROVERS— 

Question re alleged racial discrimination in the pay, of ——) on the 
Bengal Nagpur Railway. 462 

INAUGURAL CEREMONIES— 
See ‘‘ Ceremony (ies) ’’. 

INAUGURAL FUNCTIONS— 

Question re expenditure incurred on’ the —— in New Delhi. 48- 
49. 

INAUGURATION— 
Question re— 

Contraets for work in connection with the 
282. ० 

of New Delhi. 88-89. 

of New Delhi. 

INCOME— 

Question re— 

Average and income-tax in India and England, 2204-05. 

iene expenditure of the Postal and Telegraph Departments. 

—— from eustoms. 295 

Staff and —— of certain telegraph offices. 382 

INCOME-TAX— - 9 
Motion to reduce Demand for ‘‘ Taxes’on Income-’’ re undue incidence 

of 857-82 

Question re— हि 

Assessment of from businessmen.’ 457-58. 

Average income and in India and England. 2204-05. 

Functions of Inspectors of ——. 423-24)' 

Graduated for farmers instead of land revenue. 2208. 

—+.on interest of provineial loans. 403. 

realised from coal companies. 96. cn Pu 

- realised from the Tata Iron ana Steel Company). 796. 
Remission of of people affected by earthquakes ‘and cyclones 

in Burma. 74ी]. 

Transfer from Ghazipur to Lucknow of the headquarters of the 
Commissioner of ——, United Provinces. 482-8 I 

Reconsideration of rates of as recommended by His Exeellency 
the Governor General under the Indian Finance Bill. 2744-74. 

3554 of rates of ——. (Discussed under the Indian Finance 
ill). 2640-90, श08-श 
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| ACT— 
See ‘* Act(s) ”’. 

INCOME-TAX (AMENDMENT) BILL— 
See ‘* Indian —— ”? under ‘‘ Bill (8) *’. 

INCOME-TAX (SECOND AMENDMENT) BILL— 
See ‘‘ Indian —--’’ under ‘‘ Bill(s) ”’. 

INCOME TAX OFFICER(S)— 
Question re— ! i 

Appointment of Burmese as —— in Burma. 42. ; 

Instructions to ——. 558. a 

INCREMENTS— 4 
Question re annual —— of pay of the ministerial staff of the office 

ofthe Director General of Posts and Telegraphs. 693-94. 

INDEBTEDNESS— 
Question re —— of Government servants, 274]. 

“ INDIA ? CEILING FANS— न 

Question re purchase of —— by the Government. | 288-90. 

INDIAN(S)— 5 5 
Motion to reduce Demand for “ Foreign and Political Department ?? 

re practical exelusion of —-+ from the Foreign and Polifiéal 
Department. 2034-37. 

Question re— ' 

Appointment of an —— as Postmaster General in Madras, .847- 
48. 

Appointment of —— chemists to poison gas and anti-gas appliance 
factories in Rawalpindi. 393. ह : eT 6 

Appointment of as Managers éf Governmeént of India Presses } 
and as Controller of Forms. 2333-34. 2 १3% ँ 

Appointment of —— in Carriage and Wagon Shops ‘of the Bombay, « j 
Baroda and. Central India Railway, at Ajmer.,, 505. 

Appointment of —-.in new, divisional offices of the South Indian । 
Railway. 2729. हे 

P Appointment of —— in certain offices. 30-l. : ; 
Appointment of —— in Superior Services of State Railways. 896- P 97. : : 

fae Equality of treatment in regard to passages of —— and. British 
a Members of the Indian Mediéal' Service. 623/24. == ed 

$2 Expenditure incurreil on! the edireation of thé hildten of LO Gla 
ih European employees on the East Indian Railway: °323-24() 
है j ५24 of facilities to visiting sugar-faetories:in Java. 55- i 56. eer t 

emigrants to Ceylon... 24I...... A 2? 
=> fmigrants to Federated, Malay, States. /7240-4; .. | > 
(229 68८ of —— bers to the Pesh _ Cantonment Board. 34, 3 oe 
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INDIAN(S)—contd. 

Question re—contd. 

Non-appointment of an to a leave vacati¢y’ in the Political 

Department of the North West Frontier Province. 708-09. 

Pay and pension of European and —— Police employees. 894-95. 

Percentage of Anglo —— and —— in certain appointments in the 

Posts and Telegraphs Department. . 02. 

| Railway passes for Anglo —— and —— upper subordinate’ railway 

| staff. 3229. 

Reernitment of —— as foremen in the Carriage and Wagon Shop at 

| Moghalpura. 330. 

| Reeruitment of —— as Mechanical Engineers on railways. 329- 

| Recruitment of —— to the Military Engineering Service... 003. 

| Status of —— in East Africa. 75-6. 

} Status of ——- in the dominions. 245-47. . 

} Training of —— upper subordinates of the South Indian Railway. 

| 2729-30. 
Training of at the Security Printing, India, Currency Note 

Press and Central Stamp. Office. 478-84. 

INDIAN ACCOUNTANCY BOARD— =f 
Question re establishment of an ——. 335. 

INDIAN AIR MAIL SERVICE— 
Question re— 

Delay in inauguration of the 

Machines used for the ——.. 232. 

INDIAN AND FOREIGN RAILS— 

See “ Rail(s) ??. 2 

INDIAN APPRENTICES— 

Question ye losses incurred at the Security Printing and Curreney 

232. 

Note Presses and diserimination against ——. 485-86. 

INDIAN ARMY— 

Question re— 

Difficulties in recruitment for the ——. 322. 

Reeruits for the -——. 777. 

Report of the 92l Committee on the ——. 845. 

- INDIAN AUDIT AND ACCOUNTS SERVICE— 

ey Question re— 
Appointment of Sikhs to the ——. 2629-30. 

Pay of an Officer on Special Duty in the ——. 963-64. 

See also ‘‘ Audit and Accounts Service ’’. है 

INDIAN AUDIT AND ACCOUNTS SERVICE EXAMINATION— 

Question re examiriation of the Arabic paper at the ——.  2960-6l. 
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INDIAN BAR COUNCILS (AMENDMENT) BILL— 
See ‘ Bill(s).’’. 

INDIAN BROADCASTING COMPANY— 
See ‘* Broadcasting Company ”’ 

INDIAN CABLE COMPANY— 
Question re shareholders and Directors of the ——. 275, 

INDIAN CATTLE EXPORT PROHIBITION BILL— 
See Bill(s) ”’ 

INDIAN CATTLE PROTECTION BILL— 
See ‘‘ Bill(s) ”’. 

INDIAN CHRISTIAN(S)— 
See ‘* Christian(s) ’’ 

INDIAN CINEMA INDUSTRY— 

See ‘‘ Cinema Industry.”’ 

INDIAN CIVIL SERVICE— 

Question re— 

Appointment. of Sikhs in the ——. 62] 
Promotion to the —— of officers of the Provincial Civil Service. 

545-46. 

INDIAN CRIMINAL LAW AMENDMENT (REPEAL) BILL— 
See ‘‘ Bill(s) ”’. 

INDIAN CURRENCY NOTES— 
See “ Notes ’’. 

INDIAN DELEGATION— 
Question re to the International Labour Conference. 706-07. 

INDIAN ELECTRICAL ENGINEERS— 
See ‘‘ Engineer(s) ’’. 

INDIAN ENGINEERING SERVICES— 
Question re recruitment of ——. 483-84, 2594. 

INDIAN FACTORIES (AMENDMENT) BILL— 
See ‘‘ Bill(s) ’’. aa 

INDIAN FINANCE BILL— 
See ‘‘ Bill(s) ’’. 

INDIAN FOREST (AMENDMENT) BILL— 
See “ Bill(s) ”’. : 

INDIAN INCOME-TAX (AMENDMENT) BILL 
See ‘* Bill(s) ?? 

INDIAN INCOME-TAX (SECOND AMENDMENT) BILL— 
See “ Bill(s) ”’ १८ 

INDIAN LAG°CESS BILL— ५ 
See ‘* Bill(s) ??. TS-Se0f - .csivaskiey 

L90LAD f 



पे INDEX "TO LEGISLATIVE ASSEMBLY DEBATES. 

INDIAN MEDICAL DEPARTMENT— } ५38 ४: 

Question re grant of disability pensions to certain jamadars of the ——. 

INDIAN MEDICAL SERVICE— 

Question re— 

Civil appointments in the —— 623. 

Equality of treatment in regard to: passages of Indian and British 

members of the ——. 623. 

Recruitment to the ——. , 393, 555. 

INDIAN MERCANTILE MARINE— 

Question re development of the ——. 400-0l. 

INDIAN MERCHANT SHIPPING (AMENDMENT) BILL— 

See ‘‘ Bill(s) ”’. 

INDIAN MILITARY HOSPITAL— 

See “ Hospital(s) ”’. 

INDIAN MUSEUM— 

See ‘‘ Museum ”’. 

INDIAN NAVAL. ARMAMENT (AMENDMENT) BILL— 

See “ Bill(s) ”’. a 

{INDIAN PARTNERSHIP. BILL— 

See ‘‘ Bill(s) ’’. 

INDIAN. PIECE-GOODS— 

See ‘* Piece-goods ”’. 

INDIAN POLICE SERVICE— 

See ‘‘ Police Service,”’. - 

INDIAN POLITICAL OFFICER— 

See ‘‘ Political Officer ’’. 

INDIAN PORTS (AMENDMENT), BILL— 

See ‘‘ Bill(s) ’’. 

INDIAN POSTS AND TELEGRAPHS— 

Demand for Grant. 2046. 

INDIAN POSTS AND TELEGRAPHS DEPARTMENT— 

Demand for Excess Grant. 982. 

INDIAN POSTS AND TELEGRAPHS DEPARTMENT (INCLUDING 

WORKING EXPENSES)— 

Demand for Grant. 976. 

Motion to reduce Demand for— 
er Lor ae 

Denial of Caleutta:Delhi transfer concessions to certain clerks of 
the Director General’s office. 987-89. 

Representation of depre: i P. 
कलम, 982-87. (7०४8, ६००९6 20% Telegraph 

Retrenchment. 977-82. 

& 

< 

¥ 
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INDIAN PRESS BILL— shy 

See “ Bill(s) ’’. ae 

INDIAN PROBLEM— : 

Question re in Kenya. 230. 

INDIAN RAILWAYS— 

See ‘‘ Railway(s) ’’. 

INDIAN RESEARCH FUND ASSOCIATION— : 

oe Members to the governing body of ‘the +i 7 432, 2038; 

INDIAN RESERVE’ FORCES (AMENDMENT) BILL— 

See “' Bill(s) ”’. 

INDIAN ROUND TABLE CONPERENCE— 

See ‘‘ Round Table Conference ’’ 

INDIAN SERVICE OF RAILWAY ENGINEERS— 

See ‘‘ Engineer(s) ”’ 

INDIAN SOLDIERS— 
See “' Soldier(s) ”’ 

INDIAN STAFF: 

Question re house rent to —— on the East Indian Railway. 468 

INDIAN STATES— 

Question re visited by the Viceroy. 495-96. 

INDIAN STATE RAILWAY MAGAZINE— 

See ‘‘ Railway: Magazine ”’ 

INDIAN STATE RAILWAY SERVICE— 
Question: re recruitment to the Civil, . Electrical and. Mechanical 

Branches of the ——. 7008-04. 

INDIAN: STORES DEPARTMENT— 

Demand for Grant. 2043 

Question re— 

Appointment of clerks in the office /of the Controller of Purchase; 

——, Karachi. 2]36-37 

Certificates granted by the ——. 7778 

Memorial from the clerical staff of the ——. 2595. 

Names of merchants of Karachi on the list of the —-, 250-5l. 

a of members of various communities in the ——, Karachi. 

Pay of the ministerial staff of the ——. 2638 

Price of the paint purchased by the —— 56-62. 

Promotions in the ——. अंडा 

System for tendering for the supply of paints and varnish for 

the ——. 306-0! 
Tenders for the supply of paint to the ——._ 553-54. 

Unsuitability of the Rate Contract System for tenders. for stores 

or the ——., 873-74. .. see 
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INDIAN STUDENTS— 

See ‘‘ Student(s) ”’. 

INDIAN SUCCESSION ACT— 

See “ Act(s) ”’. 

INDIAN TELEGRAPH (AMENDMENT) BILL— 

See ‘* Bill(s) ’’. : 

INDIAN TERRITORIAL FORCE— 

Question re— 

‘Admission of officers of the +— to the Army in India Reserve of 

Officers. 2592-93. 

Allowances and privileges of officers of the ——- 2324-25. 

INDIAN TERRITORIAL FORCE (AMENDMENT) BILL— 

See “ Bill(s) ’’ 

INDIAN TEXTILES— 

Question re purchase by Government of ——. 290. 

INDIAN VETERINARY CORPS— ee 

Question re grant of Commissions in the —— to Indians. 328. 

INDIANISATION— 

Motion to reduce Demand for— 

“ Railway Board ’’ re— 

—— of the Railway Board. ' 264-74. 

——- policy in the railways. 276-95, 297-307. 

Question re— ; 

“+ Government scheme for the —— of the Army. 40-02. 

___ of the staff of the Imperial Bank of India. 245. 

Reduction of costs and —— of the’ staff’ of the Tata Iron and Steel 

Company.—240-4I. 

Scheme for the —— of the Army. 863-67. 

INDO-EUROPEAN TELEGRAPHS— 
Demand for Grant. 2047. 

INDO-EUROPEAN TELEGRAPHS DEPARTMENT (INCLUDING 

WORKING EXPENSES)— ह 3 

Demand for Grant. 989. ‘ 

Demand for Supplementary Grant. 2776-78. 

INDUSTRIAL DISCONTENT— : : 

Question re commercial and —— attributed to the ls..6d, ratio., 482. 

INDUSTRIES AND LABOUR, DEPARTMENT OF— 

© Demand for Grant. 2038; + ; 

INDUSTRY (IES) — 
Demand for Grant. 2042. 

Question re— फिडु5 2057 
Encouragement of gur manufacture as a cottage ——. 256. 

air 
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INDUSTRY (IES)—contd. 

Question re—contd. e 

Improvement of the —— in the North-West Frontier Province 

256 
| 

Promotion of indigenous ——. 7068. 

Protection and encouragement of the Indian Cinema ——. 553-54. 

Protection for the, chemical, ——..479,80.. “ip 

Protection for the cotton. textile ——., 552, ,........ 

Protection for the hosiery in India, 552., 

Protection for the tanning ——. 962-63. 

Safeguarding of the interests of salt —— 480 

INFANTILE DEATH RATE— प्‌ रक्त 

See “ Death Rate’. ¢ us 

INFERIOR STAFF— 

Ree ‘* Staff ’’. द्र्शा 

INQUIRY(IES)— हे 

Question re— 

pdb —— in connection with the civil disobedience, moyement. 

——— to be undertaken by Sir Arthur Salter, ..79 ४ ame 

INSPECTION (RAILWAYS)— .., eis के 

Demand for Grant. 4858.. ne ee 

INSPECTOR(S)— epee 
Question re— 

Appointment of a headquarter —— in the Railway Mail’ Service, 

Karachi Division. 98. 

Appointment of a Muslim as —— of Post Offices, Peshawar Canton- 

_ment, 

Sa Ng of a town —— of’ Post’ Offices in Hyderabad Sind. 

Daily allowances of Traffic + onthe Hast\Indian ‘Railway. 249 

Discontent amongst claims —— and claims tracers: on the North’ 

Western Railway. 302, 

Examination of —— of Post Offices and head clerks to Superin- 

tendents of Post Offices. BS 

Functions of + of Income-tax. 428-24. 

—— of Railway Mail Service required to trayel,in mail vans. 2488. 

Powers of town’—- of Post’ Offices: ; 899-2400. 

Railway Labour ——. 394-95: 

Submission of weekly diaries by Sub-Divisional Town'+—, Post 

Offices. 2488-89. 

{INSPECTOR GENERAL OF POLICE— $45 

Question re publication and cireulation by the —— of an account of 

the Peshawar riots 7283-84 75 9. ४० aot 

INSPECTOR OF RAILWAYS— 

the senior Government ——. 
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INSTIGATION BILL— ee 

See ‘ Unlawful ——”’ under “ Bill(s) 3. 

INSTITUTE (S)— 

Question re— 

Agricultural Research —— at Pusa. 559-60. 

Establishment of a Central Medical Research ——. 080-82. 

Establishment of a Co-operative Training -—— at Bolpur at 

Gosaba. 000-0I. 

Pereentage of Muslims in —— on the Hast Indian Railway. 965. 

INSTITUTION (S)— 
Question re contributions by the Government: of India to educational 

—- in England. 558. 

SURANCE— 

Question re application of provident fund contributions to payment 

of —— policy premiums. 2833-34, 

INSURANCE FUND— 
Question re admission of postmen to the Postal ——. 7398 

INSURED ARTICLES— 

Question re loss of —— in the Railway Mail Service at Itarsi. 455-56. 

INTEREST. 
Demand for Supplementary Grant in respect of— 

Loans and Advances bearing ——. 278-82. 

Motion to reduce Demand for— 

“ Irrigation (including Working Expenses), Navigation, Embank- 
ment and Drainage Works 

—— charged: on canals,in Orissa and Ganjam. 974-76 

i Gale 2 ¢9— 

Loss of ——'arising from the credit system, ..987-59. 

Question re— 

Calculation of the rate of ——~ charged to! constituent; borrowers 

of the Government of India.. 557. 

Income-tax on —— of provincial loans. 403: 

—— charged by Pathan money-lenders.. 2740-4I. 

—— on railway capital. 556-57. 

—— on securities held in the Currency Reserve., 4877-88 

703 in Post Office Cash Certificates and —- thereon. 463- 

Rate of -—— charged by Government from its own servants. 705 

Rate of —— of the recent Government of India sterling loan. | 440- 

Rate of —— paid on the General Provident Fund, 703-04 

,INTEREST FREE ADVANCES— पल्ठा 

-. Demand for Grant. 2048... के ५) 
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. ge te aly ON DEBT AND REDUCTION OR AVOIDANCE OF 

Demand for Grant. 990. a 

Motion to reduce Demand for— 
पा 

= 

Appoititment of a National Investment Board.» 990-92. 

Debt position. 993-96, 2004-5. 

INTEREST ON MISCELLANEOUS OBLIGATIONS— 

Demand for Grant. 205. ; 

Motion to reduce Demand for ‘‘ ——”’ re policy and principle under- 

lying expenditure for ——. 205-7. an 

INTEREST ON ORDINARY DEBT AND. REDUCTION OR AVOID- 

ANCE OF DEBT— 

iC Demand for Supplementary Grant. 2778. 

i INTERMEDIATE CLASS— 

Question re— 

—— fares on the South Indian Railway. 229-80. 

Overcrowding of third class railway carriages and provision of fans 

in —— compartments, 33, 459-60. 

Provision of accommodation on, and inconvenient timings of, 

the Grand Trunk Express between Delhi and Madras. 296-97. 

INTERMEDIATE STATIONS— Sree AT a 

Question re— 

Provision of berths for railway passengers at ——-. 248-29. 

Reservation of railway berths at ——-. 2202-03. 

INTERNAL SECURITY— 
Question re— 

Duties and responsibilities of Military Officers ins respect of ——. 

392. 
श 

ant 

Sia 

Equipment of —— troops. 390. 

Strength of —— troops. 889-90. 

INTERNATIONAL LABOUR CONFERENCE— 

j f See ‘‘ Conference(s) ’’. 

INTERNMENT— 

| Question re at Lakki village of Tota Singh of Peshawar. 702. 

A INTERVIEWS— 

bt Question १९ refusal to grant —— by the Director of Posts and Tele- 

as graphs. 
aang 

INVESTMENT BOARD— f 

Motion to reduce: Demand for ‘‘ Interest on Debt and Reduetion or 

/ ‘Avoidance of Debt ?? re appointment of a National ——.., 990.92. 

INWARD FOREIGN MAIL— 
ee ; 

Question re arrangements for disposal of the —— at the Caleutta 

General Post Office. 2027-29. 2९ ६४४ stat 

toe . nn 332... 
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Question re murder in —— during the war of three Indian Officers. 

IRON— 
Question re— 

Compilation of figures of the quantity and value.of ——— and steel 

products. 48. 

Quantity of steel and imported into. India before and after 

enactment of the Steel Protection Act. 78: 
Resolution re import duties on galvanised —— and steel pipes and 

sheets. 7: कट 
TRRIGATION— 

Demand for Grant. 2046 

Question re provincial legislation re land revenue settlements and —— 

rates. 

IRRIGATION DEPARTMENT— 
Question re— ..... 

Appointment of a Muslim as Executive ‘Engineer, ——, Malakand 
Division. 852 

Appointment of Sikhs in the —— of the Punjab. 7724-25. 

Discharge of Agha Noor-Badsha, a Ziladar in the ——, North-West 
Frontier Province. 2326 

IRRIGATION, NAVIGATION EMBANKMENT AND DRAINAGE 

WORKS— 
Demand for Excess Grant. 980. 
Demand for Grant. 973. 
Demand for Supplementary Grant. 983, 2776. 

Motion to reduce Demand for— 

6 a? pg |; +$ ententl 

Interest charged on canals in Orissa and Ganjam. 974-76 

Supply of water to cultivators. 4973. 
Want of a river canal from Bakhtiarpore on the Ganges to 

Nawadah via Bihar, ५ 7979-74 TEI 

IRRIGATION PROJECTS— 

Question re —— in Orissa and Ganjam. 2599. 

IRWIN SOHOOL, LADY— ; 

See ‘‘ Lady Irwin School 

ISHURDI— 
Question re— 

Booking of parcels at —— railway station. 2427-28. 

- Construction of the —— Pabna-Bera Railway, - 7425-26. 

ISHURDI-PABNA-BERA RAILWAY— ४६५ 
_,.. See ** Railway (s) ay 

ISHWARSINGJI, NAWAB NAHARSINGJI— 
Election of —— to the Standing Committee on Roads. 2438. 
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ISHWARSINGJI, NAWAB NAHARSINGJI—contd. 
Motion re consideration of the Parliamentary Papers in connection 

©. with the Indian Round Table Conference. 3649-98. | 

Oath of Office. 2. ः ee 

Question re— Lane {fat 

४ Badly designed level-crossings. 739... | Ty पक 

= Construction of a new bridge over the river Narmada... 787. 

; -.. Construction of railway lines; from Samni.to Myagam and Chhota- 

Udepur to Mhow. ( 

Hardships of pilgrims to Ajmer. 738. हा 5 

Lengthy closing of level-crossing gates. 738-39. <a 

_. Platform tickets issued at Colaba railway station. 737, 5 पे 

State and Company-managed railway lines in India. 737-38. 

wes Tax on_ petrol. for improvement of roads. 739-40. 

___-JSLAMIA HIGH SCHOOL— 

ही पाफ0 a School(s) ’’. 

_ ISMAIL ALI KHAN, KUNWAR HAJEE— ( 

५ Bleetion cf-—+ to the Public Accounts Committee. 237.; <j 

Flection of —— to the Standing Committee on Pilgrimage to the 

0... Hedjaz..420. j मे ae ; 

Oath of Office. 2: t hrntaiicdela है saat हर 

Question re— Bat sontagech रूप 02480: | टी 

“(Difficulties of subordinate railway employees: 2490. 6 

va — in cashing! Indian currency’ notes in the: Hedjaz. 683- 

'TA 

lection expenses and forfeiture of securities. 68. LAB 

Fire-arm licences confiscated in the United Provinces. . 207], : 

* Language classification for the census of those using Urdu. ,2058. _ 

-. «Marking of railway. tiekets.in, Urdu,.., 2058-59. ५26७ ८ 

Members returned by joint electorates to the Central and Provincial = 

Legislatures. 50I-02. Z ae 

Non-grant of a holiday for the general election to employees of the 

Promotions in the Seeretar हे 

Prosecutions under the Child Marriage Restraint Act. 302-03. 

Publication of the State Railways Time Table in Urdu. ..2058, 

Separation of executive and judicial functions. . 2489: thet 

ISMAIL KHAN, HAJI CHAUDHURY MUHAMMAD—- spi 

Election of —— to the Standing Committee on . Pilgrimage to the 

Hedjaz. 40. लण्ड काम कक पा 
Been of -—— to the Standing Finance Committee for. Railways. 

ree 22 " 

Oath of Office. 2. 

Question re— 5 te Py ces 

=a cae." pegs in the Bihar and Orissa - Postal Cirele 

oy ४0:2883 
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ISMAIL KHAN, HAJI. CHAUDHURY MUHAMMAD—contd. 

ad _ Question re—contd. 

= ; Appointment of Muslims: in’ the Karachi General Post Offiee. 2050 

; Appointment of Muslims to higher posts in the Government | 

हे India Press, Delhi कि 

Appointments held by Muslims in the Sind and Baluchistan Postal 

Circle. 2050. 

Appointments in the Central Public Works Department, Delhi. 

2320. 

<r of a sorter by a Superintendent of the Railway Mail Service. 

597. 

Claims of Mussalmans to appointments in the Sind and Baluchistan 
Postal Cirele. 2049. 

Contracts for work in connection with the inauguration of New 

Delhi. 282. aI 

Hindu officials in the Karachi General Post Offies and its town 

sub-oftices. 2049-50. 

Pay of certain clerks in the Central Publie Works Department, 

Delhi. 28202 
Recrwitment and training of Muslims for the Printing trade. 2063. 

Recruitment of accountants to the Calcutta Offices of the Printing 

and Stationery Department. 2063. 

Relatives of Government servants involved in a bomb, case.) 232]. 

Retrenchnient ofa Muslim from the Railway Audit Department, 

Multan. 2049. 

ISRA, CHAUDHRI— 
Oath of Office. 3. 

ITARSI— 
Question 4 ee insured articles in the Railway Mail Service at 

a 

JADHAYV, MR. 8. V.— 
D oe for Suppl tary Grant in respect of ‘Mint’? 2779, 

General di ion of the General Budget. 536-38. 

_ . Indian Finance Bil— 

oa Motion to consider.’ 2230, 2236-39. 

' Motivn to reduce Demand for— 
८ Army Department ?? re— 

Military expenditure. 487, 824-27. 
“ Customs ?? re— 

Inadequate representation of Muslims in the Customs Services. 

924-25 rs Ss 
८ Railway Board ?? re— f | 

a हक of a new railway between Kollengode and ‘Cochin. i 
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Th f 

 JADHAY, MR. 8. V.—contd.. 

Motion to reduce Demand for—contd. 

“ Staff, Household and Allowances of the Governor General * re 

Hill journey allowances and reduction of extent of the Simla 

exodus. 25. 
- 

Oath of Office. 835. 

Question (Supplementary) re— 

Boycott of census. 273. 

Expenditure ineurred on the move to Simla. 393-94: 

Report of the Tariff Board on the question of protection to the 

Morarji Chemical Works. 2826. 

Resolution re, additional payment for rails t 

Company. — 

Wheat (Import Duty) Bill— 

Consideration of clause 3. 2939-40. 

JAGAT RAM, PANDIT— 

Question re transportation 

JAIL(S)— 
~ Question re— 

Deaths of ae risoners in 

Diet in —. 72°73 = ch neil 

Eza-Members of the Legislative Assembly sent to ——-. 7068. 

TLoeation of —— in India. 496. "7 

New —— constructed for political prisoners. 563. 

Number of political prisoners jn —— and their treatment. 973.) 

iPransfer to * ऐ ? class of / A?” class prisoners in the ‘Ajmer 

Central ——. 550. 
| 

T>jnis in —— and at a railway station.! 976. 

JAINS— 
i 

Question re— ferris 

Appointment of 

Number of —- in 

JAMADAR(S)— 
Question re— 

Appointment of Muslims as —— in arsenals. 853. 

Rigas between coolies and a —— at Lahore Railway Station. 
i 

‘08-09. 

Grant of disability pensions to certain —— of the Indian Medical 

Department. 487. 
ont 

JAMAL, MUHAMMAD SAIB,MR— 
Gereral discussion of the General Budget. | 608-I5. 

oso: Indian Finance Bill— _ 8 a Sport 

a ‘Motion to consider. 2249-58. ; | श) 

5. Consideration of Schedule TT. 24876. .... , i 

Cotigideration of Schedule TV.; 268-84.) 6 i He 

the Tata Tron and Steet 

for life of ——. 40I-02. 

—. 393-94. 
veined कमल व z 

AT 

LA STAT 

>> Gn railway services. 563-64. 

the Legislatures and the servives... 973. , 

नम मी SCT Ol हा —- 
न Se 



JBHANGIR, SIR COWASJI— 

4 INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

JAMAL MUHAMMAD SAIB, MR.—contd. } PLETED 
Indian Finance Bill—conitd. k 

_ Consideration of Schedule IV, Part I, as recommended by His 
xcellency the Governor General. 2773 

Motion to reduce Demand for ‘‘ Taxes on Income ”’ ré widue incidence 
of income-tax. 874-75 

Oath of Office. 26. | 

Question re protection for the tanning,industry. 962-63. 

JAMALPUR— 
Question re application for training at a —— workshop by a student 

of the Benares Engineering College. 2448. 

JAMSETJEE JEEJEEBHOY, SIR— 
Expressions of regret at the death of ——,,. 740-44. 

JAMSHEDPUR— 
Question re representation’) of Government «and, the Legislative 

Assembly on the Indian Cable Company, » 238 ४ 
JAPAN— > न 

Question re— 

Appointment of Trade Commissioners in Turkey, Africa, and —-. 
62, 

Facilities for Indian traders in ——. 8]. 
JATHA 

Question re assault and arrest,of members of a —— from the Gurukul 
Kangri University... 29 

JAVA— 
Question re. grant of facilities, to. Indians visiting sugar factories in 

5-56. 

JAWAHAR KHAN, BABU, » 
Question re private press run by ——, Assistant Manager, Government — 

of India Press, Simla. 777. 

JAWAHAR SINGH, SARDAR BAHADUR SARDAR-- \ 

Oath of Office. 3. 

JAYAKAR, MR. M. R.— 
Question re peace proposals of Sir Tej Bahadur Sapru and 498. 

Disposal of public business after the walk ‘out of a Section of the 
House. 2607 

General discussion of the General Budget. 524-27. 

Indian Finance Bill— = a ai 
Motion to -consider. _284,, 2308-, 2403, 2404, 2408, 2409. 
Consideration of Schedule II. 2462, 2474, 2478 2553 54 

८2 आह: कक of Schedule IV. 2670-74, 2685, 2॥4-75, 2726, 2728 

Consideration of Schedule TV, Part Tas | “recommended ‘by His 
Excellency the Governor General. ' 2768-66, 2768, 2769. 
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JEHANGIR, SIR COWASJI—contd. oe AAL 

Indian Income-tax (Second Amendment) Bill— ५ 

Motion to introduce, 2080. a 

Motion to cireulate. 2800-0I, 2802. 

Motion to refer to Select Committee. 2784 

Motion for Adjournnient ‘re sumitary’ trial and execution of Habib 

Nur at Peshawar. 42989:20, 22% 

Motion re consideration of the Parliamentary Papers. in cn oat 

re the Indian Round Table Conference. 443 444, 7638 

Motion.to reduce Demand for— 
“Customs ’’ re— 

Sikh representation. , 942-43. 

} “ Fxeeutive Council ’’ re— 

ee to effect substantial retrenchment in all departments 

Oath of Office. 859. 
Point of order by Mr. C Ranga Iyer re procedure for discussion 

of cut motions. 24-22 
Le Question re— 

Application. of t fund contributions to payment of insu- 

rance policy prem 34 
Construction of a bridge over the Rupnarayan river. 396. 

Steel used for bridges on the Bengal Nagpur Railway 395-96. 

Wagons purchased by the Bengal Nagpur Railway. 397 

Question (Supplementary) re report of the Tariff Board on the 

guestion of protection to the Morarji Chemical Works. 2827 

Resolution re additional payment for rails to the’ Tata Tron and 

Steel Company. 2976-77, 2978. 

Separation of Burma from India. (Discussed under the’ Indian 

Finance Bill.) 22-5, 26. 

Wheat (Import Duty) Bill— ४ 

Motions to consider and to cireulate. 298-9. 
Consideration of clause 3... 2942-44, 2945. 

JETTIES— 
Question re loading and unloading at the ‘Chittagong ——) ‘885 

JHA, PANDIT RAM KRISHNA— 

Motion to reduce Demand for “‘ Railway Board ’’ re remodelling of 

the Patna Junction railway station.” 30. 

Oath of Office: 3. 

Question re 
4 

a Agricultural Research Institute at Pusa. 559-60 44, 

५ Fall in prices of necessities. 422. nash 

Improvement of agriculture, 560. 

Need of through trains from Bhaptiahi to Pal via Darbhanga, 

4 



JHA, PANDIT RAM KRISHNA—conid. _; 

JOG, MR: S..G.— 

INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

Question re—contd. shy 2 कमर 

Non-interference with Hindu religious rites and usages. , 56. 

Provision of Indian style lavatories in railway carriages and waiting 

rooms. 4422. ne ; 

Report of the Civil’ Justice Comniittee. ~ 427. ter 

Representation of Sanatan Dharmi-Hindus at further meetings of 

the Round Table Conference. °562. 

Congratulations by —— to Sir Ibrahim Rahimtoola on his election as 

President of the Legislative Assembly. 4l. ; 

Blection of —— to the Standing Finance Committee. 5], 2789. 

Indian Finance Bill— 4 

Consideration of Schedule I. 2450-5l. 

Consideration of Schedule III. 2583. 

Consideration of Schedule IV. 2684. 
Motion for Adjournment re death sentences passed in connection with 

the Sholapur riot. 4, 5. . 

Motion re consideration of the Parliamentary Papers in .connection 

with the Indian Round Table Conference. 457. ० 

Motion to reduce Demand for— 

“ Legislative Assembly and Legislative Assembly Department 2? re— 

Quarters for Members not free. 2034. 

“* Railway, Board ?? re— 

Policy of Central Publicity Department. 345-46, 847. 

“ Staff, Household and Allowances of the Governor General ’’ re— 

-'. Room. for, considerable. reduction. 209-20. - eo 

Oath cf Office. 3. fF : 

Punjab Criminal Procedure Amendment (Supplementary) Bill— 

Motion. to consider... 77-78. : 

Question re— 
‘Abolition of the officers of the Deputy Controller of Currency in 

India. 487..- 

Additional selection. grade appointments in the Accounts Depart- 

ment of the Bombay General Post Office. 399. 

Admission of postmen to the Postal Insurance Fund. 398: 77777]. 

Application to Berar of the Indian Succession Act. 996. 

Application to Berar of the Sale of Goods Act. 995-96. ROE 

Appointments of stamp vendors in post offices. 40I. apm 

p ets the old treasury branch of the Bombay General Post Office. 

House-rent allowance for Sub-Postmasters in Bombay.  398. 

Lavatory arrangements for third class passengers on the Barsi Light 

Railway. 2070. 
Operation of the Foreigners’ Act. 297-98. . es 

Powers of Town Inspectors of Post Offices. 399-400. के aad 

Q aa os of uniforms for inferior staff of the Railway “Mail” Service. a4 
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JOG, MR. 8. G.—contd. 
Question re—contd. 

|. ..Representation from the Postal. Officials, transferred from Poona to 

-_ejo: Bombay. te 

Sale of postage stamps in post offices in Bombay. 340I 

Supply. of warm clothing to, Railway Mail Service Officials. 400. 

Thumb impressions of political prisoners. 297-98. 

Traffic pr by the Great Indian Peninsula, Railway at Amraoti. 
' ; 

हें Question (Supplementary) re— 

, Appointment of Sikhs in the Foreign and Political Department. 
777. “e 

Eradication of leprosy from India. 248-49. 

Resolution re— 
Appointment of an Advisory Committee on Retrenchiment 800-L. 

Tmport duties on galvanised iron and steel pipes and sheets 370-77. दे 

Special Marriage (Amendment) Bill— fi 

4 Motion to consider. 578. ‘ 

Pi Wheat (Import Duty) Bill— 

Consideration of clause 3. 2936. 

JOINT ELECTORATE(S)— ., 
Question +6 Members returned by —— to the Central and Provineial 

Legislatures. 502 

JOINT PARLIAMENTARY COMMITTEE— 
See ‘* Parliamentary Committee ”’. 

JOINT SECRETARTES— 

Question re Secretaries and 
tariat. ॥: 

JOINT STOCK COMPANIES— 
Demand for Grant. 2043. 

JOSHI, MR. N. M.— 
General discussion on the General Budget. 532. < 

Indian Finance Bill— 

Motion to consider. 2303. 

Consideration of Schedule II. 2549-50. 
Consideration of Schedule IV, Part I, as recommended by His 

Excellency the Governor General. 276- 

Motion re consideration of the Parliamentary 
with the Indian Round Table (00 0 पा Teno es. Terie 

Oath of Office. 673 
Question (Supplementary) re— 

Customs barrier at Viramgaum. 2337. ; 

i ' --- Staff of the offices of the Commissi India 
fl eee Indian Trade 0; i aan Lond her tres 

| हि Status of Indians in East Africa. 77. 

in the Government of India’ Secre- 



58 INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

JOSHI, MR. M.—contd, 

Resolution re— 
न 

Appointment of a committee to advise on the purchase of the Bengal 

and North Western and Rohilkund and Kamaon Railways. 308- 

49 

ees regulating hours “of work in offices; hotels, ete, 

2989-93 

Separation of Burma from India. (Discussed under the Indian 

Finance Bill.) 2096-97 rOS 

JOURNEYMEN— 

Question re leave rules for —— mechanies on the North Western 

Railway. 329 

JUBBULPORE— 
Question re— 

Interception of a telegram sent Ho Mr. Makbhan Lal, when expelled 

from —— Contanm: 

Provision of a club for the European Members of the Gun Carriage 

Factory at ——. 266 

JUDGE (S)— 
Question re— : 

Appointment of. a Sikh —— in the Lahore High Court. 304. 

Appointment of Muslim ——. 249-93 

JUDICIAL FUNCTION(S)— ५ : 

Question re separation of executive and ——. .. 2489. 

JUDICIARY— 

Question r¢ separation of the Executive from the ——. 44 

JUNIOR OF FICER(S)— GBh 0 Aaizat 

See ‘‘ Officer(s) ’’. / Sari 

K 

KACHERY MOSQUE— 

Question re restoration to Muslims of land near the —— in Peshawar 
Cantonment. 233. 

EALIGHAT— 
Question re cost of posters of Mullick Ghat and the —-- temple 

ds न 8 बछ त5ता 

KALLAI— 
Question re expenditure on the South Indian Railway for raising the 

rail-head at ——. 485 

KALPATHY BRIDGE— 

> Question. re payment for the —— by the Palghat Municipality. 898 

KANGRA VALLEY RAILDWAY— 
“ Railway(s). 
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KARACHI— 

Question re— 
Allowances of clerks in Railway Divisional Accounts Offices ‘at’ —— 

and Quetta. 67-68 

Appointment of a Headquarter Inspector in the: Railway Mail 
Service, —— Division. 98 

Appointment of clerks in the Office of the the Controller of Purchase, 
Indian Stores Department, ——. -296-87. 

कट st ee postmen, ete., in the General Post Office, 

Appointment of Muslims in the eneral Post Office... 2050. 

ape ie of a mosque in the premises of the —— General Post Office. 

Grant. of compensatory allowance to certain clerks im Divisional 
Aceounts Offices in and Quetta.  69-70. 

Hindn officials in the General Post Office and its’ town Sub- 
offices. 2049-50. | 

Names of merchants of —— on the list of the Indian Stores Depart- 
ment. 250-5I. 

Numbers of bers of various ities employed in the Custom 
House, ——. _ 273-78. 

‘Numbers of members of various communities in the Indian Stores 
Department, ——. 250. 

Pay and allowances of peons of the Custom House, ———. 2053-54. 
Rates of freight for cotton and wheat between Delhi and ——. 

2073-74. 
Transfer of Hindu officials from the —— General Post Offiee. 

s 2050-5 

KENYA— 
Question re— 

Indian problem in ——. 230. 

Reeeement in fre —— Highland and Union between Tanganyika 

an 
KEROSENE-— 

Motion to reduce Demand for ‘‘ Customs ’’ re duty on -—», petrol 

“and betel nuts. 95 55 
KEROSENE OIL— 

Reduction of duty on ——. (Discussed under the Indian Finance 
Bill.) 2454-83, 2542-72, 2705-07. ; 

KHANS— 
Question re harassment, by —— of the relatives of Maulvi Ghulam 

Rubbani. 2504. के 

KHARAGPUR— 

eaat wg re allowances of apprentices at ——. Railway Workshops. 

2. छत 
KHAWAJAH SAHEB— 
= re diwanship of the Durgah —— in Ajmer 239-40. 
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= KHESARI— TRO AA 

Question re deplorable condition of the —— trade. 45. 

KHUDAI KHIDMATGAR— 
Question re— |; 

Alleged ill-treatment ‘of volunteers of the ---+- movement in 

Charsadda. 235-37 

Military raid on the office’ of the ——.”’ 404. 

छ KHURSHED AHMAD KHAN, MR— 

3 Code of Criminal Procedure (Amendment). Bill—(Amendment of 

 Seetion 44)— पु 
i) Motions to refer to Select Committee and to cireulate. 849. 
मु Oath of Office 

, . KIDDERPORE— 
; Question re transfer of the Continuous Discharge Certifieate Depart- 

> ....ment of the Shipping Office from —— to Caleutta:,079 

KIRKEE— 
Question ‘re ‘expulsion of certain persons from —— Cantonment. 

99-92. 

KIRPANS— sot 
Question re Sikhs prosecuted for wearing long ——. , 702-03. 

KISHENGUNJ— 
7 >> Question re meonvenient train service from ——~ to Bursoi. 707 

KISHORGUNJ— 
Question re distress caused to postal officials by communal riots in 

ahs the —— Sub-Division.:220l. 

KIUL JUNCTION— ee 
— रो. re raising of the railway platforms at —— railway 

KOLLENGODE— 

‘Motion to’ reduée Demand for ‘* Railway Board ? re construction 
of a new railway between —— and Cochin. I258-64.  __ 

KRISHNAMACHARIAR, RAJA BAHADUR, G.— gone 
Appointment of - to the Committee on Petitions. 497. 
Code of Criminal Procedure (Amendment) Bill—(Amendment» of 

section 44) — 

in Motion to refer fo Select Committee. 835-37. 

General diseussion of the General Budget. 599-602. 

Hindu Widows’ Right of Inheritance Bill— 

पता Motion for leave to introduce. 959. 
Indian Finance Bill— 

Motion to consider. 258-72. ल्‍ न 

Consideration of Schedule TV. ° 2647-49 EMS is if 
Motion re consideration of the Parliamentary. P; comnect के 

with the Indian Round ‘Table Cantasn कम हक on 
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KRISHNAMACHARIAR, RAJA BAHADUR G.—contd, 

Motion to reduce Demand for— 

«८ Railway Board !! re— 

 {dianisation ठे! the Railway Board. © '270 294-95. 

४ Staff, Household and Allowances of the Governo 

“Fill journey allowances reduction of extent of the Simla exodus. 

2 | T 

,) Room for cousiderable reduction. 20I8-29- jy. cium bse 

Oath of Office. 2. rate 

Question re— 
TOMA 

Appointment of a Standing Committee for Bills relating to Hindu 

and Muhammadan Laws. 282-83 | 

Bills cireulated for opinion.’ 288 

Government policy of non-interference with religion of social 

customs. 

Hindu opinion on Bills relating to Hindu Law. 282 

Religions opinion on Bills affecting religious eustoms. '282/82. 

Report of the Age of Consent Committee 283-84. 

Selection of Indian representatives for the Round ‘Table Con- 

ference. 284-8 = 

Withholding of'sinction to the introduction of Bills 

lative Assembly. 282. : 

Question (Supplementary) re land revenue administration in 

Madras. 257 : : 

Resolution re— i 

Amendment of Legislative Assembly Electoral Rules. $] 7-8 

‘Appoiitment of an Advisory Committee on Retrenchnient. 302 
- 

the Legis- 

ae if rl te 

ui Import duties on galvanised iron and_ steel pipes and sheets 

69-70. 
Vanaspathi Ghee. 808-09; é ; 

Special Marriage (Amendment) Bill— nm ry 

If रत Motion! to'¢onsider, 575-87, है 

} KUP BAZAR— 
७ :3##0>4%6 He 

|) Question re branch. city baoking office at Multan city. | 2730. 

> . .KYAWIMYINT, 20 

कि Motinx re postponement of the consideration of the Indian, #inance 

Ef Bill for one day to discuss the separation of, Burma dom India. 

ebran tee 2082-86. Anald , tc a TOF 

Oath ot Office. ॥77 Les) 

quien Question: re admisaion! 6f officers of the Indian, Territorial Foree to 
the Army in India Reserve of Officers. 2592+ 
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, el 
LABOUR— 

Question re— 

Allegations. i: regard to. —— on the Bengal and North Western 

Railway. 2343. 

Deputation to the Federated Malay States to consider Indian -— 

conditions. q 

Improvement of the conditions of Indian —— on railways. 90I. 

——- employed in workshops on the Madras and Southern Mahratta 

Railway. 788. 

LABOUR CONFERENCE— : 

See ‘* Conference(s).’’, 

LABOUR INSPECTORS— 

} 

Question re Railway ——., °2394-95. 

LABOURERS— ait ; 

Question re pay of forme-carriers and —— in the Government of 
India Press, Caleutta. 475, 

LAC CESS BILL— 
See ‘‘ Indian -—-*’ under ‘‘ Bill(s) ”’. 

LADY IRWIN SCHOOL— 
Question re— 

Fees charged by the —— for girls, Simla. 259, 

Students of the —— for girls, Simla: 2590, { 5 
See also ‘‘ School(s) ”’. 

LAHIRI CHAUDHURY, MR. 0. K.— 
Bengal Criminal Law Amendment (Supplementary) Bill - 

Motions to consider and to cireulate. 89-92. 
eee of —— to the Standing Finance Committee for Railways. 

A * 

Expressions of regret by —— on the death of Pandit Motilal 
Nehru. 679. 

General discussion of the Railway, Budget. 048-50. 

Indian Finanee Bill— 
Consideration of Schedule TV, Part I, as recommended by His 

Excellency the Governor General. शत, 

_Oath of Office, 2. .: 
Point of order raised by Mr. R.'S. Sarma whether an Honourable 

Member can make use of a proseribed book in the Legislative 
Assembly. 2867. 

Question re— 2 
| हि epee by the post office of blank reply post ecards. 

— bes from the Public Service Commission’s सा 

i 
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LAHIRI CHAUDHURY, MR. D. K.—contd. 

Question re—contd. 

So Complaints against Mr. Booth, Deputy Director General, Posts 

and Telegraphs 78-82 

Duties and pay ofthe Chief Superintendent of the office of the 

Director General, Posts and Telegraphs. 780. 

Exam‘nations open to accountants. 53L 

Gazetted officers in the Shipping Offices in Calcutta. 078-79 

Graut of leave to clerks by the Chief Superintendent of the office 

of the Director General, Posts and Telegraphs. 780. 

Ineonvenient location of Shipping Offices in Calcutta. 077. 

Non-grant of an important Hindu holiday in the office of the 
Director General, Posts and Telegraphs. 78] 

Pay of compositors in the Private Seeretary to the Viceroy’s 

Press. 079. 

Publie Service Commission examination for departmental eandi- 

dates. 40. 

Refusal of leave to elerks by the Chief Superintendent of the 

offive of the Director General, Posts and Telegraphs. 779. 

Transfer of the Continuous Discharge Certifieate Department of 

§ the Shipping Office from Kidderpore to Calcutta. 079, 

Unsuitable location of the Continuous Discharge Certificate De- 

. partment of the Shipping Office, Calcutta. 

Resolution re policy of repression. 643, 666. 

; Special Marriage (Amendment) Bill— 
Motion to consider. 574. 

LATIORE— 

Question re— 

Allotment of bungalows in the Mayo Gardens, ——, to junior 
officers, 246. 

Appointment of a Sikh Judge in the —— High Court, 304. 

Appointment of railway apprentices trained at the Moghalpura 
Engineering College, 329, 

i Arrest and hand-cuffing of Mr. M. F. Qurban at —— 587. 

Arrest of Mr. Virendra, a student of the Foreman Christian 
College, ——-. 490-92. 

Charges for ain treatment of Dr. MeDermoth when wounded 

Defective railroad sub-way between Badami Bagh and —— rail- 

a न way stations. 488. 

Disputes between coolies and a jamadar at —— railway station. 

Employment of Muslims in the Railway Mail Serviee at ——. 

Persons convicted in the —— Conspiracy “Case. 905-07. > 



36 INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

LAND(S)— HAGAN UPA 

Question re— E , हि 

Forest in Nathia, North West Frontier Provinee: शा88:707 

co! Grant of -— for the construction) of an Islamia, High , School 

in Peshawar. 09 

Restoration to. Muslims of ——— near the. Kachery, mosque in 
Peshawar ‘Cantonment, ° 233. ‘ re e 

LAND HOLDERS—- f tect 

हि कह tepresentation of एएकएककी —— in’ the Legislatures 
3633 ४ 

LAND REVENUB » notontil silt To 
Question ¥e ! soll LorrEvot #0 I 

) JoGradnated income-tax for’ farmers’ instead’ of 22208. 
—— administration ‘ii’ Madras. 256-57.” : 
‘LL Yegidlation! 764-65."" 

: thods employed in the collection of 
7908५ Ssardolt talukas. 264: 

३३70 77777 legislation re —— settlements and irrigation, rates. | * iron 

in the Borsad and 

ft 

LANGUAGE कि 
Quéstion #ह-+>-- ‘classification for: the census of those using Urdu 

LATHI(IES)— Sernet ly BS (४४ 
Question re— : ae ae 
Mali Police 5-०7 org 76 ४४५ 20 लय We 2. ket 
Poitice ——-. 3259. IG culvpaine of of 

LATHI CHARGES— SOT ES 
Question re policy of assaults and —-. 344-5.- | ) 

LATRINES— l ॥ be 
Question re provision of —— in servants’ ecompartmiénts’ on rail- 

“ways. 2505-06 | 7/700 परत: 

LAVATORY (IES)— 
Question re— asiiny |! 

94+ arrangements for third class passengers on the Barsi Light 

Railway. 2070. 

) hoy Needofor +——-oni the Darjeeling-Himalayan Railway, trains. 25] 

Provision of Indian style —— in railway carriages and waiting 

Sign orooms. §422.5 ccf vali 

LAW AND ORDER— कर ऐ 
जहां for Adjournment se failuté to preserve’ “+ < 

__ flivision and, Toungu district of Burma. 2900 

Question re responsibilities of civil and military auth dtities for 
the maintenanee of —— 

nal 

3 

‘the Peau 
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* 

LEAD-— 
: 

| Reeser re white —— purchased from Messrs. Martin and Company. ‘ 

LEAD POISONING— wnat | j 

_. Question re —— jof employees of, the, Government of India.Press, 4 

. Caleutta. : ; ; Pa 

LEAGUE OF NATION— है 
Question re co-operation between India and the Intellectual Com- = 

mittee of the ——. 782. * ; पु ; 

LEASE(S)— 
, i anf 

Motion to reduce Demand for “‘ Railway Board ’’ re —— of the ae 

Bengal and North Western Railway. 307-0. rh 

Question ,१९-८ i धर 

---+ by the Bengal Nagpur and Madras and Southern Mahratta 

Railways of certain coal-fields. 2335, a: 

sano adh Gy: eet by the Port Commissioners of Chittagong, . 384. ~~ 

LEAVE: - a a 
Question re— | “r ant Ae oprentobed ae 

Grant of —-- to elerks by the Chief Superintendent of the । 

_. office of, the Director General, Posts . and.Telegraphs. 780. 

_)——— granted to Sir Norman Bolton, Chief Cammissioner, North 

~ ‘West Frontier Province. का : ; 

Medical —— in the Foreign and Political Department, 725. 

...Non-grant of |\---- in. the Machine Section of the Railway Clear- 

ing Accounts Office. 067. 

+ Refusal of holidays and to, the staff, of _ the office of the 

Director General of Posts and Telegraphs. 532-33. 

Refusal of —— in the Foreign and Political Department. . 722- 2 

: 23, 7 24. $ ग i = 

' Refusal of ——— to clerks by the Chief Superintendent of the office _ = 

of the Director General, Posts and Telegraphs. 779. हे ee न 

LEAVE RESERVE— 
we 

“ Question re— Tif 
नह 

—— in the Bombay Currency Office. ४7. 
— strength and cost of employees in railway workshops. 788. 

Strength of —— in divisions in the Madras Postal Cirele. 2347. 

LEAVE RULE(S)— 
oil! (Questied re— ir , . 

a ot journeymen mechanics on the North Western Railway. 
sin. is H Hubs. Soom mone १0970 

—— for subordinate establishment ‘in’ the’ Government of India 

" [>् ॥ (Offfiees: 538-34)" ind uta] 70 
Bs —— on the Bengal and North Western Railway. 283-32 

New —— for Government of India Presses. 778. i 
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LBAVE VACANCY— 

i -appointment of an Indian to a —— in the Political 

ides Se ‘of the North West Frontier Province.  7708-09. 

LECTURES— 404 

Quéstion re attendance of employees of ‘the Railway Clearing 

‘Accounts Office at —— and meetings arranged by ‘the Congress. 

007. a 

LEGAL ADVISER— 

Question re office of 

LEGISLATION— 

* Question re— 
Land revenue 

rovincial 
3404 

LEGISLATIVE ASSEMBLY— 
“Address by His Excellency the Viceroy to Members of the Council 

, East Indian Railway.’ | 2384-35, 

64-65. 
re land revenue settlements and irrigation rates. 

of State and the . 2787-89, 

Addressed by His Excellency the Viceroy to the Members of the ——.. 
43-50. 

Message from His Excellency the Viceroy and Governor General 
approving of the election of Mr. R. K. Shanmukham Chetty as 
the Deputy President of the 20i. 

Message from His Excellency the Viceroy and Governor General 
approving of the election of Sir Ibrahim Rahimtoola'as President 
of the . 36. NTE) ? f 

Message from His Exeelleney the Viceroy appointing Mr. R. K. 
Shanmukham Chetty to be Chairman of the 40222. ५ 

Message from His Excelleney the Viceroy asking ‘Yor the passage 
of the Indian Finance Bill in the —— in the recommended form. 
“2707-08. 

Question re— 

ex-Members of the —— imprisoned in connection with the civil 
disobedience movement. 2633-34. 

ex-Members of the —— sent to jail. . 063. 

Yon-official Resolutions passed by the ——. 72-36. 
~ Private Bills introduced in the ——. 323. न 

Representation of Government and the —— on the Board of the 
Tata Steel and Iron Company, 288, pie 

Representation of Government and the —— on the Indian Cable 
ft Company, Jamshedpur. 288.. 

Supply to Members of the 
Councils. 626. 

Withholding of sanction to the introduction of Bills in the ---- 

of copies of Debates. of their local 
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LEGISLATIVE ASSEMBLY AND LEGISLATIVE ASSEMBLY DE- 
PARTMENT— 

Demand for Grant. 2033. 

Motion to reduce Demand for ‘‘ ——’’ re quarters tor Members not 
free. 2033-34. 

LEGISLATIVE ASSEMBLY ELECTORAL RULES— 

Resolution re amendment of ——. #-27. 

LEGISLATIVE DEPARTMENT— 

Demand for Grant. 2037. 

LEGISLATURE(S)— hi 
Question re— ‘ 

Members returned by joint electorates to the Central and Provin- 

cial 50-02 
Number of Jains in the —— and the! Services. 973. 

Representation. of Central ——,at, further meetings of the Round 

Table Conference. 293. 
Representation of ryotwari landholders. in the ——. 703- 

Travelling allowance of Members of the — 443 ; 

LEPROSY— 

Question re— i 
Eradication of from India, 248-49. 

Treatment of ——. 247-48. 

LETTER(S)— 

Question re delivery of 
3i4 

by postiien to untouchables in Bengal. 

Reduction of postage on.——, (Discussed under. the Indian Finance 

Bill). 2573-84. 

* LEVEL CROSSINGS— 

Question re— 

Badly designed ——. 789. 

Gatemen at.——— on the Bengal and North Western Railway. 283L. 

Lengthy closing of —— gates. '738-39. 

Lengthy hold-ip of traffic at'a——. 506-07. SinpTY 

LIBRARY (IES)— ' fre है 
Question re— 

Appointment of a Muslim on the clerical: staff of the Imperial 
=m, Calentta. | .708. 
Erection of a building for the Imperial —— at Delhi! | 706. 

New rules at the Imperial Caleutta. .86-87. 

Removal of the Imperial'+— from Caleutta to New Delhi. 400. 

. 
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LIBRABY COMMITTEE व ava rere Ader 

Appointments to the 40. LM Eee 

LINCENCES Fens? epee 

Question re fire-arm —— confiscated in the United Provinces. ,207] 

IE E— 
Question re average length of ——- and death rate in India and other 

countries. 

LIGHT (S) WSL Ho 000/8/ us 

Question re absence of street —— in’ the ‘Totvality of new! quarters at 

Barakhamba Road. 22I4 of a + watt 

“LIGHTHOUSES 
Question re appointment of Superintendent of —— in Bombay, 2727- 

2 i पु (४५ t 4 Vary i ey t 

LIGHTHOUSES AND LIGHTSHIPS— { 
Demand for Grant: 5 2039. itis { 

LIGHTHOUSES AND 'LIGHTSHIPS, CAPITAL OUTLAY ON 
Demand for Grant. 2047 

LILADHAR CHAUDHURY, SETH— 
Oath of Office. 3. 

LINEMEN. 
Question re prospects of telephone ——. 758. 

LIQUOR(S)— ; 
Question re— : 

Foreign ——- imported into India. 726. MATT 

ts Prohibition of + ।99942600 | t r १2 tevbtaynit) 

LITIGATION— > an 
Question re experiditure on’ by the ‘Assam Bengal and Bastern 

Bengal Railways. 709, 

LOAN (S)— COAIREOND MEV 
Question re— 

Conversion arrangement for the 7 per cent. sterling,——.;; 089. 

Government. of India’s recent sterling ३  B28.45 ४8९) 

Flotation of the new, sterlmg ——. - 54l. tranta vib}ensid 

Income-tax on interest of provinejalia—.),.403.)))) 9 .[।७ 0s 
Investment of the a न ध Reserve and amount, and, terms 

hs 

of sterling —— 

obligations of the Government of India. ~555!0' 7 
top cuNew! Indian sterling ++)! 252. arilen 4 6 Sy jean eioqad 

Rate of interest of the recent Government of Tndia sterling —. 
yoy T404T) bs taint %॥ Hips ७१: AS 

Recent —— raised by the Government of! India, 50 
Underwriting of sterling ——. 2089.0066 0 0) 0 ley 
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LOANS AND ADVANCES BEARING INTEREST— 

i Demand for Excess Grant. 98I. 

Demand for Grant. 2048 

Demand for Supplementary Grant 278-82. 

LOCAL BODIES 

Question १6 appointment of —— in the North West Frontier Pro 

vince. 560-63 
: 

LOCAL CLEARING HOUSE— tal : 

Question re —— for enemy debts 854-55. =e ; or 

LOCAL COUNCILS— 
See ‘* Couneil(s) ”” 

LOCAL GOVERNMENTS— 

_., Question, re reports,of 

LOCAL RATES— 

See ‘‘ Rate(s) ”. 
LOCO! HEAD OFFICE— 

Question re alleged preferential treatimeut of certain’ clerks in the 

—_—, Bombay, Baroda and Central India Railway. / 2325. |, 

on communal tension, , 68. 

LOCOMOTIVES— 
t Ae) ¥at 

Question re types and classes of —— on Indian Railways 50%) / 

HONDONSSiosend exits ba } t a 

Question re— 

Safeguarding of the interests of minority communities in appoint- 

ments in the office of the High Commissioner for India in'— 

065. 

., Staff employed in the offices of the High Commissioner from India 

and the Indian Trade Commissioner in —— 335. 

Staff of the offices. of the High Commissioner for India and the 

Indian Trade Commissioner in ——. 696-97. at 

Railway) Publicity Officers at —— and New York. |,720-2]. 

LORRIES— =a 

Question re accidents caused by Military —— iti Peshawar’ ‘Canton- - 

ment. 283. 6 रे 

* ॥08888--' ५9 oe a 
Question re carrying forward of —— under the Income-tax Act. 

336. . nine e पु 
5te किलता 759 ieee 

LOWER GAZETTED POSTS— 
gee Gazetted Post(s) ”. | 

LUCKNOW— 
Question re transfer from Ghazipur to —. of the headquarters of 

e Commissioner of Income-tax, United, Provinces. 482-8 

LUGGAGE COOLIES— 5. t tolinradendt 

See ‘‘ Coolies ”’ of : wed ai? 

fa 
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M 

MACHINE(S)— ‘ 

Question re— 

—— purchased and sold in the East Indian Railway Press, Caleutta 

692 
— purchased and sold in the Eastern Bengal Railway Press, 

Caleutta. 689. 

used for the Indian Air Mail Service. 232. 

MACHINE FOREMAN— 
Question re alleged infectious disease of the 

India Press, Caleutta. 469. 

MACHINEMEN— 
Question re pay of —— and binders at the Eastern Bengal Railway 

Press, Caleutta. 689. 

MACHINE SECTION— 
Question #6 non-grant of leave in the —— of the Railway ‘Clearing 

Accounts Office. 067. 

MacMILLAN, MR. A. M.— 

Oath of Office. 4. 

MADHO SINGH— 

Question re construction of a shed for third class passengers at —-= 
Railway Station. 79-20. 

MADRAS— | 
Question \re— vi 

Additional appointments in the —— General Post Office. 258 

, Government of 

Allowance for certain postmen in the —— General Post Office. 
258-9. 

5०: ernest of an Indian as Postmaster General in ——. 847- 

Congested quarters of the General Post Office Buildings at ——. 
2520-2I 

Increase of pay in Post Offices in the —— Circle. 2852. 

Land revenue administration in ——. 256-57. 
<7 

Non-aceeptance of lowest tenders for supply of postal stores in * 

— Postal mail contractor at 252]. 
Provision of additional postal establishment in ——.. 2850-87. 

Provision of additional staff in Post Offices in the —— Circle. 
2347 

Provision of intermediate class accommodation on, and ineon- 
venient timings of, the’ Grand Trtnk Express between’ Delhi 
and 296-97 

Restoration of a temporary appoi and stoppage of reductions 
in the —— General Post Office. 2348-49. 
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MADRAS—contd. 

Question re—contd. : 

Restoration of an appointment reduced in the —— General Post 

Office. 2347-48. 

Strength of léave reserve in divisions in the —— Postal Cirele. 

2347. 

Supply of uniforms to postmen in 2959. 

MADRAS AND SOUTHERN MAHRATTA RATLWAY— 

See “ Railway(s) ??,... 
MADRAS PRESIDENCY — 

Question re— 
Appointment of Assistant Superintendents of Police in the ——. 

व 9 
Postal Superintendents appointed in the >>  847. 

MAGAZINE— 
Question re cost of publication of 'the Indian State Railways ——. 

324-25. ' ' i 

MAGISTRATES— 

Question re Railway ——. 84-85 

MATL(S)m 0) $ : 
Question re— : 

Arrangements for disposal of the Inward Woreign —— at the 
Caleutta General Post Office: | 22:29. 

Carriage of —— between Bombay and Calcutta: 382-83. 

Subsidy paid to Imperial Airways for earrying —— between India 
and England. 377-78. ; 

MAIL CONTRACTOR— 
_ Question re postal —— at Madras.  252I. 

MAIL VAN— 
Question re Inspectors of Railway Mail Service required to travel 

in ——. 2488. ४ ‘ 

MAINTENANCE— | 
Question re outlay on New Delhi and cost of its ——. _370402. 

* MAJORITY ” COMMUNITY (IES)—~ 
Question re—- 

op lee 

Division into ‘‘ Minority ’’ and 387. 

Representation of —— and Minority Communities in certain pro- 
vinees. 387-88. : 

MAKHAN LAL, MR.— 

Question re interception of a telegram sent by —— when expelled 
from Jubbulpore Cantonment. 246-7. 
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MALABAR DIVISION— Nano BABE 

Question re— 7५%) 

(0) | Appointmerit’ of Muharimadans ‘in the’ ——'of the Postal Depart- 

ment. 782 

ifs ‘oniplaints against the Superintendent of Post» Offices'-—  686- 

87 The : 

MALADMINISTRATION— uae 

Motion to.reduce Demand for, ‘‘ Railway, Board 7 re ——, of the 

Assam Bengal Railway. 488-8 

MALAKAND DIVISION— 

Question re appointment of a Muslim as Executive Engineer, Trri- 

gation Department, ——. 852 

MANAGER (8) -+ ’ i " का 

Motion to reduee Demand for ‘‘ Salt ?? re pay of Generil ——. 959. 

Question! re— il फ््प' 

Alleged employment on private work for the —— of an employee 

+ जी the Government of ‘India Press; Delhi, (2958. 

Alleged employment on private work for the of employees 
of the Government of India Press, Simla. 2957-58. p<j.)) ४ 

Appointment of Indians as of Government of India, Presses 
and as Controller of Forms. 2333-34 

Rent-free bungalows provided for the —— of Government’ of India 
Presses. 2957. 

MANDALAY, CANTONMENT— ei 4% 
Question re memorial:from the Ratepayers Association, ——. 4] 

MANGANGHAPIO In) 00 ~aderoll avy 
«| Question re consstruetion of a railway from, Bansdih, Road to — 

48 

MARINE— mt 2 
Question re development of the Indian Mercantile ——. 400-0l,, 

MARKERS— 
rev) Question १४ position of —— in the Bengal and: North Western Rail- 

way 2343. ye ४ / "पा AT, 

MARKET fa 
“Motion to redtiee Demand for “ Customs ?? re failure of the मम 

2 en A prevent dumping of wheat and’ sugar on the Indan —~. 

MARRIAGE— 4 
Question re cireular re application of the Sarda AGt indy 

MARTIAL LAW" ABR 
Question re— Heth. AAAS 

Continued application of —— in the Nor 

helisqes oVinee, 563: th West Frontier Pro- 

yi-olt fragmotnie) wrote f 
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MARTIAL LAW—contd. ws 5 हा 

Question re—contd. 

| 224 in the North-West ‘Frontier Province, 899. 
Offences during the period of —— in the North-West Frontier 

Province. 965-68. 

MARTIN AND CO, MESSRS.— 
Question re— 

Alleged preferential treatment of ——- in tenders of certain stores 
552-53 

White lead purchased from ——. 552. 

MASS(ES)—., 
Question re— 

ti» Eeonomie condition of the ——..'26], 

MASS EDUCATION— 
‘) See ‘* Education ” 
MASTER GENERAL OF ORDNANCE’S BRANCH— 

Question re employment of Miislis in the provision section of the 
i -bitt— sig ; 

MASWOOD AHMAD, MR.M— ~~ १ 
Election of —— to the Standing Committee on Pilgrimage to the 

= Hedjaz. 40, f 8 Sst iil 
General Diseussion of the Railway Budget. 027-3 
Indian ce Bill 

Motion to consider. 2243-46 
Consideration of clause 2.. 2439-40 
Consideration of Schedule I. 245: 

Motion for Adjournment re communal riot.at,Cawnpore, 2874-75. 

Motion re consideration of the Parliamentary Papers in connection 
_»... With the Indian Round Table Conference, -473-77 
age reduce Demand for— 

Sag ian Posts and Telegraphs Department- (including Working 

5४) जे Expenses) ५ औतो 
Denial of Caleutta Delhi, transfer; concessions, to. certain clerks 

- of the Director-General’s 0ग6५०....]987-88, 989. 

“Interest on Debt and Reduction.or Avoidance of Debt ’? re —- 
Debt position: ,, 2006-0: 

४८ Railway Board’? re— ‘ 
Representation of Muslims, in,, Railway , services. , 297-200. 
Retrenchment. 39-40 ' 

Oath. of Office » gavelist danas ‘i 
Question re— 

ACTER ai meit 

iit.) Appeintment,-of| Muslims) in. the Security Printing “Department 

Appointment of, Muslims ion Railways: I496.0 9 
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MASWOOD AHMAD, MR. M.—contd. Ry l 

Question re—contd. 

Attachment of an additional carriage to the Express from Patna. 

2597. 
Communal composition of certain postal staffs. 793-94. 

Communal composition of certain postal staff in the Punjab and 
North-West Frontier Provinee. 795 

Communities represented by clerks and accountants in certain 
post offices. 794 

Communities represented by correspondence clerks in certain 
post offices. 794 

Communities represented by postmasters in certain post offices 

794. 
Communities represented’ by record clerks in certain ‘post offices. 

794. 
Contributions paid for provident fund for establishments in the 

Railway Board.. 504 
Deplorable condition of the Khesari trade. 45, 

Deplorable condition of the paddy and rice trade. 44-5, 

Destitute condition of Mirza Sikandar Balkht, ,deseendant of a 
Mughal King. 2629. 

Gratuity paid to an officer of the Railway Inspection Department. 

504. 
Imprisonment of Ghulam Muhammad Khan. 76-7. 

Improvement of the bridges over the rivers Poonpoon and: Morhar. 

Lack of a booking clerk at Bukhtiarpur junction station. 85-86. 

Muslim representation in the Postal Department. 792-93. 
Muslim representation in the Posts and Telegraphs Department. 

793. 
Number of Mussalmans employed on State Railways. 2592. 

Number of Mussalmans in the Telegraph and Telephone Depart- 
ments. 505. 

Number of passengers arriving at stations on the ‘Patna Gaya 
Branch of the East Indian Railway. 2595. 

Number of passengers travelling on the Patna-Gaya Branch of 
the East Indian Railway. 907. 

Promotion in the Government of India Press, Delhi, 253. 

oa Promotion to selection grade in the Postal Department. 795. 

Proportion of appointments held by Mussalmans in the Railway 
Department. 505 

Provision of a through railway carriage between Dehra Dun and 
Patna. 2592. 

eager of a through railway carriage between Patna and Delhi. 

Railway concessions for Haj pilgrims. 2629. (८ 

* 

a 

| 
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| MASWOUD AHMAD, MR. M.—coneld. 

Question re—coneld 

Resolution of the Patna District Board! | 45-26. 

Share of surplus profits and net ‘earnings paid to Railway Com- 
panies and Native States. 503. ~ 

Tickets issued for the inaugural ceremonies of New Delhi. 903-05. 

Types and classes of locomotives on Indian Railways. 504. 

Vendor’s contracts on station platforms on, the, Hast, Indian 
भू Railway. 2629. 

Resolution re amendment of Legislative Assembly Electoral Rules. 

4l7. 

Special Marriage (Amendment) Bill— 

Motion to consider. 587. 

MATCH(ES)— 
Question re price cutting by the Swedish 

MATCH MANUFACTURING COMPANY— 

Syndieate. 480. 

Question re the Swedish ——. 892. 

MATERIAL (S)— 
Question re permanent way —— purchased onthe North-Western 

Railway. 3005 ' 

MAULVIS— 
Question re Government expenditure on the maintenance of mosques 

and temples and Hindu priests. 97-72 

MAYO GARDENS— 
Question re allotment of bungalows in the ——, Lahore, to junior 

officers. 246. 

McDERMOTT, DR.— 
Question re charges for hospital treatment of —— when wounded 

in Lahore., 703-04. 

MEAT— 
Question re sale of —— in Peshawar. 208-09. 

MECHANIC(S)— 
Question re— 

go rules for journeymen —— on the North-Western Railway. 

Provident Fund for apprentice —— on the North-Western Rail 

way. 328-29. 

MECHANICAL BRANCH— 
Question re— j 

Racial discrimination in recruitment to the——of the Nerth 
Western Railway. 328. 

Recruitment to the——of the Indian State’ Railway Service. 
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MECHANICAL ENGINEERS— 
Question re recruitment of Indians as —— on ‘Railways. 329-30, 

MEDICAL CERTIFICATES— 
Question. re 

way Press, Caleutta. 688-89, 

MBDICAL DEPARTMENT: 
Question re number of officers of each community appointed to the —— 

of the North Western Railway. गया 

MEDICAL LEAVE— = 

Question re for piece-workers of the Government of India Press, 
Caleutta. 477 

See also *‘ Leave ”” 

MEDICAL LICENTIATES— 
Question re registration of ——. 994. 

MEDICAL OFFICER(S)— 
Question re— 

Allowances of ——at the Indian Military Hospital, Meerut. . 995- 
~_—at the Indian Military Hospital, Meerut. 995 

Motor ear allowance of the —— in charge of the Cantonment General 
Ffospital, Meerut. 995. i 

MEDICAL RESEARCH INSTITUTE— 
Question re establishment of a Central ——. 080-8]. 

MEDICAL SERVICES— 
Demand for Grant. 204: 4 
Demand for Supplementary Grant. 985. 

Question re recruitment to the Indian——. 393. 

MEERUT— अप 
Question re— 

Allowances of Medical Officers at the Indian Military Hospital, ——- 
! 995. 

Medical Officers at the Indian Military Hospital; 995. 
Motor car allowance of the Medical Officer in charge of the Canton- 

ment General Hospital, 995. 

Representation from the prisoners under trial in the om 

case. 892. बस 
r 784. 

MEERUT CONSPIRACY CASE— 
Question re cost-of the ——. 490-9.. 

MEETING(S)— धर 
Question re— FATS - 

Attendance of employees of the Railway Clearing Accounts Office at 
lectures and——arranged by the Congrass.....007. 

Peaceful dispersal of on the Frontier. 7405-06. 

the Commander-in-Chief. 2434-38. 

submitted by employees of the Eastern Bengal Rail- 

Statement regarding proposed ¢onfidential —— with His Excellency 
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MEMORIAL (S)— 
Question re— 

Action taken on the-——of the clerical staff.of the office of the 

Director General of Posts and Telegraphs. . 692-93 

—— for re-employment by, storekeepers in the Military Engineering 

Service at Waziristan. 490 
from employees of the East Indian.and Eastern Bengal Railway 

Presses, Caleutta. 2422 

: from Postal Officials in the Bengal and Assam Postal Circle. 

253 

from the clerical staff of the Indian Stores Department. 2595. 

बढ the Ratepayer’s Association, Mandalay Cantonment. 

74]]. 

Withholding of —— of the clerical staff of the Director General of 

Posts and Telegraphs. 777. 

MENIAL STAFF— 

Question ve provision rules for 
558. 

of the Currency Office, Bombay. 

MERCANTILE MARINE— 
Question re development of the Indian —. 400-0 

MERCHANTS— 
Question re names of 

Department. 250-5 

MERCHANT SHIPPING (AMENDMENT) BILL— 
See ‘‘ Indian ——”’ under “‘ Bill(s) ”’. . 

MESSAGE (S)— 
froma His Excellency the Viceroy and Governor-General appoint- 

ing date for the general diseussion of the Railway Budget. 96 
—< from His Excellency the Viceroy and Govemmor-General appoint- 

ing dates for the presentation and discussion of the General Budget. 
349. 

of Karachi on the list of the Indian Stores 

——from His Excellency the Viceroy and Governor-General appoint- 
ing dates for the presentation and discussion of the Railway Budget 
348.4 

.—— from His Excellency the Viceroy and i Ge t 

ing Mr; R. K. Shanmukham Chetty to be Chairman of the Legislative 
Assembly... .]. 

—-from His Excellency the Viceroy and Governor-General, appoint- 
ing the Honourable Sir George Rainy to perform the functions 
assigned to the Finance Member on the — occasion eneral 
Discussion of the Railway Budget. 350: mn 2 

——from His Excelleney the Viceroy and Governor-General approv 
ing of the election of Mr. R. Shanmukham Chetty as the Deputy 
President of the Legislative Assembly. 207. 

—— from His Excellency the Viceroy and otha seerants 
ing of the election of Sir Ibrahim Rahimtoole as ar ae 
Legislative Assembly. 36. Ve
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MU@SSAGE(S)—contd. 

-——from His Excellency the Viceroy and Governor asking 
‘for the passage of the’ Indian’ Finance Bill in’ the Legislative 
Assembly in the reeommended form. 2707-08. 

from His Excellency the Viceroy and Governor General directing 
the heads of expenditure specified in that sub-section to be open to 
discussion by the Legislative Assembly when the budget is under 
consideration. 350. 

Question re listening in to telephone —— to and from the Congress 
Office. 223. । 

METAL PASS(ES)— |” i 
See “ Pass(es) ”’. न 

METEOROLOGIST— 
Question re appointment of a Sikh as Assistant ——. 620-2I. 

METEOROLOGY— 
Demand for Grant. 2040. 

MHOW— — ’ 

Question re construction of railway lines from Samni Miyagan and 
Chhota Udepur to ——. 737. 

MIGRATORY SCHOOL— 
See “ School(s) ’’. 

MILAN— ; 

_— re trade commissioners at——-, Hamburg and New York. 
-62. 

MILEAGE OF LINES— 
Question re in a new division created on the South Indian Railway. 

2332-33. 

MILITARY— 
| Question re— 

‘ Poliee and —— action at Charsadda. 2055. 

Police and— action at Utmanzai. 2055-57. 
Statement laid on the table by Mr. E. 8. Howell re arding oceupatio 

‘ of Peshawar and surrounding village by the in 2735. oe 

] 
MILITARY ACCOUNTANT GENERAL’S DEPARTMENT— 

Question re appointment of Sikhs to the. 620, 724. 
MILITARY ACCOUNTS DEPARTMENT— 

4 Question re appointment of Muslims to काह--... 99-34. 
fi MILITARY AUTHORITIES— 

“Question re responsibilities of civil and —— for. the maintenance of 
a 8“ शए । 

MILITARY BLOCKADE 5 
See ‘‘ Blockade ’’. ee re 
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MILITARY COLLEGE— 

Question re— 
“eo ag cag of ——, Naval and’ Aerial ‘Colleges for Burmans. 

डे i or 88 

Royal ——, Dehra Dun. 252-53.. 
See also ‘‘ College(s) ”’ 

MILITARY ENGINEERING SERVICES— 

Question re— 
Appointment of Muslims in —— 489 

Appointment of Muslims in the——in the distriet of Peshawar. 
429, 2739. 

— for re-employment by storekeepers in the ——, Waziristan. 

Recruitment of Indians to the ——. 3008. 

MILITARY EXPENDITURE— 
Motion to reduce Demand for ‘‘ Army Department ”’. 77-839. 

MILITARY FORCE(S)— 
Question re— 

-- and bands posted at Railway Stations. 705. 

attached to the South Indian Railway. 707. .. 

Oceupation of Peshawar by the ——..,, 3 238. 

Use of ——in Bihar and Orissa. 396 

MILITARY LORRIES— 
Question re accidents caused by —— in Peshawar Cantonment. . 233, 

MILITARY OFFICERS— 
Question re— 

Duties and responsibilities of —— in respect: of internal seeurity, 

392 
House rent payable to——. 34] 

Pushto text books for——. 9I2. 

MILITARY RAID— 

Question re 
404. 

MILITARY SCHOOL(S)— 

See “ Schools ”’ 

MILLS— 
Question re Congress notice regarding “boycott of ——. 2639. 

MINES— r ' Tit 

Demand for Grant. 2040 ra] 

MINGALADON CANTONMENT: rR 

Question re construction of a Roman Catholic Chureh in——.. 42. 

MINISTERIAL ESTABLISHMENT: 

Question re recruitment of —— in the Foreign and Politieal Depart- 

ment. 492. 

on the office of the Khudai Khidmatgar Movement, 
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MINISTERIAL STAFF— 

Question re— 

Annual inerements of pay of the ——of the Director General of 
Posts and Telegraphs. 693-94. 

Revised pay of the —— of the office of the Direetor General of Posts 
and Telegraphs. 694. 

See also “ Staff ’’. 

MINORITY (IES)— 

Question re representation of —— in the Postal and Telegraph Depart- 
ment. 883. 

MINORITY COMMUNITY (LES)— 
Question re— 
Appointment of a member of a—— on the Public Service Commis- 

sion. 
Communal holidays of ——. 625. 

and ‘ Majority”? Community. 387. 
as applicable to the North-West 

Division into 

Interpretation of the term 
Frontier Province. 425. 

Reernitment of on the Bastern Bengal Railway. 5887. 

Representation of Majority and ——in certain provinees, 387-38. 

Safeguarding of the interests of in appointments in the office 
of the High Commissioner for India in London. 065. 

MINT— 
Deniand for Grant. 2048. 

Demand for Supplementary Grant. 985, 2779-80. 

MIRZAPUR— 
Motion for Adjournment re murder of Muslims at Mochi in the —— 

district. 2433- 

MISCELLANEOUS— 
Demand for Grant. 2044. 

MISCELLANEOUS DEPARTMENTS— 
Demand for Grant. 2043. 

Demand for Supplementary Grant. 985. 

MISCELLANEOUS ADJUSTMENTS BETWEEN THE’ CENTRAL 
AND PROVINCIAL GOVERNMENTS— 
Demand for Excess Grant. 98. 

MISCELLANEOUS EXPENDITURE— 
Demand for Grant. 354. 

MISCELLANEOUS OBLIGATIONS, INTHREST ON— 
Demand for Grant. 205 

Motion to reduce Demand for —— re policy and princi ple underlyt 
expenditure for 205-7 ie ee J 
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MISCELLANEOUS, STRATEGIC LINES, WORKING EXPENSES 

AND—(RAILWAYS)— 3 

Demand for Supplementary Grant. 989.0 0 

MISRA, MR. B. N— <i 

lection of ——to the Standing Committee for the Department of 

Education, Health and Lands. 2835. 

_ Indian Finance Bill— ४ 

Motion to consider. 2880-84. ; 

Motion re election of a Committee to consider proposals on the salt 

industry 23-25. 

Motion to reduce Demand for— 

+ Trrigation (ineluding Working Expenses) ‘Navigation, Embank- 

ment and .Drainage Works ’’ re —— interest charged on. canals 

in Orissa and Ganjam. 974-75, 976. 

« Railway Board 7?! re : 

Maladministration of the Assam Bengal Railway. 829:30. 

Retrenchment. 63-65. 

Oath of Office. 3. 
Question re— 

Admission to English Military Colleges of Cadets of the Royal Indian 

Military College, Dehra Dun. 07 

Appointment of stenographers in the Foreign and Political Depart- 

ment, 492-93. i 

Canals in the Ganjam district and Orissa. 2828. 

Cost and results of the Royal Indian Military College, Dehra Dun. 

2068-69. 

os pain of Mr. Hughes in the Horticultural Division, New Delhi. 

002. 

one i in the Royal Indian Military College at Dehra Dun. 

67-68. 
; 

ves for booking of goods at New Delhi railway station. 2829- 

ov. 
है 

Food. supplied to Cadets in the Royal Indian Military College, Dehra 

Dun. 2069. 

Formation of a separate Orissa Province. 232-33. 

Inclusion of the Vizagapatam Agency in the’ proposed Orissa Pro- 

vinee, | 223 

Investigation and promotion of. fisheries. 235-36, 

Trrigation projects in Orissa and Ganjam. 2599. 

Lack of facilities at Simla in connection with the carriage of baggage 

and records. 2828-29. 

Tiease by the Bengal-Nagpur and Madras and Southern Mahratta 

Railway of certain coal fields. 2335. 

Non-grant of Dewali holidays to the staff of the office of the Chief 

Engineer, New Delhi. -02. 

Office of Legal Adviser, East Indian Railway. 2334-35. 

Recommendations of the Civil Justice Committee. 2508-2. 
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MISRA, MR. B. N—contd. ¢ | 2 

Question re—contd 

Recruitment of ministerial establishment in the Foreign and Political 

Department. 492 

Subjects taught in the Royal Indian Military College, Dehra Dun. 

2069-7 
Unsatisfactory waiting rooms at Bhubaneswar. 52. 

Vernacular teachers in the Royal Indian Military College, Dehra 
Dun, 2068. 

Question (Supplementary) re— 
Enumeration of Oriyas for the Census. 893. 

Resolution re policy of repression. 667-69. 

MITRA, MR. 8. C.— 
Bengal Criminal Law Amendment (Supplementary) Bill— 

Motions to consider and to circulate. 93. 

Code of Criminal Procedure (Amendment) Bill (Amendment of section 
44) — 

Motions to refer to Select Committee and to circulate. 856-57. 

Election of to the Publie Accounts Committee. 237. 

Election of to the Salt Industry Committee. 569. 
Indian Finanee Bill— 

Consideration of Schedule II. 2454-55. 

Motion for adjournment re action taken against the General Council 
of Burmese Associations. 828 

Meier re election of Members to the Court of the Delhi University. 

Motion to reduce Demand for ‘‘ Railway Board ?? re representation of 
Muslims in Railway services. 76. 

Oath of Office. 2 
Punjab Criminal Procedure Amendment (Supplementary) Bill— 

Motion to consider, 63. 

Question re— 

Abolition of computors from the East Indian and Eastern’ Bengal 
Railway Presses at Caleutta. 692-93 

Abolition of the piece-work system in the Government of India 
Press, Caleutta, 475. 

Accountants appointed by the Railway Board. 222-3. 

Xetion taken on the memorial of the clerical staff of the office of 
the Director General of Posts and Telegraphs. 692-93: 

Additional Postal staff reco nded by the Presidency Postmaster, 
Caleutta. 2726-27. 

Administration, of the Indian Museum, Caleutta. | 3-33, 37-38 

poe eave appointments in the Railway Accounts Department. 
¢ 4 

Admission of Indian students to Railway services,’ 243-33 

Allegations regarding prosechtion’ of ‘the officials of the Blagyakul 
Post Office, 534-35 : 
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जापफ&, MR. 8. C.—contd. mse AE Ee 

Question re—contd. ; ; : 

~ Alleged employment on private work for the Manager of an 

employee of the Government of India Press, Delhi. 2958. 

Alleged employment on private work for the Manager of employees 

of the Government of India Press, Simla. 2957-98. .. 

5 Alleged ‘infectious disease of the machine foreman, Government of 

India Press, Calcutta. 469. 

Allowance for workers in the East Indian Railway. Press, Caleutta, 

for work in connection with the Railway Conference. 694. 

Annual increments of pay of the ministerial staff of the office of the 

Director General of Posts and Telegraphs. 693-94. 

Appointment of accountant in the Government of India Press, 

Aligarh. 2209-0. 

Appointment. of accountants in the office of the Controller of Railway 

Accounts. 968-69. 

Appointment of foreman printer in the Government of India Press, 

Aligarh. शा, 
Appointment of head elerks to the Savings Bank Department of the 

Calentta, General Post Office. 535-36. 

Appointment of Indian chemists to poison gas and anti-gas appliance 

factories in Rawalpindi. 393 

Appointment of Indians as Managers of Government of India 

Presses and as Controller of Forms. 2333-34. 

gaa of Mr. Slater as a special officer for Railway Presses. 

43 

Appointment of Non-Muslim clerks in the Government of India 

Press, Simla.» 499. 

Appointment of Superintendent of the Private Seeretary to the 

Viceroy’s Press. 965-66. 

x Appointments and promotions in the Indian Railway Accounts 

ह Service. श्शा] 

Appointments in the Accounts Department of the Bast Indian 

Railway. 969. 

Appointments in the Government of India Press, Simla. 499. 

oe in the Subordinate Railway Accounts Service. 967- 

8. 
Appointments on the Great Indian Peninsula Railway. 465-50. 

Appointments to the superior traffic service of Company-tnanaged — 

Railways. 2430. 

Arrangements for disposal of the Inward Foreign Mail. at the : 

क्र Caleutta General Post Office. - 2]27-29. 

Arrest of Mr. Virendra, a student of the Foreman Christian College, बज 

fr Lahore. 490-92. all 

Assault of a Railway Mail Service’sorter at~Patna Station. 2207. 

‘Basis cf constitution of the Field Army. 390. डर 

... छठगंयाएं of parcels at Ishurdi Railway Station. व4रृश-28, _ 

~~ @arriage of mails between Bombay and Caleutta. 382-83 
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MITRA, MR. 8. C—contd. Sect 
Question re—contd. 

Categories, training and equipment of troops in India. 388-89. 

Certificates granted by the Indian, Stores) Department. 75. 

Character sheet maintained in GovernmentOffices,. 533, 

Charges for staying “at railway -retining rooms. 962-63. 

Civil Departments’ shave of sale of unified postage stamps: 376-77 

Clerical appointments in the post offices. 535 

Clerical establishment of the Indian Museum, Caleutta. 3834. 

Clerks employed in the Government ‘of India Press, Simla. 2957. 

Complaints against the Superintendent of Post Offices, Malabar 

Division. 686-87. 

Conditions for pension for the staff of the Indian Museum, Caleutta. 

07-72 

Conference on recruitment ‘of staff of Government of India Offices. 

Construction of a shed for third’ class passengers at Madho Singh 
Railway Station. 779-20 

Construction of an overbridge at’ Aunrfhar Junetion’ Railway 
Station. 720. 

Construetion of the TIshurdi-Pabia-Bera Railway. 425-26: 

Contribution to Pensions by the trustees of the Indian Museum, 
Caleutta. 38. 

Debit against the Posts and Telegraphs Department of the cost of 
Posts and Telegraphs Audit Offices. 692 

Deputation. to the office of the Director General of Posts and Tele- 
graphs of Mr. J. P. Ganguli. 694-95. 

Dismissal of the head clerk of the Trustees’ Office, Indian Museum, 
Caleutta. 35, 

Disposal of waste paper from. the, Government of India Press 
Aligarh. 220-॥. 

Duties and responsibilities of Military officers im respect, of internal 
security, 392. 

Earnings of Government of India Press employees. 472-74. 

Employment of Sikhs in) the Government of India. Press, Simla. 

Equipment of Internal Seeurity troops. 390. 

Remi shmsent of.a Provident. Fund, for Government of India; Presses. 
76. 

Examination for promotion of Postal officials, 228-24. 

Exemption of certain clerks from the Public. Service Commission 
examination. ..856. 

Exemption of certain clerks from the qualifying examination of 
the Public Service Commission. 573-74. 

Expenditure imeurred,.on the reorganisation of stores accounts of 
the Bast Indian Railway. 966-67 

Valsifieation of accounts, etc., in the Goyernment of India Press, 
Calentta. 2958. 

;
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MITRA, MR. 8. C.—contd. 

Question re—contd. 

Formation of a Board for the administration of the Posts and 

Telegraphs Department. 775. ‘he 

Grant of local holidays to the staff of the office of the Director 

General of Posts and Telegraphs. 696. 235८ 

Grievances of monocasters in the Government of India Press, 

Caleutta. 476. 

Hindu and Muhammadan holidays in_the office of the Director 

General of Posts and Telegraphs. 775-76. 

eres $ in the office of the Director General of Posts and Telegraphs, 

Hours of work of certain pointsmen and. station masters. 720. 

Income and expenditure of the Postal and Telegraph Departments. 

5 
Jncome and number, of postmen inthe post offices at Naldih and 

Nahatta. 690, 

Inerease of work in the Posts and Telegraphs Department. 533. 2 

Jurisdiction of the Radhapur Post. Office. Lidl. 

Lead poisoning of employees of the. Government of India Press, 

Caleutta. 474. A F 
7 

Leave rules for subordinate establishment in, Government of India 

Offices. 533-34. ; ह 

Machines purchased and sold jn the East Indian Railway Press, ह 

Calentta. 692. 

Machines purchased and sold in the Bastern Bengal Railway Press, 

Caleutta. 689. 
. 

Medical certificates submitted by employees of the Eastern Benga! | 

Railway Press, Caleutta. 688-89. 

Medical leave for piece-workers of the Governinent of India Press, 

Caleutta. 477. 

Meetings of Advisory Committees. 867. 

Memorial from Postal Officials in the Bengal and Assam Postal 

Civele. 253. 
a 

Memorial from employees of the East Indian and Eastern Bengal 

Railway Presses. Caleutta.. 2422. 

Need of a shed at Benares Cantonment Railway Station. 963. 

Non-vrant of bonus or pension to an invalided compositor of the 

Government of India Press, Caleutta. 249-20. 

Non-supply of water at second and third class stations on the ~~ 

Bengal and North-Western Railway. 72. 

227 शक of dates for Public Service Commission Exazinations. 

Number of postal and telegraph offices in India and Burma. 308. 

: Ba ips from Public Service Commission. Examinations. 

574-75. 
Ownership of the Indian Museum, Caleutta. 07I. 

: Pay and conditions of service of Extra Departmental Agents of the 
Post Office. 375-76. ‘ 
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MITRA, MR. 8. C.—contd. iT 

Question re—contd f 

Pay of forme-carriers and labourers in’ the Government of India 

Press, Caleutta. 475. 

Pay of machinemen and binders at the Eastern Bengal Railway 
Press, Caleutta. 689 

Pay of Mono-easters in the Government of India Press at Caleutta. 
2420. 

Pay of the head’ clerk, Trustees’ Office, Indian Museum, Caicutta. 
85-37. 

Payment of grants to the Benares Hindu University. 962. 

Pensionary liability of the Postal Department. 308-09. 

Pension of the establishment of the Indian Museum. Calcutta. 
38-39, 

Postal service to the village of Sankerpore. 690-9. 

Powers of the Trustees of the Indian Museum, Caleutta. 073. 

Press work done under contract by private presses. 470-77. 

Printing Clearing Office. 47. 

Promotion of certain Postal officials. 2024-25. 

Promotion of compositors. in the East Indian Railway Press, 
Caleutta. 694. 

Promotion of grade of Assistant Accounts Officer on Railways. 
223-4. 

Promotions in the Government of India Press, Delhi. 2958-59. 

Proportion of supervising staff to workers in the East Indian Rail- 
way Press, 2420-2. 

Prosecution of Babu Brojo K. Shaw, a Postal Clerk. 377. 

Public Service Commission examination for temporary clerks. 722. 

Qualifieations of Indian students for railway services. 2430-3. 

Reconstruction of the Railway station at Faridpur. 705-06. 

Reervitment of postal officials. 2726, 

Reernitment to the Postal Department. 382. 

Redistribution of State Railway areas. 868-69. 
Reduction of staff in Government Presses. 47-72. 

Reduction of staff of the office of the Director General of Posts and 
_ Telegraphs. 53-32, 695-96. 

Reduction of the pay of the head clerk of the Trustees’ Office, 
Indian Museum, Caleutta. 072. 

Refusal of holidays and leave to the staff of the office cf the 
Director General of Posts and Telegraphs. 532-33. 

Reinstatement of the head clerk of the Trustees’ Office, Indian 
Museum, Caleutta. 072-73. 

Release of political prisoners. 69I. 

Removal of the Imperial Library from Caleutta to New Delhi. 400. 

Rent charged to the Posts and Telegraphs Department for accom- 
inodation in the Secretariat in New Delhi. 69 है! 
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. MITRA, MR. 8. C.—coneld 
Question re—coneld 

Rerit free bungalows provided for the Managers of Government of 

India Presses. 2957 

Rent of post office buildings in Caleutta. 379-80. 

Report on the classification of stores accounts. 867-68. 

Report on the grievances of Currency Office Staff. 868. 

Report supplied to the Murarka Paint “and Varnish Works, Ltd 

॥704 
॥ passed. by the Press Employees’ Association, Calcutta. 

476-77 
Resolution passed by employees of the Hast. Indian and. Eastern 

Bengal Railway Presses at Calcutta. 693-94 

Fé Responsibilities of civil and military) authorities for the maintenance 
है of law and order. 392 

Retrenchment in the office of the Postmaster General, Bengal and 
Assam Circle. 379. 

Retrenchment of high officials in the Postal Department. 384-82. 

Retrenchment of staff in the East Indian Railway Press, 2422- 

Revised pay of the ministerial staff of the office of the Director 
General of Posts and Telegraphs. 694. 

Route of the ‘‘ Blue Express.’’. 869. 

Rules for promotion of postal officials. .225-26. ) 

Sale of waste paper by the East Indian Railway Press, Calcutta. 
2. 

Sale a paper by the Eastern Bengal Railway Press, Calcutta. 
689: 

Scheme for the Indianisation of the Army. 863-67. 

‘ Secretaries and Joint Secretaries in the Government of India 
ST Seeretariat. 485. 

रस Service in the Indian Museum, Caleutta. 488-34. 
xf Shareholders and Directors of the Indian Cable Company. 75. 

Shareholders and Directors of the Murarka Paint and Varnish ; 
Works, Ltd. 475. = 

Short notice of examination for recruitment to the Secretariat and. 
Attached Offices. 097, 

- Statf¥ and ineome of certain telegraph offices. 382. 

Staff of the Indian Museum, Caleutta. 073-75. 

Strength of Internal Security Troops. 389-90. Ve 

Subsidy paid to Imperial Airways arrying Ra 
India and England. 377-78 on, <a ba 

Summary dismissal of Mustaf: 
Railway Press, Caleutta. 687 88 TEAS Ahh Maer ea 

Supersession of certain senior officers of the G India 
Press, Caleutta. 2333 a 

_ “> ‘Superior and inferior staff in the East Indian . : 
+ Calentta. 698 sso sia ana roigermath Int 
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Supply to Members of copies of Acts being amended. 687. 
Supply to Members of the Legislative Assembly of copies of debates 

in their Local Couneil.. 626. 

Temporary posts in the Government of- India Press, Calcutta. 
469-70. 

Training of Indian students on British Railways. 2427-30. 

Transfers in the Postal Department. 379. 

! Troops available for aiding the civil authorities. 39-92. 

. Troops used for suppression of civil disorders. 39] 

Unsuitable foodstuffs ‘supplied by vendors at Aunrihar Railway 
Station. काश 

Utilisation of services of Reserve clerks in the Caleutta General Post 
Office. 227. 

Withholding of memorials of the clerical staff of the Director General 
of Posts and Telegraphs. 777 

Question (Supplementary) re— 

Reported security scheme for Railway Station. 792. 

Restoration of the'stipends of member's of the Carnatic family. 43- 

Standardisation of railway stores. 094. 

Salt (Additional Import Duty) Bill— 

Motions ‘to consider and to cireulate. 2860-63 

MITTER, THE HONOURABLE SIR BROJENDRA— 

Bengal Criminal Law Amendment (Supplementary) Bill-— 

Motions to consider and to circulate. . 93 
Point of Order Liaw by Mr. R. 8. Sarma. whether an Honourable 
Member can e use of a proscribed book in the Legislative 
Assembly. 2368. 

Punjab Criminal Procedure Amendment (Supplementary) Bill-- 
Motion to consider. 62-64 

Special Marriage (Amendment) Bill— 

Motion to consider, 595-605. 

MIYAGAM— 
Question re construetion’ of vrailway lines from Samni to—- and 

“‘Chhota Udepur to Mhow. . 787 

MOB— 
-« Question ve firing:on a+~—in’ Peshawar’ City. | 2237-33 
MOCHI— 

Motion for Adjournment re murder of Muslims at —in the Mirzapur 
distriet. 2433- 

MODY, MR. H. P.— 
Election of ——to the Standing Committee for the artmen 

Commerce. 2535. : Se we 
General Discussion of the General Budget. 594-99. 
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MODY, MR. H. P.—contd. 

Motion + consideration of the Parliamentary Papers in connection 

with the Indian Round Table Conference. 684-86. 

Motion to reduce demand for— 

“ Foreign and Political Department ’’ re— 

Practical exclusion of Indians from the Foreign and Political De- 
| partment. 2035-36. 

५ ४ Taxes on Income ?” re— 
j Undue incidence of income-tax.  865-68, 878 

Oath of Office. 479. 
Question re Indian Trade Commissioners. 48]॥ 

MOGHALPURA— 
Question re— 

Appointment of Railway Apprentices trained at the —— Engineering 
College, Lahore. 329. 

Recruitment of Indians as Foremen in the Carriage and Wagon 
Shop at——. 330. 

MONEY-LENDERS— .. 
Question »¢ interest charged by Pathan——. 2740-4]. . 

MONEY ORDER-— rate 
Question re— rh 

Communications on —— Forms. 424. .. 
Lack of -- — facilities for the, employees of the Tatanagar Foundry 

Company. 2853 

MONO-CASTERLS)— 
Question re— 

Grievances of —— in the Government of India Press, Caléutta 476 

See also,‘ Caster(s))’’ ‘ 

MONTGOMERY, MR. H— a eee ene 
Oath ‘of Office! 4 = Neat aie ESOS 

MONUMENT— aay 
Question re demolition of a—— erected by the Municipal Committee 

of Peshawar and imprisonment of Mr. Allah Baksh Yusifi, 234-35 

MOORE, MR, ARTHUR— 
Bengal Criminal-Law Amendment, (Supplementary) Bill= 

Motions to -onsider and to cireulate. 92-94, 0, 
Code of Criminal Procedure (Amendment) — Bill (Amendment of 

section 44)—_ 

Motions to refer to-Select. Committee’ and: to cireulate, 933. 
Congratulations by —— to Sir Ibrahim Rahimtoola on his election 

Presid of the Legislative Assembly. 39-40. Ye - 

posal of public business after the walk out sectic ' 
266-7, 268 3 ११६ anak 000० 

04 9: ee aifier ae /. ott ४४/6४/०७७५ ta we 

y8ee hvtios 
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MOORE, MR. ARTHUR—contd 

Election’ of —— to the Standing Committee on Emigration! 497. 

a Election of —— to the Standing Finanee Committee. 5, 2789 

i Expressions of regret on the deaths of Colonel Crawford and Maulana 
Muhammad Ali, 8, 20 

Indian Finance Bill— 

Consideration of Schedule II. 2472, 2480-8], 2554, 2567. 

Consideration of Schedule II]. 2584. 

Consideration of Schedule IV. 2678, 2680. 

Indian Naval Armament (Amendment) Bill— 

Motion to consider. 524, 525. 

Motion for Adjournment re— 

Communal riot at. Cawnpore. 2886-88 

Summary trial and execution of Habib Nur at Peshawar. 208, 
3209, 234, 235, 246, 220-22 

Motion re— 
Consideration of the Parliamentary Papers in connection with the 

Indian Round Table Conference. 64 
Election of Members to the Governing Body of the Imperial Council 

of Agricultural Research. 28-29 

Motion to reduce Demand for— 

“* Army Department ’’ re— 

Military expenditure. 808-0 

“* Railway Board ’’ 

Future constitution of the Railway Board. 352. 

Policy of Central Publicity Depantment. 346-47. 

Oath of Office. 2. 

Point of order by Mr. 0. 8, Ranga Lyer, re procedure for discussion of 
eut motions. वीश 

Punjab Criminal Procedure Amendment (Supplementary) Bill— 
Motion to consider, 57, 65, 67, 69 

Question (Supplementary) re— 

Franchise of Indians in Ceylon. १6. 

Re-assembling of the Round Table Conference. 974. 

Report of the Central Banking Inquiry Committee. 244, 

Resolution re policy of repression. 452, 632, 655-57, 66I. 

Separation of Burma from India (Discussed under the Indian 
Finanee Bill). 228-9. 

Statement regarding proposed confidential meeting with His Ex- 
eellency the C ander-in-Chief. 2438. 

MOPLAHS— 

Question re— i 

' Grievances of the —~. 758-54. ' bat 
Policy of colonising the And: with —. 2499-2502. 
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MORARJI CHEMICAL WORKS— Tits । $ ०५ 

Question re report of the Tariff Board on the question of protection 
to the——. 2826-27 

MORGAN, MR. G.— 

Election of —— to the Salt Industry, Committee, 569. 

Election of ——to the Standing Finance Committee. 653, 2789. = 

General Discussion of the General Budget. 522-23. 

5 Oath of Office. . 2. é 
Salt (Additional Import Duty) Bill— : 2 

Motions to consider and to circulate. 2850, 2854-57. =f 
Wheat (Import Duty) Bill— = * 

Consideration of clause 3, 2942, 
Motion to insert a new clause after clause 3. 295]. ’ 

Consideration of clause 4. 2952. 

MORHAR— 
Question re improvement of the bridges over the rivers Poonpoon and 
+=. 499. 

MOSQUE(S)— 
Question re— ‘ i 

Erection of a in the premises of the Karachi General | Post 
Office. 95 

Government nditure on.the maintenance of —— and temples, 
‘aulvis and Hf indu priests, . 97-72 

Raid on a——in Tanganyika. 492-93. 

Repairs to a——in Peshawar. 489. 

Restoration to Muslims of land near the Kachery Mosque in 
! ' Peshawar Cantonment. - 288 

MOTIHARI— 
Question re quarters for clerks of the —— Head Post Office. 565. 

MOTION (S)— 7 
re—- at 

Consideration of the Parliamentary Papers in connection with the 
Indian Round Table Conference. 433-77. 

Settlement arrived at between Government and the Congress. 
3728-30: 

MOTION FOR ADJOURNMENT— , हे =e 

See * Adjournment (5) ??. र्‌ 

MOTOR CAR ALLOWANCE— 
Bee ** Allowance(s) ?? = 
MOVE— ४ t 

Question re expenditure incurred on the ——to Simla. 393-94. 
MOVING SCHOOL— - 

See ‘ Schools ?? 
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MUAZZAM SAHIB BAHADUR, MR. MUHAMMAD— ; 
0: 8. business , after the walk out,of.a section [8 ee Ss 

Election of —— to the Standing Finance Committee. 2789. 

Indian Finance Bill— 
Motion to eonsider. 226-64.' 777 

Oath of Office.» ) | 
Question re— ee ७६ tonbty iS 

Appointment of Muhammadans in certain Accounts» Offices. '2072- 
73 | ) 

Appointment. of: Muh; dans. to the Ci ial Audit Branch of 
the Indian Audit’ and Accounts Service. _ 2072. 

MUDATIAR, DIWAN BAHADUR RAMASWAMI— 
Allegations of partiality on the part ofthe, Chair. ,.2526. 

Demand for Supplementary Grant-in respect,.of— 

Indo-European Telegraph Department. 2776 tAHOU 

Loans and Advances bearing Interest. 2783 = 

> a public business after the walk out of a section-of the House. 

General Discussion of the General Budget. 527-3. 

Indian Finance Bill— 

too’ Motion: té)consider 22902305, 2408, 2404. 

Consideration of Schedule II. 2476-80. 

9) Consideration of Schediile TV. 2625, 2655-59, 2665, 2666, 2667. 
Consideration of Schedule IV, Part I, 88... recommended - by | His 

Excellency the Governor General. 2758, 2754, 2755-60. 
Motion re— 

Consideration! ‘of the Parliament Pa 
Indian Round Table Conference. es 689 Serene: the : 

Motion to reduce Demand for— १३४ 
<“-Army Department.’’) re— 

Military expenditure. 777-96, 8I3, 8I4, 8I6 
Customs ?? re— 

a 207 किम of, Muslims, in. the’ Customs Services. 

s ‘ Executive Council ?? re— 
’ ; ee to effect substantial retrenchment in all Departments. 

० डक I LOLPOM 
“Indian Posts and Telegraphs Department (inéluding.| | Working 

Expenses) ?? ॥५ का [09708 
Retrenchment. 982. hag . 3 a 

“Interest on Debt and Reduction or Avoidance of Debt’? + = Fon 
Debt position. 994, 2004-06 oe 

Oath of Office. .398 od? ॥5 pont orsidifriogas 3% 00798 
Point of order whether an amendment to the Indian Findnce Bill Gan be taken up without notice. 2709 
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ह MUDALIAR, DIWAN BAHADUR RAMASWAMI—contd~ 5: ane 

Question (Sup tary) re— 
Band for the South Indian Railway. 707-08. 

. Cancellation, of, passport ‘granted to Rev. U. Ottama 2486, 

Customs duty. 2824. GA 2 

Poliey of colonising the Andamans with Moplahs. 250. 

Resolution re Draft Convention regulating hours of, work in offices, 

hotels, ete. 2994, 2999-8000, oer teeny 

ध् 

Bill). 2088-98, 2098 

Suggestion by Diwan” Bahadur’T; Rangachariar ‘re timelinnit for 

speeches on the motions for reduction 906-07 in 

Wheat (Import Duty) Bill— j 

Motions to considersand. to cireulate. 4922-26. ,: ५ | के 

Consideration of clause 4,, 2952-53. 

- MUHAMMAD ALI, MAULANA— 
Expressions of regret on the deaths of Colonel Crawford and ——. 

‘7 

Question re search of the daughter of the late——by the Railway 
Police. 495-96 aa = : न 

AMECADAN 0) cure amet S43 
Giiebtion pasado” voi0s saihul 983 शा 3770 Ie vote 

Appointment of a —— as Office Superintendent of the. office of the 

Postmaster’ General, Punjab. 80: eee 
Appointment of —— in certain Accounts Offices 2072-73 

Appointment of in the Malabar Division of the Postal Depart- 
ment. °782 

Appointment of —— to the Commercial Audit Branch of the Indian 

Audit and Accounts Service. 2072. ‘ 
Appointment of — to the Engineering’ Branch of the Posts and t 

6: Melégraphs” Department. 707-0! 
Appointment of to the Posts and Telegraphs Department. 963. 

Hindu and — ‘holidays in the ‘office of th ‘Director General of 
Posts and Telegraphs. 775-76. ~ ©! Ph TAA ol / 

Hindu arid ——~'title holders in the district of Patna. 725. 
Proportion of Hindus and Sikhs in the Army. 334. 
Reeruitment of and Sikhs to Government services. /. 2632 

See-also “| Muslim(s):”? and! {‘ Mussalman(s)»’?. f 

Election of ——to the! Central Advisd\y Council for Railways: 497. 
Oath of Office. 2. satin). 

Question re— En : 
Administration ofstiajor ‘ports’ in’ India!” 7722. 
Applieation to Berar of the Indian Suceession Act. 996) © Tt 
Application to:Berar of the Sale of Goods Acti 995-96. 77 i 
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MUJUMDAR, SARDAR G. N.—contd. 
Question re—contd. 

Appointment of clerks in the office of the Controller of Purchase, 
Indian Stores Department, Karachi. 236-37. 

Complaints against the head’ clerk of the Government of India 
Press, Simla. 

Contributory Provident Fund for Governinent Offices. 268. 

Department to safeguard the rights and privileges of Railway 
labourers, 394. 

Establishment in the Bombay Curnency Office. 27-72. 

Expenditure incurred on the move to Simla, 898-94. 

Lack of Government quarters in the vicinity of the Government of 
India Press, Simla. 777-78. i 

s Leave Reserve in the Bombay Currency Office. शा, 

New leave rules for Government of India Presses. 778. 

Pay and duties of head shroffs in the Calcutta Currency Office: 
272. 

Payment for excess work in the Government of India Press, Simla. 
778-79. 

Political Section of the Home Department. 393, 

Price of paint purchased by the Indian Stores Department. 56l- 
62. 

Private Press run by Babu, Jawahar Khan, Assistant Manager, 
Government of India Press, Simla. 777. 

Railway labour Inspectors. 394-95. 

ae interest charged by Government from its own servants. 
9. 

* Rate of interest paid on the General Provident Fund. 703-04. 
Retiring age for Government of India Press employees, 778. 

meet required from Post Office and Currency. Office staff. 704- 

Soldered coins received in Currency Offices. 269-70. | 

MUKHERJEE, RAI BAHADUR 8. 0. -- 
Election of ——to the Standing Finance: Committee. _5l, 2789. 
Oath of Office. 3. 

MULLICK GHAT— 

Question re cost of posters of ——and the Kalighat temple. ैश: : 
MULTAN— ड़ 

Question re retrenchment of a Muslim from the Railway Audit De- 
partment. 2049. 

MULTAN CITY— 

Question re branch eity booking office at Kup Bazar... 2730. 

MULTAN JAIL— : ; 

Question re treatment-of Pathans in the-——.  899-90I. 
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- MUMMUDIVARAM— 
Question re appointment of a packer in the ——, Sub-Post, Office 

MUNICIPAL BOARD— 

Question १९ establishment of District and —— in Peshawar, . 662-63. 

MUNICIPAL BODIES— 

Question re election of ——in the North-West Frontier Province. 

MUNICIPAL COMMISSIONER— 

Question r¢ imprisonment of Mr. Pir Baksh, an elected —. 284, 

MUNICIPAL COMMITTEE— 

Question re— 

Allotment of seats for various communities in the —— of Peshawar 

city. 4706-07 

Demolition of a monument ‘erected by the of Peshawar and 

imprisonment of Mr. Allah Baksh Yusifi. 284-35 

कट of non-official Chairman and members of the Beawar-—— 

Seats allotted to various communities of the-——of Peshawar 

428-29. 
» See also ‘‘ Committee(s) ’”. 

MUNICIPAL ELECTION— 
Question re— 

Expenditure incurred on the —— jin. Peshawar city in 929. 407. 

oe Voters’ Registers for the ——in the city of ‘Peshawar. 

MUNICIPALITY— 
a Question re— 

by oe action against certain’ employees of the New Delhi —— 

a 

Election of Vice-Presidents to the Peshawar —. 2352-53. 

MUNSHI, MR. JEHANGIR K— 

Disposal of public business after, the walk out ofa section of the 

House, 268-5, 267. : 

Indian Finance Bill— ame nas 

Consideration of Schedule II. 2554-58 , 7 

Motion for Adjournment by ——re failure to preserve law aud order 

jn the Pegu Division and Toungu district in Burma —— leave 

refused. 2900. 2 ye 

Oath of Office. 777: 
Salt (Additional Import Duty) Bill— 
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MURARKA PAINT AND VARNISH WORKS, LPD.— +), 

© Question’ re— 
Report supplied to the——. 7734 

Shareholders and Directors of the ——. :378:/: 

MURDER(S)— : 

Motion for Adjournment re —— of Muslims ‘t' Mochi in ‘the Mirzapur 

district. 2433-34)+ 

Question re in Iraq during the war of three Indian officers. 

062-63. 

MURTUZA-SAHEB,.BAHADUR, MAULVI SAYYID— 

Election of ——to the Standing Finance, Committee for Railways. 

52. 
General D sion of the General Budget. 65-7. 

“Oath of Office. 2 १-8 ; 
Questi estoration of the stipends of members of) the; Carnatic 

family: 43-44. | एक 

MUSEUM— 

Question re— 

Administration of the Indian Caleutta. 48-88, 87-38 

Conditions for pension for the staff of/the Indian —~, Calcutta. 
07i-72 ie 

Clevical establishment of the Indian——, Calcutta, 34-35 

AOLL eo ‘ibution to’pensions by the Trustees of the Indian ——, Caleutta. 

Dismissal of the Head Clerk of the Trustees’ ice, Indian ——, 
Caleutta. 35 

Extension of the buildings of the Indian ——, Calcutta... 878-79 

Pride to the»Archeological, galleries of. the Indian ——,,, Calcutta. 

Ownership of the Indian , Calentta., .407I. 
a no head clerk, Trustees’. Office, Indian ——, , Caleutta. 

~’ ° Pension of the establishment of the Indian ——, Caleutta: 38-39. 
Powers of the Trustees of the Indian ——, Caleutta. 073 

Reduction of the pay of the head clerk of the Trusteés’ Office, Indian 
Caleutta. 07: 

/” Reinstatemént of the head clerk of the Trustees’ Office; Indian ——, 
S78 Caleutta. | 072-73. 

Service in the —, Caleutta. 33-34. 
Staff of the Indian ——, Caleutta. 073-75. 

MUSLIM (S)— 4 

sori a See ee आह का इक in the Mireapar 
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MUSLIM (8)---0०#6. ‘Mico (896 वक्षीफ 

Motion to reduce Demand for— - noiteeu@ 

4 

/ ‘Appointment’ of ++ as 'train ‘controllers, 703:: 

«* Gustoms ’? re— fo) teeta R 

sg want representation of ——in the Customs Services. 95- 
30. : j 

४4 Railway Board ’’ re— 

Representation of in Railway services. 72+204, 245-53. 
Question re— i 
Appointment of a|—— Accountant in the Delhi General Post Office 

py 2052-53. . , 
Appointment, of .—— as, aerodrome clerk in ,the, Civil, , Aviation 

Office. 2498. 
, Appointment of a —— as cashier in the Department of Edueation, 

Health and Lands. 2505. 
Appointment, of a ——,as Director of Public Instruction in the 

North-West Frontier Province 85]. 
Appointment of a as Executive Engineer, Irrigation Depart- 

ment, Malakand Division. 852. 
Appointment of a as Headmaster of, the Government High 

School, Delhi. 2063. ‘ 

‘Appointment of a —— as Inspector of Post Offices, Peshawar Can- 
tonment. 2354. apr ae 

Appointment of a —— caretaker in Simla. 2497. 

‘Appointment of a —— Controller in the Allahabad Division of the 
Hast Indian Railway.’ 7965. 

Appointment of a ——— on the clerical staff of the Imperial 
Library, Caleutta: 703. 

Appointment of a -—— to the Imperial Library, Calcutta. _ 2059. 

Appointment of —— and Sikhs as storemen in arsenals. 854. 

Appointment of —— as Assistant Accounts and Assistant Audit 

Officers. 70. : 

Appointment of eee bs Assistant Pay and Accounts Officers in the 
North-West Frontier ‘Province. ‘94-2. 

Appointment of ——~ as Assistant Store Keepers in arsenals. 854. . 

‘Appointment of as’ Civil Assistant Surgeons in fhe» North- 
West Frontier Province. 2328. 

| Appoiritiient of —“ as ‘Forest Officers in the Punjab and the North- 
West Frontier Province. 244. 

‘Appointnient of —+ as Head’ Assistants in atserials. " 7854. 
Appointment of —— as Head Assistants in the office of the Director 

| To Géneral of Posts and’ Télegraphs. " परत-2, | 7 
as Jemadars in arsenals. _ (853. Appointment of 

० Appointinent “of + as” probationery Superin' ts of Post 
Offices. 488. sag tag tlie ; i 

Appointment of —— at Army Headquarters. 853. 

+ cp Appointment, of) ——. Deetors in. the Combined, Hospital, New 

Delhi. 2503-04. 
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MUSLIM (S)—contd. 

Question re—contd. t 

Appointment of —— Forest Officers in the Hazara Forest Sub- 
Cirele, .488 

Appointment of —— guards in the Allahabad Division of the East 
Indian Railway. 964-65 

Appointment of —— in Accounts. Offices in Railways. 565-66. 

Appointment of —— in Civil Accounts Offices. 729-30, 

Appointment of —— in Government of India Departments. 2505. 

Appointment of in Military Engineering Services. 489. 

Appointment of —— in the Customs Department. 568. 

Appointment of —— in the Finance Department. 770 

Appointment of —— in the Goyernment Test House, Alipore. 
जज जया 

Appointment of —— in the Karachi General Post Office. 2050 

: Appointment of —— in the Military Engineering Service in the 
: district of Peshawar. 429. 

Appointment of —— in the Office of the Director General of Posts 
and Telegraphs. 205. 

Appointment of —— in the office of the Director of Civil Aviation. 
2493-97. 

Appointment of in, the Office of the Railway Board. 708. 

Appointment of —— in the Security Printing Department. 238-39 
Appointment of in the upper division of the office of the 

Director General of Posts and Telegraphs 79-7 
Appointment of —— im various offices in, the North-West Frontier 

Province. 0 

Appointment of —— Judges. 249-93 : 
Appointment of -—— officers and clerks in the headquarters offices 

of the North Western Railway. 567. 

Appointment of ——- officers on State Railways. 567. 

Appointment of —— on Railways. 46. 
» Appointment of —— on the North Western Railway. 282. 

Appointment. of —— postmen, ete., in the Karachi General Post 
Office. 2052-52. 

Appointment, of —— Superintendents in Government of India 
offices. 74. 

intment of —— to Government posts in the North-West | 
Sig ree Province. 9i ह 
Appointment of —— to higher posts in the Government of India 

i Press, Delhi. 2064 
« Appointment of —— to the clerical establishment of the Account- 

t General, Central Re . 730: 9 
Appointment: of —— to the Government Offices in the North-West 

Frontier Province... 2737-3: 
> Appointment of —— to the Military Accounts Department. | 92-4, 
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MUSLIM (S)—contd. 
® 

Question re—contd. bis 

Appointment ‘of -—— to the Military Engineering Service in the 

Peshawar District. 2739. i 

Appointments held by -—— in the Sind and Baluchistan Postal 

Ciréle. 2050; 2052. 
n 

Classification of ——— for the Census. 384. 

Digeharae of —— water sprinklers on the North Western ‘Railway. 

053. 
F 

Education of ——- girls in Delhi, 2067-62. 

Employment of —— in arsenals. 75 

Employment of —— in the Appointment Section of the office of the 

Postmaster General, Punjab, | 872-73. 

Employment of —— in the office of the Assistant Director of 

Ordnanee Services. 853. 

Employment of in the provision section of the; Master Generali 

of Ordnance Branch. _ 7L5. 

Employment of —— m. the Railway Clearing Office... 74-5. 

Employment of —— in the Railway Mail, Service at Lahore. 873. 

Employment of —— on the East Indian Railway. 068-69. 

Exclusion of + from the operation of the Child Marriage Res- 

|" traint Act. 696. 
Lack of —— in the Railway Clearing Accounts Office. 08-83. 

Lack of —— Office Superintendents on the North Western Rail- 

way. 566. : 

है and non-Muslims appointed as sorters: in: the.“ F)” Division 

of the Central Postal Cirele, Nagpur. 

So कल्प न्चुक in Departments of the Government ‘of India. 

_— clerks in the Rates Register Branch of the Railway Clearing 

Accounts Office. 083.) 2 कल ४ , 

—— member nominated to the Peshawar Cantonment Board. 2354. 

—— Officers on certain Railways. 709. = 

—— representation in the Postal Departments. 792-93. 

Tie रू: in the Posts and Telegraphs Department. 793, 

< Non-inelusion of certain —— im the census returns, 2433, 

' Non-reduction of —— staff on the North. Western Railway. 

9353-54... sss 
Non-transfer: of . the ag oes Postmaster General; Dacca, and re- 

५, eruitment of ——- in Chittagong. 388. eng pial = 

Numbers of Hindus, —— and Sikhs appointed to certain posts on 

the North ‘Western Railway. 30-02. डर 

Percentage of —— in Institutes on the Hast Indian Railway. 965, 

Recruitment and training of —— for the Printing trade: 2063. 
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MUSLIM (S)—coneld. * जला 

Question re—coneld. rites 

। + Recruitment of -++- on the North Western Railway.,.508, 064. 

Recruitment of —— to the office: of ‘the Assistant» Director of 
हु Ordnance Services (Provision). 2686, 

Recruitment of to the Postal Department. 397. 

Renting of sites on a ——— graveyard at-Peshawar.85]. 

‘Represetitation of —— in Accounts Offices. 709-0, 70 

Representation of —— in the clerical establishment of the Govern- 
ment of India Press, Aligarh. 2593. 

Representation of —— in the Office of the Director General of Posts 
and Telegraphs. 09-I 

Rn ated of —— in the Pay and’ Accounts Office, New Delhi. 

Representation of —— in the Provincial Service in the North-West 
} tier Provirice: 7480, °° 
Representation of —— in the Railway Services. 703, 064 

Representation of _— in the Subordinate Accounts Service. 70 
© Representation of ‘in the Subordinate Accounts’ Services of 

certain Offices. का 

Representation of —— 67 ‘the Governing Committee of the Frontier 
High School, Peshawar Cantonment. 04-05 

Restoration to —— of land near the Kachery Mosque in Peshawar 
-o.j., Cantonment. 233... 

6 Retention. of on reduction of staff of Accounts and Audit 
ain Offices in Delhi. ॥7 

Retrenchment of a —— from the Railway Audit Department, 
8. Multan: 2049, 5)" 
Transfer of Non- —— teachers from the Government High School. 

& Delhi. °20622)) os 
Transfer to —— of a —— graveyard at Peshawar. 849-50, 

३७/१8७७।) 850-5 
3 Transfer to the Awaqaf Committee’ of Peshawar. of a.—— grave- 
tee ward at. Peshawar 

See also ‘ nr 8 »? and ‘‘ Mussalman(s) ?! 

MUSSALMAN(S)— 
Question re— 

oe of Punjabi —— to the higher ranks of the Army. 

... Glaims of —— to appointments in the Sind and Baluchistan Postal 
Cirele. 2049 

Grievances of —— railway employees in the Punjab. 902. 
Number of —— employed on State Railways. 2592. 
asa of —— in the Telégraphs and Telephone Departments 

Proportion of appointments held by —~ in the Railway Depart- 
ment.:; 505; 

Representation ‘of ——on railways. .880-8 

See also ‘‘ Muslim(s) ?? and ‘‘ Muhammadan(s) ”’ 
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MUSSALMAN WAKF VALIDATING BILL— GLOW 76% 
See “ Bill(s) ” 9390» ] 

MUSSOORIB— [ aniteind gt 
Question ¥e ‘nonZrant of Holiday for the' general ‘election to em- 

ployees of the Survey of ‘India at Dehra Dun and ——. 239. 

MUSTAFA— 
uestion 7 ismissal — an in 

g Bengal कक Coit 687.88 कप हे Beste 

MASTER CLERK (S)— LA DAVETAY 
_,, Bee “ Clerk(s)_’” 83 8 24 ले <i 

MUTTON SHOPS— BSH 
Question re rents charged for;—+— in Peshawar Cantonment. | | 27387. 

MUTTRA | ' 
Quéstion a of certain’trains running between’ Howrah and 

A 

-MYMENSINGH—.. 
Question re—" een ; 

An overworked postal sub-record clerk in ——. 2200 
Death of a postal peon on duty in W9SAATATH AVLEAS 

lj senietes fair bat pos eaten 

NAGPUR— 
~ Question re— 

Discharge of certain Great Indian Peninsula Railway strikers at 

—. 540-4] 

Expenditure ineurred on the new —— Divisional, Transportation 

: Superintendent’s office, 54-4 
2% nai 

“Muslims and non-Muslims appointed as, sorters in the ‘ F’’ Divi 
sion of the Central Postal Circle, —— "39 

NAJIBABAD— . I 
Question re irregularities in the census enumeration at_——. 254-6. 

NALDIH— 
Question re income and number -of postmen in the ‘post ‘offices at —— 

Nohatta. Pe 

NARIA— 
of Question कहा death while’ on‘ ‘duty of: the Sub-Postmaster, ——. 

2598-99. 

NARMADA— WEE 

८-7 Question re construction of a new bridge over the river ——. 787. 

NASIK ROAD— sett 
Question re— 
4220, कं in the —— Security Printing, Currency Note Press. SINT 
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NASIK ROAD—contd. 

Question re—conid. 

Apprentices at the —— Security Printing Press. 543. 

Complaints against the European and Anglo-Indian employees at 
Seeurity Printing Press. 544, 

Houses built for the Master and staff of the 
Press. 543-44 

NATHIA— 
Question re forest land im ——, North-West Frontier Province. 2738. 

NATHNAGAR— 
Question re provision of a waiting room for pilgrims at —— railway 

station. 424. 

NATIONAL INVESTMENT BOARD— 
Motion to reduce Demand for ‘‘ Interest on Debt and Reduction or 

Avoidanee of Debt.’’ re appointment of a ——. 990-92. 

NATIONALIST PARTY— 
Walk out of the Members of the —— of the Legislative Assembly as 

a protest against the execution of Bhagat Singh and others. 
2604-06 

Security Printing 

NATIVE STATES 
Question re share of surplus profits and net earnings paid to Railway 

Companies and 503. 

NAVAL COLLEGE— 
Question re establishment of military —— and aerial college for 

Burmans. 7] 

NAVIGATION— 
_ Demand for Excess Grant in respect of Irrigation, ——, Embankment 

~ and Drainage Works. 980. 
Demand for Grant in respect of Irrigation. (including Working Ex- 

penses), ——, Embankment and Drainage Works. 973 

Demand for Supplementary Grant in respect of Irrigation, ——, 
Embankment and Drainage Works. 983, 2776. * 

Motion to reduce Demand for— 
“Trrigation (including Working Expenses), ——, Embankmént 

and Drainage Works’. r 

Interest charged on canals in Orissa and Ganjam. 2974-76 

Supply of water to cultivators. 973. 

Want of a iver canal from! Bakhtiarpore'on the Ganges to 
Nawadah via Bihar. 973-74 

NAWADAH— 45%: 
Motion to reduce Demand for ‘‘ Irrigation (including Working Ex- 

penses), Navigation Embankment and Drainage, Works ”’ 
want of a river canal from Bakhtiarpore on the Ganges to —— 
via Bihar. 973-74. 

ear re construction of a railway from —— to Bakhtiarpore. 



INDEX TO LEGISLATIVE ASSEMBLY DEBATES. i 20359 

NAZINI RAM DHAMI, MR.— [aA 

Question re assassination of ——- in California. 2730-3]. 

NECESSITIES— > 

Question re fall in prices of —. 422. 

NEGAPATAM— y 
Question re British officers employed in the —— and Dhanushkodi 

Quarantine Camps. 24-42. 

NEGOTIABLE INSTRUMENTS (AMENDMENT) BILL— 
See ‘* Bill(s) ”’. 

NEHRU, PANDIT JAWAHAR LAL— 
Question re interception of a telegram addressed to ——.  564-65. 

NEHRU, PANDIT MOTILAL— 

Expressions of regret at the death of 673-87. 

Question 02225 of telegrams inquiring about the health of 

NEOGY, MR, kK. 0" 
Demand for Supplementary Grant in respect of— 

Loans and Advances bearing interest. 278I. 

Motion to reduce Demand for ‘‘ Railwa; sy Board ?? re future constitu- 
tion of the Railway Board. 847-52. ; 

Oath of Office. 859. ae 
Question re coal purchased for the Royal Indian Marine. 2074. 
Salt (Additional Import Duty) Bill— 

Motions to consider and to cireulate. 2848-54, 2866. 

NEW CAPITAL AT DELHI— 

Demand for Grant. 2048. 

NEW CONSTRUCTION AND OPEN LINE WORKS (STRATEGIC 
RAILWAYS)— 

Demand for Grant: 354. 

NEW CONSTRUCTION (RAILWAYS)— 

Demand for Grant. 354. 

NEW DELHI— 
हक re— 4 

Absence of honeycomb brickwork in new ‘‘ D”’ class quarters in 
——. 23-32. 

Administration of building and drainage bye-laws in——, 845-46. 
Admission cards issued for the inaugural ceremonies of ——. ~ - 

52-53. का 

Allotment, of clerks’ quarters in ——. ॥7श. 
Appointment of Muslim doctors in the Combined Hospital, ——. 

Carriage of beef through the streets of ——. 724. as 

i 
i 

१.
 ल
य
 

फनी 
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NEW DELHI—contd. if TMA 

Question re+contd ! fit 

Conditions of transfer of Government employees from, the Publie 

Works Department to the Municipal Committee 9827-22, 

Contract for illumination “in connection with the —— inaugural 

ceremonies, 2502 

Contracts for, work in, connection with the, inauguration of ——. 

282 
Cost of the War Memorial Arch in ——, and of the fire thereon. 

702. 
Dacoities in clerks’ quarters in ——. 233] 

Development of Connaught Place,!+——. 998 

Diseiplinary—action against certain ‘employees of the —— Muni- 

cipality. 

Employment of, Mr, Hughes in) the Horticultural Division, 

I 

Establishment of a High’ School for Girls in 566 
Expenditure incurred on the inaugural functior’ in —. 48-9. 

Facilities for booking of goods at railway station. 2829-80 

Grant of concessions, to, certain postal clerks transferred to ——. 

2506-07 z 
Thauguration of ——.” 88-89- ; arcs 

Issue of admission cards for the inaugural ceremonies of ——. 

58-59 
Naming of roads and numbering of houses in ——. 998. 

Non-grant of Dewali holidays to the staff of the office of the Chief 

Engineer, ——~. - 002-0 
Non-provision of durries in ‘D’ and “6 ‘class! quartérs! i) ——- © 

728 ot Ga 

Outlay. on-——and cost of its maintenance. 770-02.- 

Rates for filtered water in ——. 997-98 

Removal of the Imperial Library from Caleutta|to.+—: 400, 

Rent charged to the Posts and Telegraphs Department for accom- - 

modation in the Secretariat in ——. = 

Repairs and renovations at the ‘‘ Eastern Hostel ”’, ——.. 

2726-27 
Ly 

Representation of Muslims in the Pay and Accounts Office, ——. 

है Shortage of 8 ! class quarters in ---- 726-27 : 

* —- Pigkets issued “for ‘the itiatgiral ‘erenionies of ——. 903-05." 

NEW YORK) °° tet bog eeu! 
Question re-— a Pa 

Railway Publicity Officers at London and “—. 720-श.0 7 ” é 
—Prade® Commissioners at Milan, Hamburg" and ——:" 26¥2 

NEWS— a हि at 
Question re censorship of ——. 972 cen j 

5 ee 6 ० 
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NEWSOME, MISS— BOVIN ORD ic | 

Question re— S24f saci 407 b 
Drawings and posters produced: by) and: ‘Miss’ Nixon for ‘the 

ज] yrailways.,.)320. २« 7 Sauber of मा 
Reproduction of posters designed by +—~\and Miss Nixon. | 32- 

NEWSPAPERS— aes AOE 

Question re —“!supplied*to political prisoners. -20638. 7 0 

NICKEL pest pes अल 
estion re profits on silver and —— coins. 556. 

NIGHT : 
89०४0 (० convention, regarding employment of women. at, 77: 

_ NILAMBUR— Bt 
Question re,high railway.fares, and freight, charges on. the, Shoranur 

—— Branch of the South Indian Railway. 898-99 

_ NIXON, MISS— a) fei t 
Question re— = 

Drawings and’ posters produced by Miss Newsome and —— for the 
railways. 0. 

a, of posters ‘designed’ by “Miss' Newsome’ and’ ——. 

NOHATTA— 

Question Page eo Tape of postmen in the post offices at 

#9एछडहा5 it 

uit 

NON-ASIATIC DOMICILE— 
है See ‘* Domicile 

NON-MUSLIM (S 
Question re Muslims and ——— appointed) as) sorters. in, the! ‘‘ FP)?! Divi- 

छू 

4 the Central Postal Cirele, Nagpur: 299. «, 

NON-MUSLIM clerks) toe 
See‘ Clerk(s) ?! 2 lo ‘einsinaoiass 

NON-OFFICIAL CHAIRMAN— edi oi eoibod Ssqiviasn * 

See ‘* Chairman (en) ’” {ful -ente vATOUE : 

NON-PAYMENT OF TAX(HS)+'" « 
Se “ Tax (es) APO IT t { Tf i t 

NON-VOTED EXPENDITURE(S)— 
‘ BIRT 

Question re discharge 
orth-West Frontier Province. 

# ३6 gokouho wal 

TOLE
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NORTH-WEST FRONTIER PROVINCE— f } 
Demand for Grant.  4882. 

Demand for Supplementary Grant. 986. 

Motion to reduee Demand for ‘‘ ——’’ re retaining Regulation No. IV 
of 90] and other Regulations in the ———.) 883-903. 

Question re— 

Adoption of the Zaildari. system in the >> 070. 
Appointment of a Muslim as Director of Public Instruction in the. 

85l 

Agents in the 

Appointment of Assistant Pay and Accounts Officers in the ——. 
04. 

' 

Appointment of Assistant Commissioners and Assistant Political 

: : 
Appointment of local bodies in the ——. 560-63 

Appointment of Muslims as Assistant Pay and Accounts Officers in 
the ——." 07- 

Appointment of Muslims as Civil Assistant Surgeons in the ——. 
2328 

Appointment of. Muslims as Forest. Officers in the Punjab and 
hh 244. 

Appointment of Muslims in various offices in the ——, ]]0. 

| Appointment of Muslims to Government Offices in the ——. 
ef 2737-38. 

; Appointment of Muslims to Government posts in the ——, 9]I. 

Cases tried under the Regulations of 883 in the ~—. 002. 

Communal composition of certain postal staff in the Punjab and. - 
795. 

£ Communal composition of the staffs of certain officers in the ——. 
2740. af 

Continued applicationof Martial Law in the ——. 563 

Discharge of Agha Noor-Badsha, a Ziladar in the Irrigation De 
partment, 2326-2 

Elected Boards in cantonments of the ——. 34]. 

| Election of municipal bodies in the ——~. 7407: 
fs F Expansion of primary education in the ——. 097, 
: : Expenditure ineurred on the administration of the —+~, \ 287. 

Failure of crops and low prices in the ——. 406-07. 

Forest land in Nathia, 2738. _ : 
| Grants for education, ete., given to the —— and Ajmer-Merwara + 
= 293-94 
a Illness of Sir Norman Bolton, late Chief Commissioner, ——. 498, 

Improvement of the industries of the ——. 256. 
Inquiry into happenings in.the ——. 2057. 
ieeretation of & term ‘‘ Minority Community ?? as applicable 

to the ——. 425. 

पर of the elective system in cantonments in the ——, 
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NORTH-WEST FRONTIER PROVINCE—contd. ) TAG 
Question re—contd. ; 

Land revenue, water rates and local rates in the ——. 902-03/ 

Leave granted to Sir Norman Bolton, Chief Commissioner, —— 
HZ, 4 i : Hf? ‘ i j 

ri Martial Law in the 899. a4 iif 
Ministerial appointments in the -——. .90. 

Non-appointment of an Indian to a leave vacancy in the Political 
Department of the --+ 4708-09 

Number of persons imprisoned in the —— in connection with the 
civil disobedience movement. 969-70. 

Offences during the period of Martial Law in the ——.\ 965-68. 
Recent convictions in the ——. 2054. 
Release of Maulana Abdul Ghaffar Khan of the ——. 963-65." 

Release of political prisoners in the ——. 560. 
Reply to question re treatment of prisoners of the ——. 79700. 

Treatment of political prisoners of the ——. 084-85. | 

Statement laid on the table by the Honourable Sir James Crerar re 
treatment of political prisoners of the ——. 23 

NORTH-WEST FRONTIER SERVICE— : 

Question re representation of Muslims in the Provincial Serviée in 
the 430. 

NOTE(S)— 
Question re— 

Difficulty in cashing Indian currency —— in the Hedjaz. 683-84. 
Mismatched currency ——.  482. Sar 

NOTIFICATION(S)— 
oe” of dates for Publie Service Commission examinations. 

8) 

NOWGONG— 
Question re election of the —— Cantonment Board. 34]. 

NUMBER TAKERS— 

Question re appointment of —— on. the Great Indian न 
Railway. 

0 fsa 

OATH OF OFFICE— 
Abdoola Haroon, Seth Haji. 2. : £9) 

Abdul Matin Chaudhury, Mri’ 3.) / : ) +3 
Abdul Qaiyum, Nawab Sir Sahibzada. “859/40 ° “sll तले sno * 
Abdur Rahim, Sir. 2. ® tolonsd कान tad 
Acheson, Mr. J. G. 29. i Wl fi पृ 

Ji . Ie . 4a tir wey oe Mr. Jagan Nath. 5. ‘ 
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OATH OF OF FICE—contd. : LaTy 

Ahmed, Mr. K. 2 

Alexander, Mr. W. 2. + 

Allah Bakhsh Khan Tiwana, Khan Bahadur Malik. 4 

Anklesaria, Mr. N. N. 2. 

Anwar-ul-Azim, Mr. Muhammad. eee 

Ayyangar, Diwan Bahadur V. Bhashyam. 4, 

Azhar, Ali, Mr, Muhammad. ; 3. 
Badi-uz-Zaman, Maulvi. 99. i 

Bagla, Lala Rameshwar Prasad. 2. 

Bajpai, Mr. G. 8. 69]..°9 

Bajpai, Mr. R. 8. | 4, 223; 2899. 
Banerji, Mr. Rajnatayan. 4 

Baum, Mr. E.F.) 4: re } 
Bhargava, Rai Bahadur Pandit के, N. 25 

“Bhuput Singh, Mr. 3. 

Biswas, Mr. ©: C:~ 2: 
Boag, Mr. 6. T. 4. 

Brij Kishore, Lala. 35. 

Chandi Mal Gola, Bhagat. 3. 

Chatterjee, The Revd. J. ©. 3. 

Chetty, Mr. R. K. Shanmukham. 3. 

> Cocke, Sir Hugh. 383]: = 
Crerar, The Honourable Sir James. 2. 

Dalal, Dr. R. D. 8 
Das, Mr. A.. 2. a मे 

Das, Mr. 8. 3: : 
Deo, Thakur Mahendra Nath Shah. 3. 

Dudhoria, Mr. Nabakumar Sing. 2. 

Dumasia, Mr. N. है. 24. 
Dutt, Mr. Amar Nath. 2. 

‘Emerson, Mr. में. W. 2828. 
Fazal Hag Piracha, Shaikh. 3. 

Fazl-i-Husain, The Honourable Khan Bahadur Mian Sir. 
Fox, Mr. H. B. 885. 

French, Mr. J. C. 4. 

Ghuznavi, Mr. A. H. 963. 

Gidney, Lieut.-Colonel H. A. J. 2485. 

Gour, Sir Hari Singh. --3. 
Graham, Sir Lancelot. 4. 

Gunjal, Mr. N. R. 3. 

Gwynne, Mr. 0. W. 3. 

Hamilton, Mr..K.L. B. 4. 

2. 
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Harbans Singh Brar, Sirdar. 3. 

Hari Das, Rai Sahib Pandit. 3. 

Hari Raj Swarup, Lala. 3. 

Hayman, Mr. A. M. 859. 

Heatheote, Mr. L. V. 3. 

Hezlett, Mr. J. 25. 
Hoon, Mr. A. 2. 

Howell, Mr. E. B. 4, 2733 

Ibrahim Ali Khan, Lt. Nawab Muhammad. 3. 

Ishwarsingji, Nawab Naharsingji. 2. 

Ismail Ali Khan, Kunwar Hajee. 2. 
Ismail Haji Chaudhury Muhammad. 2. 

Isra, C 3. 
Jadhab, Mr. 8. V. 835. 
Jamal Muhammad Saib, Mr. 26. 

Jawahar Singh, Sardar Bahadur Sardar. 3. 

Jehangir, Sir Cowasji. 859, 

Jha, Pandit Ram Krishna. 3. 

Jog, Mr. 8. ७. 3. 

Joshi, Mr. N. M. 673 
Khurshed Ahmad Khan, Mr. 4. 

Krishnamachariar, Raja Bahadur G. 2. 

Kyaw Myint, U. वा 

Lahiri Chandhury, Mr. D. K. | 2. 

Liladhar Chaudhury, Seth. 3. 

Maemillan, Mr. A. M. 4. 

Maswood Ahmad, Mr. M. 3. 

Misra, Mr. B. N. 3. 

Mitra, Mr. 8. 0. 2. : 

Mody, Mr. H.P. 479. 

Montgomery, Mr. H. 4. 

Moore, Mr. Arthur. 2. 

‘Morgan, Mr. G. 2 

Muazzam Sahib Bahadur, Mr.. Muhammad. _ 2. 

Mnudaliar, Diwan Bahadur A. Ramaswami. _ 393. 
Mujumdar, Sardar.G, N. . 2. 

Mukherjee, Rai Bahadur 8. C. 3. 

Munshi, Mr. Jehangir K. उप, 
Murtuza Sahib Bahadur, Maulvi Sayyid... 2. 

Neogy, Mr. K. C. 859. 

Pandian, Mr. B. Rajaram. 2. 

Pandit, Rao Bahadur 8. R. 3. 
.  Parmanand Devta Sarup, Bhai. 479. 
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Parsons, Mr, A. A.L. 4. के stag gla ls pn ce 
Phookun, Mr. T. R. 455. elie Ta ego, 
Puri, Mr. 8: R. 3. Ag at ine espe 
Puri, Mr. Goswami, M.R. 3. {Pea Ea g. 22 
Rafinddin Ahmad, Khan Bahadur Maulvi. 3. : 2 
Raghubir Singh, Kunwar. 2. aia 
Rahimtoola, Sir Ibrahim. 2. ‘ : 

Rainy, The Honourable Sir George. . 2. 
Raisman, Mr. A. 2823. 

Rajah, Raja Sir Vasudeva. 2. 

Rajah, Rao Bahadur M, C. 8 

Rajan Baksh Shah, Khan Bahadur Makhdum Syed. | 357. 

Ranga Iyer, Mr. C.S. 3 

Rangachariar, Diwan Bahadur प्‌, 2. 

a0, Mr. कप Qo a रे 
Rastogi, Mr. Badri Lal. है. 4 
Rau, Mr. H. Shankar. 393. pies 
Reddi, Mr. P. 6. 8. 

Reddi, Mr. T. N. Ramakrishna. 3. बडा के 
Row, Mr. K. Sanjiva. 4. sain ys ai 
Roy, Kumar GR. 3. ‘ 
Roy, Mr. ए. 0. 3. 
Sadiq Hasan, Sheikh. 3. है रू ; 

Sahi, Mr. Ram Prasad Narayan. 4. 7 ४७% 
Sams, Mr. H. A. 4 दे Fo = 
Sant Singh, Sardar. 3. eae gi 
Sarda, Rai Sahib Harbilas. 3. के i अर 
Sarma, Mr. R. S. 3. 7 E 
Schuster, The Honourable Sir George. 2. 

Scott, Mr. J. Ramsay. 3. 

Sen, Mr. 8. 0. 2. 

Sen, Pandit Satyendra Nath. 2. 

Shafee Daoodi, Maulvi Muhammad. 3 oui 
Shah Nawaz, Mian’ Muhamihad aie tires 
Shahani, Mr. 8. 0. 2 p . sige agp 
Sher Muhammad Khan Gakhar, Captain. 067. °° ~ 
Shillidy, Mr. J. A. 4 s 
Singh, Kumar Gupteshwar Prasad.' 25. © 9 
Singh, Mr. Gaya Prasad. 3 ES aoe : 
Sitaramaraju, Mr. B. 2. 2 ae a ee 
Sohan Singh, Sirdar. 3. ty corona Aer 
Studd, Mr. E. 2. es Ae ee 
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iy Suhrawardy, Dr. A. 2. 

Sukhraj Rai, Rai Bahadur. 3 ri tt 

atbolSykes Mr. Ps! 2: 

Talib Mehdi Khan, Nawab Major Malik. 3. 

Thampan, Mr. K. P. 2. 

Tin Tut, Mr. 4. 

i Tun Aung, U. 683 हे : Ls 

al Uppi Sahib Bahadur, Mr. 8 : 7 
‘Wajihuddin, Khan Bahadur Haji. 2... ‘ 
Walayatullah, Khan Bahadur H. M. 3. : — 
Yakub, Maulvi Muhammad. 3. Ct 58400 
Yamin Khan, Mr. Muhammad. 3. : 
Young, Mr. 6. M. 4. | [980 39%70 
Ziauddin Ahmad, Dr. 3..." 
Zulfiqar Ali Khan, Sir. 53].. ~ 

Te
e 

TAVWH 6A TALI “MAIO 

OBAIDULLAH, MAULVI— ters) nod =. 

Question re return to India of —— Sindhi. 568 AOTAAIIO : 

OFFICE BEARERS— = ict a 
Question re refusal of facilities to —— of the Bengal and North ad 

Western ilwaymeén’s Association to ‘investigate measures for 
prevention of atdidents in railway workshops. 2344. 

OFFICE HOURS— As on 
Question re late —— in the Foreign and Political Depattment. 728. : 

OFFICE RECORDS— .. 
Question re carriage of —— between Delhi and Simla. 075-7%.;) 46 

OFFICE SUPERINTENDENT (S)— pant tert) करार ; 

See “ Superintendent (8) 7%. joo) 8097७ ताले 

OFFICER(S)—» | 

‘Question re— © 
Admission of —— of the Indian Territorial Force to the Army. in 

India Reserve of Officers. 92-93. : tf कक Fat 
.~-- Allothient’ of bungalows °in the Mayo Gardens, Lahore, to’ j 

246. eo 

A r' no: “<9! 

Appointment of Mr. Slater as a special —— for Railway Presses. 
श्रश 

Appointment of Muslim ++— and clerks im the headquarters offices = é 
of the North Western, Railway, , 567. | बी 

Bungalows for junior —— at Divisional headquarters of the 
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OFFICER(S)—contd. 

Question re—contd. 

Rents of bungalows for —— at Divisional headquarters of the 
North Western Railway. 245 g 

Supersession of certain senior —— of the Government. of India 
Press, Caleutta. 2333. 

Transfer of Railway 2330-3. 

OFFICER(S) ON SPECIAL DUTY— 
Question re— 

—— in the Railway Boards’ Office. 2330 

Pay of an —— in the काम Audit and Accounts Service. - 963-64, 
Pay of certain ——. 

OFFICERS’ CADRE— 
Question re promotion te —— of railway subordinates, 704-05. 

O’LOUGHLIN, MR. J. C— 

Question re indebtedness of ——, Postmaster, Delhi. 542. 

OPEN LINE WORKS (RAILWAYS)— 
Demand for Grant. 354. TAM छ Was 

OPERATORS— ) itzan® 
Question re— 

Appointment of telephone ——,...58. 
. Appointment of telephone —— in Patna. ..॥968. 

Service conditions ef telephone ——. .208. 

OPINION (S)— 
Question re— . 

Hindu —— on Bills relating te Hindu Law. 28]. . 

Religious —— on Bills affecting religious customs. 28-82 
OPIUM— 

Demand for Grant. 969. 

Demand for Supplementary Grant. 983. 

ज Motion to reduce Demand for ‘‘ ——”’ re retrenchment. :969-7; 0 
ee revenue collected under customs, railways, salt; and ——. 

OPIUM OFFICERS— 
sofa, Question. re; disposal of buildings formerly. used . by. Distriet 

ORDINANCE(8)— 
Question re— 

Arrests under the: revent —=+.  43: sei st 
Cases for forfeiture of’ security under the ——) “295 

ovo” Casés under certain revent’ 2-4 —470-72 
+ -,,Number of persons dealt with ynder the Prevention of Intimida- 
HOOF - tion ue, 
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ORDINANCE (S)—contd, rr. 9 
Question re—contd. 

Number of persons detained under the Bengal —— and Bengal 
Regulation. 322. 

Papers fined and presses forfeited. under the Press ——. 700. 

Promulgation of new —— dealing with the Press and unlawfal 
instigation. 295. 

Properties taken possession of under No. TX of 930) व77. ; 
Value of properties taken possession of under the Unlawful Asso: 2s 

ciation 226 अं 

ORDNANCE BRANCH— : 
Question re employment of Muslims in the provision section of the 

; Master, General .of ——-.._75. 

ORDNANCE SERVICES— 
Question re-- 

a Muslims in the office of the Assistant Director of 

Promotion of a. cashier in the office of the Assistant Director. of ——. 
2635-36. 

erase 26 Muslims to the office of the Assistant Direetor of 

Recruitment to the office of the Assistant Director of _—-. 2635. 

ORISSA— 
Motion to reduce Demand for ‘‘ Irrigation (including Working Ex- 

penses), Navigation, Embankment and’ Drainage Works” re 
interest charged on canals in —— and Ganjam.  974-76. 

Question re— 

Canals'in the Ganjam district and ——. 2828. 2 
Formation of a separate —— Province. 232-33. ILA 

Irrigation projects in —— and Ganjam. 2599. 

Inclusion of the, Vizagapatam Agency in the proposed) —— Pro- 
vinee. 223: 

Non-representation ef at the Round Table Conference. 76 

Recommendations made by the —— Flood Inquiry Committee. 625. 

ORTYAS— pes : 
Question re eiumeration' of —— for the ‘census. 893 a 

ORPHANAGES— ~ foe 
Question re management ERT ae Widows’ Homes. 700... 

OTHER SCIENTIFIC DEP. 
the Demand for Grant, 204... = hast 

OTTAMA, REV. U.— £20) 
- Question re cancellation of passport granted to ——. / 2899... 4 + + 5 

_QUDH AND ROHILKHAND RAILWAY— Neer epee ees 
See “‘ Railway(s) ”’ rent = 
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OVERBRIDGE(S)— : (AGSG 

] Question re— : ’ 

Construction of an —— at Aunrihar’ Junction Railway Station. 
॥ ४४. । मे 

= Need of an —— at Sultanganj station. - 85, 

OVERCROWDING— 
ह Question re of third class railway carriages and introduction of 

fans in intermediate class carriages.  33. 

OVERSEAS WIRELESS TELEPHONY— 

See ‘* Wireless Telephony ”’. 

OVERSEER—_. 

Question re pay of the sanitary'—— of the Bombay General Post 
Office. 2600. 

P 

PABNA— 
Question’ re construction of thé Tshurdi’——~ Bera Railway.” 425-26, 

PACKER(S)— 

Question re appointment of a —— in the Mummudivaram Sub-post 
Office. 257 

PADDY— 

tion, re— 
lovable condition of the —— and rice trade, 474-5 

Protection of. the interest of ——-.cultivators.,..72-4, 
PAGEANT— 2% 43 

Question re caricature in the,-—— of People’s Féte. 47. 

PAINT— 
Question re— 

Alleged irregular purchase /of + and allegations re the Rate 
Contract System for the supply of stores. 875 

oe algae of a contract for the ‘supply ‘of white zine ——, 

Price of —— purchased by the Indian Stores Department -564-62. 
Purchase of under. the Rate Contract System. _55 
Statement of quantities required in tender forms for the supply 

ee. f —— and varnish. 549-5l = 
System for tendering for the supp A of —— and varnish for the 

Indian Stores Department. abo 6, Al GIT EO 
Tenders for the supply of —— to the Indian’ Stores Department. 558-54. MGR AMATTS 

PALEZAGHAT=~ ©) 07 ते 
Question re need of through trains trom Bhaptiahi to 

bhanga. 42]. 
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PALGHAT MUNICIPALITY— 
Question re payment for the Kalpathy Bridge by the ——. 898. 

PANDIAN, MR. B. RAJARAM— 
Election of —— to the Standing Committee on Roads. 569, 2488, ~ 

‘Indian Finance Bill— i 

Motion to consider. 27l-73. 

Consideration of Schedule II. 2549. 
Oath of Office. 2. 
Question re— 

A wastefil purchase on the Madras and Southern Mahratta Rail- 
way. 229 

Appointment of a Personnel -Officer ori’ the Madras and Southern 
, . Mahratta Railway... 23 

Appointment of Indians in new divisional offices of the South 
Indian Railway. 2729. 

_ Appointment on the South Indian, Railway, of the son of the senior 
Government Inspector of Railways. 2729 

Band for the South Indian Railway. _ 707-08 

British officers employed in the Negapatam and Dhanushkodi 
Quarantine Camps. 24-42 

Discrimination in the application of Quarantine Regulations. 242. 
__ Diivanship 6 thé Dutgah Khawajah' Saheb ‘in ‘Ajmer.’ 239-40 

collooporeign liquors imported into India.” 726 
Government support for the Rural Development Federation of 

Delhi. 239-20. 

Inclusion in the census of emigrants from British India: 242. 

Indian emigrants to Ceylon. ॥24ी 4 

Indian emigrants to Federated Malay States, 240-4I. 

Inquiries into railway accidents. 230 e 
Intermediate class fares on the South Indian Railway. 229-30. 

Military forces attached to the South Indian Railway. 707. 

Provision of railway facilities for pilgrims to Rameswaram. 49. 

eh éf the salary of a clerk on the South Indian Railway. 

..., Regulation of the price of farm products. 2320 

“Subordinate Railway Accounts Examination. 2729. 
‘Third class railway fares on the South Indian Railway. 49-20. . 

Training of Indian Upper Subordinates of the South Indian Rail. 
way. 2729-30. 

“Visit of British Round 'Tablé delegates to India. 243. 

PANDIT, RAO BAHADUR 8. R— 
Election of ——- to the Standing Committee on Emigration, _497 

Election of —— to the Standing Committee on Roads. 569, 2438. 
Blection of —— to the Standing Finance: Committee. 2789. 

Oath of Office. 3. 
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PANEL— id H 

Nomination to the —— of Chairman. 350. 

.PAPERS— 

Question re —— fined and presses forfeited ‘under the Press Ordi- 
nanees. 700. 

PARCEL(S)— 

Question re— 

Booking of —— at Ishurdi railway station. 427-28. 

New rules for value payable ——. 975. 

PARLIAMENTARY COMMITTEE— 

Question re Indian representation before ‘the joint “on Hast 
$3: Africa. 493-94 

PARLIAMENTARY PAPERS— : 
Motion re consideration of the —— in connection with the Indian 

Round Table Conferencé. ‘438-77, 633-90. 

PARMANAND DEVTA SARUP, BHAI— 
Motion for Adjournment re— 

Communal riot at Cawnpore.. 2834-35, 2890-92. vai 

~ Murder of Muslims at Mochi in the Mirzapur district. 2434 
Motion re consideration. of the; Parliamentary. P. apart in connection 

with the Indian Round Table Conference. 655-59 
' Motion to reduce Demand for— 

>> “oe Customs 23 

eet representation.of Muslims in the Customs, Services 

Sikh representation. _940-4. a कस ae 
Oath of Office, 479. ‘ 
Question re— 

Classes not enumerated as Hindus for the census.. 2627 

Complaints against Khan Sahib S. M. Yusif Quraeshi, Superintend. 
"ent, Railway Mail Service, Allahabad, of communal bias against 

Hindus. 2959-60 

Facilities of Railway Mail Service Officials at Allahabad. 2634-35. 
Simla house rent allowances. 2627-28. - 

PARSONS, MR? 8. A") 
and for Supplementary Grant in respect of— 

Appropriation from Depreciation Fund. (Railways). ..988, 989. 
Appropriation from Reserve Fund (Railways) 2542. 

Railway Board. 987 “i 
Strategic lines_Workitig” Bxpenses “and “Miséellaneous ‘(Railways) 

General disenssion of the Railway Budget: 032, 0342 7 एक 

Motion to reduce Demand for— 3a 



PARSONS, MR. A. A. L.—contd 

: ‘* Railway Board ”’ "छः न 8 

os) oo तगाहनॉलिणी of ‘a new railway between Kollengode and Cochin. 
+ 263-64. 5 

Maladministration ‘of the “Assam Bengal Railway. 322. 

.. ०० Poliey Of Cetitral ‘Publicity Department. 940-42,°° 
(= 3" * Railway Board’s educational policy with reference to pay of 

-_____, Railway middle school teachers in the United Provinces. 332. 

a “Recommendations of the ‘Public Accounts Committee, not given 
4 effeet to. 38, 8I4-7. 

3० 8 Remodelling of ‘thé Patna Junction railway station. 32], 82. 

Retrenchment. 65-68. 
‘Oath of Office. 4 
Statement laid on the table by re— 

 ..., Actual earnings of certain. newly..constructed , railway lines. 

aoe 2076-77. 
Rules_ governing for the education of children. of railway 

~~ employees. 

PARTIALITY—: 
ond BPS, 

‘Allegation of —— on the part of the Chair. 2525-85. | ~ + 
40072 

पर PARTNERSHIP BILL— 

ig See Indian’ ——*” under “* Bill(8)”. © 552 

PASS(ES)— : 
Question re— 

Card and metal —— on railways. 244-5. 

Ss Issue of railway —— to employees of contractors in B and 

i North-Western Railway workshops. 2344 ALOT APADEE SE ; 

5 “  ___ issued to» subordinate’ railway employees. 458-59. 9% 

Railway —— for Anglo-Indian and Indian upper subordinate; rail- 

= way staff. 229 

a Railway —— of. junior gazetted railway officers 228 

PASSAGE dict erie Sct ki व sal 

estion re equality of treatment in regard to —— of क्षण 

= British Manibers of the Indian Medical Service. . 623, _ 

PASSENGER(S)— - - i 

Motion to:reduce Demand 40077 Railway Board ”’ ire grievances: 

third class ——. ४2776. हे 
acne Ot 

Question re— 

7९0. Const#uetion of a’shed for ‘third @lass!4+—~'at Madho: 

edt १७ slosbeddions: 9879-20. 007 ino -geillovait: es to aad 

Conveyance of —— in wagons'n the ‘Bukhtiarpore-Bih “ Light 

Railway. 506. 5 98-86 7 
Diffictilties of» 
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PASSENGER(S)—contd oP KOA A BOR TLT 

Question re—contd 

Earnings from different classes of —— on the Great Indian Penin- 

sula Railway. 463 $0-88: 

Eatables sold to ——-at railway stations. + 2202. ५]. 7 

Increased rates for —— on the South; Indian Railway. 2332. 

Lack of wire fencing near, and, facilities for.—— at, Azimganj 
city station. 83 ; 

Lavatory arrangements for third class —— on the..Barsi Light 
Railway 0. 

Number of —— arriving at stations on the Patna-Gaya Branch of 
the East Indian Railway. 2595-96 

Number of entraining and detraining at Azamgarh. 86l 

Number of —— travelling on the Patna-Gaya Branch of the East 
Indian Railway. 907. 

* Provision of a bathroom for third’ class —— at Phulera railway 
Station. 244. 

“9! Provision of a waiting room for third’ ‘class —— ‘at Bhagalpur 
junction station. 35. 

Provision of berths for railway —— at intermediate © stations. 
248-9 : ; enetlA 

PASSENGER SUPERINTENDENT 

Question re abolition of the post. of —— on railways, .. 2899 

PASSPORT— 
Question re cancellation of —— granted to Rev. U Ottama 9485: 

PATEL, MR., Ve Isp eyo 
Question re health o ot 

PATENGA POINT—.!'0° ७ 

i 

7७ 

१8 फिओ mistze 0 

Question’ re ‘railway to: +—+"in» Chittagongi'*882 

PATHAN(S)— ९४८०३ 
Question re— oe 

Interest charged by ——- money-lenders,’ शंका, हा ए 
Treatment of —— interned in the Multan Jail. 899-907.0/ ल> ‘9 

‘PATNA 
Question re— 

intment of tel phi pe’ to: ss 564. HYANSRAG 

Assault of a Railway Mail Service sorter at — station, 2207. 

on of an additional carriage to the express from ——. 

We anil ७४7 कस Prete delirs 

.».. Hindu and Muhammadan title holders in the district of —— 726 
Number of passengers travelling on the + Gaya Branch of the 

dois Bast Indian Railway. ..907. 
—— telepho ti 59-60. 0G _ artist 

act clea ot through railway carriage between Dehra Dun and 
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PATNA—contd Tsd ae 
Question re—contd ft 

za 280 77% of a through railway carriage between —— and Delhi. a 
हट 2. : oe कि 

PATNA, DISTRICT BOARD— ; jas f : हे 

Questicn re resolution of the ——. 45-l6. a - 

PATNA-GAYA BRANCH | |» : 
Question +e number of passengers arriving at stations on the —— of 

the East Indian’ Railway. 2595-96. : ; 

PATNA JUNCTICN— . ig 

Motion to reduce Demand for ‘‘ Railway Board ’’ re remodelling of i 
the —— railway station. ; 30-l t 

PATTERNS AND WRAPPERS— ° ij 
Reduction of postage '6n ——. (Discussed under the Indian Finance ; ee 

t Bill) —2622-26. i 

PAY-- मु 
Motion to reduce Demand for— 

४५ Railway. Board, ”’re— 
Railway Board’s educational policy with réference to! —— of 

as A फिर 0 आ middle school. teachers in the United Provinees;; 4382. 
a re— 

soioi(/ == of General Managers: - 959, 
Question re— 

Alleged ra¢ial discrimination in the —— of improvers on the Bengal 
Nagpur Railway. 462 

Annual increments of —— of the ministerial staff of the office of 
the Director General of Posts,and Telegraphs. . 693-94... 

Disbursing of increments; of'—— of postal pruners... 2399. 

Duties: and of the Chief Superintendent. of the. office; of the 
Director General, Posts and, Telegraphs. 780. ... pe 

- High —— of the Director of Telegraphic Engineering. 848 
Increase of —— in Post Offices in the Madras Circle. 2352 

_..,-. Inerease of the ——, of railway, subordinates. 226-27. दि 

Names, —— ete, of -certain clerks, on the Bombay, Baroda. and 
Ceatral India Railway. 2324-25. 

—— and allowances of peons of the Karachi Custom House. 
2053-54 ag 

cL) alia ‘conditions of service of Extra Departmental’ Agents of 
the Post Office. 375-76. 

—- and duties of head shroffs in the! Calcutta Curtetiey 
272. 7004 ) 

—— and pension of European and Indian Police employees, 
$94-95 aa 

--. of. an Officer on- Special. Duty, in the Indian Audit and Accounts 
Service. 963- 
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PAY—contd. noses PAS 

Question re—contd 

5 of * 6? class Station Masters on the Bengal and North- 
; Railway, 2342-43 

_— of certain clerks in the Central’ Pablie Works Department, 
Delhi. 2820-82. 

—— of certain Officers on Special Duty., 7964. ., 

— of clerks at the Railway Carriage Shops at Ajmer. 2326. 

—— of compositors in the Private Seeretary to the Viceroy’s Press 
079 

— of Mono-easters in the Government of India Press “at 
Caleutta. 2420. f 

—- of postal signallers: and telegraphists. “848-49. 

—— of teachers in East Indian Railway) Sehools: 496: Epa 

—— .of teachers in railway schools. 06 
-—— of teachers in the East Indian Railway High Schools of the 

Allahabad Division. 4965 

-— of the ministerial staff of the Indian Stores Department. 
2638. 

Racial discrimination in —— on the ‘Bengal and North-Western 
Railway. 2832 

Reduction | of the of ‘the head clerk ‘of the Trustees’ Office, 
Indian Museum, Caleutta. 072. 

i Revised of the ministerial *staffvofthe office of the Director 
2 General of Post and Telegraphs. 694. 

Seales of —-— in the Postal Department. »2433-I4. 

PAY AND ACCOUNTS OFFICE 
Question re— 

Recruitment to the office of the Accountant’ General’ Central 
Revenues, and ——4 Delhi. 486.' 7७ 

Representation of Muslims in the —+-; New Delhi.» 700. 

PAY AND ACCOUNTS OFFICERS— 
* Question re appointment of Muslims Assistant 

Frontier Provinee. . 9| 

» PAYMENTS TO PROVINCIAL GOVERNMENTS ON ACCOUNTS 
OF ADMINISTRATION AGENCY SUBJECTS— 

F Demand for Grant. _ 2038 

PRACE PROPOSALS— 
Question re —— of Sir Te} Bahadur Sapru and Mr.-M. R. Jayakar. 

in the North-West 

498, 
PRACHEFUL DISPERSAL— { 

Question re —— of meetings on the Frontier. 405-06. 

PECU— 
Motion for Adjournment re failure to preserve law and order in the 

—— division and Toungu district of Burma. 2900 
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PENSION— 
Question re— 

Conditions for —— of the staff of the Indian Museum, Caleutta. 

07I-72. 

Contribution to. —— by the, trustees of the Indian Museum, 

Caleutta. 38. é 

Grant of disability —— to certain jamadars of the Indian Medical 

Department, 5 

Grant of —— to postal porters and runners, 23]. 

Non-grant of bonus or to an invalided compositor of the Goy- 

ernment of India Press, Caleutta, 249-20. : 

Pay and -— of European and Indian Police employees. 894-95. 

—— of the establishment of the Indian Museum, Caleutta. 38-39. 

PENSION RULES— : 

Question. re— 
New Government ——. 258. 

_——. for menial staff of the Cunrency Office, Bombay. 558. 

PENSIONARY LIABILITY— 

Question re —— of the Postal Department. 308-09. 

PENSIONS, COMMUTED VALUE OF— - 

Demand for Excess Grant. 987 > 

Demand for Grant. 2047. 

Demand for Supplementary ‘Grant. 987. 

PENSIONS, SUPERANNUATION ALLOWANCES AND— 
Demand for Grant. 2044. 

PEON (S)— 
Question re— 

Appointment of an additional —— in the Suryaraopet Sub-post 

office. - 257. $ 

Appointment of delivery —— in branch Post Offices. 782-83. 

Pay and allowances of —— of the Karachi Custom House. 

2053-54. 

Retrenchment of postal orderly —— in Bengal. 2060-6. 

PEOPLE’S FAIR— 

Question. re— 

Allotrient of seats for the —~ in’ Delhi, 098-99, 

The —— in Delhi. 098. 

PEOPLE’S FETE— 

Question re— 

Caricature in the pageant of the ——. i4I7. 

+ ‘Stalls at the +++- in Delhi. 253. 
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PERCENTAGE— AOA EF 

Question re— 

= -~—— of Anglo-Indians and Indians in certain appointments in the 
_ Posts and Telegraphs Department. 02. 

: —— of Muslims in ‘institutes’ on the'Hast Indian Railway. 965. 

PERMANENT WAY MATERIALS— 

Question re supply of —— for the Madras and Southern’ Mahratta 
Railway. | 786: 

PERSIAN GULF— is 
=4 Question re location of the headquarters of the Superintendent of 
: Post Offices, Lower Sind and Divisions. 96: 

PERSONNEL OFFICER— 
Question re— 
Appointment of a —— on the Madras and Southern Mahratta Rail- 

way. 23 
Work of the —— on the Madras and Southern Mahratta Railway. 

789 

PESHAWAR— 

Motion for Adjournment re sunimary trial ‘and | execution of Habib 
Nur at ——. 60, 205-24 

Question re— : ५ 
A shooting tragedy in-———., 4285. i 

Accidents. caused by. Militany, lorries.in ———, Cantonment. 233.. 

Administration of religious shines in, the —— District. 2327 

Allotment of seats for various communities in the Municipal Com- 
mittee of —— city. 06-07 

Appointment of a Muslim as Inspector of Post (Offices;) —— 
Cantonment: 2354: 

Appoitnment of Muslims ini the Military Engineering Service in 
the district of 7429, 2739 

Bad condition of roads in लाएं. 4705: P 
a Blockade of villages in —— district. 404-05 } ५ 

j Clerks, postmen, ete; employed ‘at. the General .Post,..Offiee, —— 
Cantonment. 2328. 

Demolition of a monument erected by the Municipal Committee! of । 
and imprisonment of Mr. Allah Baksh Yusifi..,.284-35. \ a 

Dismissal of a clerk ‘from ‘the treasury.. 232-33, q § 
Eleetion of Vice-Presidents to thes—— Municipality. 2352-53. iy 
Establishment of District and Municipal Boards in ——. 862-63. \ 

हे Evacuation of villages around ——. श्श lO 
न Expenditure incurred on the municipal election in ——.city in 
: 3929. 4407. -.. 
ao Firing on a mob in —— city. 728-38, ~ [487 278-) a 
ms Grant of land for the constraction of an-Islamia High» Sehool in 

—. il 
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PESHAWAR—contd. HY 
Question re—contd. ; 

Internment at Lakki village of Tota Singh of ——. 702. 

ama of the elective system in the —— Cantonment Board. 

Military blockade of villages in the —— district.. 237-38. 

Nomination of Indian members to the Cantonment Board... 234. 

Oceupation of —— by the military forces. 283. 

Protests against the nomination of a member to the —— Canton- 
ment Board. 35. 

Publication and circulation by the Inspector General of ‘Police of 
an account of the riot. 233-34. | 

Renting of sites on a Muslim graveyard at ——. 85]. .... Hq 

Rents charged for mutton shops in —— Cantonment. _ 2737. 

Repairs to a mosque in 489. 

Representation of Muslims on the Governing Committee of the 
Frontier High School, + Cantonment. 04-05. 

Restoration to Muslims of land near the Kachery Mosque in ~—— 
Cantonment. 233 

Sale of meat in $708-09 | 

Seats allotted to various communities of the Municipal; Committee 
of ——, 7428-29 

Transfer a Awagat Committee of —— of a Muslim graveyard at 

Transfer to Muslims of a Muslim graveyard ‘at ——. 849-50, 3 
850-5. 

Tuberculosis in 2738-39. 

Unreliable Voters’ Registers for the municipal election in the city; 
of ll 

Statement laid on the table by Mr. J..G. Acheson re construction of 
a children’s ward in the —— Hospital. 432, 2076 

Statements laid on the table by Mr. E. B. Howell re— .., ; 

Military blockade of villages in the —— distriet. 2736-37. 

Non-paymentof taxes in.—— and cireulation of an account. of —— हर 
disturbances. 2735. 

Oceupation of —— and surrounding villages by the military. 
" छा85: ! 

PESHAWAR CANTONMENT BOARD— 

Question re Muslim member nominated to-the ——.. 2354. 

PESHAWAR HOSPITAL— ane 

Question re provision of a children’s ward at the —— in memory of 
the children of Sardar Ganga Singh. 488. 

Statement laid on the table by Mr. J. 6. Acheson. re the construetion 
॥ of a children’s ward in the ——. 482, 207 

5 PETITIONS— ; 
Appointment of the Committee on ——. 497. yas 

, . 
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PETROL— 

Motion to reduce Demand for * Customs ’’ re duty on kerosene, 

and betel nuts, 952-55. 

‘Question re— 
Price of Burmah Oil Company’s ——. 742 

Price of —— in India and elsewhere. 394. 

Tax on —— for improvement of roads. 739-40. 

PHOOKUN, MR,, T. R.— 
Expressions of regret by —— on the death of Pandit Motilal Nehru. 

677. ; 

Oath of Office. 455. 

PHULERA— 
Question re provision of a bathroom for third class passengers at —— 

railway station. 244. 

PIECE-GOODS— 
_ Question, .re— 

Export of Indian ——. 552-53. 

Quantity and value of imported foreign ——. 302. 

PIECE-WORK— 
Question re abolition of the —— system in the Government of India 

Press, Caleutta: 475 

PIECE-WORKERS— 
Question re medical leave for —— of the Government of India Press, 

Caleutta. 477. © . 

PILGRIM(S)+ 7० 
Question re— 

Hardships of —— to Ajmer, 738. 

ae of a waiting room for —— at Nathnagar railway station. 

Provision of railway facilities for —— to Rameswaram. 49. 

Railway Concessions for Haj 2629. 

PILGRIMAGE— 
Election of Members to the Standing Committee on Indians Overseas 

Election of Members to the in| Committee on —— to the 
म्ल्कांश्ड.. 20-02, शा-8, 350, 420. 

PIPE(S)— 
*> Question re— 

Purchase of Belgian steel ——. 290. 

Quantity of galvanised sheets ——, eté., imported into Tndia. “'79 

PIR BAKSH, MR.— 
Question re imprisonment of , an elected Municipal — Comm 

‘sioner. 284, coe ee acaba 5 ram 
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६ PIRPAINTI— 
Question re construction of a railway station ‘between Colgong and 

—. 975-76. ; 

PLATFORM(S)— 

Question re— 

Bene of the railway, —— at Kiul junction railway station. 

8. 

Rents charged for -—— in front of shops in Cantonments. 342. 

cee contracts on ‘station ——— onthe East Indian Railway- 

629. 

PLATFORM TICKET(S)— 
See ‘‘ Tieket(s) *’. 

POINTS OF ORDER— 
—— raised by Diwan Bahadur T. Rangachariar whether notice of 

an amendment to the Indian Finance Bill proposed by Sir 

George Schuster should not have been given two days earlier. 

270-5. 
Provision of two days’ notice was waived by the Honourable the 

President as a special case. | i A 

raised by Mr. 0. 8. Ranga Iyer re proceduré for discussion of 

eut motions: क9-24:0 7 i : न 

—— raised by Mr. R. 8. Sarma, whether an Honourable Member ean. 

. make use of a proseribed book in the Legislative Assembly. 2365. 

—— raised by Sir Hari Singh Gour re method of election.of Members 

to the Court of the Delhi, University. 749-53. — 

—— raised by Sir Lancelot Graham that an Act which is’ not 

touched by the Finance Bill ‘could not be covertly amended’ in 
the Finance Bill. 2695-2700. 

Ruling by Mr. President. 2699-2700. ; : 

—— raised by Sir Lancelot Graham that the amendment moved by 

Pandit Satyendra Nath Sen is outside the scope of the Bill, 

because it relates exclusively to the machinery for the collec- 

tion of the tax, and not to the rates of income-tax. 2693-94.” 

Ruling by Mr, President. 2694. 

—— raised by Sir Lancelot Graham that the amendments increasing 

taxation cannot be allowed. 2444-45. 

---- whether general questions of the administration of the» income- 

» tax law are relevant in debate on the rates of income-tax. 2649 

__— whether Mr. N. M. Joshi’s amendment is not a direct negative 

of the Resolution re ratification of the Draft Convention re 

(६ ५ Tegulating hours of work in offices, hotels, ete. 2989.0 77 

POINTSMAN(EN)— : 

Question re— ALOT / 

-- ‘Allegations regarding ‘railway +--++ 234: 4 vite 

Hours of work of certain —— and station masters. 720.' 
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POLICE— ‘AIALS 

© Demand for Grant. 2039. 

Demand for Supplementary Grant. 984. 

Question re— जज | 
ग Appointment of Assistant Superintendent of - in the Madras 
Ne Presidency. 846-47 

= iti 563. 
j Delhi —— lathi, 2730. 

and ‘Military action at Charsadda. 2055. 
a =— and military action at Utmanzai.’ 2055-57 

j Si —— injured in connection with the civil disobedience’ movement. 
| ; 36-77 2) फष्म OWT ATS 
ह — lathis. 59. a 

| Property of the Congress seized by the 976. 
mF Publication and circulation by the Inspector General of —— of am 
cup yAGeOUNL OF the Peshawar riot. 34 

Search of the eaughter, of the late Maulana Muhammad Ali by the 
way ——. 

Seizure by the —— at the Gauhati Post Office ofa packet received 
from the All-India Congress Committee, 4 

POLICE, EMPLOYEES— 
Question re pay and pension of European and Indian.——,, 894-95. 

POLICE RULES’ 
Question re sale to the publi¢ of copies’ of the !'Punjab'—+!" 997. 

POLICE SERVICE— 
Question re appointments in the Indian ——. 544-45 

POLICY OF NON-INTERFERENCE— सजा 
Quesiton re Government —— श्यॉक्रिकलींफ्रंगा or social, customs. 284. 

POLITICAL ACTIVITIES— 5 F 
er re —— by Anglo-Indian) and European railway: servants. 

POLITICAL AGENTS— 
Question re appointment of Assistant Commissioners and Assistant 

—— in the North-West Frontier Province. 893-94 

POLITICAL BODIES— LES के 
Question xe —— forbidden to,Government servants, ..09. 

POLITICAL 9 0 0 3 04 ५ 00 siedeh + | ; iy 
SS Beet Conver tay ef ieaichisats’ «ideo, I veld : 
POLITICAL DEPARTMENT— ee ee 

Question re non-appointment of an Indian to a leave vacancy in the 
— of the North-West Frontier Province. ॥708-09. | «7 ०] 

POLITICAL FUNCTIONS— oer 
Question re restrictions against. Gov nt servants attending ——. 
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POLITICAL OFFENCE(S)— A ट 

Question re— 

Number of persons arrested and imprisoned for ——. 3l], 556. 

Number of persons arrested for ——. | 26:69: 7 7 
Number of persons’ convicted for ——. 228-29." 

POLITICAL OFFICER— करे अं 
"Question re supersessién of an Indian ----.. 894. 7 

POLITICAL PRISONER(S)— 
Question re— | 

Classification ‘of —— in “Bihar and’ Orissa. “323. 
Grant of an amnesty to ——. 3]I. ; 
a of Khan Abdul Ghaffar Khan, a —— in bad health. 

59-60. 
Release of —— in the North-West Frontier Province. 560. 

Thumb impressions of ——-. 297-98. 
See also ‘‘ Prisoner(s) ”’ 

POLITICAL SECTION— |; 

Question re —— of the Home»:Department:) 393. 

POLITICAL SETTLEMENT— tia 
Question ré carrying out the terms of the ——. 2723-24. 

POONA— , 
Question re representation from the Postal Officials transferred from 
— to Bombay. 397. 

POONPOON— : 
Question re improvement of the. bridges over the rivers —— and 

Morhar. 499. 

PORT(S)— 
Question re administration of major 

PORT, COMMISSIONERS— 
Question re lease of land by the —— of Chittagong. 384. 

PORTS (AMENDMENT) BILL— 
See ‘‘ Indian —— ’’ under “‘ Bill(s) ’’. 

PORTS AND PILOTAGE— 
Demand for Grarit. 2089. 

POST CARD(S)— 
Question re— हे 

Alleged defacement by the Post Office of blank reply ——. 079-80. 
Misuse of —— by illiterate people. 70. 

POST OFFICE(S)— 
~ Question re— 

Additional selection grad: tments in the Accounts Depart- 
ment of the Bombay General ——.. 399. 

Allegations regarding prosecution of the official of the Bhagykul 
5 

of India. 4722. 
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POST OFFICE (S)—contd. et 

Question re—contd. 

Alleged defacement. by the —— blank reply. post, cards, ,079-80. 

Appointment; of a Muslim accountant, in the Delhi General ——. 
2052-53. 

ह Appointment of a Muslim as Inspector ४. ——, Peshawar, Can- 
ँ tonment. 2384. 

ह Appointment of a packer in the Mummudiraram Sub ---+. . 2877 
मे +79ए0ंंग्रांघाशआ of a town Inspector of 

ae i 
in Hyderabad Sind. 

Appointment of an additional peon in the Suryaraopet Sub ——. 
257. 

Appointment of delivery peons in branch ——. 782-83, 

Appointment of head clerks to the Savings Bank Department of 
the Caleutta General ——. 535-36. 

cae ae! Muslim postmen, ete. in the Karachi, General 
—. 5-52. 

Appointment of Muslims as probationery Superintendents of ——. 

Appointment of Muslims in the Karachi, General 2050. 

Appointment in the Correspondence Department of the Caleutta 
General 542, 543. 

Appointments in the General ——, Rangoon. 484-85. 

Appointments of stamp vendors in ——. 40] 

Arrangements for disposal of the inward foreign mail at the 
cad: Caleutta, General 2727-29 : 

Clerical appointments in the ——. 535. 

Clerks, postmen, ete., employed at the General ——, Peshawar 
eantonment. 2328 

eee represented by clerks and accountants in certain ——, 
i 7 ) 

दा aes represented by correspond: ‘@erks in’ certain — —. 
4. 

Communities represented by Postmasters in; certain, ——.~ 994, 

‘Communities represented by record elerks in, ——y,. 794, ......। 

Pt ed against the Superintendent of ——, Malabar Division 
686-87. 

op.» Cost of the old treasury branch of the Bombay General ——-. 400. 
0८ at the Allahabad -—— of packets of the Bhavishya. 

Election of a mosque in the premises of the Karachi General —— 
95. 

~ Exainination of Tnspectors ‘of ——" ahd head ‘clerk to ‘Superin- 
tendents of 2603 ६ 

She officials inthe Karachi General =— ‘and its town sub-offices. nive 
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_ POST OFFICE(S)—eoncld. 
ae! Question re—concld. a AO Ae es eae : 

eee and number of postmen, in the, है हू हड at Naldih and Pe 

Increase of pay in —— in the Madras Circle. 2352) © 8) 

“Investments in —— Cash Certificates and interest, thereon. 463- 

a q 

Rs Jurisdiction of the Radhapur,—— ditions cance 

qa Location. of the headquarters ‘of the Superintendent of 

Re Sind and Persian Gulf Divisions. 96. ‘ 72%) 

i Pay and oye 7 of service of Extra-Departmental Agents, of 

५ the ---—. 375-76. 

i Pay of the Sub-postmaster, Amalapuram Sub- ——=:" 559679 

4 Powers of town Inspectors of ——- 399-400. i 8. 

Provision of a ¢lerk in the Dwarapudi. Sub- —— ८2849. 

Ll) Howes 

= Provision of a —— at Theagaroyanagar. 2523. 

Provision of additional staff in —— in the Madras Circle. 2347. 

Provision of quarters for employees of rural ——. 299. 

Rent of —— buildings in Calcutta. 379-80. 

Restoration of a temporary appointment and stoppage of redue- 

meee tions in the Madras General ——: 2848-49: 

‘7  ———_- Restoration of an appointment reduced in the Madras General ——. 

~ 2347-48. 
iERS 

“Sale of postage stamps in —— in Bombay. 40I. zante 

| Seeurity required from —— and Currency Office Staff. 704-05. — 

} Seizure by the Police at the Gauhati of a packet received 

from the All-India Congress Committee. 455. 

|. _~ Strength of the establishment of the Vizagapatam ——. 2346. 

fe. ; ~ Submission of weekly diaries by sub-divisional town Inspectors of 

é ——. 2488-89. ; a 
t treet“ J 

/ "= \ The Akelposh ——. 2833. 
“Transfer of Hindu officials from the Karachi General 

ply 
(eis 7) TATAOD AS 

Unsuitable accommodation in the Guntur Bazar =~ buildings. — 

2520. TYAMTSANIG त#यथतव 

Unsuitable accommodation in the Suryarowpet —— buildings, 

55 wy 259-20: ; ; A Re a 

Utilisation of services of reserve clerks in the Caleutta General—. _ rige 

शश. 5225 0 आय 
POSTAGE STAMPS— edo ie 

Question re— rue sie tes 6 + esis 

Civil Departments’ share of sale.of unified —- 

_ Sale of -—— in post. offices in Bombay. I40l. ...... 

STAL ACCOUNTANTS— oe 53% ४8 अकबर: 

Question re duties and pay of —— 346-47, ... 

. POSTAL AGENT(S)— singtoageen rips 
 Agent(s) 7. # 
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POSTAL AND RAILWAY MAIL SERVICE— 

Question re reeruitment to the clerical establishment of the ——. 

298-99. 

POSTAL AND TELEGRAPH, DEPARTMENTS— 

Question re— 

Income and expenditure of the ——. 536 

Representation of minorities in the ——. 883. 

POSTAL AND TELEGRAPH OFFICES— 

Question re number of —— in India and Burma. 308. 

POSTAL CIRCLE(S)— 

Question *e— 

Abolition of the Sind and Baluchistan ——.. 89-9] 

Allegations of injustice in the Bihar and Orissa ——. 2597 

Appointment of two Assistant Directors in the Sind and Baluchis- 

tanis—= be 

Appointments ‘held by Muslims in the Sind and Baluchistan ——. 

2050, 2052 
Authorities responsible for appointment, of clerks and probationers 

in a -- —. , 386 
Claims of Mussalmans to appointments in the Sind and Baluchis- 

tan ——. 2049 

Communities represented among Postmasters in the Bengal and 
Assam. ——. , 386, 095. 

Conversion of Sind and Baluchistan from a minor to a major ——. 

2633. 
Memorial from postal officials in the Bengal and Assam ——. 253. 

Muslims and Non-Muslims appointed as sorters in the ‘‘ F ’’ Divi- 
sion of the Central ——, Nagpur. 299, ; 

Promotions in the United Provinces ——. 345-46. 

Strength of leave reserve in divisions in the Madras ——. 2347. 

POSTAL CLERK(S)— 
9 Bee ‘* Clerk(s) ’’: 
POSTAL DEPARTMENT— 

= Question re— 

ae या of Muhammadans in the Malabar Division of the ——. 

Appointment .of supervisors in the ——. 25]7. 

Muslim—repesentation in the 792-93. 

Pensionary liability of the ——. 308-09. 

Promotion to selection grade in the ——. 795. 
Reeruitment of Muslims to the ——. 397. 
Reernitment to the ——. 38]. 
Retrenchment of high officials in the ——. 38-82. : 

Scales of pay in the ——. 243-4, ina 
a Transfers in the ——. 379, 2487-88. ET 
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POSTAL DIVISION(S)— 30700 68 VARA IP 4 

Question re— 

Constitution of new —— in Sind and Baluchistan. ,9-93.._ 

Promotion of postal officials in the Dacea Range ——, 299-2200. 

Strength of the’ clerical establishment in the Vizagapatam ——. 

POSTAL INSURANCE FUND— 
Question re admission of postmen to the-—i0 3898 

POSTAL MAIL CONTRACTOR— 

Question. re —— at Madras. 252I. 

POSTAL OFFICIAL (S)— कल ies 

Question e— 
Dismissal of —— in Sind and Baluchistan. 96. 

by communal riots in the Kishorgunj Sub- Distress caused to 
Division. 220I- 

Measures for relief of —— working on Sundays and holidays. 

235-52. ay 

POSTAL OFFICIAL (S)—contd. 

Question re—contd. 

Memorial from —— in the Bengal and Assam Postal Cirele., 258. 

a of ——— in the Dacea’ Range Postal Division. 299- 

2200. 
Reervitment of 226. 

Representation from the’ —— transferred from Poona to Bombay. 

397. 

Superannuation of ——. | 2822-28. 

POSTAL PEON-— 
Question re death of a —— on duty in Mymensingh. 2598. 

POSTAL PORTERS AND RUNNERS— 
Question re grant of pensions to ——. श्8ा 

POSTAL RUNNERS— 

Question re disbursing of increments of pay of ——. 299, 

POSTAL SERVICE— f 

Question re to the village of Sankerpore.  69I. 

POSTAL STAFF 
Question re— 

Additional —— recommended by the Presideney Postmaster, Cal- 
eutta. 226-27, ) 

Communal composition of certain ——. 793-94 

_ Communal composition of certain ——, in the Punjab and North 
West Frontier Province. 795. x 
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POSTAL SUPERINTENDENTS— Ail JATeod 

See ‘‘ Superintendent(s) ’’. 

POSTMAN(EN)—" 

“Question re— 

Adniission of —— to the Postal Insurance Fund: 398..'- 

Allowances for certain —— in the Madras General Post Office. 

Pesto of Muslim ——, ete., in the Karachi General Post 
Office, 205-52 

Boat hire granted to —— in riverine districts. 297-98. 

Clerks, -—, ete., employed at the General Post Office, Peshawar 

Cantonment. 2328. 

Delivery of letters by —— to untouchables in Bengal. '324. 

Tnucome 4 number of —— in the post offices at Naldih and Nohat- 
ta. 690. 

Supply of uniforms to in Madras. 2959. 

POSTMASTER (S)— 
Question re— 

Additional postal staff recommended by the Presidency ——, Cal- 
eutta. 2726-श7 

Communities represented among —— in the Bengal and Assam 
Postal Circle. 386, 095. 

Communities represented by —— in certain Post Offices. 794, 

House rent allowance for Sub- ——— in Bombay. 398. 

TIndebteduess of Mr. J. C..O’Loughlin, —~, Delhi. 542. 

Appointment of a Muhammadan as Offiee Superintendent of the 
office of the ——, Punjab. 0. 

Appointment of an Indian as —~ in Madras. 847-48. 

Employment, of Muslims in the Appointment Section the office of 
he -——, Punjab. 872-73, 

nett in the offiee of the ——, Bengal and Assani Circle. 
379. SES } 

POSTS AND TELEGRAPHS— if 

Question re— 75 

Appoiniment of Muslims as head assistants ‘in ithe office of - the 
Direcior,General of ——. . 7l-2. 

Appointment of Muslims in the upper division of the office of the 
Director General of प्रा0ना TOE 

Appointment of Sikhs in —— Accounts Offices. 625, ॥ ) 

a) = in the ‘office of the Deputy Accountant, General, —— 
hi. x 

Clerks entrusted with duties of assistants in, the. office of the Diree- 
_ tor General of ——. 

: Paani against Mr. Booth, Deputy Director General, —. 78- । 
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Question re—contd. .., 

‘Tubes पढे LEGISLATIVE” ASSEMBLY "DEBATES. 3988 

डावपच #/फ्रलजनबप 7४ लाल) 

५ ०] wits” $ 

Distribution of work "in the office of the Deputy ‘Accountant Gen- 

eral, , Delhi. 624-25. = : 

Duties and pay of the Chief Superintendent of the office of the 

Director General, ——. 780. हि 

Duties of record lifters'in the office of the Director General of ——- 

Duties of Superintendents in the office of the Director General) of 

—. 723. 
| 

Grant of leave to clerks by the Chief Superintendent of the: office 

of the Director General, —— 780. i 

lindn and Muhammadan holidays in the office of the Director Gen- 

eral of 775-76. 

“Holidays in the office of the Director General of ——. 776. 

Non-grant of an important Hindu holiday in the office of the 

Director General, ——. 78I. 

Reductions in the office of the Director General of ——. 72-98. 

Reductions of staff of the office of the Direetor General of —-. 

§32-32. 
‘o J 

Refusal of holidays.and leave to the staff of the office of the Director 

General of ——: 532-33. 4 

Refusal of Jeave to Clerks by the Chief Superintendent of the office 

of the Director General, ——. -779. 

Refusal to grant interviews by the Director of ——. 97. 

Withholding of memorials of the clerical staff of the Director’ Gen- 

eral of —— TTT 

POSTS AND TELEGRAPHS AUDIT OFFICES— : 

Question re debit against the Posts and Telegraphs Department of the 

692. cost of ——. ,] 

POSTS AND TELEGRAPHS DEPARTMENT— 
_ Demand for Excess Grant, 98I. मेक आते 

~~~ Question re— 797: 89#४४ ४ Hanute 

Appceintment of accountants in the ——. 877. 

patie of Assistant and Deputy Assistant Engineers'tin’ the 

-—e = A200-02) 8:5 Wy + 
Appointment of Muhammadans to the Engineering Branch of the 

707-08. 

Appointment of Muhammadans to the +. ‘3963 

रे Hi tira of Postal’ Superintendénts, ‘ete. in the ——." 876- 

_ Debit against the —— of the cost of Post and Telegraphs Audit 

pany Cicer. 55 MO92 65 feuit sasbrrore ’ 
pie ‘ poite cores 

Formation of a Board fox-the administration. of. the <—. ‘75. 

Increase of work in the —— 532880 / wraod, ४) 7400 68 7 
Loeation in Delhi of the Wireless Branch. of the, ——-. 730... 
Muslim representation in the ——. 793, 870-72. 

3 
a
e
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POSTS AND TELEGRAPHS. DEPARTMENT—contd, ae 
Question re contd. 

Percentage of Sppic Indians and Indians in certain appointments 
02. 82-२५ 

+ Provision in the budget of the —— for additional appointments. 
2349. 

Rent charge to the —— for accommodation in the Secretariat in 
New Delhi. 69, i 

POSTS AND LELEGRAPHS DEPARTMENT (INCLUDING .WORK- 
ING EXPENSES)— 

Demand for Grant: 2976. 

Motion to reduce Demand for — 

“© Indian he 

Denial of Caleutta-Delhi transfer concessions to. certain clerks of 
the Director General’s office. |987-8 

Representation of depressed -elasses in the Posts and Telegraphs 
Service. _982-87. 

Retrenchment...977-82 

POSTS AND TELEGRAPHS SERVICE— 

Motion te reduce Demand for ‘‘ Indian’ Posts and Telegraphs Depart- 
ment (including Wokring Expenses) ’’ re representation of 
depressed classes in the +>. 7 4882-87 

POSTER (S)— : 
Question re-—— 

Cost of of Mullick Ghat and the Kalighat temple. 32. 

Drawings and 
railways. 320, 

Exhibition of —— by the British Empire Association. 85, 

Railway —— designed by Messrs. Veevers and Tait. 999-000. 

Reproduction of designed by Misses Newsome and Nixon, . 32l- 
22. 

- produded by Misses Newsome and Nixon for the 

POWER HOUSE— 

Sy re qualifications of employees of the Government ——, Delhi, 

PREMIER’S DECLARATION— 

Question re present administrative actions of the Government of 
India and the ——. 7086. 

PREMIUMS— i 

Question +e application of provident fund contributions to payment 
' of insurance policy ——. 33-34. 

PRESIDENCY POSTMASTER— हि भरा j 
See ‘* Postmaster(s) "09 रत Ho nt toitiood ra 



INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 285° 

PRESIDENT, MR.— पे a. 
Election of 35-86. ४ es 
Expressions of regret by —— on the death of Sir Jamsetjee Jeejee- 

bhoy, 744. ; 

Lays down procedure for discussion of cut motion on retrenchment 
(Railway. Budget), moved by. Mr. B, Das.. 20, 22, 23-24 

Message from His Excellency the. Viceroy and Governor General 
approving of the election of Sir Ibrahim Rahimtoola as —— of 
the Legislative Assembly. 36 

Procedure for ‘the discussion of Demands for Grants (Getieral Bud- 
get) 0/473I-32. «iho 

Remarks: by ——— on the point: of order whether general ‘questions of 
administration of the income-tax law are relevant-in a debate on 
the xates of income-tax,, 2649,.2653, 2655. ७. 5. |, ‘ 

Remarks by on the suggestion of Diwan! Bahadur ‘T Ranga- 
chariar re..time-limit speeehes »on;.the..motions. for. reduction. 
906, 907, ,908 

Reply by to the congratulations offered to him on:his eléction as 
President of the Legislative Assembly.,, 42. ; 

See also ‘* Rahimtoola, Sir Ibrahim ’’ 

(B8)— 4 ५ 
Question re— 

Abolition of computors from the East Indian and Eastern Bengal 
Railway —— at 6 

Abolition of the piece-work system in the Government of India—- 
Caleutta. 475 

Alleged employment ‘on ‘private work ‘for ‘the Matiager of an em- 
ployee of the Government of India Delhi. 2958. 

Alleged employment on. private svork for the Manager of employees 
of the Government of India ——, Simla. :2957- 

Alleged infectious disease of the machine foreman, Government of 
India , Caleutta. 469, E 

Alleged, running \of a private at Simla by the head '¢lerk. Gov- 
ernment of India Press, Aligarh. 2329 

Allowance. for workers inthe East Indian’ Railway —— Caleutta, 
for work in connection with the Railway Conferenes: 694 

A in the Government of India’ ——- qj. garh. 2209-0, 2593. 
Appointment, of. f printer im the Government’ of India—— Aligarh. शशा., i= = 
Appointment of Indians asi Managers of ‘Government! of Tadia—__ and as Controller of Forms, | 2333-84. मे ae 
Appointment of Mr, Slater as a: special officer for Railway ——., 2] 
कक काम of Muslims to higher posts in the Government of India 

Appointment, of npn Mam clerks in the Government’ of India 
—, Simla. 
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PRESS (ES)- -contd. 

Question *e-—contd, 

Appointment of Superintendent of the Private Secretary to the Vice- 
roy’s ——. 965-66 

Appointments in the Government of India ——, Simla. 499. 

Appointments in the Nasik Road Security Printing, Currency Note 
——. "225-27, 

Apprentices at the Nasik Road Security Printing ——... 543. 

Clerks employed in the Government of India ——, Simla. 2957. 

Complaints against the European and Anglo-Indian employees at 
ithe Nasik Road Security Printing 544. 

Disposal of waste paper from the Government of India ——, Ali- 
garh. 0-2 

Earnings of Government of India ——-employees. 472-74. 

Employment of Sikhs in the Government of India -—, Simla. 

Establishment of a provident fund for Government of India —-. 
476. 

Falsification of accounts, ete., in the Government of India ——, 
Delhi. 2958. 

Government publicity, work handed. by. private 88. 

| Government work executed in/Government and private ——. 88. 

Grievances of Mono-casters insthe Government of India’ ——, Cal- 
cutta. 476 

. Houses built for the Master and staff of the Nasik’ Road Security 
Printing ——. 543-44. 

Lack of Government quartersain the vicinity of the Government of 
India ——, Simla. 777-78. 

Lead-poisoning of employees of the Government of India ——, 
Caleutta. 474 

Machines. purchased and sold in the East Indian Railway —— 
692. Caleutta 

Machines purchased and sold in the Eastern Bengal Railway——, 
aleutta.. 689 

Medical certificates submitted by employees of the Eastern Bengal 
Railway ——, Caleutta. 688-89. 

Medical, leave for piece-workers of the Government ‘of India—— 
Caleutta. 477 

_ Memorials frem employees of the’ East Indian ‘and Eastern Bengal 
Railway ——, Caleutta) 2422. i 

New leave.rules. for Government ०४ India’ ——-. | 778 
Non-grant of bonus or pension to an invalided compositor of the 

_ Goyernment, of.India’ ++; @alentta, 24920. 
Papers fined and —— forfeited under the —— Ordinances. 700. 

inhi Pay compositérsiit the Piivate’ Secretary to the Viceroy’s —-. 
79. 
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Bey 

Question re coneld. 

Pay of form-carriers and labourers in the Government of India—— 

Caleutta. 478 : v 

Pay of machinemen and binders at the Eastern Bengal Railway 

—, Caleutta. 689 

Pay of mono-easters in the Government of India —— at Caleutta 
2420. 

Payment for excess work in the Government of India 
778-7 

—— employed for railway printing. 324. 

—— required to deposit securities. 287. 

work done under contract by private ——. 470-7l. 

Private run by Babu Jawahar Khan, Assistant Manager, Gov- 
ernment of India , Simla. 777. 

Promotion of compositors in the East Indian. Railway ——, Cal- 
eutta. 694. 

पट व त in the Government.of India ——, Delhi.. 2543, 2958- 4 
od. 

Promulgation of new Ordinances dealing with the —— and unlaw- 
ful instigation... 295. 

Proportion of supervising staff to workers in the East Indian Rail. 
way --——. 2420-2 

Reductions of staff in Government ——,_ 47-72 

Rert free bungalows provided for the Managers of Government of ‘ 

, Simla. 

India ——. 2987 

Representation of Muslims in the clerical establishment of Goyern- 
ment of India ——, Aligarh. 2594 

“Resolutions passed by employees of the East Indian and Eastern 
Bengal Railway —— at Caleutta. 693-94 

Retiring age for Government of India —— employees. 778 

Retrenchment of staff in the East Indian Railway ——. 2422-26. 

Lier waste paper by the East Indian Railway ——, Calcutta 

ate waste paper by the Eastern Bengal Railway ——, Caleutta. 

Smamary -dismissal of Mustafa, an inkman, in the Eastern Bengal 
Railway ——, Caleutta. 687-88 

“Superior and inferior staff in the East Indian Railway ——, Cal. . 
eutta. 693. 

Supersession of ‘certain’ senior officers of the Government of India 
——, Caleutta, 2333. 

Temporary posts'/in ‘the ‘Government ‘of India ~ 
et 5 ff t case 

| PRESS ACT— IMAGO DAITMIA 

See ** Act(s) ”’. Th ~~ 22395 aor ied श 

L Caleutta. 
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PRESS BILL— 200 

See ‘‘ Indian ——’’ under “‘ Bill(s) ??, § 

PRESS EMPLOYEES’ ASSOCIATION— 
Question re resolution passed by the ——, Caleutta. 476-77. 

PRESS ORDINANCES— f 
‘See! Ordinanee(s)'’’. 

PRESS WORK—, . ....... रो 
Question re done under contract by private presses. 470-7. 

PREVENTION OF INTIMIDATION ORDINANCE— 

See ** Ordinance(s)”’ ; 

PRICE(S)-4 (7! 
Motiom tol ‘reduce “Demand? for ४ 5 rst 

“* Customs ’’ re— 

Not taking’ steps’ to’ raise'the + of agrictiltural produée, | 955- 
56 

Reduction of salarieson ‘account!of lower level of 22’ and to 
cope with the deficit budget. 909-2. 

Quéstion --e— 

Failure of erops and low ----- in the North West Frontier Province. 
3406-07. .7 

Fall in —— of commodities. 36 

Fall in of necessities. 422. 

Fall in the of staple foods. 74-75, 
Regulation of the —— farm products. 2320. 

PRIESTS— ” i 
uestion re Government expenditure ०] 8 mainten: ue 

8 and saan “Manlvis pe Tonda ves 72, ira 
PRIMARY-EDUCATION— | 

Question re— 

Expansion of ——~ in the North West. Frontier Province, 097. 
Introduction of compulsory —— in Ajmer-Merwara. 294-95. 

PRINTING— 
Question re— 

Presses’employed for Yailway 394 
Reeruitment and training of Muslims for the —— trade 2063. 

PRINTING AND PUBLICATIONS— 
Spee re expenditure incurred by. railway administrations on ——. 

PRINTING AND STATIONERY. DEPARTMENT— 
Question re reerui of to the Caleutta Offices of the 

PRINTING CLEARING OFFICE— 

‘Question re the ——, 477. 2 



INDEX TO LEGISLATIVE ASSEMBLY. DEBATES. 239 

PRISONER (8) -- 

Question re— 

Class of travelling accommodation provided for ‘‘ A ’’ class—-. 
064. 

Classification of ——. 70. 
Deaths of political —— in jails. 393-94. 

sii at: granted to —— confined under Regulation III of 88. 
28, 

New jails constructed for politieal ——. 563. 

Newspapers supplied to politieal ——. 063. 

Number of political —— in jails and their treatment. 973. 

Release of political 697, 224-5. 

Reply to question re treatment of —— of the North West Frontier 
700. Province. 

Representation from the -—— under trial in the Meerut conspiracy 
ease. 

Transfer to ‘‘ C ”’ class of ‘‘ A ’’ class —— in the Ajmer Central 
Jail. 550. 

Treatment of political ——- of the North est Frontier Province. 
084-85. 

Treatment of State ——. 699. . 

Statement laid on the table by the Honourable Sir James 
‘rerar ve treatment of political —— of the North-West Frontier 

Province. 2357-58. 

PRIVATE FIRMS— 
See ‘ Firm(s) ”’. 

PRIVATE PRESS(ES)— 

See ‘* Press{es) ”’. 

PRIVATE SECRETARY TO VICEROY’S PRESS— 
See ‘* Press(es) ’’, 

PRIZES— 

Question re for agricultural improvement. 55. 

PROBATIONER(S)— 

Question re— 

Authorities responsible for appointment of clerks and —— ina 
postal circle. 386 

३22 ४ of commercial — on the North Western Railway. 30l, 

PROCEDURE— 

Question re future —— in ection. with the Round Table Con- 
ference dis¢ussions. 29 

PRODUC श्र WF #ाछा rs ‘ j 
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PROFITS-— La 
Question re share of surplus and net earnings paid to: Railway 

5 Companies and Native States, 503. 

PROGRESS— 

Question re rate of —— in India. -096. 

PROJECTS— 
Question re railway —— under construction. 45-48, 

PROMOTION(S)— 

Question 7e— 

: from Attached Offices to the Government of India Seeretariat 
2598 

पा in the Government of India and Attached Offices, 2523-24. 

—— in the Secretariat and Attached Offices.,. 2489, 
_.-—. jin the United Provinces Postal Cirele. 345-46. 

re of Sub-Assistant Surgeons on State Railway. 266-67. 

P रण of telegraphists... 2637. » 

PROPERTY— 

ry
 

we
ed
 

Question #6 attached +o the shrine of Mian Umar Sahib. 2729. 

PROSECUTION (S)— 
Questiun re— 

Allegations regarding t—.of the officials of the Bhagyakul Post 
Office. 534-35. 

-—— of Babu Brojo K. Shaw. a postal clerk, 377. 3८ 
—— under the Child Marriage Restraint Act. 302-03, 484. 

PROTECTION (S)— 
Questicn re— DAVIS 

-— — and encouragement of the Indian Cinema Indtistry. 553-54. 

जान for chemical. industry. 479-80. | 

+ for copper wire. 2827-28 3 

-—~ for cotton textile industry. 552. Y 
—-- for hosiery industry in India. 552, 

——- for tanning industty. 962-63 
Report of the Tariff Board on the question of —— othe Morarji 

Chemical Works. 2826-27 

PROVIDENT FUND—. 
Question re— 

__Applieation of —— contributions to payment of insurance policy 
preminms. 2833-34. 

a Saleen paid for —— for establishmenth im the Railway 

M Contributory +— for Goveritient Offices. 268 
Establishment of a —— for Government of India Presses. 476. 
का for apprentice mechanics on the North Western Railway. 328- | 

. 
TA TORT 



NDE" “WEGISOATVE 35वकं।र फार्फशफंड,... की 

PROVIDENT FUND—contd. 

Question १6 contd | : हि 

—+~- for Government servants. 557-58... | 
Rate of interest paid on the General ——.  703-04 

PROVINCE(S)— 
Question re— 

Formation of a separate Or 
Inclusion of the Vizagapatam Agency in the proposed Orissa ——. 

223. 

PROVINCIAL CIVIL SERVICE— 

Question. ¢ promotion. to the, Indian’ Civil Service of officers of the 
545-46 

PROVINCIAL GOVERNMENTS— 

Demand for Excess Grant in respect of ‘‘ Miscellaneous Adjustments 
betiveen the Central Government and «5 

Demand for Grant in respect of ‘‘Payments to ——— on account of 
Administration of Agency Subjects ’’, 2038. 

Questioa re— 

Fall in revenue of Central'and ——. 554. 
Tenure of office of Executive: Members of ——. 462-63: 

PROVINCIAL LEGISLATURE: 
See ‘‘ Legislature(s) ’’. 7: 

ROVINCIAL LOANS~ | 
Question re income-tax on interest of ——. 403. 

PROVINCIAL SERVICE 
Question re representation of Muslims in the —— in the North West 

हे Frontier Province. 430 

PROVINCIAL SUBJECT(S)— 
Question re— 

Allotment of central revenues for 2732. | 
++ and Central subjects. 32. 

PUBLIC ACCOUNTS COMMITTEE— 
Consideration of the report of the ——. 760-74. 
Eleetion of the ——. 2-3, 43l, 2078, 237. 
Motion to reduee Demand for ‘‘ Railway Board ’’ re recommendations 

of the ——~ not given’ effect to. 32-8. 

Question re— 

Reeommendations of the ——. 882. 
of the ——... 689. 

PUBLIC SERVICE COMMISSION— 
Demand for Excess Grant. 980. 
Demand for Grant. 2037. 
Demand for Supp! tary Grant. 984. 

Question re— : 

Admission of temporary clerks to the —— examination. 2075. 
f ber of ७ minority community on the ——. 

805. 



PUBLIC SERVICE COMMISSION—contd. 

PUBLIC WORKS DEPARTMENT— 

see ९९ 

PUBLIC HEALTH— = ee 

PUBLIC HOLIDAYS— 

INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

Question *e—contd. 

Appointments in the Office of the Railway Board miade direct and 
through the ——. 7 

Cases of clerks exempted from the examination. 260 

Clerks exempted from the —— examination. 40 7 

Complaints against the Superintendent of the office of the —-. 
925-6. 

Ensuing —— examination. 496-98. 

Examinations held by the ——. 696-700. 

Exemption of certain clerks from the —— examination. © 856 
2602 

Exemption of certain clerks from the qualifying examination’ of 
the -——. 3873-74. 

‘Mis-statement of facts by candidates for —— examinations. 2329- 

Notice to candidates of the date of the qualifying examination of 
the ——. 2600-0. 

Notification of dates for examinations. 573. 
Offices exempt from examinations. 574-75. 

—-- examination for departmental candidates. 40. | ! 

—w— examination for temporary clerks. 722, 
Supervision of —— examinations. 94-5. 

Question re— 

257 against an Executive. Engineer of the —=, Delhi 

Appointment of an additional Superintendent of Mains in the ——, 
Delhi. 2502. 

Appointment of Sikh Engineers in the Punjab. ——. 230-3. 

Appointments in the Central.——, Delhi. 2320. f 

Communities represented in appointments: in. the Central —, 
Delhi. 684-85. al 

Conditions of transfer of Government. employees from the —— to 
the New Delhi Municipal Committee. . 282-29. 

Discharge of a Cable Joint Expert from the Delhi —+)''-250. 

Pay of certain clerks in the Central ——~, ऐश: 2820:श7/ 

Retrenchment in the —— and the Tel hh Engin = eS Leora ngineering Depart- 

Sale of copper wire by the Delhi — 2502)27 © med 

tate), a ४३७0८: t ra 
Demand for Grant. शादी, | 

Question r¢——in Indias 883.0 7०7 77: मम = 
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PUBLICATION (S)— 
Question *e— ndeert 

o> le @ost of 4— of the Indian State Railways Magazine 324-25. 

. Expenditure incurred by railway administrations on printing and 

——- of the State Railways Time Table in Urdu.’ 2058 

PUBLICITY. 
Question #९ Government —— work handled by private presses. 83. 

PUBLICITY BUREAU— 

Questien re expenditure incurred by the Central 

ment of India. 38 

PUBLICITY DEPARTMENT— 

ce Bee' ‘Central —— ”’: 

PUBLICITY OFFICERS— 

Question re railway 

PUNITIVE POLICE— 

See ‘‘ Police ”’ . 

PUNJAB— : pice ee 3 

Question re— | ४०१६ 

Appointment of a Muhammadan as office Superintendent of the 

office of the Postmaster General, ——. 

Appointment of Muslims as Forest_ Officers. in the —— and the 
North West Frontier Province, 244. 

Appointment of Sikh Engineers in the —— Publie Works Depart- 

ment,, 230-3l. : 

ies of Sikhs in the Irrigation Department of the ——. >> 4६ | 

of the Govern- 

at London and New..York. 720-2I. 

- Communal composition of ertain postal staff in the ——~ and the St 

rad North West Frontier Province. 7 एक ie 

Eviployment of Muslims in the Appointment Section of the office of 
the Postmaster General, ——. 

Grievances of Mussalman railway employees in the ——.’ 902. 

PUNJAB CIRCLE— हे 

हि 2 Co-operative Society of the Telegraph Department, —. 

PUNJAB CRIMINAL PROCEDURE AMENDMENT (SUPPLEMEN: 
TARY) BIEL— 

“228ee * Bill(s) ?” i) gnibtasA 9 roi iat 

~“ PUNJAB POLICE RULES— . t rrwthert 

ee Question re sale to the public of copies of the ——. 997, cin 

_ PUNJABI MUSSALMANS— ts tae 

See ‘‘ Mussalman(s) ”’. : Zee 



75844 INDEX 70 LEGISLATIVE ASSEMBLY DEBATES. 

PURCHASE (S)— 

E re— 

‘A wasteful —+4 on the Madras and Southern Mahratta Railway 

222 
Government’s —— and sale of silver. 70807 

PURCHASE, CONTROLLER OF— 
Question ve appointment of clerks in the Office of the ——, Indian 

Stores Department, Karachi. 236-37. 

PURI, MR. 8. R— 
Code of Criminal Procedure (Amendment) Bill —— (Amendment 

of section 44)— 

Motions to refer to Select Committee and to circulate. 84l, 933- 

39, 944. 
— of to the Standing Finance Committee for Railways. 

General discussion of the Railway Budget. 037. 

Indian Finance Bill— 
Consideration of Schedule I. 2452 

Motion re consideration of the Parliamentary Papers in connection 
with the Indian Round Table Conference. 68-84. 

Motion to reduce Demand for— 

“* Army Department ’’ re— 
Military expenditure. 827-32..” 

* Customs ?? re— 

Reduction of salaries on account of lower level of prices and to 
cope with the defiert budget ५ = 

«0 Oath of Office. 8 alt 5 
Punjab Criminal Procedure Amendment (Supplementary) Bill— 

Motion te consider.) फ-60 63,75. =~ 
— re persons convicted in the Lahore Conspiracy ‘Case. 905- 

“Quest ० (Suppl tary acquittal of Mr. Asaf Ali© and Mr, 
to sofft Reridnli Boa span convicted under the Criminal Lay )Amend- 

Resolution re— 
Policy of repression. 443-46 4 i se 

Rene, Table Conference, 43 , 

paration of Burma from India (Discussed under the ‘Indian 
vee Finance Bill), 242-22, ....# 
PURI, MR. GOSWAMI, M.R— in ae 

Election of —— to the Standing Committee on Roads. 569, 2438. 

Indian Finance Bill— TALUS 

Motion to consider. 2239-42. gon0) 

! Oath of Offiee. 3. 

} 

Po 



INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 245. 

PURI, MR. GOSWAMI, M. R.—contd. 

Question *e— 

Abolition of the crew system of ticket checking. 54. 

Advisory Boards on Railways.’ 459 : 

Alleged racial discrimination in the pay of improvers on the Bengal 5 

Nagpur Railway. 462, 

Allowances of apprentices at the Kharagpur Railway Workshops. 

462 

4 

An overworked postal sub-record clerk in Mymensingh. 2200 

Appointment of a Trade Commissioner from the Central Provinces. 

456. 
Appointment of guards on the Great Indian Péninsula Railway. 

456 
Appointment of ‘‘ Number Takers ’’ on the Great Indian Penin- 

sula Railway. 540. 

Appointments in the Traffic Department of the Great Indian Pen- 

insula Railway. 46-62. 

Assessment of income-tax from business men. 457. 

Boat hire granted to postmen in reverine districts 297-98 

Defective railroad sub-way between Badami Bagh and Lahore rail- 
way stations. 488. 4 

Deficit in customs revenues. 465. 

Disbursing of inerements of pay of postal runners.  299. 

Discharge of certain Great Indian Peninsula Railway strikers at : 

Nagpur. 940-4. 

Distress caused to postal officials by communal riots in the Kishor- ; 

gunj Sub-Division. 2202 

Distress of Extra-Departmental Postal Agents.  220I. 

Earnings from different classes of passengers on the Great Indian 

Peninsula and Bengal Nagpur Railways. 463. 

Examination of Inspectors of, Post offices and head clerks to Sup- 
erintendents of Post offices. 2608-04 

Expenditure incurred on the new Nagpur Divisional Transportar 

tion Superintendent’s Office. 54-42. 

‘Extra expenditure and fall in ‘revenue caused by the activities of 

the Congress. 464, I0 

Indian delegation to the International Labour Conference. + 706- 

07 
Investments in Post office Cash Certificates and interest thereon. 

463-64 

Loss of insured articles in the Railway Mail Service at Itarsi. 

455-56. 

Muslims and non-Muslims appointed as sorters in the “* F’”’ Divi- 
sion of the Central Postal Circle, Nagpur. 299 

Overerowding of third class railw: and provision of 
fans in intermediate class compartments. 459-60. ~ 
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PURI, MR. GOSWAMI, M. R.—contld. 
Question re contd. 

Passes issued to ‘subordinate railway employees. 458-59. 

पा of strikers on the Great Indian Peninsula Railway. 539- 

Promotion of postal officials in the Dacca» Range Postal Division. 

299-2200. 

Prosecutions under the Child Marriage Restraint Act. 464 

Provision of a children’s ward at the Peshawar Hospital in memory 

of the children of Sardar Ganga Singh. 488 

Proyision gf quarters of employees of rural. post offices. 299. 

Railway accidents. 464-65. 

Reciuitment® to ‘the clerical éstablishment of the Postal and Rail- 
way Mail Service. 298-9: 

Removal of grievances. 298... 

Retirement of firemen on the Great Indian Peninsula Railway. 538- 

ts “ 

Strenuth of Railway Mail Service Sections. 2200-0] 

Tenure of office of Executive Members of Provineial Governments. 
462-63. ; 
ee re dment of, Legislative Assembly. Electoral Rules 

PUSA— 
“Question x¢ Agricultural Research Institute at ——. 7559-60 

PUSHTO TEXT BOOKS-— “een \ 

Question re for Military Officers. 92. 

QUALIFICATION 
Question #6 —— of Indian students for railway services. . 2430-32 

QUALIFYING EXAMINATION— * 

४६ Examination(s) ’*: 74. 

QUARANTINE— 
“2 re — of steamer fares to the Hedjaz and abolition 

o ; 

QUARANTINE CAMPS— er aes 
Question. re British. officers, employed in the Negapatam and, Dhanush- 

kodi -——. 24-42. stadt Yn nis 

QUARANTINE REGULATIONS-~ ; 

Question + discrimination’ in the application of ——.  242. 
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QUARTERS— 
Motion to reduce Demand for ‘‘ Legislative Assembly and Legislative 

bly Department’’ 

Question 7e— 

Absence of honeyeomb brickwork in new ‘‘ D ?! class —— in New 
Delhi. 23-32. 

Absence cf street lights in the locality of new —— at Barakhamba 
‘ 2274. Road. 

Allotment of clerks’ ——- in New Delhi. शा, 

Congested of the General Post Office Buildings at Madras. 
2520-2]. 

Dacoities in clerks’ —— in New Delhi. 288 

Lack of Government —— in the vicinity of the Government of 
India Press, Simla. 777-78 

Non-provision of ‘durries in ‘*D ’? and * 0” class 
Delhi,» ॥728. 

/Oveupation-of clerks? + ‘at Summer Hill, . 726.. 

Provision of —— for employees of rural 'post dfices. “299. 

—-- for clerks of the Motihari Head Post ‘Offices’ 565, 
Shortage of ** B:elasss =~ iin New ‘Delhi. - वं726-शा, 5 5 

> QUBT RA te aoe sie mae Fi = 
Question re— 

Allowances of “clerks in’ ‘Railway Divisional Accounts Offices at 
Karachi and ——. 67-68 

Dismissal of Cantonment Fund employéés at 909. 

Grant of compensatory allowance to certain clerks in Divisional 
Accounts Offices in Karachi and ——. 69-70. 

QURBAN, MR. M. F 

Question re arrest and handcuffing of —— at Lahore. 537. 

in New 

RACIAL DISCRIMINATION— 

Question re— 

) Alleged .—— in the. pey of improvers.of the Bengal Nagpur Rail: 
he way. 462. 

—— in pay on the Bengal and North Western Railway. 2832. 
oe: a recruitment to the Mechanical Branch of the North Western 

‘ilway. 

7 CAOMmIT 

RADEAPUR-- bas 49७8 inabatl-aso bs ac atts) 
» (8 ४) 0 7* 

Question re jurisdiction of the Post Office.  77टी am 
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RAFIUDDIN AHMAD, KHAN BAHADUR MAULVI— 

Election of —— to the Standing Committee for the Department of 

Education, Health and Lands. 2836. 

~ Oath of Office. 3. 
RAGHUBIR SINGH, KUNWAR— 

Indian Finance Bill— 

Motion to consider. 273,. 2249. 
Motion to reduce Demand for ‘‘ Customs ”’ re failure of the Govern- 

ment to prevent dumping of wheat and sugar on the Indian 
market. 932-33 

Oath of Office. 2. 

Question *e— 

Difficulties of subordinate railway employees. 2490. 
Imports and exports of wheat. 68, 

Indebtedness of Government) servants. .274]. 
Interest charged by Pathan money lenders. 2740-4, 

Promotions in the Government of India Secretariat and Attached 
Offices., 2523-24. 

Promotions in the Indian Stores Department. शा4ी 

Reports of Local Government on communal tension. 68,- 

Separation of exeeutive and judicial functions. 2489. 

RAHIMTOOLA, SIR IBRAHIM— 

Congratulati to —— on his election as President of.the Legisla- 
tive Assembly. 37-42 

Election of ——- as President of the Legislative Assembly. 86. 

Expressions of by ——~.on;the deaths of. Colone]l..Crawford 
and Maulana ammad Ali...2l; ., non 

Oath of Office. 2. 

See also ‘‘ President, Mr.’’ 
st 5 

RAID— 

Question re —— on a mosque in Tanganyika. 492. 

RAIL(S)— 
Question re— 

Extra bounty paid on the —— made by the Tata Iron and Steel 
Company. 233-40. 

Tonnzge of Indian and foreign ——— purchased in India. 234. 
Resolution re additional payment for —— to the Tata Iron and 

Steel Company. 84 

RAIL-HEAD— 
Question re expenditure on the South Indian Railway for raising the 

—~ at Kallai. 485 

RAILROAD SUB-WAY— 
Question re defective —— between Badami Bagh and Lahore railway 

stations. 488, 
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RAILWAY (S)— 

Assam Bengal— 

Motion to reduce Demand for ‘‘ Railway Board ”’ re mal-administra- 

tion of the ——. 38-3] 

Question re— 

Assistant Traffic Superintendents on the —— and Eastern Bengal 

Railway. 709 

Expenditure on litigation by the —— and Eastern Bengal Rail 

way. 709. 
Misappropriations on the ——, 708. 

The . 88l, 
Bakhtiarpore Bihar Light— 

Question re— 

Conveyance of passengers in wagons on the —— 506. 

Lack of waiting rooms at the ——. 506 

Barsi Light— 

Question re lavatory arrangements for third class passengers on 

the 2070. 

Bengal and North Western— 

Motion to reduce.Demand for ‘“‘ Railway, Board.’’ re lease of the 

——. 307-0 

Question. re— me: 
‘Allegations in regard to labour onthe ——. / 2343. 

Edueation of the children of employees of the ——. 2345. 

Fines recovered from employees of the ——. 2830. : 
Gatemen. at level crossings on the ——. 283] 

Grievances of —— employees. 234]. 

Geipemnees of daily-rated. workshop employees on the ——. 2340. 4 y 

“YFssue of railway passes’to employees of contractors in —— work- 
shops. 2344. sQBE wo? 

Leave rules on the ——. 283-32. 

Res step of water at.seeond and third class stations on the——. 

Pay of “(07 class Station Masters on the ——, 2342-43 
Position of markers in the ——. 2343, 
Purchase of the —~. 45, 564-65 ; न 
Racial discrimination in pay on the ——. 2832. — = 

Records of appointment, pr transfer, ete., of workmen on 
the ——. 3s s 

Share capital of the —— and the Rohilkund and Kumaon Rail- 
ett way. 

Termination of the agreement with the ——. 77-78. 

Weekly rest day on the ——. 2832. 

Resolution pointment of a committee to.advise on the purchase 
of the —— and Rohilkund and Kumaon Railway. 307-9 

Ns 
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RAILWAY (S)—contd. 

Bengal Nagpur— 

Question re— . ; 

Alleged racial discrimination in the pay of improvers, on the 

——. 462. 

Earnings from different classes of passengers on the Great Indian 

Peninsula and 463 

Lease by the —— and Madras and Southern Mahratta Railways of 

certain coal-fieldls. 2886: 

Steel used for bridges on the ——. 395-96. 

Wagons purchased by the 397. 

Bombay, Baroda and Central India—_. 

Question re— tH 

Alleged preferential treatment of certain clerks! in the, Loco. 

an seen » Head: Office, ; 

Appointment of certain Assistant Station Masters on the —-. 

2323-24 . 

Appoiritment of Indians in the carriage avid’ wagon shops of the 

—— at Ajmer. 505, a 

Appointments in the Carriage and Wagon Department of the 
—— at Ajmer. 2325. 

Ss ‘Constructic of a central station for the —— at Bombay. 90I- 

a
e
 

f Fitters and carpenters promoted to clerkships on the —— at 
Ajmer. 2325-26. - 

Names, pay, ete., of certain clerks on the ——. 2324-25 

ee Termination of services of employees of the ——. 2322-23. 

Company-managed— 

Question re— 

Appointménts to the Superior Traffic Service of ——. 2430. 
State and —— lines in India. 737-38. 

Darjeeling Himalayan— 
Question re need for lavatories on. the —— trains. 25] 

East indian— ... हट ; 
oo nanGuestion re— ae ; । 

३ tion of computors from the —— and Eastern Bengal Rail 
ae Presses at Caleutta. . 692. 

Abslition of the erew system of ticket checking on the ——. 744- 
5, 

Advertising appointments for the Rate Experiment th J 
Great Indian Peninsula an 068. vee tn the = 

seeious) Allowanee’ for workers in’ the —~ 
©). Seonneetion with the ——. 694. 

‘Press, Calcutta’ for work in 



‘ 
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INDEX TO LEGISLATIVE ASSEMBLY DEBATES. ‘25L 

RAILWAY (S)—contd. 

East Indian—contd. 
Question re—contd. 

Appointment of a Muslim Controller in the Allahabad Division 
of the 965. 

Appointment of an Indian Secretary to the Agent of the ——. 
2330. 

Appointment of Muslim guards in the Allahabad Division of 
the 964-6: 

Appointments in the Accounts Department of the ——. 969. 

Baggage coolies at Stations on the —+—, 2200-02. °° 

Daily allowances of Traffic Inspectors on the ——.  249, 

Employment of Muslims on the ——. 068-69, : 
Expenditure incurred on the education of the children of Indian 

and European employees on the ——. 323-24. 

Expenditure incurred on the reorganisation of stores accounts 
of the ——. 966-67. 

Fees demanded by luggage coolies at ——— stations. 2202. 

House rent granted to Indian staff on the ——. 468. 

Inconvenient times for arrival and departure of trains on the 
—. 3]6. 

Machines purehised and sold in the —— Press, Calcutta. 692 
Memorials from employees of the —— and Bastern Bengal 

_ way Presses, Calcutta. 2422. 
Number of passengers arriving at stations on the Patna-Gaya 

Branch of the ——. 2595-96. 
Number of pamper trayelling on. the Patna-Gaya Branch of 

of the 9 
Office of Legal Adviser, ——. 2334-35, 
Oudh and Rohilkund Railway staff employed on the ——. 466- 67 

Pay. = teachers in —— High Schools of the Allahabad Division. 
9 

Pay of teachers in —— schools. 496... 5 \ 
Percentage of Muslims in institutes on the ——. 965 
Promotion of compositors in the Caleutta,, 694, 
Proportion of supervising staff to workers in the ——. 2420-2], 
yee tee of ee a the 500. | 
esolutions passed by employees’ of the’ 4+. द्वत Eastern Beng: 
‘Railway- Presses at Caleutta, 693-94, ६ Nh 2 

ag soe of ig age the —— Press. ..2422.96. : 
ie of waste paper by the —— Pr ‘alew 692.: 

Superior and imferior staff in the af लए 693. 
Unprotected railway tracks on the —_— = 
Vendor’s contracts on station platforms on the ——. 9629) 

+ 

Eastern Bengal— si 5 

Question re— 8९.8९ fr 

Abolition .of | computors from the East Tnd Presses 
at Caleutta. 692. fs : हि, ae 

] A
 

| 



252. INDEX “TO (LEGISLATIVE ASSEMBLY DEBATES. 

RAILWAY (S)—contd. 

Eastern Bengal—contd. 

Question re—contd. 

Assistant Traffic Superintendents on the Assam-Bengal and —— 
09 

ole 

Expenditure on litigation by the Assam-Bengal and ——. 709. 

Machines. purchased and sold. in the —— Press, Caleutta. 689. 

Medical certificates submitted by employees of the —— Press, 
Caleuttay,, 688-8! 
Memorials from employees of the East Indian and +— Presses, 

ye Caleutta.., 2422. 
Pay of maehinemen and binders at the ——~ Press, Caleutta. 689, 

, Reeruitment, of minority, communities.on the: ——» ;387. 

Resolutions: passed. by’ employees: of the East’ Indian and —— 
., Presses, at, Calentta.,...693-94.... 

Sale of waste paper by the ——) Préss, Caleutta! ‘689-90. 

» Bummary, trial of Mustafa, an inkman in the’ —— Press, Cal- 
eutta. 687-88. १ 

252] of Members to the Central Advisory Couneil for 977, 

Election of the Standing Finance Committee for —— 72, 25, 52. 

Futwah Islampore— | 
Question re lack of ते class jpartments on the 506. 

Great Indian Peninsula— =~ : 
Question re— 

‘Advertising appointments for the Rate Experiment Office in 
the —— and East Indian Railway: 068. 

Appointment of Roane on the ——,. 456. 
Appointment of ‘‘ Number Takers ? on the ——. 540. 

Appointments: in, the Traffic’ Department of the ——. 46-62. 
Appointments on the ——. 465-66. 

+ ea of certain —— strikers at Nagpur. 540-4. 

i from different classes of passengers o: —- 
हे Bengal Nagpur Railways. 463. << vie 

Penalising of strikers on the ——., 539-40. 
Racial discrimination’ in. waiting rooms on ‘the ——. 254 

Recruitment during’ the strike on the ——! पक... 
Represéritation made by strikers on the ——. 297 
Retirement’ of firemen on the ——. 538-39. 
Traffic lost by the —— at Amraoti... 2070-72, 

Indian—- 
Question re— 

Balance sheets of 335, 698-99 
aes incurred on Divisional Organisation of 

Types and classes of locomotives on ——. 504, 



INDEX TO! LEGISLATIVE \ASSEMBLY DEBATES. 253 

RAILW AY(S$)—contd. 6 
Tshurdi-Pabna-Bera— |; 

Question re ढणाइडएाएलांग्ा of the ——. 7425-26. ' 
Kangra Valley: 

Question re report of the ” 699-700. 

Madras and Southern Mahratta— 
Question re— 

A wasteful purchase on the ——. 229. : 

Appointment of a personnel officeron the ——. 23], 

Appointments on the 789. 

Labour employed ‘in workshops on the ——. 788. 

= the’ Bengal Nagpur and —— of certain coal-fields 
2335. 

Supply of permanent way materials for the —) °786, 

J ‘Wastage in railway workshops on the ——. 7838. 

Work of the personnel officer on the ——. 789. 

Motion to reduce Demand for— 

ETC CO Rahway Board 7 re— 
Construetion of a new ——— between Kollengode and Cochin 

258-64 

Tndianisation poliey in the ——. 7276-95, 297-307. 
North Western— 

Question re— , 
‘Alleged irregular payments made to the unloading contractor at 
Shakar Basti on the 005. 

Appointment of Indian christians as Traffie Inspectors on the 
486 

Appointment of Muslim officers and clerks in the headquarters 
offices of the ——. 567, 

Appointment of Muslims on the ——. 2I32. 

- Appointment of Superintendent, Timber Depots, ——. 004-05. 
Arrest of certain employees of the —— Workshops. 004 
Bungalows for tar officers at Divisional Headquarters of 

the ——. 
Complaint against Railway Offieials on the ——. 852- 
Discharge of Muslim Water sprinklers on the ———. 2053 
Discontent amongst claims. inspectors and claim tracers on the 
———— 302, 337. 

Employment of Muslims on the ——. 783, 069-70. 

Tnttoduction of the watch and ward system on the ——, 38 

Issue of week-end return: tickets,on the ——. 869,  ~ 

Lack of Muslim Offite Superintendents on the 566. 

Leave rules for journeymen mechanics on the ——. 399. 

_ * bewer gazetted posts on the ——. 566-67. ni 
Non-reduetion of Muslim staff on the ——. 2353-54, 



294 INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

® RAILWAY(S)—contd. 
‘orth Western—contd 

Question re—contd. 

Number of clerks of each community employed in the office of the 

Chief Medical and Health Officer, पा 

Number of — ne ge and Sikhs appointed to certain posts 
on the ——. 

Number of men o fvarious communities employed in certain posts 

on the ——. 337. 

Number of officers of each community appointed to the Medical 

Department of the 707. 

Permanent way material purchased on the ——. 7005. 

Powers delegated to certain officers. in ection with sch 
on the ——. 066-67. 

. Promotions on the ——. 705. 
Prospects of ial probationers on the ——. 30, 336-37. 

ss ales Fund for apprentice mechanics on the ——. 328- 

Racial discrimination in recruitment to the Mechanical Branch 
of the ——. 328. 

Railway freight charges on the ——. 706-07. 
Recruitment and pay of clerks in the Divisional Accounts Offices 

67. 3 ele 

Reernitment of Muslims on the 503, 064. 

Rents ot bane for officers at Divisional Headquarters of the 

Staff and work in certain Audit Offices on the ——. -006. 
Oudh and Rohilkund— 

Question re —— staff employed in the, East Indian Railway. 466- 
पर 

Question re— = 

Abolition of the post of Passenger Superintendent on ——. 2899. 

Advisory Boards, on ——, , 459. 

Appointment of Muslims in Accounts, Offices in.——.. 565-66 
Appointment of Muslims on ——. 7486: 

Appointment of Sikhs on. ——-.. 7778. 
Appointments in ---— Accounts. Offices: 728-29 

_ Cad. and metal passes on ——.., 244-5, 
Committee appointed re separation of ——— and general finance. 
ISLE ons 2 
pcan of a —— from Bansdih Road to Maniyar Ghat. 48- 

Construetion of a —+— from Nawadah" to Bakhtiarpore: * 2208, 
Construction ,of the, Bombay. Sind direct ——. /567. 
See ceed cle न produced by Misses Newsome and Nixon for 

Fs ene + २9$9 8 8 एक: 

Expenditure incurred on the Wateh and) Ward Department of —-. 
099-00, 

add ४6 Rete diifewM to solMebet-n0% 
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RAILWAY’S—contd. j BR) VAVUITES 
Question re—contd. ro 8 ३८३। 3 

Expenditure of fine funds on ——. 467-68... 

Fall in earnings of due to, decrease of imports and exports. 
33. 

Female employees on ——. 790. 

Fine ‘funds on ——. 790 

Improvement of the conditions of Indian labour.on—— 20 

Interest on -——- capital.,,.556-57. 

Amt 

Issue of return tickets on 279-80. 

Local recruitment of subordinate staff of ——. 467. 
Muslim officers-on certain ——. 709. 
Numbers of daily wage-earners on —+-. 708. 

Presses employed for —— printing. 324. 

Promotion to grade of Assistant Accounts. Officer on ——.  223-I4. 

Provision of latrines in servants’ compartments on ——, 2505-06. 

Publication of figures of Accounts Departments of —— =,’ 566. 

——- Labour. Inspectors. 3894-96: 

—. Publicity Officers at London and) New) York: 720-2. 

— station facilities at Bijnor. 227-28. 

— to Patenga Point in Chittagong. ठ87. 

Recruitment of Indians as Mechanical Engineers'on ——. 329-30. 

न अधि था of Sikhs to the Traffie Department of Indian ——. 

Reernitment of staff om ——. 386. 

Representation of Muslims in: ——~services. 4064. 

Representation of Mussalmans on ——.- 3880-8: 

Reshufiling of the administrative areas of State-owned ——. 564. 
Revenue collected under! customs, ——, salt and opium: 330-32. 
Standardisation of stores. 092-93. 

Stores purchased for’. ——. 556. — 

a Training of Indian students on British ——. 2427-30, 

+ Unsuitability of Goalandoo Ghat for a —— and steamer station. 
383-84. 

Rohilkund and Kumaon— 

Question re share capital of the Bengal and North Western Railway 
and the 095 

Resolution re appointment of a committee to adyise ont purchase 
of the Bengal and North Western and —— 

South Indian— 

Question re— 

५ 4 कट जग] Of Indians in new divisional offices of the ——. 

Inspector of Railways. 2729. 
Appointment on the —— of the son of the senior Government 



956 INDEX 70 “LEGISLATIVE ASSEMBLY DEBATES. 

RAILWAY (S)—coneld. 

SOUTH INDIAN—conid. 

Question re—contd. 

‘Band for the ——. 7707-08 

Creation of a new division on the 898. 

Expenditure on the —— for raising the rail-head at Kallai.. 485. 

High railway fares and freight charges on the Shoranur-Nilam 

bur Brarch’ af ‘the ——. (398-99 

Increased rates for passengers on the ——. 2332. 

Intermediate class fares on the 229-30. 

Mileage of lines in a new division created on the ——. © 2332-33. 

Military forees attached to the 707 

Reduction of the salary ‘of a Clerk’on the ——. 7280-8 

Third class railway fare’on the ——. © 49-20 

: Training of Indian upper subordinates of the ——. 2729-30. 

State—-— > 5 PERCE: “es 
» Question re— ६. aires 

Annual Reports of Welfare? Comimittees:on ——:' 790 

Appointment of Indians in’ superior services of ——. 896-97. 

Appointment of Muslim offieers on —— 567. 
Number of Mussalmans employed on ——. 2592.” 

00०0. Present, position.of + | 788-89. « 
Probationary period of reeruits of the superior revenue estab- 

lishment of ——. 227. 
Promotion of sub-assistant surgeons on»——. 266-67. 

Publication of the:—— Time Table'in Urdu: 2058. 
Recruitment on ——. - 8:9. rif . 

pee Reernitment to | the, Civil, Blectrical and’ ‘Mechanical Branches 
ce pes of, the. Indian, —— services 3008-04... 

Redistribution of -+—areas.,.868-69.. >» 
and Company-managed —— lines: in India... 737-387 

Statement laid on the table by Mr..A,..A, L. Parsons ye actual. earnings 
of certain newly construeted —— lines, 2076. 

RAILWAY ACCIDENTS— 
See ‘‘ Accident(s) ’’. 

RATUWAY ACCOUNTS P2984 ७729-27" vy naires) 

estion re— baatiiunos.s to Inaitiaiogge el | 

५ 70700 f accountants in the; offie jof the» Controller of ——. 

Subordinate ——- examination. 2729. 
Transfer to Office of the ponte f 

—— siviously done’ by the Cash Branch of rod Railway gine boL. 

RAILWAY ACCOUNTS DEPARTMENT— +। 3 
Question re administrative appointments in the ——. शशा-9. °* 
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RAILWAY ACCOUNTS SERVICE— 

Question re— 

Appointments and promotions in the Indian ——.  22]]. 

Appointments in the stbordinate ——. 967-68. 

RAILWAY ADMINISTRATION— 
Motion to reduce Demand for ‘* Railway Board ? re ——. 253-58. 

wee re expenditure incurred by —— on printing and publications. 
9, ! 

RAILWAY APPRENTICES— 
Question re appointment of —— trained at the Moghalpura Engineer- 

ing College, Lahore. 329. 

RAILWAY AUDIT DEPARTMENT— 
gener: retrenchment of a Muslim from the , Multan. 

RAILWAY BERTH(S)— 
See ‘* Berth(s),’’. 

RAILWAY BOARD— 
Demand for Grant. ॥777. 

Demand for Supplementary Grant. 987. 

Motion to reduee Demand for १6 27550 farses 
iy eae | ar a et i 

Construction of a new railway between Kollengode ‘and Coehin. 
258-64, ' 

Future constitution of the ——. 347-52. 

Grievances of third class passengers. 274-76. 

Inadequate facilities for training of Indian students in railway 
workshops. 332-37. 

ae spe Indianisation of the ——. 7264-74: शक 

Indianisation policy in) the railways. 276-95, 297-307. 

Lease of the Bengal and’ North-Western Railway. 307-0. 

“Malddiministration of the “Assam Bengal Railway. 88-3 

‘Poliey of Central Publicity Department. 337-47 

Railway, Administration. ...258-98. [के 

——’s edueational policy with réference to pay of: Railway 
middle school teachers in the United Proyinees. -3882. - 77 / :] 

Recommendati -of the Publie Accounts Committee not given 

effect to. 7 32 न SS - ALAS 

Remodelling of the Patna Junction railway station 320-2. 

Representation of Muslims in; Railway services: .72-204, 245- 

Retrenchment. ॥॥-49, ॥6-79: 0) ता ee 7 er 
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RAILWAY BOARD—contd. i ४ yA AW ELAS 
Question re— ; 

Accountants appointed by the ——. 222-3. 

Appointment, of assistants and clerks in the ——. 303. 

Appointment of Muslims in the office of the ——. 708. 

Appointment of Sikhs to the office of the ——., 7728, 229-30. 

Appointments in the office of the - made direet and through the 
Public Service Commission. 725. ‘ 

Contributions paid for Provident Fund for establishnient’ in the 
504, ‘ 

Duties of the Railway Member of the >> 7702-03. 

Expenditure for officers and staff of the Standards Office of the ——. 
- 4092. 

Extension of service to the cashier of the ——. 623. 
nad in Delhi of the offices of the Special Officers of the ——. 

Officers on Special Duty in the ——’s Office. 2330. 

Recruitment to the office of the ——. 727. 

Special Officers and their staffs employed by the ——. 74. 
Special Officers employed by the ——. 7700:0- 

Special Officers of the ——. 790. tnt 

Transfer of certain clerks from the ——’s Office to the Office of the 
.., Controller of Railway Accounts. 2064-65 

Transfer to the office of the Controller of Railway Accounts of work 
previously done by the Cash Branch of the ——. 62-28. 

RAILWAY BUDGET— 
See “‘ Budget!Railway ”” 

RAILWAY CARRIAGE(S)— 
Question re— 

Overcrowding of third elass —— and provision of fans in interme- 
diate class compartments. 459-60 

Provision of a through ++ between Dehra Dun and Patna. 2592. 

Provision of a through —— between Patna and Delhi, 2592. 
yen of Indian style lavatories in. —— and waiting rooms. 

Recruitment of Indian éxaminers of ——. 859-60. 
See also * Carriage(s) ’’. ; 

RAILWAY CARRIAGE SHOPS— ७४ न 
~~ Question re pay of clerks at the —— at Ajmer. 2396. 
RAILWAY CLEARING ACCOUNTS OFFICE— 

Question re— - 
Alleged anti-Muslim ‘policy in the —_, Delhi, 700 
Attendance of employees of the —— at lectures eetings 

arranged by the Congress, ;007. er 



. te 

INDEX: ‘TO LEGISLATIVE ASSEMBLY DEBATES. 259 

। CLEARING ACCOUNTS OFFICE—contd. 
Question re—contd. 

oo Death, sickness and retirement.of clerks of the ——, Delhi, 409- 
I0. 

Employment of Muslims in the. ——.,.74-5. 

Grievances of the —— staff at Delhi, 408-09 
Lack of Muslims in the —-. 08-83 : 
Muslim clerks in the Rates Register Branch of the ——. 083. 

Non-grant of leave in the Machine Section of the ——. 067. 

Participation of employees of the —— in anti-Government demons- 
tration. 006-07. 

RAILWAY COMPANY (IES)— 

—— remaining to be purchased by the State. 404-09. 

Share of surplus profits and net earnings paid to —— and Native 
States. 

RAILWAY COMPARTMENTS 
Question re improvement of third class ——. 33-4. 

RAILWAY CONCESSIONS— 
Question ré for Haj pilgrims. 2629. 

RAILWAY CONFERENCE— 

See ‘‘ Conference(s) ”’. : 4 
RAILWAY DEPARTMENT— COTY A ! ! q 

Question re— 

Extensions of service in the ——~. 486. 
‘Proportion of appointments held by Mussalmans in'the ——. 505, 

RAILWAY DIVISIONAL ACCOUNTS OFFICE(S)— 
See ‘‘ Accounts Office(s) ’’. 

RAILWAY EMPLOYEE(S)— © 
Question ‘re— 
" Diffietilties of subordinate ——. 2490. 

Grants for edifeation of the children of ——. 468. 
Grievances of Mussalman —— in the Punjab. 902. 

Passes issued to subordinate ——. 458-59 

i Statement laid on the table by Mr. A, A. L. Parsons re rules govern- 
ih = ing grants for the education of children of ——. 9354-57 

RAILWAY ENGINEER(S)— 
' See ** Engineer(s) ”’ { 
RAILWAY ENGINEERING, WORKSHOP(S)—. . me 

Question .re— ) 

_... 0प्फॉंश outlay. on, the —— at,Arkonam. 786, afl 
taal Loss suffered by the —— at Arkonam as a result éf-orders given 

mc to private firms. 786-87, prreit 

Output of the ——, atArkonam., 785-86; 
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RAILWAY FARE(S)— ते 

Question re— 

“) High —— and freight charges on the ‘Shoranur Nilambur Branch 
of the South Indian Railway. 898-99. 

Reduction of ——. 303, 38. 

Third class —— on the South Indian Railway. 749-20 

RAILWAY FREIGHT. 
See “‘ Freight ”’. 

RAILWAY INSPECTION. DEPARTMENT— 
Question re gratuity paid to an officer of the ——. 504. 

RAILWAY LABOURERS— aT 
Question r¢ department to safeguard the rights and privileges of —— 

394. 
RAILWAY LINE(S)— ._. 

Construction of a —— from Sultangunj to Deoghar. 345. 

Construction of from Samni_to Miyagam and Chhota-Udepur 
to Mhow.. 737. : ६ 

RAILWAY MAGAZINE— 
Question re cost of publication of the Indian State ——. 324-25. 

RAILWAY MAGISTRATE(S)— 
See ‘‘ Magistrate(s) ’’. 

RAILWAY MAIL SERVICE— 
Question re— 

Application of Mr. Bewoor’s time-test to: —— Offices....235I. 

foe Appointment of.a Headquarter Inspector in the ——- Karachi Divi- 
sion, 498; ... . -. १८ PA 

Assault of a sorter at Patna station...°220%.,))...9' 
Assault of a sorter by a Superintendent of the ——... 2597. 

Complaints against Khan Sahib 8. M. Yusif Quraeshi, Superinten- 
dent Allahabad, of communal bias against Hindus... 2959-60. 

Employment of Muslims in the at Lahorg. 873. .. 
Facilities of —— officials at Allahabad, 2634-35 
Headquarters of certain sections of the ——.  309-0. > 

_Inspeetors of —— required to travel in mail vans. . 2488, 

Limited space available in the Bezwada —— Sorting Office. 2345- 

Location of the headquarters of the Superintendent, ——, Sind and 
Baluchistan. 93-95 

Loss of insured articles in the —— at Itarsi. 455-56. WATAG 
Quality of uniforms for inferior staff of the ——. 399. ‘ 
pet हक to the clerical establishment of the Postal and --—. 

Strength of —— Sections. 2200-0I 
Supply of warm clothing to ——— officials. 400. 0 
Working hours of employées of the ——. 2074-75 
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RAILWAY MEMBER— 
Bee 

Question re duties of the —— of the Railway Board. 3702-08. 

RAILWAY MIDDLE SCHOOL— i 

Bee ‘‘ School(s) 
| 

RAILWAY, OFFICERS— 

See ‘‘ Offieer(s) ”’ 

RAILWAY OFFICERS’ REST HOUSE— 

Question re —— at Simla 4243 

RAILWAY  OFFICIALS— 

See “ Official(s) ’’. 

. RAILWAY PASS(ES)— 
Sée ‘Pass (68 )/ 7”; 

RAILWAY PASSENGER(S)— 

See ‘* Passenger(s) ”” 

RAILWAY PLATFORM(S)— 3 

ee re raising of the —— at Kiul Junction railway. station. 

RAILWAY POINTSMEN— 
Question re allegations regarding ——. 2345. 

RAILWAY POLICE— Bae 

See “ Police ”’ पु ल्‍ 

RAILWAY POSTERS— ~ ; 

See ‘‘ Posters ”’ 

RAILWAY PRESS(ES)— 
See ‘‘ Press(es) ”’ 

RAILWAY PROJECTS— ९ रद 

Question re new in Southern India. 783. PAVEM 

Nee also ‘‘ Projéet(s)-”’. © 

RAILWAY SCHOOL(S)— 

See “86000 (४) ”. ९ 

RAILWAY SERVANTS— 
Guesaer re political activities by Anglo-Indian and Buropean ——. 

D5: f 

RAILWAY SERVICES— हि ५ = 

Motion to redtice’ Demand for “ Railway Board’’’ re representation of 

Muslims in ——. 7772-204 7245-58 is 

f} Question re— q 

_, _. Appointment of Jains in ——, - 72098:04. 
Communal composition.of posts in certain ——.,.9l6 के 

Representation of Muslims in the——. 703, a ae 

Bee also ‘‘ Service(s) ’ a ear 

RAILWAY STAFF 4७७८ 

Question re reduction of ——. 7702 रे न 
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RAILWAY STAFF COLLEGE— f ४ 

~ Question re. at Dehra Dun 720. . 
RAILWAY STATION(S)— 73058 

Question re— 

Booking of parcels at Ishurdi ——. 427-28. 
Catering arrangements, waiting halls, ete., at ——. 96: 

Closing of a gate leading to the Gujrat 2725-26. 

Construction of a permanent —— at Faridpur. 2066-67. 

Construction of a between Colgong and Pirpainti. 975-76. 

Defective railroad subway between Badami Bagh and Lahore. ——. 
488. 

Eatables sold to passengers at ——. 2202. 

Lack of waiting rooms at the Bukhtiarpore Bihar Light ——. 
506. 

Military forees and bands posted at ——. 705, 

i Need of a shed at Benares Cantonment ——. 963. 

«»,Platform tickets issued at Colaba ——. 737 
“Provision of a waiting room for pilgrims at Nathnagar 424, 

Provision of an additional —— to the north of Chittagong. 883. 

Reconstruction of the —— at Faridpur. 7705-06 

Reported security scheme for 79 

Trials in jails and at a ——. 976. 
RAILWAY SUBORDINATE(S)— 

Question re— 

Increase of the pay of ——. 226-27. 

Promotion to officers cadre of ——. 704205; 
PAILDWAY TICKETS— 

Question re marking of —— in Urdu. 2058269. 
_ RATLWAY TIME TABLE— To 

Question re publication of the All-India ——,. 325, 
RAILWAY TRACKS— 

Question re unprotected —— on the East Indian Railway.. 557. 
RAILWAY WORKSHOP(S)— 

Question re— . , ....... 
Allowances of apprentices at the Kharagpur ——. 462. 
Cost of work at the Arkonam Engineering ——,.. 786. HAS 

to oo) Leave reserve, ‘strength. and.cost of employees..in. ——. . 788, 
e Outturn and cost of =)" '787 I 

~ Refusal of facilities to office-bearers of the Bengal ‘and’ North 
Western Railwaymén’s’ Association to ‘investigate ‘médsures for 
prevéntion of acéidétits in 2844. 

Wastage in ---- ०० the Madras did Southern Mahratta Railway. 

See also “ Workshop(s) ”’ TEATS TRIAS 
SOT 90 “aon han dHaeph) 

e
e
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INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 263° 

RAILWAYMEN’S UNION] 5 000 | ETERSEIO { YHA 

Question re consultation’ of the —— on the policy of retrenchment. 

703. ' 

RAINY, THE HONOURABLE: SIR GEORGE— 

+» ‘Allegations of partiality on the part of the Chair. 2529, 2532, 2535. 

~»°@ongratulations by —— to Sir Ibrahim Rahimtoola on his election as 

cam President of the Legislative Assembly. 37 

Demand for Grant in respect of ‘‘ Railway Board’. यावा, 

Disposal of public business after the walk out of a section of the House. 
2606, 2608-09, 264, 269, 2622. 

Pe of regret by —— on the death of Pandit Motilal’ Nehru. 

५7 of regret by —— on the death of Sir Jamsetji Jeejeebhoy. 

Expressions of regret by —— on the deaths of Colonel Crawford and 
3 Maulana Muhammad Ali. 5-6, 9. 
pag discussion of the Railway Budget. 02], 032, 026, 055- 

60. i > 

Gold Thread Industry (Protection) Bill— 

Motion for leave to’ introdues. 227. ) sat} Lo ois 

Motion to refer to Select! Committee. 507, °°) Te 
Presentation of the’ Report of the Select Committee. 746 
Motion to consider and pass. 979. ~~ 

Indian Finance Bill— 
Motion to consider. 2309, 2875-80. 
Consideration of clause’ 2. 2440. 
Consideration of Schedule T. 2449 

Consideration of Schedule TI. | 2462466, 2544, 2547;°2548)'2567, 2569. 
9570; १677." 

Consideration of Schedule IIE. 2584, Sefcin finteth 
Consideration of Schedule TV. 2650: 5233, 2770 
Consideration of clause 8. 2705, 2706. 
Consideration of Schedule TV.Part Tas reeémmended by His 

Excelleney the Governor General. 2766-7 ae 
Indian Merchant Shipping (Amendment) Bill— ; 

Motion for leave’ to introduce. 22. ~ 
Motion to refer to Select Committee. 23-25: . 

3. 7 Motion’ to fix the date for, fhe ‘presentation of th 
tia Select Bimaiattiae 7” हुक Pare eae ee 

& Presentation of the Report of the Select Committee. 745. 
Motions to consider and pass. . 978, 979, ie गए 8९ 

Indian. Naval_ Armament. (Amendment). Bill. >> ies 
Motion to pass. 527 00.786 

,oocIndian: Ports,.(Amendment)- Bill— ‘i ३: tartan कि 

Motion for leave to introduce. 33 an 



264 -ANDEX: TO! LEGISLATIVE: ASSEMBLY, DEBATES. 

RAINY, THE HONOURABLE SIR GEORGE—contd.. 

‘Tndian Ports (Amendment) Bill—contd, 

Motion to consider. 4श-शह, 

Motion to pass. 28. i प्‌ ! 

Message from His Excellency the Viceroy and Governor General ap- 

pointing ——~ to perform: the functions assigned to the Finance 

Member onthe oeeasion of the general discussion. of the Railway 

Budget. ; 350, 

Motion for Adjournment re action taken against the General Couneil 

of Burmese Associations. 88-82. ५५५4 

Motion re— 
Consideration of the Parliamentary Papers in connection with the 

. Indian Round Table Conference. 434, 666, 689. = 

Blection of Members to the Standing Committee for the Department 

of Commerce. 226. 

Blection of the Standing Finance Committee for Railways. 2. 

Setflement arrived at between Goyernment andthe Congress. 730. 

Motion to reduce Demand for— 

४५ Customs ”” re— 

Failure of the Government to’ prevent dumping of wheat and 

sugar on the Indian market. .॥988-34. 

८ Tpterest on. Debt and, Reduction. or. Avoidance. of Debt,’ re— 

Debt position. 2005. 

४८ Railway Board ’’ re— 

Future constitution of the- Railway Board. 352. 

Grievances of third class passengers, 275-76. 

Indianisation of the Railway. Board. ,266, 27l-73.. 

~ .» Indianisation policy in the railways. /297-98, 303-06. 

Lease of the Bengal and North-Western Railway. 309-0. 

Maladministration of the Assam-Bengal Railway. 330-3. 

Railway Administration. 4258, 255, 258. ae 

Railway Board’s educational policy with reference to pay of 

eer middle school teachers in, the United Provinces. 

Representation: of/ Muslims in Railway services. 4248-52: 

Retrenchment. 99, .4-46, 447, 70.. 
Oath of Office. 2... : : ; : a 

. Point. a Order as to whether an Act which is not touched. by the 
“ee Bill could be covertly amended in the Finance Bill. 

Point of order by Mr. C. 8. Ranga Bk: r re procedure for discussi 
~of cut motions. 720-श, ॥22-98. ~ 3240 0500 = 

Presentation of the Railway Budget for th -32 by '—— 
97-29. कमर ee ot ee | 

Paige against the execution of Bhagat Singh and others. 2604- 
3 : 49 porels 

<
=
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मजा: TO :LBGISLATIVE ASSHMBLY DEBATES. 265 

RAINY, THE HONOURABLE SIR GEORGE=conceld. 

Resolution re— 

Additional payment for rails to the Tata Iron and Steel, Company 
296-67, 2972, 2978, 2980-82 

Appointment of a committee to advise on the purchase of the 

Bengal and North-Western and Rohilkund and Kumaon Railways. 

30I7-8, 8049 

Import duties on’ galvanised iron and steel pipes.and sheets. 

35-55, 356, 364, 27I-73 

Policy of repression. 647-50. 

Round’ Table Conference. - 836, 437, 438. 

Vanaspati ghee.» 809-2. 

“(Statement laid’ on the‘table by —— re white paper in connection 

‘with the Round Table Conference: 750 

Statement of Business by 3, 54:55, 229-30, 420-l], 744-46, 
796-97, 297, 905, 2358-59. 

Steel Industry (Protection) Bill— 

Motion for leave to introduce. 27 

Motion to refer to Seleet Committee. 5-2. 
Presentation of the Report of the Select Committee, 746 
Motions to consider and pass. 979, 980: 

;, »Vizagapatam Port Bill— 5 
Motion for leave to introduce. 26. 
Motion to consider. _52-22, 23 

4: Motion, to pass. 523. , 

oor! Wheat. (Import. Duty)..Bill= ५ 

Motion for leave to introduce. 2360, 2363. 

Motions, to consider and to circulate... 290 05, 293-33. 
Consideration of clause 3. 2940-4l, 2949 

Motion to insert a new clause after clause 3. 295I 
Consideration of clause 4. 2953. ” 
Motion to pass. 2955. 

RAISMAN, MR. A— 
Oath of Office. 2823 

RAJAH, RAJA SIR VASUDEVA— न ae 
Allegations of partiality on the part of the Chair. 253L eee 
Election of —— to the Standing Finance Committee for Rail. 

ways. 52 

ag oe) of regret by —— on the death of Pandit Motilal Nehru. 

General discussion of the General Budget. 586-87 

Indian Finanee Bill— | 
_ Motion to ‘consider. 2285-86. eH | 
Oath of Office. 2. 



966 INDEX TO एछछछांहा.5फएड ASSEMBLY DEBATES. 

RAJAH, RAJA SIR VASUDEVA—conid. 

Question re— 

Land revenue legislation. 64-65 

Representation of ryotwari landholders in the Legislatures. 63 

Representatives selected for the Round ‘Table Conference. 63 

RAJAH, RAO BAHADUR ४७. C— 

Blection of —— to the Publie Accounts Committee. शा. 

Election of — to the Standing Committee, on Emigration, 497. 

Election of —— to the Standing Committee om Roads... 569. 

Blection of —— to the Standing Finance'-Committee: 5 

Motion re consideration of the Parliamentary Papers in corinection. 

with the Indian Round Table Conference... 676-8 

Motion ‘to reduce Demand for ‘‘ Indian Posts and Telegraph Depart- 

ment (including Working expenses) ’’ re representation of 

Glasses in the Posts and. Telegraphs Service 982-84, 

987. 
Oath of Office. 3. 

Question re— 

Absence of street lights.in, the locality, of new quarters at Bara- 

khamba Road., 22]4, 

Deputation to the Federated Malay States to consider Indian labour 

conditions. 340. 

ane rent allowance of. Government of India ministerial staff at 

‘imla. i 

Pay of the ministerial staff of the Indian Stores Department, 2638. 

Provision of intermediate class accommodation on, and inconvenient 

timings of, the Grand Trunk Express between’ Delhi and Madras. 

296-97 é 80 पा 5 eee! कक 

RAJAN BAKSH SHAH, KHAN BAHADUR MAKHDUM SYED— 

Oath of Office. 357 

eb re branch city booking office at Kup Bazar, Multan City. 

RAJPUTANA— 

Demand for Grant. 2045. 

Demand for Supplementary Grant. 986. 

RAMESWARAM— 
Question ye provision of ‘railway facilities for pilgrims to —— 

inf 

RANGA ITER, MR, ९. S—), . 
ates of partiality on the part of the Chair. 7252, 2527, 

Appointment of —— to the Library Committee. ; 

Bengal Criminal Law Amendment,(Supplementary) Bill— 
Motions to consider and to circulate. 95-986 97 5... aan 
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RANGA IYER, MR. C. S—contd. .. AAR 

Code of Criminal Procedure (Amendment) Bill— 

Motion to, refer to, Select Committee 63-8. ; 

Demand for Supplementary Grant in respect of— 

Loans and Advances bearing interest. 2782 

© Election. of —to the,Standing Committee on Emigration. 497 

Expressions..of regret by -—— on the death of Pandit, Motilal Nehru. 
680-8. 

_ General discussion of the Railway Budget. 008-3, 0l6, 07. 

Indian Fmanee Bill— 
. Motion to consider. 2304, 2307, 286. 

Consideration of Schedule III. 2576-77. 
Motion for Adjournment re— 

Action taken against the General Council of Burmese Associations. 
829-3, 832. 

Communal riot at Cawnpore. 2882-85, 2887, 2888. 
Motion re— 

Election of Members.to the Governing Body of the Imperial Council 
of Agricultural Research. 28, 29 

Election of Members to the Standing Committee on Emigration. 
978. 

Motion to reduce Demand for— 
>> Customs ’? #€-- 

er ४:४४ representation of Muslims in the Customs Services. 
9. 

Sikh representation. 938, 943-44. 

“Railway Board ?” re— 

Construction of a new railway between Kollengodé and Cochin. 
258-6, 264 

(+) °Grievanees ‘of third class passengers. | 274-75,' 276. 

» Andianisation’ of thé Railway Board. 264-66, ‘273-74." 

Indianisation policy in the railways. 276-79, 283, 302-03, 
80805. avis Sy: : 

Railway Administration. 253-55,° 258. 

Railway Board’s educational policy with referencé'to pay of Rail. 
way middle school teachers in the United Provinces: ».332 

‘Representation of | Muslims in Railway services: »477;79-82, 
285,°86, .202,.249, 250, 

| Retrenehment. .67, 69. “ rs 
Taxes on Income 7? re— tn: coh 

Undue incidence of income-tax. .875. i ee 
Oath of Office... 3. 
Point of Order raised by Mr. R. 8. Sarma whether:an Honourable 

Member <can’ make use of a proscribed book ini the: Legislative 
Assembly, 2366. 

att 

32
4 



268 INDEX TO’ LEGISLATIVE ASSEMBLY ‘DEBATES 

RANGA IYER, MR. 0. S.—contd. 

Point of Order re procedure for discussion on cut motions. i229. 

Procedure for the discussion of Demand for Grants (General Budget). 

72. 

Question re— कं 

Additional appoiitments in the Madras General Post’ Office. 258. 

‘Allowance for ‘certain postmen in the Madras General Post Office. 
258-9. 

Offices. 235. 

Appointment of a packer in the Mummudivaram Sub-Post Office. 

2507: 

Appointment of an additional peon in the Suryaraopet Sub-Post 

Office. श्ाए-8. 

Appointment of supervisors in the Postal Department. 257. 

Congested quarters of the General Post Office Buildings at Madras. 

2520-2. 

Convention fixing the hours of work of salaried employees. 252]- 

22 
Death of a postal peon on duty in Mymensingh. 2598. 

Death while on duty of the Sub-Postmaster, Naria. 2598-99. 

Decline of British trade with India. 229-30. 

Delay in inauguration of the Indian Air Mail Service. 282. 

Grant of pensions to postal porters and runners. 237. 

Inauguration of an Indian State Air Mail. Service... 23l.. 

Increase of pay in Post Offices in the Madras Circle. 2352. 

Increase of the pay. of railway, subordinates. 226-27. 

Indian problem in Kenya. 280. RASS PAGS 

Irregularities in the census. enumeration at Najibabad.. 254-I6. 

Limited space! available in the Bezwada Railway Mail. Service Sort- 

> ing: Office. , 2345-46... ३२ 

Machines used for the Indian Air Mail Service. 232, 

Measures for relief of © postal officials working on Sundays and 

holidays. .235-52., ... ae : 

 New-Government pension rules» 258: { 

» । Number of persons cotivieted for the political. offences: 228-29. 

Pay of sanitary overseer of the Bombay Géneral ‘Post Office. 2600. 

. Pay of Sub-Postmaster, Amalapuram Swb-Post’ Office. 5 256. 

7 Pay of teachers in Railway schools. v06L rer 

Postal mail contractor’ at Madras; 252L..7%%! 9% om J 

> Promotions from Attached Offices to the Government of India See- 

siden cop oPétariats:| 2598. Be ae + fase यूँ ) i6F 

»ss)--Provision ‘inthe budget of the Posts and Telegraphs Department 

for additional appointments. 2349. ARES owes 

Application of Mr. Bewoor’s time-test to Railway Mail Service i 

<# 
ज
ि
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न . RANGA TYER, MR. 0. Sconeld. ~ hal 
Question re—contd. 

er, Provision of a clerk in the Dwarapudi Sub-Post Office. 2349. 
Provision of a post office at Theagaroyanagar. 2523. 

Provision of additional postal establishment in Madras. 2350-5l 
Provision of additional staff in Post Offices in the Madras Circle 

2347. 

Railway station facilities at Bijnor. 227-28. 

Refusal of permission to Imperial Airways to run an Air Service 
in India. 28. 

Release of political prisoners. 224-5. 
Representation made by strikers on the Great Indian Peninsula 

Railway. 227. 

Restoration of a temporary appointment and stoppage of reduc- 
2348-49 tions im ‘the Madras General Post Office 

Restoration of an appointment reduced in the Madras General Post 
. e Office. 2847-48: 

Searcity ‘of water at’ Vizagapatam. | 2346-47. 

Separation of Burma from India. 65-66. 

Staff employed at the General Post Office, Calentta: 2599 

be व sion. 
हे Strength of establishment of the Vizagapatam Post Office. 2346. 

ss igs of leave reserve in divisions in the Madras Postal Circle. 

Superannuation of postal officials. | 2522-23. 
Supply of uniforms to postmen in Madras. 2959 

Unsuitable accommodation in the Guntur’ Bazar Post Office build- 
ings. 2520. 

Unsuitable accommodation in the’ Suryarowpet Post’ Office ‘build- 
ings. 259-20. 

Question (Supplementary) re— pp.) ist tad AB NZ 

| Communal riot at Cawnpore. 2743-44. 

Provision of intermediate class 00/70/0000 on, and inconvenient 
—. of, the Grand Trunk Express between Delhi and Madras. 

Release of Maulana Abdul Ghaffar’ Khan o€ the North-Western 
»» Frontier Provinee» 964 रे 

| Representation of ryotwari landholders in the Legislatures. 63. 
Resolution re— . 3#ए+5ऋ5( fz: 

‘>> SAppointment ‘f a committee to ‘adivise onthe’ purchase of ‘the Bengal 
and North Western and Rohilkiind ‘and Kumaon Railways. 308. 

jive et rg of an/ Advisory Committee" on ‘Retrenchtient. 3006- 

Draft Convention regulating hours of, work in. offices, hotels, ete, 

9 Yi anital क्राधा 659 
648: fj कमा of repri son. 45-54, 637, ort} 

Round Table erence. 
7 



270 INDEX 70 LEGISLATIVE, ASSEMBLY DEBATES. 

RANGACHARIAR, DIWAN BAHADUR T.— 

Allegations of. partiality. on the part of the Chair. 2529-30 

Congratulations by —— to Sir Tbrahim: Rahimtoola on his, election as 

soo President of the Legislative Assembly... 37-38 

Demand: for Supplementary. Grant: in respect of— Ci 

Council of State. 2778, 2779. e 

Loans and Advances Beating Interest. शाह, 2782, 2783. 

Expressions of regret by —— on the deaths of Colonel Crawford and 

Maulana Muhammad Ali. 6-7 

General discussion of the General Budget. 57-22. 

Indian Finance Bill— ४ 

Motion, to. consider... 2॥57,, 2254, 2278-90, 24. 

Consideration. of Schedule II, 2456-59, 247],».2476, 2542-44, 2548, 

tend 256, 257L: 
Consideration of Schedule IIT. 2575, 2584. ° 

Consideration of! S¢hedule: IV.) » 2642/45, 2673, 273-I2, 2748 274, 

9720-22 3 ant sith 

Consideration of Schedule IV,.Part I, as recommended by His 

Excellency the Governor. General, 2744-49 

Indian Income-tax (Second Amendment) Bill—»! 

Motion for leaye to, introduce: ; 2080 

Consideration; ofthe: Parliamentary Papers in connection with the 

Indian Round Table Conference. 434-38, 690. hi 

Blection of Members to the Governing Body of the Imperial Council 

of Agricultural Research. 28, 3l, 32 

Settlement arrived at between Government and Congress. 228- 
s = है 

Motion to redude Demand for—— (5 0) 

** Army Department ’’ re— 

Military expenditure. 8], 

Customs ’’ re— : 
4 Failtite of the Government to’ prevent dumping of wheat and 

sugar on the Indian market 34-35. 

०५ Executive Council” re—, ‘ si 

f Neglect to effect substantial retrenchment in all: departments. 
>4732-39,,767-69 viet (Reicoe 7 

“ Foreign and Political Department ’’ re— 

fan -Practical..exclusion. of Indians: from the ‘Foreign and ‘Political 
z Department. | 2085, 2086. 

AND! Legislative Assembly and: Legislative: Assembly Department ”” 
Quarters for Members not free. 2034. 

oho ol©North’West Frontier Provinée ?? re— 
Regulation TV o Pgs and other Regulations in 

fhe North-West’ Frontier 898: 

On 



* : INDEX TO! LEGISLATIVE ASSEMBLY DEBATES. शब्माा 

> #' RANGACHARIAR, DIWAN BAHADUR T.—contd. 
£ » Motion to reduce: Demand for—contd. 

“* Staff, Household and Allowances of the Governor General ’’ re— 

Hill journey allowances and reduction of extent of the Simla 
' exodus. 202-28, 2024, 2026,''2028-3 

** Taxes on Income _— 

Undue indidence of income-tax. 859, 862-65, 873. 
Nomination of —— to the Panel of Chairmen. 350. 

Oath of Office. 2. 

Point of order raised by —— that two days’ notice of the ndment 
moved by Sir George Schuster had not been given. 2770-7, 
272, शा3,) 274. 

Point or order raised by Mr. R. S. Sarma whether an Honourable 
Member can make use of a proscribed book in the Legislative 
Assembly. 2365, 2366-67. 

Protest against the exeeution of Bhagat Singh and others. 2604-05. 

Punjab Criminal Procedure Amendment (Supplementary)  Bill— 
Motion to consider. -68, 7-72, 73. 

Question re— 

Appointment of Indian Trade. Commissioners abroad. ३89. 

Cases of inquiry in connection with the civil disobedience movement. 
262-65. oe ! 

Economic condition of the masses. 26. 

Number of persons arrested for political offences. .26-62. 

Number of unemployed in British India. 26. 

Representation of ryotwari landed interests at the Round Table 
Conference. 89. 

Representation of the Central Legislature at further ‘meetings of 
the Round Table Conference. 293. 

Question (Supplementary) re— 

Average income and income-tax in India and England. 2204-05. 

Cancellation of passport granted to Rev. U Ottama. 2486. 

Customs duties. 2203-04. 
Deplorable condition of the paddy and rice trade. 44-5. 

Effect of the boyeott movement on a Delhi firm. 49. 

Indian Trade Commissioners. 48, 
Protection of the interests of paddy eultivators. 74 

Provision of intermediate class accommodation on, and ineonvenient 
timings of, the Grant Trunk Express between Delhi and Madras. 
296-97 

Representation of ryotwari landholders in the Legislature. 63. 

Retrenchment Officer’s inquiries. 63. 
Salt. (Additional Import’ Duty) “Bil 

____ Motions to consider and to circulate. 2857-59. 3 
5 Separation of Burma from India. (Discussed under the Indian 

Finance Bill). 2093-94, 2098. 
L90LAD 



(872 INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

RANGACHARIAR, DIWAN BAHADUR T.—coneld. Au 
Statement by the Honourable the Home Member re postponement of 

the consideration of the Indian Press Bill and the Unlawful Insti 
gation Bill, 53-54, 

Statement regarding proposed. confidential; meeting with His Excel- 
lency the Commandeér-in-Chief. 2434-35, 2438. 

Suggestion by ye time-limit for speeches on the motions for re- 
duction. 906, 907, 3908 

Wheat (Import Duty) Bill— 
Consideration of clause 4. 2952. 

*“RANGOON— 
¥ Question ye appointments in the General Post Office, ——. 484-85. 

RAO, MR. M. N.— 2 
-.... Oath of Office, . 2. 

Question re— is. 

Military forcessand bands posted at railway stations. 705. 

Promotion of indigenous’ industries. 063. : 
Recruitment of clerks to Accounts Offices. 7404 

RASTOGI, MR. BADRI LAL— 

Motion to reduce Demand for— 8 
’ डर ) 

“ Trrigation (including Working Expenses), Navigation, Embank- 
ment, and Dranage Works ”’ re— 

Want of a river canal from Bakhtiarpore on the Ganges to 
“Nawadah via Bihar. 973-74. 

** Legislative Assembly and Legislative Assembly Department ?? 
alia Quarters for Members not free,” 2! 

Oath of Office. 3. pos 

Question | j~— 9 777 ie SW el 
Allotment of central revenues for provincial subjects. 2732. 

Average income and income-tax ‘in Tidia and England. 2204-05. 

Avene length of life and déath rate in India’ and other countries. 
06. 

as coolies at stations on the East Indian Railway. 220- 

Construction of. a, railway from, Nawadah to\ Bakhtiarpore. 2203. 

Conveyance of passengers in..wagons.on the Bakhtiarpore Bihar 
Light Railway. 506 

Customs duties. 2203-04. न 

Eatables/sold to passengers at railway stations. 2202. 
Expenditure on education in India and in other countries. 2205-06. 

Pegg cenented by luggage. coolies at East Indian Railway stations. 

eon oe of India grants to the province of Bihar and Orissa, 

Hindu and Muhamiiadan title holders in the distriet, of Patna. 
uel 



INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 2738 

RASTOGI, MR. BADRI LAL—contd. 
Question re—contd. 
Hindu title holders in the Bihar Sub-Division. 2207. 
Lack of second class compartments on the Futwah Islampur Rail- 

way. 506. 

Lack of waiting rooms at the Bakhtiarpore Bihar Light Railway 
stations. 506. 

Lengthy hold up of traffic at a level crossing. 506-07. 

Military schools and colleges in India. 09. 

Provincial and central subjects. 2732. 
Reservation of railway berths at intermediate’ stations. 2202:08. 

Residential English High Schools and Colleges in India.» 7092. 

State of education in various countries. 2732-34. 
Technical schools and colleges in India. 09-92. 
Timings of ¢ertain trains’ running between Howrah and Muttra. 

273l.: 
RATE(S)— ¢ 

Question re— 

Cantonment —— and taxes..; 342.)- 
Increased —— for passengers on the South Indian Railway. 2332. 

Land revenue, water.——:and local —~ in the North-West Frontier 
Province. | 902-08, «५7 

Provincial legislation re land revenue settlements and irrigation 
—. 404 

—— of freight for cotton and wheat between, Delhi and Karachi. 
2073-74. 

RATE CONTRACT SYSTEM... , 
Question re— 

Alleged irregular purchase of paint, and allegations re the —— for 
the siipply of stores. 875. _. 

Unsuitability of the for tenders for stores for the Indian Stores 

Department. 873-74. BATT fib 
RATE EXPERIMENT OFFICE 

~ Quéstion re advertising appointments for the —— in the Great Indian 
Peninsula and@ East Indian Railways. 068 

RATEPAYER’S ASSOCIATION— 
Question re memorial from the 

RATES REGISTER. BRANCH— 
Question re Muslim clerks in the —— of the Railway Clearing Ac- 

counts Office. 083. दे 

, Mandalay Cantonment. 4]. 

- RATIO— 
Question re— 

Commercial and industrial discontent attributed to the ls. 60. ——. 
482. 

' Depression in trade attribute to the ls. 6d. ——, 482. 

See also ‘‘ Exchange Ratio ??. 
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274 INDEX 70 LEGISLATIVE ASSEMBLY DEBATES. 

RAU, MR. H. SHANKAR— { i ya 

Indian Finance Bill— Vacs 

Motion to consider. 2404. 

Oath of Office. 393. 

RAWALPINDI— 
Question re appointment of Indian chemists to poison gas,and anti-gas 

appliance factories in 93 

REBELLION. 
Question re —— at Tharrawady, | 70l. 

‘RECOMMENDATION (S)— of 
Motion to reduee demand for ‘‘ Railway Board 7? +2 —— of'the Public 

Accounts Committee not given. effect to; ,,32-8. 

Question re 

—— of the Civil, Justice Committee. 2508-2. 

— of the Indian Cinematograph Committee. 256. 

RECORD (S)— 
Question ¢e— 

Lack of facilities at Simla in connection with the carriage of bag- 
gage and 2828-29. 

— of appointment, promotion, transfer, ete., of workmen on thy? 
Bengal and North Western Railway. 283. है 

RECORD CLERKS— 
See “ Clerk(s) ”’. 

RECORD DEPARTMENT 
Question re travelling allowance for record suppliers and duftries of 

the Imperial ——. 2899-2900. 

RECORD LIFTERS— 
Question re duties of —— in the office of the Director General of 

Posts and Telegraphs. 73. H 

RECORD SUPPLIERS— 

Question re— 

Travelling allowance for —— and duftries of the Imperial Record j 
Department. 2899-2900. 

slo gee allowance paid on transfer to certain duftries-and ——. & 
66. 

RECRUITS— 
Question. re 

REDDI, MR. P. G.— 
pees, fh 20006 Demand for ‘‘ Railway Board ’’ re retrenchment. — 

Oath of Office. 3. K हे 
Question re— aa 4 

A wasteful purchase on the Madras and Southern 2 
Railway. 22 j 

for the Indian Army. ॥77.
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REDDI, MR. P. G.—contd. 
Question re—contd. 

Appointment of a personnel officer on the Madras.and Southern 

Mahratta Railway. 23]. 

es Carriage of office records between Delhi and. Simla. 075-77. 

Inquiries into railway accidents. 230. 

5 Intermediate class fares on the South Indian Railway. 229-30. 

Reduction of the salary of a clerk on the South Indian Railway. 

i 9280-83. - 

REDDI, MR. Ty ऐ.। RAMAKRISHNA— ‘ 

Election of —— to the Publie Accounts Committee. 237. 

Indian Finance Bill— 

Motion to consider. 2230. 

Consideration of Schedule I. 245]. 

Consideration of Schedule IT. 2460-62. 

i Consideration of Schedule III. 2565-66, 2573. 

Consideration of clause 8. 2705, 2706-07. 

Motion to reduce Demand for ‘* Executive Council ’’ re neglect to 

हि effect substantial retrenchment in all departments, 76i-63, 

|, Oath 6f Office. 3. f 

८ Point of order as to whether an Act which is not touched by the. 

4 Finance Bill could be covertly amended in the Finance Bill. 

2696. oe 

Question re— पु (4 i 

| Location of Government of India offices’ permanently “in Dethi. 

Memorial’ fromthe clerical istaff.of the Indian Stores Department. 

ह 2595 ८ 

| Ee. Reernitment to the office of the Railway Board. 799. RIOR 

i | Recruitment) to, the Seeretariat, 727-28). spose ७ Ses 

q Seales of pay in the Postal Department. 2433-4. ye gers 

Question (Supplementary) re staff of the offices of the High Com-. 

के missioner for India and the Indian Trade Commissioner in 

_ London, 696-97. 

a ‘Resolution ve policy of repression. 660-63." 

REDUCTION— 
Question re— 

in staffof Government Departments, , 03.. 

of expenditure on the East Indian Railway. 500. | 

of railway fares. 303. 

of staff in Government Presses. 47-72, 

of staff of the office of the Director General of Posts and 

Telegraphs. 53-32. 

REFUNDS— . 
~ Demand for Grant. 2044. 

Demand for Supplementary Grant. 956, 2780. 

Li
t 

| 

के 
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REGULATION (S)— है rev 

Motion to reduce Demand. for ** North-West. Frontier Province 

re retaining —— No. IV of 90l and other in the North- 

West Frontier Province. 883-903. 

Question re— 

Cases tried under the —— of 883 in the North-West: Frontier 

Provinee. 002 

Discrimination in the application of Quarantine 7242 

Number of persons detained under the Bengal ‘Ordinance and 

Bengal ——. 322. 

REGULATION पा OF 88- 
Question re— 

Arrests under 587. 

Facilities granted to prisoners confined under ——. 538. 

RELICS— 
‘Question re Buddha ——. .504,; 

RELIGIOUS CUSTOMS— 
Question re religious opinion on Bills affecting sf 2B-B2.., 

RELIGIOUS RITES— 
Question re non-interference with Hindu —— and usages: 56. 

RELIGIOUS SHRINES— 

Question r¢ administration of —— in the Peshawar District. 2327. 

REMODELLING— 
Motion” to reduce Demand! for ‘‘ Railway Board’? re.—— of the 

Patna Junction railway station. 30-2. % 

RENOVATIONS— 77४ tte aot 
Question re repairs and -—— at “‘ astern Hostel’, New Delhi. 

2726-27 

RENT(S)— 

Question re— 

charged for mutton shops in Peshawar Cantonment. 2737. 

Fiancee for platforms in front of shops in cantonments: 
t ie 

— charged to the Posts and Telegraphs Department for accomo- 
dation in the Secretariat’ in New, Delhi. , 69, . 

— of bungalows for officers at Divisional Headquarters of the 
North-Western Railway. 245 

—— of post office buildings in Caleutta. 379-80. 

REPAIRS— : 3 
Question re —— and renovations at the ‘‘ Eastern Hostel *’, New 

Delhi. 2726-27 - 
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» REPAIRS AND MAINTENANCE AND OPERATIONS, COMMERCIAL; 

LINES (WORKING EXPENSES) (RAILWAYS)— 

Demand for Excess Grant. 98 

REPLY— 

Right of —— allowed to Movers of eut motions. ाा,' 

REPORT (S)— 
Consideration of the —— of the’ Public Aecounts Committee. 760- 

7 ; rote 

e
a
 

sae 

Question re— 

Annual of Welfare Committees on State Railways. 790. 

—— of age of Consent Committee. 283 84 

—— of the Central Banking Inquiry Committee. 248-45) ). 00>") 

— of the Civil Justice Committee. 42 

p —— of the Hide Cess Inquiry Committee. ...004. 

i ——— of the Local Governments on communal tension, 68. 

—— of the Kangra Valley Railway, 699-700. 

—— of the Public. Accounts Committee. . 699 { 

r —=— of the Tariff Board on the. question, of ; protection to the 

| Morarji Chemical Works. 2826-27... 

=A ne) —~.of.the,l92l Committee on the Indian Army. ,..9846. 

> on the classification of stores accounts. 867-68 

on the grievances of Currency Office Staff. 868. 

_—— supplied to, the, Murarka Paint, and Varnish Works, Ltd. 

chem 23 
lf Statement laid on the table by. the Honourable Sir George Sehuster 

re of the Committee on Salt. 996-2004 

REPRESENTATION (S)—- 

Question re— 

LOGE = by strikers on the Great’ Indian “Peninsula Railway. 

[oor LS of-ryotiari landholders inthe Legislature. 63. 

REPRBSENTATIVES— 
5 Question re selection of Indian —— for the Round Table Conference. 

284-86. 

REPRESSION— 
5 Resolution re poliey of —---439-04;628:74, 
=f RESEARCH (ES)— ETE tao sideT bast 

Question re— au : a4 

Activities of the Council of Agricultural 2585-89 i} 

Fpblication in the Vernacular of translations of —— carried on 

vl Spy'the Government of India.” 377 

RESEARCH FUND ASSOCIATION— 

Election of Members to the Governing Body of thé Tidian —— 

238, a १ रहा ३७ 
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RESEARCH INSTITUTES— 

See ‘‘ Institute(s) ’’. 

RESERVE CLERK (S)— 

See ‘‘ Clerk(s) ’’. 

RESERVE FORCES (AMENDMENT) BILL— 

See .‘‘ Indian ——*’, under ‘* Bill(s)”’ 

RESERVE FUND (RAILWAYS), APPROPRIATION FROM THE— 

Demand for Grant. ...855 

Demand for Supplementary Grant. 2542. 

RESOLUTION(S)— 

Question re— 

Exclusion of several —— from the agenda of'a meeting of the 
‘Ambala Cantonment Board. | 7252-52. 
Non-official ——' passed by’ ‘the Legislative Assembly. 73-36. 

—— of the Patna District Board. 475-6 

passed by the employees of the East Indian and Hastern 

Bengal Railway Presses at Caleutta. 693-94 oH 

—— passed’ by the Press Employees’ Association, Caleutta. 476- क्षण 
77 i 

ae ’ 

a are payment for rails to the Tata Tron and Steel Company. 

Seu Amendment! of Legislative Assembly Bleetoral Rules. 44-27. 
Appointment of a committee to advise on the purchase of the 

Bengal and North Western and Rohilkund and Kamaon’ Rail- 
: ways. 30I7-9. 

ow | Appointment jof.an, Advisory Committee on Retrenchment. 3004- 

Distribution,.of the proceeds of the duty on foreign, salt. 300l- 
04 

Import duties on galvanised iron and steel pipes and_ sheets. 
35-73. 

Poliey of repression. 439-54, 628-72. ही 
Round Table Conference. 427-39. i gett Lt Pea 

iz Vanaspathi ghee. 797-86. Frames 

REST DAY— ~~ ea ee मन 
——— re weekly —— on the Bengal and North Western Railway. 

REST HOUSE— ' 

Question re Railway Officers’ 

Ww 

at Simla. 2948,0 REIS. = 



RETIREMENT whey 
Question re— 23020 ete otent i a) 

Death, sickness and of elerks of the Railway Clearing 
Accounts Office, Delhi. 409-0. 

of firemen on the Great Indian Peninsula Railway. 538-39. 

RETIRING ROOMS =i (© ! resol 
Question«re charges for staying at railway ——i 962-63. 0 ix घन 

RETRENCHMENT.- Pay 

Motion. to reduce Demand for— 
“* Customs ’? re— 

and uniformity, of basis for expenditure. 92-5...| 
“ Executive Couneil e— 

. Neglect. to effect substantial in all Departments. 732-69. 

+ “Indian Posts and Telegraphs Department (including: Working 
Expenses),’’ re— 

| —. 977-82. है ¥ 39999 
ई * Opium’? re-— ti ; : 

i i —. 968-7]. 5 
i ४० Railway Board ’’ re— es go a 

° i iy A549) 64-74, (; |; ch Rival allt Serene 
Salt’? re— ; 4 a CTT 
—. 7987 

४ Staff, Household and Allowances-of the Governor, General ”’ re— 

ments for the needed 
Question re— 

-203-33 

370, 

— in Government Departments. 588॥ 

if — in the office of the Postmaster General, Bengal and ‘Assain’ 
> eirele. 379 / 

— in the Public Works Department and the Telegraph Engi- 
neering Department, 882. 

i : —— of a Muslim from the Railway Audit Department, Multan. 
re 2049 
हे —— of high officials in the Postal, Department. 38:89; 06 

» —— of postal orderly peons;in Bengal.,,.2060-6L., <9.) 
— of staff in the Kast Indian Railway Press: 5 2422-26. 

‘Resolution, r¢ appointment ‘of an isory © ittee on! ——. 
3004-7. |: ४5 4 9 ' fa 

“S| RETRENCHMENT OFFICER— ARG HATER 
is Question re ——'s inquiries. 62-63. ५; 

RETURN TICKETS— 

See ‘* Ticket(s) *’. 

— 
+>
का
 
ल
ा
ल
 

oa 
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ried 

te Request to the Viceroy for some voluntary surrender of ९७0० फ- 

Consultation of the Railwaymen’s Union on the, poliey of ——..
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RETURNS— 

Question re non-inelusion of certain Muslims in the census ——. 

2433. 

REVENUE(S)— 

Question re— 

Allotment of central —— for provincial subjects.” 2732 } 

Extra expenditure and fall in —— caused by the activities of 

the Congress. 464. 

Fall in of Central and Provincial Governments. 554 

Land ५ water rates and local ‘rates in the North-West 

Frontier Provinee. 902-03 

~ Loss of ——»dtie to fall in imports and exports! 32-3. , 
Loss of —— due to trade depression. 50. °° 

Y) “Provineial ‘legislation re land settlements’ and “irrigation 

i tes, 404. 
—— and expenditure of British Baluchistan and names’ of pro- 

minent persons there. 397-99 
—— eolleeted under customs, railways, salt and opium. °330-32 

— realised in the provinces. 78 

REVENUE COUNCILS— ; 

Question ve the bank rate, —— and deflation of currency.8I. 

REVENUE ESTABLISHMENT 

Question re probationary period of recruits of the superior —— 
2 of State Railways. 42श 

RICE— 
Question re deplorable condition of the paddy and —— trade. 

44-5 

RIGHT OF REPLY— 
—— allowed to Movers of cut motions. 2L. 

RIQTS res, inners! 
Motion for Adjournment re— 

Communal —— at Cawnpore. 2834-35, 2874-97. 
Death sentences passed in conneetion With the Sholapur ——. 

«ats 4.5, 

Question re— ' 
Communal! =—- ‘at ‘Cawnpore. 2747-44. ei 
Distress _catised to ‘postal officials by communal —— in the 

Kishorgunj, Stub-Divisions: 220॥ 
Publication and cireulation by the Inspector General ‘of Police 

of an account of the Peshawar ——. 33-34. 

RIVER CANAL— SHUT CAMARA TS 
Motion to reduce Demand for ‘‘ Irrigation -(ineluding Working 

Expenses), Navigation, Embankment and Drainage Works’? re 

want of a from Bakhtiarpore on the Ganges’ to Nawadah 
via Bihar. 973-74. Poder! 
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RIVERINE DISTRICTS— 

Question re boat hire granted to postmen ‘in ——. 297-98. 

ROAD(S)— 

Election of Members to the Standing Committee on ——. 26, 27- 

8, 507, 569, 2078, 2359-60, 2438. 

Question re— 

Bad condition of —— in Peshawar City. ॥05. 

Development of ——. 885-9]. 

Naming of and numbering of houses in New Delhi: 998. 

++ construction in Bengal. 385. 

Tax on petrol for improvement of ——. 739-40. 

ROHILKUND AND KUMAON RAILWAY— 

See “' Railway(s) ”’. 

ROLLING STOCK— 

Question re special board ‘for’ the appointment of — ‘officers. 

065. 
कै 

ROMAN CATHOLIC CHURCH— : : 

Question ve. eonstruetion, of a —— in Mingaladon | Cantonment. 

ROORKEE— 

Question re allegations against soldiers at ——. 70i, 

ROUND TABLE CONFERENCE— 

“Motion re consideration of the Parliamentary Papers in connection 

with the Indian ———.  433-77, 633-90. ' 

5 Question re— 

+> Cost of the ——. 974. 

Future procedure in, connection with the —— discussions, 292. 

List of delegates to the ——. 224-25. . 

Non-representation of Orissa at the ——. 76. 

Proceedings and cost of the ——. 290-9; 

edger ‘the vernaculars. of .the recommendations of the 

Re-assembling of the -—. 974. pies 
पड आर क of Central Legislature at further meetings of the 

Representation of ryotwari landed interests at the —— 89. 

Representation of Sanatan Dharami Hindus at further meetings of 

the 56. 

Representatives selected for the ——. 63. 

Selection of delegates for the 34. 

Selection of Indian representatives for the ——. 284-86. 
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ै ROUND TABLE CONFERENCE—contd. ‘ 

Resolution ve ——. 427-39 

Statement laid on the table by the Honourable Sir George Rainy re 

white paper in connection with the ——. 959. 

ROUND TABLE DELEGATES— Scipio's 
to India. 248. Question ve visit of British 

ROW, MR. K. SANJIVA— |; ~ 
Oath of Office. 4. : [ 

ROY, KUMAR, G. R— ६ 
Code of Criminal Procedure (Amendment) Bill++-(Amendment of 

section 44)— 
Motions to refer to Select,Committee and to.cireulate, 840. 

General diseussion of the General Budget. 67-2] 

Motion to reduce Demand for — 

“ Customs ’’ re— 

Duty on kerosene, petrol and betel. nuts. 95-53, 955. 

Duty on sugar. 948-50, 95]. ae 

5 Railway Board *’ re— 

Indianisation policy in the railways. 283-84. 

Maladministration of the Assam Bengal Railway. 38-27, 337. 

Oath of Office. 3. 

ROY, शा C—:; 
Oath of Office. 3. : + wgolts Oreo G) 
Question re— YATAIAOD BAGAT CAI0# 

Gases of forfeiture of seenrity under the Press; Ordinances, 295 

Financial position of the Indian Broadeasting, Company. 29-94. 

Future procedure in connection with the Round Table Con- 
ference discussions. 29 SS = 

_ Proceedings and cost of the Round Table Conference: | 290-9॥ 
Promulgation of new ‘Ordinatees’ (ealing “with the’ Press and 

unlawful instigation. - 295. z ) 
Resolution re the Round Table Conference. 427-88.....q ५५ 

ROYAL INDIAN MARINE . it teow E anihassor ' 

3 Question re ¢oal purchased for the =" 2074. ॥त्त+५ 

= ROYAL INDIAN MILITARY COLLEGE— ~~ 
See “* College(s) ”’. ERS Pe a a asc 

Fs RULES—-- : 0 73 ०25 526 0938 
Question re— 
Leave —— on the Bengal and North Western ‘Railway 288I- 

32. Mat 
New Government. pension DEAR fiir 57% 
New —— for value payable parcels, 975. 

——— for promotion of postal officials. 225-26 
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, RULES—contd. 

Statement laid on the table by Mr. A. AJL. Parsons re govern- 
ing grants for the education of children of ‘railway employees. 
2354-57. ० 

RULING (S)—. 

Bills— 

“Honourable Members cannot criticise the decision’ of the House. 
2563. a 

Honourable Members are entitled to point out what their share 
in the deliberations of the Select. Committee. was. 2805. 

Only a, brief expression of views is permitted at the introduction 
stage of a ——,, 68. 

The Chair cannot guarantee the passage’ of any within any 
given time unless it has the full co-operation of the House. 
2622. 

Demand(s) for Supplementary Grant(s)— 

Diseussion on an item not included in the —— cannot be allowed. 
2782. मु 

Discussion on the. general policy of the loans and advances of 
the Goyernment of India on a -—— is not allowed. (2782. 

Division— ) t | 

An Honourable Member drag another Honourable Member 
for the purpose of voting. 224. 

Election— 4 

If'no provision is made in the Statute for any specific method of 
election to’a particular body, the Assembly as a whole shall deter- 
mine the manner in which the election shall be held. 753. 

No one can move an irrelevant amendment altering the provisions 
of the Statute under which an election to a particular Body 
is proposed to be held. 753. 

Indian Finanee Bill— 

The House can amend all the Acts mentioned in the Preamble of — 
the Finance omens to the extent they are dealt with there but 
not beyond it. 2694, 2699-2700. 

Interruptions— 

Constant. —— and interchange of views cannot be allowed, but 
con special oceasions «the Chair will permit the Honourable 
Member in charge to offer any explanation. . 2852. : 

Miscellaneous— 

A settled question cannot be reopened. 2946. ~ 
Honourable Members are not allowed to say that a ‘particular 

_ Speech or diseussion is irrelevant after a. .point of order had 
~~ “been raised on that issue and me. Chair had ruled that the 
__,_Matter is relevant and_in order. 

_ Honourable Members must yield) otherwise they cannot be inter- 
_ aFupted. . 2887.0 .<: रूह 3७४ 

agi 
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RULING (S)—contd. oe 

Miscellaneous—contd. 

Honourable Members should restrict themselves .to the motion 
before the House. 984 

It is open to Honourable Members to quote from, proseribed 
literature in support of any argument which they may wish 
to advance but they cannot read the whole of it with the in- 
tention of getting full publication in that way.» 2368. 

Personal remarks are not permitted. 2624. 

Reference to a case which is sub judice, not allowed. 58. 

Punjab Criminal Procedure Amendment (Supplementary) Bill— 

Reference to the Punjab Act is permissible on the but the 
debate cannot proceed on the basis as if the Punjab Act was. 
before the House. 57, 58)'59, 60. 

Question (s)— 

An Honourable Member in replying is entitled to ask for notice 
if he is not able to answer a sipplementary —— on the spot. 
2497. 

An Honourable Member is not justified in asking another Honour- 
able: Member to write down ‘his supplementary ——: 2495. 

‘Every Member of the Assembly is entitled to know the answer 
when a is asked in the Assembly. 867 

Honourable Members are not) entitled to make a speéch at —— 
time. 074, 075 

Honourable Members cannot ask for opinions. 007 

_ Long speeches in reply to —— are not permissible buti on special 
५. geeasions a. little latitude; may, be allowed. "227. 

दे Repetition of a +-+ previously asked’ dtring the ‘session is in 
order., 687. 

Resolution (s)— 

Further amendments to the -—— re draft convention regulating 
hours of work in offices, hotels, ete., will only be allowed if Mr 
3, M. Joshi’s amendment to that’ ——— is rejected. 2994. 

Honourable Members might move an amendment at any time and 
when that amendment is aétually moved any Honourable 
Member may object on the ground that two days” tlear notice 
has not, been given... It. will: then! be for the “Chair to decide 
whether he will. allow the amendment or not. 422. 

That Mr. N. M. Joshi’s amendment is not a direct negative of the 
Resolution re ratification of the draft convention regulating 
hours of. work in_ offices, hotels, ete: 2989; .'+ 

Walk out— SH 

A decision: on the part of certaim” Honourable Members either 
not to participate in or not to be present at, a particular dis- 
cussion must not affect public business being transacted by 
the House, but the Chair considers it its duty, in such cireum- 
stances to stand out against the transaction of business which 
may vitally affect a large section of the public. 2622. 

{A barks Tie -Oitte 
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RUNNERS— ८ 
Question re disbursing of increments of pay of postal ——:) 299. 

RUPNARAYAN RIVER— 
Question re construction of a bridge over the ——. 396. 

RURAL DEVELOPMENT FEDERATION— 
See ‘‘ Federation ”’ 

RURAL UPLIFT— ‘ : 
Question re — work in India. 2208, 2209. 

RUSSIAN SUGAR— 
Question re dumping of in India. 402-03. 

RYOTWARI LANDED INTERESTS— 
Question re representation of = 

89. 
at the Round Table Conference, 

SADIQ HASAN, SHATKH— 
Indian Finance Bill— 

Motion to consider. 2873-75 
Motion re consideration of the Parliamentary Papers in connection 

‘with the Indian Round Table Conference. 465-68. 
Motion to reduce Demand for ‘‘ Railway Board ?? re representation 

of lims in Railway services. 202- 
Oath of Office. 3. 
Question re— 

A shooting tragedy in. Peshawar. ,235. 

Adoption of the Zaildari System in the North-West Frontier Pro- 
vince. 070. 

Advertising appointments. for, the Rate) Experiment: Office in the 
Great Indian Peninsula and East Indian Railways. 068. 

Alleged ill-treatment of volunteers of the Khudai Khidmatgar 
movement in Chatsadda. 2235-37. 

Appointment of a Muslim as cashier in the Department of Eduea- 
tion, Health and Lands. «250: 

Appointment of Muslims as Assistant z a 5 223४7: 80 tant Accounts and» Assistant 

art of Muslims in Government. of India. Departments. इस po ? 

Appointment of Muslims in the Government Test House, Ali 070-7, ahs जले 
Appointment of Muslims to the clerical establishment of Accountant General, Central Revenues. 740-4; = ! es 
Demolition of a monument erected by the Municipal Committee of Peshawar and imprisonment of Mr. Allah Baksh 

4284-85 3 —_ 
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SADIQ HASAN, SHAIKH—contd. 
© Question ‘re—contd. 

Destitute condition of Mirza Sikander /Bakkt; ‘descendant’ of 

Moghal King: 2629. 

Disputes between coolies and a jamadar at Lahore Railway 
Station. 708-09 

Employment of Muslims on the Hast Indian Railway.) +068-69 

Employment of Muslims on the North Western Railway. 069 70. 

Firing on a mob in Peshawar city. 23-33 

Harassment by Khans of the relatives of Maulvi Ghulam Rabbani. 

2504. 

Imprisonment. of Mr. Pir Baksh,.an elected. Municipal Commis. 
sioner. 234 

Military blockade of villages in the Peshawar district. 237-38. 

Non-appointment of an Indian to a leave vacancy in the Political 
Department of the North-West Frontier Province, 708-09 

Non-grant of leave in the machine section of the Railway Clearing 
Accounts Office. 067 

Number of clerks of each community employed in the Office of the 
Chief Medical and Health Officer, North Western Railway. 772 

Number of Officers of each community appointed to the Medical 
Department of the North-Western Railway. 47] 

Occupation of) Peshawar by the military forees. 5 7288. 

Powers delegated to certain officers in connection with schemes on 
the North-Western Railway. 066-67. 

eee of latrines'in servants’ compartments on railways. 2505- 

Publication and ecireulation by the Inspector General of Police of 
‘amaccount of the Peshawar riot. 233-34. 

‘Railway concessions for Haj pilgrims. 2629 

Recruitment of assistant Surgeons in the Army Veterinary Corps 
and the Army Remount Department. 2506 

Representation of Muslims in Accounts Offices. 770. 

Representation of Muslims in the Subordinate Accounts Services 
of certain Offices 

Retention of Muslims on reduction of staff of Accounts and Audit 
Offices in Delhi. वा 

Vendors’ contracts on station platforms on the East Indian Rail- 
way... 2 

Resolution re— 

Policy of Repression. . 499-%. 

Round Table Conference. 438. 
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SAHI, MR, RAM PRASHAD NARAYAN— _ gorrensry, gis awe 

Code of Criminal Procedure (Amendment) Bill-(Amendment of 
section 44)— 

Motions to refer to Select Committee and to cirenulate.,,.939-4 
General Discussion of the Railway Budget. 030. 

GCATITAS 
Oath of Office. 4. 25 5 ¢ oe चल: : Peantatiien (0 

SALARY (ITES)— TAMAS 

Motion ‘to reduce Deniand for ‘* Cust re reduction of —— on 
account of lower level of prices and to cope withthe deficit 
budget. 909-2 

Question re reduction of the —— of a clerk on the South Indian Rail- 
way. 30-3 है 

SALARIED EMPLOYEES— FES PIER 

Question re convention fixing the hours of work of ———~/"'/252-22, 

SALE OF GOODS ACT: 

8 Act(s) ”’. 

SALT— 

Demand for Grant. 956. pSHEAToO TS 
Demand for Supplementary Grant. 983. noe ea 

Motion to reduce Demand for— ee ee eae 

RPP Ee ot roan HIE पी ० cit! 
Loss of interest arising from 'the eredit system. | 957-59. 

Pay of General Managers. 3959: 

Retrenchment. 957. 

Question re— 

Importation of Tibetan ——. 555 ३ 
. Revenue collected under Customs, Railways and opium. 

330-32. 
Resolution re distribution of the proceeds of the duty on foreign —— 00 

Statement (laid on the table) by the Honourable Sir George Schuster 
re Report of the Committee on ——. 996-2004. 

SALT (ADDITIONAL IMPORT DUTY) BILL— 
See ‘* Bill(s) ??, 

SALT INDUSTRY— 
Election of a Committee to consider proposals. on the-——, 202- 

I5, 27-8, 569. ‘ 
Question re safeguarding of the interests of 

SALT LAWS—_. 
Question re sentences passed on offenders against "the —— 

SALT-TAX— है 
_. Reduction of ——— (Disenssed under the Indian Finance Bill). 2439- 

L90LAD 

480. 

कु 
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SALTER, SIR ARTHUR— 2 

Question re— 

Financial inquiry by ——. 24-48. 

Inquiry to be undertaken by ——. 779. f 

SALUTES— 

Question re discontinuance of ——. 267-68. 

SAMNI— 
Question re construction of railway lines from —— to Miyagam and 

Chhota-Udepur to Mhow. 737 

SAMPLE PACKETS— 
Reduction of postage on —— (Diseussed under the Indian Finance 

Bill). 2622-26 

SAMS, MR. E. A.— 
Indian Finance Bill— 

Motion to consider. 2247-49. 

Consideration of Schedule III. 2625-26. 
Motion to reduce Demand for— 

“ Executive Council ?! re— 

Neglect to effect substantial retrenchment in) all Departments 
760, 476 

“Indian Posts and Telegraphs Department (including Working 
Expenses) ’’ re— 

Denial of Caleutta-Delhi transfer concessions to certain clerks 
of the Director General's office. 988-89. 

Representation of depressed classes in the Posts and Telegraphs 
ervice. 986-87. 

Oath of Office. 4. 

SANATAN DHARAMI— ? a! i 
Question re representation.of ——~ Hindus at further mieeings of the 

Round Table Conference. 56 

SANITARY, OVERSEER(S)— 
Question re pay of the —— of the Bombay General Post Office. 

2600. 

SANKERPORE— के ee 
Question re postal-service to the village of —— 69I.— 

SANT SINGH, SARDAR— & 
Allegations of partiality on the part of the Chair. 2533. - 

Code~of: Criminal’ Procedure’ (Amendment Bill (Amendment of 
section 344 )--- 4 

Motions to refer to Select Committee and to circulate. 845. 

Election of to the Public Accounts Committee. 287. 

Indian Finance Bill— ; 
Motion to consider. 285-9, 226-25 ETA Ae 

Motion for Adournment re summary trial and 
Nur at Peshawar. शा है; के पक कक, Tyce 
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SANT SINGH, SARDAR—contd. ee 

Motion to reduce Demand for— 

“* Railway Board ’’ re— 

Indianisation policy in the railways. 292-94. 

Representation of Muslims in Railway services. 83. 

Oath of Office. 3. 

Question re— 

Absence of honeyeomb brickwork in new ‘“‘D’’ class quarters 
in New Delhi. 23-32. aa 

Appointment of Sikh Engineers in the Punjab Public Works 
Department. 230-3I. 

Ze Cea of Sikhs in the Foreign and Political Department, 
-8. 

Appointment of Sikhs on railways. 78. 

Appointment of Sikhs to the Civil Aviation Office. 229. 
Appointment of Sikhs to the Indian Service of Railway Engi- 

neers. श8., 

Appointment of Sikhs to the Railway Board’s Office. 229-30. 

Balance-sheets of Indian Railways. 385 
Boys and women arrested in connection with the Civil _Obe- 

dience Movement. 334. 
Carrying forward of losses under the Income-tax Act. 336. 

Cases under certain recent Ordinances. 70-7. 

Crimes committed by revolutionaries. 72. 

Discontent amongst claims inspectors and claims tracers on the 
North Western Railway. 337. 

Establishment of an Indian Accountaney Board. 335. 

Fall in the price of staple foods. 74-75. 

Firing of the Sis Ganj Gurdwara at Delhi. 75-76. 

Import of wheat and gur into India. 75. ai ke 

- Internment at Lakki village of Tota Singh of Peshawar. 702. 

Number of arrests and’ convictions in connection with the Civil 
Disobedience’ Movement. 7-72. 

Number of men of various communities employed in certain 
posts on the North Western Railway. 337. 

Price of petrol in India and elsewhere. 334. 

Properties taken possession of under Ordinance No. IX of 930. 

LL, ; 
Proportion of Hindus, Muhammadans and Sikhs in the Army. 

Prospects of commercial probationers on the North Western Rail- 
way. 336-37. 

Reernitment on State-managed Railways. 78-9. 

Sikhs prosecuted for wearing long Kirpans. 702-03. 
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SANT SINGH, SARDAR—contd. an HAGHIAS FVIA THAP 

Question re—contd. 

Staff employed in the office of the High Commissioner, for India 

and the Indian. Trade Commissioner in London, 335. 

Use of force in dispersing unlawful assemblies. 72-74 

Question (Supplementary) कह transfer of the District’ Judge of 
Dera Ismail Khan from that district. 2725 Vee F 

SAPRU, SIR TEJ BAHADUR— vat) 

-+- Question 're peace proposals of ——,and Mr. M..R Jayakars + 493 

SARMA, MR. 8.-- 
Election of —~‘to the Standing Finance Committee. | 5, 2789. 

General, Discussion of the General Budget 602-04. 
Indian Finance Bill— 

Motion to consider. | 288, 2365. ... 

Consideration , of Schedule, II. ..2567. 
>> Consideration, of Schedule, IT. 2584. ; 

Consideration of Schedule IV, Part I, as recommended,by His 
Excellency the Governor General. 2746. 

Motion re consideration of, the Parliamentary papers in, connection 
with the Indian Round Table Conference. 457-59. 670, 673 

Motion to reduce Demand for ‘‘ Executive Council ? re neglect to 
effect, substantial retrenchment in all Departments. 760. 

Oath of Office... 3 

Resolution re— PSF 
re nngge Appointment of an Advisory Committee on Retrenchment. 3009- 

Policy of repression. 665-67. _ 

Salt (Additional Import Duty) Bil—. _ i3 

Motions to consider, and to cireulate. 2845-47, 2850, 

SARDA, RAI SAHIB HAR: BILAS— 
+ Election of : to the Standing Finance .Gommittee.. - 54, 2789. 

General Discussion of the General Budget, 52-5, 5382., 

General Discussion of the Railway. Budget. 026. 

» Hindu Widows’. Right of Inheritance Bill— 
Motion for leave to’ introduce!” 959. 

Indian Finance Bill— 
' Motion to consider. | 2233-35. 

Consideration of Schedule II. 2548-49 

Motion to reduce Demand for *‘ Taxes on Income ’’ re undue inci- 
denee of income-tax. 868-69. 

Nomination of —— to the Panel of Chairmen. 350. 
Oath of Office. 3. 

Question re— - 
Abnormal infantile death-rate in Ajmer and Beawar. 295. 

t 

fast 
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SARDA, RAT SAHIB HAR BILAS—contd. 

Question re—contd. 

Arrest of Mr. Virendra,a student of the Foreman Christian 
College, Lahore. 490-9 

Grants for education, &e., given to the North-West Frontier = 
Province and Ajmer-Merwara: ७ 2293-94. 

Introduction of ¢ompulsory primary. education in Ajmer-Merwara. 
294-9; 

“> Report of the ३927 Committee onthe Indian Army...845. 

Resolution #९-- z 

Additional payinent ‘for ‘rails to the Tata Iron and Steel. Company. . 
2975- ब 

Appointment of an Advisory Committee on Retrenchment. 3008« ‘ 
09. ; = 

Vanaspathi Ghee. 805-06. a 

SARDA. ACT— j ह 6 Miley [ Ine 4 

WS See Acts) ”? pao a 

SARDA MARRIAGE ACT. ae 
Question re cireulayire application of the/-—— 

SAVINGS BANK DEPARTMENTL एच४ 
Question re appointment of h ad clerks to the —— of the Caleutta 

in General Post Office. 535-36 ee 

SCHEME— i ava 4 

Question re government —~— for the “Indianiéation of the Army. 
40-02 f 

SCHOOL(S)— ४ 
Motion io reduce Demand for ‘ Railway “Board ? re Railway 

Board’s educational policy with referéneé to pay of Railway 
middle t— teachers ‘ini United Provinces. © 332 

Question re— nee 60/8४/45४2 
A moving for the children of employees of the Government 

of India Seeretariat. 565-6 
Appointment of a Muslim as Headinaster, of the Government 

High ——, Delhi. 2068. 
Establishment of a High School for girls in New Delhi, 566 
Bee heat by the Lady Irwin for Girls, Simla.” 567-72, 

al 

ee ag grant made to the Lady Irwin —— for Girls, Simla. 
7 ‘ 

Grant of land for the construction of ‘an’ Islamia High —— in 
Peshawar. ६ 3। ruatiaqs)  AasansteT t ४ 

Migratory —— for the daughters of the Staff of the Govern- 2087 ment of ndin’ offices, “996, 9 |" 4 20 be Ferm 
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SCHOOL (S)—contd. 

Question re—conid. 

Military —— and colleges in India. 09. 

Pay of teachers in East Indian Railway ——. 496. 

Pay of teachers in railway ——. 06]. 

Pay of teachers in the East Indian Railway High —— of the. 
Allahabad Division. 4968. 

Representation of Muslims on the Governing Committee of the 

Frontier High ——, Peshawar Cantonment. 04-05. 

Residential English High and colleges in India. 092. 

Students of the Lady Irwin —— for Girls, Simla. 2590. 

Technical —— and colléges in India. 09-92. 

Mesniter, of Han Mindi, Teachers from the Government High 
——,, Delhi. 8 

SCHUSTER, THE HONOURABLE SIR GEORGE— 
Consideration of the Report of the Public Accounts Committee. 

760, 77-74. 
Demand for Excess Grant in respect of— 

Administration of Ageney Subjects: 980. 

Appropriation from Depreciation Fund (Railways). 982. 

Commercial Lines ——- Working Expenses ; Administration 
(Railways). 98. ; 

Commercial Lines -—— Working Expenses: Repairs and main 
tenance and Operations (Railways). 98I. 

छह. Commuted Value of Pensions. 98. 

Geological Survey. 980. 

Indian Posts and Telegraphs Department. 98. 

Demand for Excess Grant in respect of— 

Irrigation, Navigation, Embankment and Drainage works. 980. 

Loans and Advances bearing interest. 98]. 

Miscellaneous adjustments between the Central and Provincial» 
Governments. 98. 

Publie Service Commission. 980. 
Demand for Grant in respeet of — 

Army Department. वा 

Council of State. 2033. 
Customs. 908. 

+ Executive Council, 732. 
Foreign and Political Department. 2034. 
Forest. 97 
Home Department. 2037. 
Indian Posts and Telegraphs Department (including Working 

4 65770 7776 Toa raph Depart ~ n a notin: aggre grap! epartment ‘(including Working Bx- 

Interest on Debt and Reduction or Avoidance of Debt. 990, 
Interest on Miscellaneous Obligations. 205. 

ee ae —s Bs 
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SCHUSTER, THE HONOURABLE SIR GEORGE—contd. 

के Rajputana. 986 

Demand for Excess Grant in respect of—contd. 

Trrigation (including Working Expenses), Navigation; Embank- 
ment and Drainage Works. _973. 

a Assembly and Legislative Assembly Department. 
8. 

North-West Frontier Province. 882. 

Opium. 969. 

Salt. 956 
Staff, Household and Allowances of the Governor General. 207, 
Stamps. शा 

Taxes on Income. 857. 

Demand for Supplementary Grant in respeet of— 

Administration of Justice. 984. 

Andamans and Nicobar Islands, 986. 

Capital Outlay on Security Printing. 987 

Capital Outlay on Vizagapatam Harbour... 987. 

Census. 985. 

Commuted value of Pensions. 987. ० 
Council of State. 2778, 2779. © 
Delhi. 986. json 
Delhi Capital Outlay. 987. 
Education. 985. 

Emigration —— External. 985. 

Expenditure in England under the control of the High Commis- 
sioner for India. 987. 

Foreign and Political Department. 984. 

Forest. 983. 

Home Department. 984 

Hyderabad. 986. 

Indo-European Telegraph Department. 2776. 

pec on Ordinary Debt and Reduetion or Avoidance of, Debt. 

Irrigation, Navigation, Embankment and Drainage Works. 983, 

Trrigation, Navigation, Embankment and Drainage Woks. 2776. 
Loans and Advanees Bearing Interest. 2782, 2782, 2783. i 

Medical Services. 985 

Mini. 985, 2779-80. : > Hel 

_., Miscellaneous Departments. 985... है 

North-West Frontier Province. 986. 2 er 

Opinia, 9&2 Se ae है 2 ash कह 

7०००. 954. Be 
Publie Service Commission. 984.000 7 

Refunds. 986, 2780. 3 vat: Bs Ht Be et 
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| 2665, 2667-68, 2670, 2672, 2673, 2674, 2675, 2677, 2678, 2684-88 

-siot:=0'Motion for léavée t6“introdince: 2078-79). :2080; 2080) oq 5 _ 

SCHUTER, THE HONOURABLE SIR'GEORGE+contd 

Demand for Supplementary Grant im respect: ot—contd 

hoBalt, 963 | 

Staff, Household and Allowances of Governor General 984. 

Taxes on Income. 983 

Disposal of public business after the walk out of a section of the 

House. 2620-2: 
Election of a Committee to consider proposals onthe salt industry. 

202. 

General Discussion ofthe’ General Budgét. © 594,4595, 62732. 

Indian Finanee Bill— i 

Motion for leave to introduce. 8999 ! 

Motion to-consider/*'2084, 2755) 284 9298,72294, 2298;2394:24 

Consideration of clause 2. खिंकी , 2442/2443) 7 

Consideration of Schediile I.) 2446, 2447-48, 244972450, 2453-54. ; 

Consideration of ‘Schedule’ Tit! 2473, 2558-6, 257 8 Hy 

Consideration of Schedule IV." 2652; 2652, 2656) 2658, 2659, 2660, 

Re-consideration of Schedule IV, Part I, as recommended by His 

Excellency the Viceroy. 2708-42, 2746-8,, 2753-55, 2756. 

Indian Income-tax (Amendment) Bill— et | ५ 

Motion for leave to introduce. 247. 0 | ) | 

Motion to consider and pass. 527-28. : ae | 

Indian Income-tax (Second Amendment) Bill— hath ; 

Motion to refer to Select Committee.” 2788-84. ' 

Motion to cireulate. 2802. a 

Motion #6-- ; i 

Election of the Public Accounts Committee; 2-L3. 

Election of the Standing: Finance Committee. ५ 2488::067 

ie" Motion to reduce Demand for— 69978 
Army Department ”’ ॥ 

Military, expenditure, 779, 780-8], 832-36 

“* Gustoms??ere—=" piltnot noortay Taft 
Duty on kerosene, petrol and betel ntits. -I9549% boo tol 

Duty on sngar. 95l. 6 है? ht 

Inadequate representation of Muslims in the Customs Services. 
925-25 

T jon vl ibe? 

Not taking steps to raise the price of agricultural produce. 956, 

Reduetion of salaries on vant of lower level of prices and to 
cope with the deficit लए 

Retrenchment and uniformity of basis for expen iture. 93-I4, 
Sikh representation. 945-47. 

Get 
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SCHUSTER, THE HONOURABLE) SIR GHORGE—contd. HIG 

_ Motion to reduce Demand for—conid: 

“ Exeeutive Council ?? re— 

Neglect’ to effect substantial rétrenchment in’ all’ departments. 

748, 763-67. f { 

“* Inivrest on Debt and Reduction or Avoidance of Debt ? 

Appointment of a National Invéstment Board. “7992: 
Debt position, 2009-4 

** Interest on Miscellaneous Obligations’®* re— 
Poliey and principle underlying expenditure for interest on 

miscellaneous obligations. 20i6 

“‘ Trrigation (including Working Expenses), Navigatioa, Hmbank- 
ment and Drainage Works ?” re— 

Interest charged on eatials in Orissa’ and Ganjam. 975-76 

“ Opium 7" re— i : 32 
Retrenchment. 4970-7 PDO ६877 ot henge 

‘ Salt ’’ , 9 
Loss of interest arising from the credit system... 958-59 

Pay of General Managers. 959. 

Retrenchment. 957. eect Es : 
“ Staff, Household and Allowances of the Governor’ General?” re— 

Hill’ journey! allowanees ‘and’ reduction of extentof othe Simla 
) exodtis.::!2027:28, 2029s: 67 ७00०9: €एफएड 

Request to the Viceroy for some volwitary* surrender of emolu- 
ments for the needed retrenchment: » 2082: oo, |) yong 

# Taxes on Income ?.re—., 583 35 pte . 7 

Undue ineidence of income-tax. 875-80. 

or he 

५ 
Oath of Office. 2. Waist Splat: 
Point of order by —— whether general questions of thé nduiinistra- 

ioe “tien of the iri¢ome-tax law are relevant! ina debate on the rates 
of income-tax. 2649. 00-06 

Presentation of the Général” Budget for 7989-32, 357-92, 
“Resolution re— aM eteap teat 

Appointment of an Advisory Committee on Retrenchment. 3004- 
= 06, 8075-37 

Distribution of the proceeds of the duty ou foreign salt. 300I-04. 

Salt (Additional Import Duty) Bill— 4 
Motion for leave to introduce. 288-40 

~W°’Motions to consider ‘and to citeblaté) | 2803,’ 2804-05, 2807 
it Of 52 208 

हिल |S to consider. and to circulate. 2836-38 2847, 2848, 285-52, 
5 ear ay 

_ Motion to ot न Re 
tion of Burma from India. (Discussed, under the Indian 

Finance Bill.) 2088. ES, ate 

Statement (laid on the table) by —— rel! 4" उर्क का ४ an Se 

Report of the’ Committee ‘on’ Salt. '996-2004. | तह ०५० ६) 

haa 
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SCHUSTER, THE HONOURABLE SIR GEORGE—concld. 

Statement )laid on the table) by —— re—contd. 

Note on the difference between non-voted and voted expenditure of 

the Central Government Budget estimates. 2540-4. 

Review of the civil expenditure of the Government of India 2540, 

Statement regarding proposed confidential meeting with His Excel- 

leney the Commander-in-Chief. 243' 

Suggestion by Diwan Bahadur TT. Rangachariar re time-limit for 

speeches on the motions for reduction. 907-08. 

Suppression of Counterfeiting Currency, (International Convention) 

B. 
Motion for leave to introduce. 23. 

Motion to consider. 426. 

Motion to refer to Select Committee. 327. 

SCIENTIFIC DEPARTMENTS, OTHER— 

Demand for Grant. 204 FORE 

SCOTT, MR. J. RAMSAY— 

Oath of Office. 3. 

SEAT(S)— 

Question re— 

Ri Allotment of —— for the people’s fairimn Delhi. . 098-99. 

——~ allotted to various communities: of the’ Municipal Committee 
of Peshawar. 428-29. 

SECOND CLASS COMPARTMENTS— 

Question re lack of —— on the Futwah-Islampore Railway. 506. 

SECRETARIAT— 

Question re— 
A moving school for the children of employees of the Government 

India -——-. 565-66. 
Appointment of Sikh stenographers in the ——.. 305. 

Employment of Assistants and Clerks in the —— as census enume- 

bE rators. 909-0. 
मल 088 from Attached Offices to the Government of India ——. 

S 
Promotions’in the —— and Attached Offices. 2489. 
Recruitment to the ——, . 727-28. 
Rent. charged to the Posts and leans phs Department for accom- 

modation in the —— in New 
ye see and Joint Secretaries in the Government of India —. 

ag Attached Offices, 
SECRETARIAT SERVICE— _  .. 
_.. Question ve formation: of an Imperial —... 2630, 

Short Notice of gommipation, for recruitment “to” the’24— and 

स्पा SHE 
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SECRETARY (IES)— 

Question re— 

Appointment of an Indian —— to the Agent of the East Indian 
Railway. 2330. 

— and Joint —— in the Government of India Secretariat. 7488. 

SECRETARY OF STATE FOR INDIA—EXPENDITURE IN 
ENGLAND— 
Demand for Grant. 2046. 

SECURITY (IES)— 
Question re— 

Cases of forfeiture of under the Press Ordinances, 295. 

Election expenses and forfeiture of ——. 68. 

Forfeiture of ——- deposited by the Hindustan Times, 280-8I. 

Interest on held in the Currency Reserve... +87-88. 

Presses required to deposit ——=. 287. 
— required from Post Office and Currency Office staff.  704-05. 

SECURITY PRINTING-- 
Question re— ( 

Appointments in the Nasik Road -—, Currency ‘Note Press. 
225-27. 

Training of Indians at the —— India Curreney Note Press and 
Central Stamp Stores. | 478-34. 

SECURITY PRINTING AND CURRENCY NOTE PRESS— 
Question re losses incurred at_the —— and discrimination against 

Indian apprentices. 485-86. 

SECURITY PRINTING, CAPITAL OUTLAY ON— 

Demand for Grant. 2046. 
Demand for Supplementary Grant. 987. 

SECURITY PRINTING DEPARTMENT— 
Question re appointment of Muslims in the —— 238-39. 

SECURITY PRINTING PRESS—:" 
Question re— 

Apprentices at the Nasik Road ——." 543 

Complaints against the Buropean and Aviglo-Indian employees at 

the Nasik-Road ——. 544 

Houses built for the Master’ and Staff of the Nasik-Road -—. 
543-44, 

0 

SECURITY SCHEME— 
Question *e reported —— far railivay stations, 797. 

SELECTION GRADE— : = 

Question re promotion to —— in the Postal. Department. 790. .... 

SEN, MR. 8. ९. है 

Election of —— to the ‘Standing Committee for the Department of 
Commerce. 2535. 
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SEN, MR. 8. C.—contd. 

Indian Partnership Bill— i 

Motion to refer to Select. Committee, 54., dese 

Oath of Office. 2. a 

SEN, PANDIT SATYENDRA NATH— 

Election of —— to the Conrt of the University of Delhi. 2008.” 

Indian Finance Bill— 

Consideration of Schedule III. 2582-82. 

Motion re consideration of the Parliamentary Papers in couneetion 
with the Indian Round Table Conference. 7474-78: 

Motion to reduce Demand for— 
Customs 7? re— 
Duty on Kerosene, petrol: and betel nuts. 953 

Failure. of thé Government to’ prevent dumping of wheat and 

sugar on the Indian market, ; 932. 

70 Oath of Office.’ 2: 8 mihO seo to 

Question re— MITHIAG 

Appointment of accountants in the Posts and Telegraphs Depart- 

ment. . §77. 

Appoiatment of Postal Superintendents, etc., in the Posts;and Tele- 

graphs Department. ;, 876-77. ., 
Caricature in the pageant of: the People’s Fete.  427, 

Compilation of figures of the quantity, and, value of. iron and. steel 

Jenin + ‘oducts. 44I8 I5 

Construction of a permanent railway station at Maridpur 3066-67. 

Cost of production, of steel.in British India, i4i8 
Expenditnre ineurred on the inaugural fun r 

7478-29. रु 

Fixtension of the buildings of the Indian Museum, Caleutta. “878-79 

Guide to the Archeological Galleries ‘of’ the’ ‘Indian Museum, 

Calentia. 878. ै का 

aoe of stores for the office of the Zoological Survey: vf India, 

79-8 ’ ( 
Quantity of steel manufactured,in India, 447. 

ip of travelling allowance of .duftries in certain departments. 

bea 

Travelling allowance for. record suppliers and duftries. of the 

Imperial Record Department. 2899- 

Travelling allowance paid on transfer to certain duftries and 

record suppliers. 2066 Aue पका तल 

Warm clothing of ,duftries and, sorters of the Imperial Record 

Department. 2637 , 

T D eed 

in. New Delhi. 

imteto falta 

SENTENCES— 
Motion for Adjournment re death. —— passed in connection. w the 

Shoiapur riot. 4-5. - ist tre 



SEPARATION OF ACCOUNTS FROM ‘AUDIT: SAWLA TAH 
Demand for Grant.’ 2038 WI 03 : ५ ong h. 

SERVANTS’ COMPARTMENTS ५ ; 
Question re, provision of latrines te Oh Railways, ; 2505-06, 

SERVICE(S)— ; 09D ko edigah:od OF urs 
Question re— कद 7 । 

Admission of Indian students to railway ——.  243:38, 
६ Appointments ‘to. the superior, Traffic ——- of ‘Company-managed 

Railways.— 2430) © | 

Number of Jains in the Legislatures and the —«-.. 973. 

Qualifications ‘of Indian students: for Railway -——-. 2480-87. 

Termination of —— of employees of the» Bombay, . Baroda’ and 
Central India Railway. 2322-23. ; 

SETTLEMENT (S)— 
Motion ys +— arrived at between Government and the Congress. 

28-30 

SETTLERS— 

Question re— 

Franchise of Indian —— in Fiji. 49 

Safeguarding of the interest of Indian —— in/théTransvaal- 
iv “at sealerert, sivmngas 7? 

SHAFEE DAGODI, MAULVI MUHAMMAD—.. f 
Code of Criminal Procedure (Amendment) Bill (Amendment of 

section 44)— $e 

Motions to refer to Select Committee and. to, circulate... 944-42, 

Motion for Adjournment re communal riot at Cawnpore.....2885-86. 

Oath of Office. 3. 

Question re— . 

Allowances of Medical Officers at the .Indian | Military Hospital, 
Meerut. 995 

Establishment of a Co-operative Training Institute at Bolpur and at 
Gosaba. 000-0. 

Medical officers at the Indian Military Hospital, Meerut. 995, 

Motor car allowance of the Medical Officer in charge of the Canton- 
ment General Hospital, Meerut. 995. 

Question (Supplementary) re— 

Appointment ‘of local bodies in the North-West Frontier Province. 
56. 

Police and Military action’ at Charsadda.’ 2055. ते taal 

Police and Military action at Utmanzai. 2057. उगछुसरे 
Purchase of the Bengal and North-Westérn Railway. 

Release of Maulana Abdul Ghaffar Khan of the North-West Frontier 
Province. 963-64 

Restoration ofthe stipends’ of members of the Carnativ family. 44. 

~*"Returi te India of Maulvi Obaidullah Sindhi: 568 
Resolution re policy of repression. 650-53. 
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SHAH NAWAZ, MIAN MUHAMMAD—.,,, F 

Appointment of —— to the Committee on: Petitions. ॥497 

Congratulations by —— to Sir Ibrahim Rahimtoola on his election as 
। President of the Legislative Assembly. 40, 

Election of —— to the Court of the University of Delhi. 008. 
Expressions of regret on the deaths of Colonel Crawford and Maulana 

Muhammad Ali. 7, 20. 
General Discussion of the General Budget. 585, 59-94, 597, 608. 

Motion for Adjournment १6 Summary trial and execution of Habib 
Nur at Peshawar. 206, 208, 2], 25. 

Motion ¥e consideration of the Parliamentary Papers in connection 
with the Indian Round) Table Conference. .499-6]. 

Motion to reduce’ Demand: for— 

** Army Department ”’ 

Military expenditure. ]77-77, 8], 85, 828, 836-38 

** Customs ’” re— 

Sikh representation. 946. 

** Railway Board ’’ re— 

Retrenchment. 70. 

Oath of Office. 3. 
Punjab Criminal Procedure Amendment (Supplementary) Bill— ०0 

Motion to consider. 76-77 

‘Question: (Supplementary) re 

Freight rates for the transport of wheat. 094. 

~ Government scheme for the Indianisation of the Army. "402. 

Military blockade of villages in the Peshawar district. 238. 

Reselution re— ti 

Policy of repression. 658-660. 

Round Table Conference. 435. 

Wheat (Import Duty) Bill— : 

ager to consider and to cirenlate. 2905, 2906, 298, 2925-I8, ॥ 
29 

~ Consideration of clause 3.° 2944-46. 
Motion to pass. 2955-56 % 

SHAHANT, MR. 8. C.— 
Allegations,of partiality on. the part of the Chair. ..2525, 2528, 2529, 

253, 2532, 253: 

Apology by —~— to the Chain: ) 2666. 

Congratulations by —— to Sir Ibrahim Rahimtoola on his eleetion as 
President of the Legislative Assembly. 4-42. 

: 0238 of the Report.of the Public Accounts Committee. 

५ Eleetion of —— to,the Salt Industry Committee.. 569. 

बा of regret. 09 ——~ on the death of Pandit Motilal Nehru. 

ma
tc
h 
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SUAHANI, MR. 8. C.—contd. ५ 29 lene 

Expressions of regret by —— on the death of Sir Jamisétjee 
Jeejeebhoy.. 744. 

General Discussion of the Railway Budget. 03-35. 

Indian Finance Bill— 
Motion to consider.  23-I6. : 
Consideration of Schedule I. 2448, 2449-50. 

Consideration of Schedule IV. 2640-4. 
Motion to reduce Demand for— 

“* Customs ?? *e— 

Failure of the Government to prevent. dumping of wheat and 
sugar on the Indian market.’ 933 

corse representation of Muslims in the Customs Services. 

Retrenchment and. uniformity of basis for expenditure... 792-3, 
94-5. 

“fi Sikli representation.- 94-42. 

“* Exeentive Council !! re— 

“ante bs effect substantial retrenchment in all departments 
7 

“Indian Posts and Telegraphs Department (including Working 

Expenses) ’”' 
Retrenchment. 979. 

“Railway Board 
Policy of Central, Publicity Department. 343. 

Retrenchment. 35-87. 

“« Staff, Household and Allowances, of the Governor General.’ re— 

Request to the Viceroy for some voluntary ‘surrender of emolu- 
ments for the needed retrenchment. . 203,. 2032-33. 

Room for considerable reduction. 207-8, 2020-2i 

‘Oath of Office. 2. 3०5४ 

Punjab Criminal Procedure Amendment (Supplementary), Bill— 
Motion to consider. 77 

Question re— 

Abolition of the Sind and Baluchistan Postal, Circle. 89-9 

Allowances of clerks in Railway Divisional Accounts Offices at 
Karachi and Quetta. 67-68. 

Appointment of a headquarters Inspector ‘in ‘the Railway ‘Mail 
Service, Karachi Division. 798 

Appointment of a Town Inspector of Post) Offices in Hyderabad 
Sind. . 98.99. 

Appointment of two Assistant Directors in the Sind and Baluchistan 
Postal Cirele. 9 a 

4 शा of new Postal Divisions in Sind and Baluchistan. ॥9- 
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SHAHANT, MR. 8. C.—contd. Ay hace Vw ST TWA A 

; Question. re—contd, : : 

onversion of Sind and Baluchistan from a‘minor to’ a major postal 

circle. 2633,); 7 rats 

Development of the Indian Mercantile Marine 400-02 

Dismissal of postal officials in Sind and Baluchistan. 96 

ese of a mosque in the premises ¢ e Karachi General Post 

ice i 
Expenditure for Officers and staff of thé’ Standards Office of the 

Railway Board. 092. 

Freight rates for the transport of wheat. 093-94.5 > 

Grant of compensatory allowance to’ certain’ clerks) in Divisional 

Accounts Offices in Karachivand Quetta. -69-70: 

ooo) Beadquarters of certain sections of the Railway Mail Service. 309- 

|©.oeation’ of the headquartérs of the’ Superintendent of Post Offices, 

Lower Sind and Persian Gulf Divisions. 96. 

Location of the Headquarters 00 the Superintendent, Railway Mail 

Service, Sind and Baluchistan. 93-95..,.... 

Purchase by Government.of Indian textiles. 290. 

Purchase of Belgian steel pipes. 290 

Purchase of *‘ India)’’,ceiling/fans. by; Government. ,.288-90. 

Reernitment and pay of clerks in the Divisional, Accounts Offices 

of the North Western Railway. 367 

Refusal to grant interviews by the Director. of Posts and Telegraphs, 

Karachi. _97 

Kepresentation of Government and the Legislative Assembly on the 
Board of the Tata Steel and Iron Company 

Representation of’ Government and the Legislative Assembly on the 

Indian Cable Company, Jamshedpur.» 288. 

Standardisation of railway stores.  092-93. 

Question (Supplementary) re broadcasting stations in India. 69-20- 

Resclution re policy of repression. 653-55. 

SHAHJ AHANPUR— 

Question re— 

Introduction of an elected Board for 

Separation of Mohalla Dilazak from 

SHAKUR BASTI— 

Question re alleged irregular ments. made to the unloading con- 

tractor at —— on the North Westerm Railway. l000. 

SHANKER GAL; LALA 5 shoe 

<< re date of arrest and detention of —— and Maulana Abdulla. 
9६१ oR 

Cantonment. 247. 

‘Cantonment. 848. 

HARE(S)— aes 
Question re proportion of —— in the Burma Oil Company owned 

by Indians. 43 ca ४0% 

=< ee 7 कक. Pee ft - के जा w eS | जिंक 

é 
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SHARE CAPITAL— 
Question re of the Bengal and North Western Railway and the 

Rohilkund and Kumaon Railway. 095, 

SHAREHOLDER(S)— 
Question re— ¥ 

—— and Directors of the Indian Cable Company. 75. 

——— and Directors of the’ Murarka’ Paint \ and | Varnish» Works, 
Limited. 725. 

SHAW, BABU BROJO K.— 
Question re— 

Prosecution of , 4 postal clerk. 377. 

SHER MUHAMMAD KHAN GAKHAR— 
General Discussion of the General Budget. 50-I2, 

Indian Finance Bill— 

Moiion to consider. 285, 2249. 

Oath of Office. 06]. 
Question re— 

Promotion of a cashier in the office of the Assistant Director of 
Ordnance Services (Provision). 2635-36 

Recruitment of Muslims to the office of the Assistant Director of 

Ordnance Services (Provision). “2636 ६ 9%. 0५3०० 

Reeruitment to the Office of the Assistant Director of Ordnance 
Services (Provision). 2635 

SHILLIDY, MR, J. A— 
Indian Factories (Amendment) Bill—» 

Motion to introduce. शाह १8 
Motion to consider. 2803. OSE 

Motion to: pass. 2803. 

Indian Finance Bill— vite 

Motion to consider. 2290, 2295 “TAM 

Consideration of Schedule II. 2583 j 

Motion re election of members to! the Standing Committee on Roads 
6, 2078. 

Motion to reduce Demand for— 

‘‘ Irrigation (ineluding Working Expenses), Navigation, Embank 
, ment and Drainage Works ’’ re— 

Supply of water to cultivators. 973. 

Want of a river canal from Bakhtiarpur on the Ganges to 
Nawadah via Bihar. 974 

४ Legislative Assembly and Legislative Assembly Department ? 
Quarters for Members not free. 2034. 

Oath of Office. 4. 

Resolution re draft convention regulating hours of work in offices, 
~~ hotels, ete. 2984-89 

Statement (laid on the table) by re purehiase of stores by the 
High Commissioner fer India. 4-], 2535-39. 

L90LAD 
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SHIPPING OFFICE(S)— 

Question re— 

Gazetted officers in the —— in Caleutta. 078-79. 

Inconvenient location of in Caleutta. 077, 

Transfer of the Continuous Discharge Certificate Department of the 

_— from Kidderpore, to Calcutta. 079. 

tnsuitable location of the Continuous Diseharge Certificate Depart- 

ment of the , Caleutta, 077. 

SHOLAPUR CONVICTS— 

Question re representation on behalf of the ——. 7423. 

SHOLAPUR RIOT— 

Motion for Adjournment re death sentences passed in connection with 

the . 45. 

SHOOTING TRAGEDY— 
Question re a —— in Peshawar, स्‍289. 

SHOPS— 3 
Question re rents charged for platforms in front of =——— in Canton- 

ments. ‘ 

SHORANUR— 
Question re high railway fares and freight charges on the —— Nilam- 

bur branch of the South Indian Railway. 898-99. 

SHRINE(S)— 
Question re— 

; हे 

Adminisiration of religious —— in the Peshawar District. 2327. 

Property attached to the —— of Mian Umar, Sahib, 2739. 

SHROFFS— 
} inl 

Question +€ By and duties of Head ——‘in‘the Caleutta. Currency 

ffice. 272. 
(isl senmay - 

SICKNESS— 
wee ao “tsi ५ 

Question re death, —— and retirement: of (-clerks.of the Railway 

हि Clearing Accounts Office, Delhi. 4409-0. “at 

SIGNALLERS— 
Question re pay of postal and tebe baphaintd, 848-49. 

STKANDER BAKHT, MIRZA— : 2970 

cre re destitute condition of ——, descendant ‘Of a Moglial King. 

SIKH(S}-- 

Motion to reduce Demand for— .... 

« Qustoms”? re ——- representation, 98758, 
Question re— : capt: 2 

_ »Appointment of a —— as Assistant Meteriologist. : 620-2.. 

Appointment of a as caretaker of Government Buildings in 

Simla. 305-06. Z 

Appointment of a+ Judge in the ‘Lahore High Court, 04. 
4 
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© STIKH(S)—centd. 

Question re—contd. 

, Appointment of Muslims and as storemen in arsenals. 854. 

: Appointment of —— Engineers in the Punjab Publie Works, De- 
partment. 2730-3]. 

रु oe of —— in Posts and Telegraphs Accounts Offices. 

Appointment of - in the Foreign and’ Political Department. 
7727-28. ! 

Appointment of —— in the Indian Civil Service. 62. 

Appointment of —— in the Irrigation Department of the Punjab. 

4724-25. ८ 

Appointment of —— in the Military Accountant General’s Office. 

620. 
on Railways. 78, 

stenographers in the Secretariat. 305. 

; Appointment of a 

Appointment of 

Appointment of —— to the Civil Aviation Office. 229. 

Appointment of —— to the Indian Audit and Accounts Service. 

‘aa 2629-30. % 2 22008. 

हि Appoiutment of —— to the Indian Service of Railway Engineers. 

छा शा. 

. Appointment of, —— to the Military Accountant General’s Depart- 

ment. 724. 

Appointment of ——. to the Office of the Railway Board. 723 

Appointment of —— to the Railway Board’s Office.-"2328-30 

Claims of ——— to appo! in G of India. Depart- 

ments. 263] 

Employment, of —— in. the, Government of India, Press, Simla. 

4 
Numbers ‘of Hindus, Muslims and ———, appointed. to certain ;posts 

on the North Western Railway- 30-02. ’ 

Proportion of Hindus, Muhammadans and —— in the Army.) 334. 

Protection of the interests of —— in Government offices.: 2632 

a Recruitment of Muhammad and to Government services 

re 2632. 

‘ Recruitment of ——'to the Traffie Department of Indian Railways. 

725. a 

prosecuted for wearing long Kirpans. 702-03. bie 

_ SILVER— PAL 

Question 76-- nano 

Government’s purchase and ‘sale of [+एग+- 2097, 

Profits on ——--and Nickel: ‘Coins. 556...) 7: 

Reduetion of duty on ——(discussed under’ the! Indian Finance 

_ Bill). 2447-49. blac starsat 
- Terr 
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SIMLA— 
Motion to reduce Demand for ‘‘ Staff, Household and Allowances of 

the Governor General ’’ re hill journey allowances and reduction 

of extent of the exodus. 20श-8 

Question re— 

Alleged employment on private work for ‘the Manager of employees 

of the Government of India Press; ——. 2957-58 

Alleged running of a private press at by-the Head clerk, 

Government of India Press, Aligarh. 2829 

Appointment of a Muslim caretaker in ——. 2497. 

Appointment, ofa Sikh as.earetaker of Government Buildings in 

305-06, 
Appointment of non-Muslim clerks in the Government of India 

99. 5a ROSS 

Appointment in the Government of India Press, ——.° 499 

Carriage of office records between Delhi and -. 075-77. 

Clerks employed in the Government of India Press 2957. 

Complaints against the Head Clerk of the Government: of India 

Presei=— i 
Employment of Sikhs in the Government of India , Press,. ——. 

499-500. 
Expenditure ancurred on the move to ——. 93-94 

a for the carriage of baggage between —— and Delhi 

2508 
A St uy the Lady Irwin School for Girls, ——.” 567-72, 

Government grant made to the Lady Irwin School for Girls, —. 
566-67 

House east er of: Government. of India ministerial) staff 

at 

Lack of facilities: at ——im connection with thé carriage of baggage 

and records. 2828-29 

Lack of Government quarters in the vicinity of! the Government of 

India Press, ——. 777-78. 

Payment for excess work in the Government of India | Press; 

ST T8-T9, । 
Private: Press कया by Babu Jawahar, Khan, | Assistant Manager, 

Government of India Press, ——. 

Railway Officers’, Rest. Honse at ——.  248. i 

—— house-rent allowances. 2627-28. 

Students of the Lady Irwin School for Girls, ——.. 2590. 

SIND— 
Question re— 

Abolition of thé —— and Baluchistan Postal Circle... 89-92 

Appointment of two Assistant Directors in the --— and Baluchis- 

«> tan Postal Circle. 
Appointments held by Muslims in the —— and Baluchistan Postal 

Cirele. 2050, 2052. 
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SIND—contd. SEAT | ar 

Question re—contd. 

Claims of Mussalmans to appointments im the ——~ and Baluchistan 
Postal Circle. 2049 

777 कि कर of new: Postal Divisions: in) ——=— and»: Baluchistan. 

Construction of the Bombay direct! Railway. 5672) 

Conversion of and Baluchistan from a minor to a major! postal 
circle. 2633 

Dismissal ‘of postal officials in |—+—\ and, Baluchistan.,,.396. 

Location of the headquarters of the Superintendent of Post Offices, 
Lower and Persian Gulf Divisions. 96. 

Location of the headquarters’ of the Superintendent, Railway Mail 
Service, —++, and Baluchistan. 93-95 

SINGH, KUMAR GUPTESHWAR PRASAD— 
Election’ of —+- to the Standing Committee for the Department of 

Education, Health and Lands... 2835, 

Oath of Office. 25. 

Question re— ai ‘ 

Duty on sugar. 207I-72 HOS OSS २४७४३: = 

Inceme-tax realised from coal companies. I96l. 9) >>! i 

Income-tax realised from the Tata Iron and Steel Company. 796 

Migratory school for the daughters of the staft of the Government 
of India Offices. 996 

Registration of medical licentiates. 994 

Stipends paid to the students of the Delhi University. 996-97. 

SINGH, MR. GAYA PRASAD— : 
Abolition of Capital Punishment’ Bill— A 

Motion for leave to introduce: 259. / Ky 
Motion to cireulate. 946-5 ह MOET PREM 

Bengal Criminal Law Amendment (Supplementary) Bill— 

Motions to consider and to circulate. 85, 92, 93, 94-95 

Code of Criminal Procedure (Amendment) Bill— 

Motion for leave to introduce, 259. 
Motion to refer to Select. Committee. 606-0, 67 

Motions to refer to Select, Committee and to circulate. 838, 940. 

4 
j 

942-4. 
Election of —— to the Standing Finance Committee. 5l, 2789. 

General Diseussion: of the’ Railway | Budget. 026, 030. 

Indian Criminal Law Amendment (Repeal) Bill— snail 
: Motion for leave to introduce. 958. tees 

> Indian Finance करत |... . | : 
Motion to consider. 250, 238. 0} ; 

Indian Telegraph (Amendment) Bill— # आ केक आर 

Motion for! leave to introduce. 259... fe 
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SINGH, MR. GAYA PRASAD—contd. 

Motion for Adjournment re— 

Action taken against the General Council of Burmese Associations. 
828. 

Si ry trial and tion of Habib Nur at Peshawsr. 220. 

Motion re consideration of the Parliamentary Papers in connection 
with the Indian Round Table Conference. 464, 674-76. 

Motion to reduee Demand for— 

** Foreign and Political Department ’’ re— 

Practical exclusion of Indians from the Foreign and Political 
Department. 2036. 

+ North-West Frontier Province ?? re— 

Retaining Regulation No. IV of 90l and other Regulations in 
the North-West Frontier Provinee, 900-02. 

४ Railway Board ”’ re— 

Luease of the Bengal and North Western Railway. 307-09, 30. 

Remodelling of the Patna Junction railway station. 30, 32. 
** Staff, Household and Allowances of the Governor General ’” re— 

Hill journey allowances and reduction of extent of the Simla 
exodus. 2023-24, 2030. 

“Taxes on Inecome’’ re— 

Undue incidence of income-tax.  862. 

Oath of Office. 3 
Punjab Criminal Procedure Amendment (Supplementary) Bill— 

_ Motion to consider. 63 
Question re— 

A moving school for the children of employees of the Government 
of India Secretariat. 565-66. 

Acqiital of Mr. Asaf Ali and Mr. Faridul Haq Ansari convicted 
under the Criminal Law Amendment Act. 394-95 

ि Alleged preferential treatment of Messrs. Martin and Company in 
tenders for certain stores. 552-53. 

Appointment of a Trade Commissioner in Hast Africa. 492 

Appointment of Assistant and Deputy Assistant Engineers in the 
Posts and Telegraphs Department. | /02-02. 

Appointment of Indians in the carriage and wagon shops of the 
Bombay, Baroda and Central India Railway at Ajmer. 505 

Appointment of Superintendent of Lighthouses in Bombay. 2727- 
28. iy 

हे, 

: Arrest and handeuffing 
of Mr. M. F. Qurbam 

at Lahore. 
१5587: 

Arrest of Gulam Mohammad 
and Abdul Warris. 

222. ५ 

Arrests under Regulation 
III of 88. 537 

Assault 
and arrest of members 

of a Jatha from the Gurukul’Kangri University. 
29 

Broadcasting 
stations 

in India.’ 629-20. for wily 
Bulking 

of demands 
and standardisation 

of quality of stores pur- 
chased. 55: 

p
e
e
 

as 
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SINGH, MR. GAYA PRASAD—tontd. iis 
Question re—contd. 

Cireular re application of the Sarda Marriage Act. 225. 

Classification for the Census of Buddhists. ete., as Nov-Hindus. 

255. 
Closing of a dispensary for the treatment of Congress Volunteers 

at Charsadda. 220 

Date of arrest and fetention of Lala Shanker Lal and Maulana 
Abdulla. 222. 

Deaths of political prisoners in jails. 393-94. 

Defacement of spurious coins collected by Booking Clerks. 253. 

ies at the Allahabad Post Office of packets of the Bhavishya. 

Difficulties of Deck passengers travelling between Bombay and East 
Africa. 492. 

Employment of certain Indian Electrical Engineers. TAD: 

Establishment of a High School for girls in New Delhi: 7566. 

Evacuation of villages around Peshawar. 22] 

Facilities granted to prisoners confined under Regulation IIT of 

I8i8. 538 » ‘ 

F ose uate by the Lady Irwin School for Girls, Simla. 567-72, 

Franchise of Indian settlers in Fiji. 497. 

Gl a grant made to the Lady Irwin School for Girls, Simla. 

566-67. 

Government scheme for the Indianisation of the Army. 40-02. 

Grievances of Indians in Tanganyika. 494 

Indian representation before the Joint Parliamentary Committee 

on. East Africa. 493-9: 

Tustrictions to census authorities re registration of caste. 399. 

Interception of a telegram addressed to Pandit Jawahir Lal Nehru. 
564-65 : 

Issue of return tickets का Railways. 279-80 

List of delegates to the Round Table Conference. 

Listening in to telephone messages to and from the Congress Office. 

924-25 

Methods employed in the collection of Land Revenue in the Borsad 

and Bardoli Talukas. 254. 

Need for lavatories’on the Darjeeling Himalayan’ Railway ‘rains. 

25. 
‘New India Sterling Loan.’ 25. 

Number of persons dealt with under the Prevention of Intimidation 

Ordinance, 22. J 

Objection by Indians to films produeced.in: Dar-es-Salam. 495. 

Outbreak in Burma. 395-96 

Percentage of Anglo-Indians and Indians. in y Ton in appointments 

iu the Posts and Telegraphs Department. 4. 
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SINGH, MR. GAYA PRASAD—contd. : 

Question re—concld. ; 

iad activity by Anglo-Indian and European Railway servants. 
Oo. 

Provision of a. bathroom for third class passengers at Phulera rail-' 
way station. 244. 

Purchase of paint under the rate contract system. I55). 

Quarters for clerks of the Motihari Head Post Office... 565. 

Racial discrimination in. Waiting Rooms, onthe . Great,, Indian 
Peninsula: Railway. 254. 

Raid on a mosque in Tanganyika, 492-93. 

Railway freight from Bombay to Caleutta. 553. 

Recruitment to the Indian Medieal Service. 393. 

Removal of the Non-Official Chairman and members of the. Beawar 
Municipal Committee, 549-50. 

Royal Military College, Dehra Dun. ; 252-53. 
Seizure by the Police at the Ganhati Post Office of a packet received 

from the All-India Congress Committee. 495 

Settlement in the Kenya Highlands and Union between Tanganyika 
and Kenya, 493. 

Statement of quantities required in tender forms for the supply of 
paint and varnish, , 549-5, 

Statement of quantity required in, tender forms for the supply of 
stores. 552, 554-55. 

Students of the Lady Irwin School for Girls, Simla. 2590 

Sapper for the supply of paint to the Indian Stores Department. 

Tenders under the running contract system. 5: 

The Swedish Match Manufacturing Company, 892 

Transfer to ‘‘ (0) ?? class of ‘‘ A’? class prisoners in the Ajmer 
Central Jail, 550 

Transportation for life of Pandit Jagat Ram. 40I-02. 

Use of Military Forces, in, Bihar and Orissa. 396 

Value of properties taken possession of under the Unlawful .Asso- 
ciation Ordinance. 

White lead purchased from Messrs. Martin and Company. | 552. 
Wircless telephone service between India and. England. 223. 

Withholding of a portion of the grant made to the Benares Hindu 
University. 222. 

Withholding of telegrams inquiring about the health of Pandit 
Motilal Nehru. 228. : 

Question (Supplementary) re— कप 
_ Alleged ill-treatment of volunteers of the Khudai Khidmatgar 

movement in Charsadda,” 237.. 
ere of a Muslim Accountant in the Delhi General Post 

; Appel of Muslims in the office df the Director of Civil Avia- 
jon. 
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¢ SINGH, MR. GAYA PRASAD—concld. है 

7 Question (Supplementary) re—contd 

Arrest of Messrs. Virendra and Ihsan Elahi. 426-2) 

Arrest of Mr. Virendra, a student of thé Foremati Christian College, 
Lahore. 49-9: 

3 +. @ancellation of passport granted to Rev. U. Ottamia. 2485-86. 

Carriage of office records between-Delhi and Simla. LOTT. 

Carrying out the terms of the Political settlement. 2724. 

Customs barrier at Viramgam. 2336-37. 

Dacoities in clerks’ quarters in, New, Delhi. 2337. 

Ex-Members of the Legislative Assembly imprisoned in connection 
with the Civil Disobedience Movement. 2633-34. 

Firing on a mob in Peshawar city. 282, 233. 

Government scheme for the Indianisation of the Army. 402 

Overerowding of Third class Railway carriages and provision of 
fans in Intermediate class compartments. _ 460-6 

Persons convicted in the Lahore Conspiracy Case: 907. 

Police lathis. 259 i: 

om Presses required to deposit Securities, / 
zs Purchase of the Bengal and North Western Railway. 565. 

—
—
—
 

Release of political prisoners. 2244-75. 

a Share capital of the Bengal and North Western Railway and the 

Rohilkund and Kumaon Railways. 095 

Subsidy paid to Imperial Airways for carrying mails between India 

- and England. 378 : 

, The people’s fair in Delhi. 098. 

| Vendor’s contracts on station platforms on the East Indian Railway- 

। 2629. 
_, Resolution re— Bs ad 

Additional payment for rails fo the Tata’ Tron and’ Stee? Company. 

Amendment of Legislative Assembly Electoral’ Rules! वडा-28. 

Distribution of the proceeds of the duty on foreign salt. 3002 

De ot regulating hours of work im offices, hotels, ete. 

Policy cf repression. 637, 655, 666. 

Salt (Additional Import Duty) Bill— < 

Motions to consider and to cireulate. 2865-66. ae 

SIS GANJ GURDWARA— ;..।। a 
> Question re firing of the —— at Delhi, 75-76, ; 

SITARAMARAJU, MR. B.— ~ 

lection of ——to the Standing Finance Committee. 
indian Finanee Bill— 

Consideration of Schedule IV, Part I, as recommended by His 
Exéellency the Governor General. 2762 
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SITARAMARAJU, MR. B.—contd. 

Motion to reduce Demand for— 

८ Customs ?' re— हे 

Indaequate representation of Muslims in the Customs Services. 

924. 

‘ Foreign and Political Department ”? re— 

Practical exclusion of Indian from the F 

Department. 2034-35, 20387. 

ह “ Railway Board !! re— 

; ‘Representation of Muslims in Railway services. 

Retrenchment, 6I-62, 770-7. 

| “ Staff, Household and Allowances of the Governbr- General ” 

re— ४ 

Hill journey, allowances and reduction of extent of the Simla 

exodus. 

Oath of Office, 2: 

Question re— : 

Annual reports of Welfare Gommittees on State Railways. 790. 

Appointment of Indian Blectrical Engineers. 7402. 

Appointments in. the Correspondence Department of the Calentta 

General Post Office. 542. 

Angointanenis on, the Madras and Southern Mahratta Railway. 

‘oreign and Political 

493, 200-02. 

Capital outlay on the Railway Engineering Workshops at Arko- 

nam. 786. 4 ह ‘ 4 

mes work at the Arkonam Engineering Railway Workshops. 

Female employees on Railways. 790 8७3 

Fine funds on Railways. 790. 

Indebtedness of Mr. J. (0. O'Loughlin, Postmaster, Dethi. 542. 

Labour employed in Workshops on the Madras and Southern 

7 (Mahratta Railway. 788. gee ac 

Lueave reserve, Strength and Cost of employees in. Railway Work- 

shops, .788. .. : 
Loss suffered by the Railway Engineering “Workshops at Arko- 

nam, as a result of orders given to. private firms. 786-87. 

Ones of the Railway Engineering Workshops at Arkonam:- 785- 

Outturn and costs of Railway Workshops. हि. 
Present position of State-owned Railways.” 388-89. °°“ * 

Reeruitment during the Strike on the Great) Indian Peninsula 

Railway. 79. + our TIES MAE 

Reporte: 5,208 scheme for Railway Stations. 79%. 

Special Officers of the Railway Board. 790. Meee 
Bios ct Pa of the Railway Engineeriale este at “Arko- 

wi * DER: 

A + 
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SITARAMARAJU, MR. B.—coneld. 

Question re—contd. 

Supply of permanent way materials for the Madras and Southern. 

’ Mahratta Railway. 786. 

The Indian Railway Amendment Act. 790. - . 

. Wastage in Railway Workshops on the’ Madras and Southern 

Mahratta Railway. 788 : 

Work of the Personnel Ojeer on the Madras and Southern 

Mahratta Railway. 789. 

Vizagapatam Port Bill— 

Motion for consideration. 522-23, 

SITES— 

Question re— 

है Renting of ——on a Muslim graves avd at Peshawar.  85l. 

Return of ——to house-owners in Cawnpore 993-94 

SLATER, MR.— 

Question re appointment of —— as’ a’ special officer for Railway 

Presses. 242] 

SOCIAL CUSTOMS— 
Question re Government policy of non-interference with religion 

. or——.. 284. 

SOHAN SINGH, SIRDAR— 
Oath of Office. 3. 
Question re— 

Consultation of the Railwaymen’s Union on the policy of Retréench- 

ment. 70 

Cost of the War Memorial Arch in New Delhi and of ‘the ‘fire 

thereon. 702. 

Duties of the Railway Member of the Railway Board. 702-03. 

Outlay on New Delhi and cost of its maintenance. ॥79-02. 

Reduction of railway staff. 702. 

on 

5 

४; Wheat (Import Duty) Bill— 

: Motion to consider and to circulate. 2930-37. 

SOLDIER (S)— 
Question re— =e 

Allegations against ——at Roorkee है! ! हे 

Desecration of a temple by Gurkha-—. 2589-90 लि 

_. Numbers and Cost of British and Indian —— officers. 869-6! 

SORTER(S)— vane 

«Question re— कफ 
Assault of a Railway Mail Service ——at Patna Station, 2207 

~)Assault bore ——sby a Superintendent of the Railway Mail Ser- 

vice. 597, = 
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SORTER (S)—contd. 

Question re—conid १>७ 9 

WMuslinis and ‘non-Muslims’appointed as —— 30, 8 Division 

of the Central Postal Circle, Nagpur 299, फंड 

Warm clothing of duftries and + of thé Imperial, Record De- 

partment. 2687. ‘ इस 

SORTING OFFICE— 
nan 

: Question re limited space available dm the Bezwada, Railway Mail 

Serviee ——. 2345-46 ‘ f 

SOUTH INDIAN RAILWAY— $ 

+ See ‘* Railway(s) 7’. 

OVEREIGNS— 

Question. re tender value of —— in India, 557. 

| SPECIAL ALLOWANCES— 

hoe See ‘* Allowanee(s) 77; | 

SPECIAL BOARD— 

Question re 
065. 

SPECIAL DUTY— 

Question re— 

Officers on ——in the Railway Board’s Office,’ 2330 

for the appointment of Rolling Stock Officers. 

Pay of officer on ——in the Indian Audit and Accounts Service. 

963-64. if ALHOR 

Pay of certain Officers on ——. 904. ‘ ४ y stint 

SPECIAL MARRIAGE (AMENDMENT) BILL— 

See “ Bill(s) ” oeusnitnsiiane 
opt rer 

SPECTAL OFFICER (S)— व Yeineell 
Question re— 

ent in’ Delhi of the: offices: of the —— of the Railway Board. 

I 4 

and their staffs employed by the Railway Board. , 74. 

——employed by the Railway Board 00-0: “ 

——of the Railway. Board. 790. 

SPICE(S)— 
Reduetion~of duty on—— (Diseussed under the 

ance Bill). 2449-50. 0 .. : १ कै ara 

BTAFF(S)— .00-छक्न5 कम tie gn Eat मल आम : 
Question re—> nee fr ; 

fice er of the Railway Clearing Accounts 

House rent allowance of Government of India ministerial! +— at 

Simla. 2634. ‘ 

: Houses’ built for the master atid — of the Nasik Road Security 
Printing Press. 543-44, 
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8707फ'(8)--€९०४/क iV 7 जाप 
Question re—contd- 

Pay of the ministerial 
263: 

Reduction of costs and Indianisation of the —— of the’Tata Iron 
and Steel Company. 240-4l.5 है ; 

employed. at the General Post Office, Calentta, 2599... 

STAFF, HOUSEHOLD AND ALLOWANCES) OF! THE | GOVERNOR 
GENERAL— ५ in 
Demand for Grant. 207. aye 
Demand for Supplementary Grant. 984. 

Motion to reduce Demand for— 
—— ia! re—, 

Hill journey allowances and reduction of extent’ of the ‘Simla 
exodus. 20श-8 

Request to the Viceroy for some voluntary surrender of emolu- 
ments for the needed retrenchment. 208-83. 

Room for considerable reduetion: © 207-2I, 

of the’ Indian’ Stores, Department. ५ 

STALLS. 

Question re at the People’s Fete in Delhi, -]8$, , - 

STAMPS—— 2 )meisl 
Demand for Grant. 97. BVARW UAH aT 

STAMP DUTIES— aft 2 

Question re effect of boycott of the law courts; onthe ——y. BIT... 

STAMP STORES— 
Question re training of Indians at the Seeurity; Printing, Indiag @ur- 

reney Note Press and Central 4. | 

STAMP VENDORS— ४३ कं 
Question re. appointments of ——in Post Offices i? eae 

STANDARDS OFFICE—— ३9४ का ab 

Question, re expenditure) for officers..and.staff.of ‘the ----- of the 
Railway Board. 092 : 3) 

STANDING COMMITTEER(S)+=" A ॥ ५ 
Election of Members to the —— for, the:Department of Commerce. 

A> 226, 2439, 2535 . 
Election of members to the —— for the Department of Edaiteation. 

Health and Lands. 2359, 2775, 2836. : 
Election of members to the ——on Indians’ Overseas Emigration 

and Haj Pilgrimage. 2359 

Election of Members to the —~on Pilgrim: to the Hedjaz, 
Salt Industry Committee, and the —— on onde 27-8. a 

Question re appointment of-a for Bill. relat t 
Muhammadan Laws. 282-83. ig eae ond 

STANDING COMMITTEE ON EMIGRATION ५ 
Motion re election of members to the ——. 977-78, 433, 497 
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STANDING COMMITTEE ON PILGRIMAGE TO THE HEDJAZ-- 

Election. of Members to the ——. 20-02, 350, 40. 

STANDING COMMITTEE ON ROADS— 
eae Members to the ——. 26, 507, 569, 2078, (2359-60, 

STANDING FINANCE COMMITTEE— 
Election of the ——.° 72, 25. 53, 2438, 2775, 2789. 

STANDING FINANCE COMMITTEE FOR RAILWAYS— 
Election of the ——. 72, 25, 52. 

STAPLE FOOD(S)— 
See “ Food(s) ”’. 

STATE (S)—— 

Question re— 
Indian —— visited by the Viceroy. 495-96: 

or Wied companies remaining to be purchased by the ——.. 404- 

STATE AND COMPANY-MANAGED RAILWAYS 
See “' Railway(s) ”’. 

STATE PRISONERS— 
See ‘* Prisuner(s) ’’. 

STATE RAILWAYS— 
See ‘‘ Railway(s) ”’. 

STATE-MANAGED RAILWAYS— 
See ‘* Railway(s) ’’. 

STATE-OWNED RAILWAY (S)— 
See “ Railway(s) 77. 

STATEMENT (S)— 
——regarding proposed confidential meeting with His Excellency 

the Commander-in-Chief. 2434-38 हे 

प-++ result of conversations between His Excellency the Viceroy 
and Mahatama Gandhi. 545-48. 

STATEMENT(S) (LAID ON THE TABLE)— 
——by? Mr. है. A: ti Parsons re— ४ 

Actual earnings of certain newly constructed railway lines. 2076- 

Rules governing grants for the education of children of Railway 
employees. 2354-57. 

—— by Mr. E. 8. Howell re: 

Military blockade’ of villages in the Peshawar district, 2736-37. 

Non-payment of taxes in Peshawar and circulation of an account 
6 of ‘Peshawar’ disturbances, 273 

Ss of Peshawar and surrounding villages hy the sata ek 
35. 

ASO 
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STATEMENT(S) (LAID ON THE TABLE)—contd. 

— by Mr. J. A. Shillidy re purchase of stores by the High Com- 

missioner for India. 5-2], 2535-39 

by Mr. J. ७. Acheson re constructiom of a children’s ward in 
the Peshawar Hospital.  432, 2076 

—— 99 the Honourable Sir George Rainy re white paper. in connec- 

tion with the Round Table Conference. 759. 

—— by the Honourable Sir George Schuster re— 

Note on the difference between non-yoted ard voted expenditure 
of the Central Government. Budget estimates. 2540-4], . 5 

Report of the Committee on Salt. 996-2004. 

Review of the civil expenditure of the Goyernment of India. 
2540. 
by the Honourable Sir James Crerar re treatment of poiitical 

prisoners of the North-West Frontier Province. 2357-58. 

STATEMENT OF BUSINESS— 
—— by the Honourable Sir George Rainy. 3, 54-55, 29-30, 40-2, 

627-28, 744-45, 797-98, 297, 905, 2358-59. 

STATION MASTER(S)— 

——
_ 

|» Question re— 

बे Appointment of certain Assistant——on the Bombay, Baroda 
and Central India Railway. 2323- 

Hours of work of certain pointsmen and ——. 720. a ८ 

Pay of “07 class——on the Bengal and North Western Rail- 
way. 2342-43 

STATIONERY AND PRINTING— 
Demand for Grant. 2044. 

STATISTICS— 
Question re— 

Collection of —— of .eduecated unemployed in In 

Currency ——. ॥87 

STEAMER— 
Question re unsuitability of Goalundo Ghat for a railway and —— 

station, 383 २ 

STEAMER FARE(S)— 
Question re reduetion of ——to the Hedjaz and-abolition of quaran- 

tine. 695. ser 

STEEL— fey 
Question re— 

Compilation of figures of the quantity and value of irda and - — 
products. 48 snalff, 

Cost of production of ——~in British India.-©478. 

Quantity of —and iron imported into’ India! before: and after 
enactment of the Steel Protection Act. 7रध्य7 

fi
nn
ed
 

ia. 086. 

fa 
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STEEL—contd. 

Question re—contd- F 

Quantity of —— manufactured. in India I4]7 

—— used. for bridges on. the Bengal, Nagpur Railway. 395--96, 

STEEL INDUSTRY (PROTECTION) BILL— : 

Bee ‘* Bill(s) ” 

STEEL PIPE(S)—. 
Question re purchase of Belgian 290. 

Resolution’ re import: duties.on ‘galvanised iron and 

35-73 +i 

STEEL PROTECTION ACT— 
See “ Act(s) 7” 

STEEL SHEET(S)— <7 

Resolution re import duties on galvanised, iron and, steel pipes and 

and sheets. 

STENOGRAPHER(S)—- 
Question re— poy 

Appointment of Sikh ——in the Secretariat 305 

Appointment of in the Foreign. and Political Department 

492-93. 

STERLING LOAN—— 
, Question १8४८३. ८ 

Conversion arrangement for the 7 per cent 

Flotation of the new —. 55). ayipyiga avn YEO 

Government of India’s recent 323. SS 

Investment of the Gold Standard Reserve and amount and terms 

of ——. 2054. 

New India Sterling Loan. 25l is 

Underwriting of ——. '3089. + 

See also ‘‘ Loans ”’ 

STIPENDS— ba ARES 
Question re— sag eis 3 

Restoration of the-——of Members of the Carnati¢ Family. 43- 

«= paid to the students of the Delhi University. 996-97. 

STORES— aie roared 
Question re— ee 

Alleged irregular purchase of paint, and allegations re the Rate 
Contract System for the supply of ——. 875. 

Alleged preferential treatment of Messrs. Martin and Company 
in tenders for certain——: 552-5 

Bulking of demands and standardisation of quality of —— pur- 
chased. 552. 

a 

seeiciog niatts 

©089, 

~~ की.
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STORES—contd. 

Question re—contd 

Non-aceeptance of lowest tenders for supply of postal ——in 
Madras. 849. 

Purchase of for the office of the Zoological Survey of India. 

Standardisation of railway ——. 092-93 

Statement of quantities required in calling for tenders for —. 
875-76. 

Statement of quantity required in tender forms for the supply 
of —— 

Statement of quantities required in tender forms for the supply 
of ——.| 3554- 

purchased for railways. 556. 

Statement (laid on the table) by Mr. J. A. Shillidy re | purchase 
by the High Commissioner for India,..5-I], 2535-39 

STOREKEEPERS— 
Question re memorial for re-employment by 

Engineering, Service at Waziristan. 490, 

STOREMEN— ‘ : 
Question re appointment of Muslims and Sikhs ‘as—— in arsenals. 

854, fone 23७६ 

in the Military 

STORES ACCOUNT— 
Question re— 

Expenditure incurred on the reorganisation of ——of the East ८ Indian Railway. 966-67 4 
Report on the classification of ——. 867-68. 

STORES DEPARTMENT. ¢ 
See ‘‘ Indian Stores Department ’’ ; 

STRATEGIC LINES—WORKING EXPENSES AND MISCELLANE 
OUS—(RAILWAY)= . 
Demand for Supplementary Grant. 989. 

STREET (S)— 
Question ve carriage of beef through the —— of New Delhi. 724. 

STREET LIGHT(S)— 
See “ Light ’’ 

STRIKE— : मे 
Question re reeruitment during the —— on the Great Indian Penin- 

sula Railway... 79. 

STRIKER (S)— 
Question re— LEG 

Penalising of ——on the Great Indian Peninsula Railway. 539- 

Representations made by —— on the Great . Indian Peninsula pest Railway. 227. 
L90LAD 



320. INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

STUDD, MR. E— 
Code of Criminal Procedure (Amendment) Bill (Amendment of 

, section, 44)— 

Motions to refer to Select Committee and to circulate. 857-58. 

Election of to the Central Advisory Council ‘for Railways. 
497. 

Motion re consideration of the Parliamentary Papers in connection 
with the Indian Round Table Conference. _668-70, 

Motion to reduce Demand for— 

“ Railway, Board. ’’, 2e— : 

Policy of Central Publicity Department. 343-45. 
“* Taxes on Income ”’ re— 

Undue incidence of imeome-tax. 872+74 

Oath of Office: — 
Question re import duty on tea. 2524. 

Wheat (Import. Duty) Bill— 
Motions to consider and to circulate.  2972-75, 296. a 

STUDENT(S)— i 
Motion to reduce Demand ‘for “ Railway Board ’’ re inadequate 
a for training of Indian in railway workshops. 332- 

Question re— 
Admission of Indian——to Railway services. 243-33. 
Application for training at a Jamalpur Workshop by a—— of 

the Benares. Bngineering- College. 2काह, 

Facilities for training of Indian ——abroad. | 557-58. 
Qualifications of Indian ——for Railway services. °2430-37 
Stipends paid to the-—<of+the Delhi University. 996-97. 
Training of Indian in British firms. —784. 
Training of Indian—+on British Railways. 2427-30. 

SUB-ASSISTANT SURGEONS— 

Question xe promotion, of + on State Railways. 266-67. 

SUB-DIVISIONAL TOWN INSPECTORS—- 
See ‘ Inspector(s) ’’. 

SUBORDINATE ACCOUNTS SERVICE— 

Qnestion re— 
Representation of Muslims in the ——. 770. 
Representation of Muslims in the of certain offices. क्या. 

SUBORDINATE RAILWAY ACCOUNTS SERVICE— 
o> Question re appoiritments in the ——. 967-68. 

SUBORDINATE RAILWAY STAFF, UPPER— i 
_ © © ‘Question re railway passes for Anglo-Indian and Indian ——. 229, 
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SUBORDINATE STAFEF— 
Question re local recruitment of ——of Railways. 467. 

SUB-POST OFFICE— 
: See *‘ Post Office(s) ”’. 

SUB-POSTMASTER(S)— 
Question re— 

Death while on duty of the-——, Naria. 2598-99. 

House rent allowance for in Bombay. 398. 

SUB-RECORD CLERK (S)— 
See ‘* Clerk(s) '-- 

SUBSIDY— 
Question re aid to Imperial Airways for carrying mails 

between India and England. 377-78 ‘ 

SUCCESSION ACT— 
** Indian under Act(s) ’’. 

SUGAR — 
Motion to reduce Demand for— 

४८ Customs ?? re— 

Duty on ——. 4948-57 

Failure of the Government to prevent dumping of wheat and 
—on the Indian market. 930- 

Question re— 

Dumping of Russian ——in India. 402-3. 
Duty on 2907-72. 
Imports of into India. 883-85 
Improvement of the —— industry. 296-97 

Reduction of customs duty on ——- (Discussed under the Indian 
~) Fimanee Bill). 2445-47 

SUGAR PACTORIES— 

See 5 Factory (ies) ”. 

SUGAR-CANE— 
Question re— 

Introduction of new varieties of ——, 54-55. 
—— breeding stations in India, I54. 
—— cultivation. 57 

SUHRAWARDY, DR. A— 0 
Bengal Criminal Law Amendment (Supplementary) Bill— 

Motions to consider and. to:eireulate, 208, 09-2 
Expressions of regret on the deaths of Colonel Crawford and 

, Maulana Muhammad Ali. .7-8. © 
General Discussion of the Railway Budget. 00, 055 
Indian Finance. Bil— 

Motion to consider: 284. 
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SUHRAWARDY, DR. A—contd. 

Motion re consideration of the Parliamentary Papers ap connection 

with the Indian Round Table Conference. 467, 670-74 

Motion to reduce Demand for ‘‘ Railway Board ?? re representation 

of Muslims in Railway services. ]86-9, ॥9श,: 

Oath of Office. 2. 

Question (Supplementary) re— 

Firing on a mob in Peshawar city. 232. 

Hindu and Muhammadan holidays in the office of the Director 
General of Posts and Tclegraphs. 775-76. 

Muslim representation in the Posts and Telegraphs Department, 
870-72. 

SUKHRAJ RAI, RAI BAHADUR— 
Indian Finance Bill— 

Motion to consider. 2058-60. 

Oath of Office. 3. 
Question re— : 

Aeroplanes hovering over Bardoli. 70. : 
Allegations against soldiers at Roorkee. 70I. A 
Allotment of seats for the people’s fair in Delhi. 098-99. 

Amendment of the Sarda Act. 32. 

Appointment of Jains in railway services. © 563-64. 

Appointment of telephone operators in Patna. 564..., 

Appointments in the Indian Police Service. 544-45. 

Bombs thrown in India in 930. 87 
Classification of Political prisoners. 70l. —, 

Construction of a railway line from Sultangunj to Deoghar.  35., 

Cost of additional police and receipts for punitive police. 568 

Delivery of letters by postmen to untouchables in Bengal; / 84, 

Effect: of boycott of the law courts on the stamp duties, 7. 
Fall in earnings of railways due to decrease of imports. and ex- 

ports. 33 

Fall in the prices of commodities. 36. 

Fall in the price of grains. 82. 
Functions of inspectors of Income-tax. 423-24, 
Grant of an amnesty to political prisoners. 32. 
Health of Mr. V. J. Patel. 700. ea 
Improvement of third lass railway compartments. 33-I4 
Ineonvenient times for arrival and departure of trains on the 

East Indian Railway. 36 
Issue of admission cards for the inaug gural ceremoni Delhi Ai 4 eremonies of New 

i Loss of revenue due to fall in imports and exports, 322-8. 
i Need of an overbridge at Sultangunj station! 85
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- SUKHRAJ RAI, RAI BAHADUR-<contd. 

Question re—contd. 

New jails constructed for politieal prisoners. 963: 

Number of persons arrested and iniprisoned for political offences. 

Number of persons injured in’ connection withthe Civil Dis- 

obedience Movement. 86. 

Overcrowding of third class railway carriages ‘and introduction 

of fang in intermediate class carriages. 33. - 

Papers fined and presses forfeited under the Press Ordinances. 

700. 
Patna telephone administration. 59-60 

Peace proposals of Sir Tej Bahadur Sapru and Mr. M.R. Jayakar. 

498 
Police injured in connection with the Civ il Disobedience Moves 

ment. 36-7. 

Police lathis, 59. 

Policy of assaults and lathi charges. 34-25 

Promotion to the Indian Civil Service of officers of the Provincial 

Civil Service. 545-46. 

Provision of a waiting room for pilgri ! 

Station, 424 f 

Provision of a waiting room for third class passengers at Bhagal- 

pur junction station. 35 

Quantity and value of imported foreign piece goods. 32. 

Rebellion at Tharrawady. 70. si 

Reduction of railway fares 328. 

Selection of delegates for the Round Table Conference... 3I4. 

Separation of the executive from the judiciary. , i44., 727 ४ 

Telephone service in Dhagalpur. /428 Se care? 

The people’s fair in Delhi. 098 

Travelling allowance of Members, of) the Legislatures, 43 

SULTANGUNJ— 
Question re— 

Construetion of a. railway line from 

Nathnagar Railway, 

to Deoghar.  >895. 

Need of an overbridge at———station. 36: 

SUMMER HILL— £ 
Question #6 occupation of clerks’ quarters at ——. 726 E 

suUNDAY—"*"* 
Question re measures for relief of postal officials working 2 

of holidays; »235-52. ८6: SHANG 

SUPERANNUATION— i saree | oe 
Question re of postal: officials: 2522 23, eee oa 

SUPERANNUATION ALLOWANCES AND PENSIONS— 
'» Demand for Grant. 2044 =i 
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SUPERINTENDENT (S)— 

Question re— ‘ ae 
Abolition of the post of Passenger ——on railways. 2899. 

Appointment of a Muhammadan as Office —— of the office of the 
Potmaster General, Punjab. 870. 

Appointment of an additional 7 
Works Department, Delhi. 2502. 

Appointment of Muslim ——in Goyernment of India offices. 74. 
Appointment of Muslims as probationary ——of Post Offices. 

488. 

of Maing in. the Publie 

Appointment of ——of Lighthouses in Bombay. 2727-25. 
Appointment of —— of the Private Secretary to the .Viceroy’s 

Press. 965-66. 

Appointment of ——, Timber Depéts, North Western Railway. 
4004-05. 

Appointments of Postal——, श८९., in the’ Posts and. Telegraphs 
Department. 876-77 

Assault of a sorter by of the Railway Mail Service. 2597. 

Complaints against Khan Sahib S. M. Yusif Quraeshi,—- Rail- 
way Mail Service, Allahabad, of Communal bias against 
Hindus. 2959-60 

Complaints against the 
Commission. 95-6, 

Duties of in the office of the Director General of .Posts and 
Telegraphs. 73. 

Lack of Muslim office on the North Western Railway. 566. 
Location of the headquarters of the —— Railway Mail,Service, 

Sind and Baluchistan. 93-95 
Postal —— appointed in the Madras Presidency. 847._ 

SUPERINTENDENT OF EDUCATION— sie 

of the office of the Publie Service 

= re appointment of ——, Delhi and Ajmer-Merwara. 477- 

SUPERINTENDENT OF POST OFFICE (s)— 
Question re— COMMA TAY 

Complaints against the Malabar Division. 686:87. 
Examination of Inspectors of Post Offices and Head clerks of the 
—. 2603-04 

Location of the headquarters of the —— Lower Sid and Persian 
Gulf Divisions. 96. 

Qualifications of the —, Aligarh Division. 780-3. ie 
SUPERVISORS— 

Question re appointment of ——in the Postal Department. 257. 
SUPERIOR REVENUE ESTABLISHMENT— 

See ‘‘ Revenue Establishment ?!. 
SUPERIOR SERVICES— 

bane ig re appointment of Indians in——— of State Railways. 896- 
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SUPER-TAX— 

Reduction of rates of —— (Diseussed.. under the Indian . Finance 
Bill). 2640-90 

SUPPRESSION OF ‘COUNTERFEITING CURRENCY (INTERNA- 
TIONAL CONVENTION )—BILL— ; 

See ‘* Bill(s).’’. 

SURPLUS PROFIT(S)— * 
See ‘‘ Profit(s) ’’. 

SURVEY OF INDIA— 
Demand for Grant. 2039. 

Question re non-grant of a holiday for the general election to’ em- 
ployees of that——~at Dehra Dun and Mussoorie.  29, 

SURYARAOPET— 
Question re— 

Appointment of an additional peon in the——sub-post office. 
2597. 

Unsuitable accommodation in the—— post office buildings. 
259-20 

SWEDISH MATCH MANUFACTURING COMPANY— 

Question re the ——. 892. az हा iT 

SWEDISH MATCH SYNDICATE-— 
Question re price cutting by the--—. 480. 7; 

SWEEPERS— { 
Question re price classification of —— and untouchables for the 

Census 

SYKES, MR. BL. F— 
Election of to the Standing Finance Comnaittee fox, Ratlways. 

Indian Finance Bill— 

Motion ‘to consider. 2888-9. 

Motion to reduce Demand for—— 

‘Railway Board 7 re— 7 “ पु 
Indianisation policy in the railways. . 80-02. 
Lease of the Bengal and North Western Railway. i308. 

Oath of Office. 2. 
Question re— 

Lee freight charges on the North Western Railway. 7706- 
¥ 

Rates of freight for Cotton and Wheat between Delhi and Karaehi. 
2073-74, 

£YLLABUS— 

Question re courses of instruction and —— of studies at the Mili. 
tary College. Dehra Dun. 095 

SYNDICATE— हे 

Question re price cutting by the Swedish Mateh ——. 480. 

if 



TALIB MEHDI KHAN, NAWAB MAJOR MALIK— 

» Election of ——to the Salt Industry Committee. 569. 

Indian Finance Bill— 

Consideration of Schedule IV, Part I, as reeommended by His 
Excelleney the Governor General. 277l-72. 

Oath of Office. 3. 

Punjab Criminal Procedure Amendment (Supplementary) Bill Motion 
to consider. 69, 70. 

Question re— 

Allowances and privileges of officers of the Indian Territorial Foree. 
2824-25. 

Appointment of Punjabi Mussalmans to the higher ranks ef the 
Army. 403. 

Examination of the Arabic Paper at the Finance Services Exzmina- 
tion 

Ineinsion of habl t Hindus for the census. 32%03. 

Quantity of wheat imported inte India. 2825-26. 

Wheat (Import Duty) Bill— 

Motions to consider and to cireulate. 2928-30. 

TANGANYIKA— : a 
Question re— 

Grievanees of Indians in——. 494. 
Raid on a mosque in——. 492. 

Settlement in the Kenya Highlands and Union between —— and 
= Kenya. 493. पं 

TANNING INDUSTRY— 
Question re protection for the-———. 7962-63. 

TARIFF BOARD— 
Question re report of the on the question of protection to the 

Morarji Chemical Works. 2826-27. 

TATA IRON AND STEEL COMPANY— 
Question re— हे 

Extra bounty paid-on the rails made by the ——. 233-40. 

Tncome-tax realised from the-——-. 96] : है 
Reduction of costs and Indianisation of the staff of the——. 240. 
Representation of Government and the Legislative Assembly on 
"the Board of the——. 288 f 
Result of protection given to the ——. 777-8. 

Resolution re additional payment for rails to the ——. 296I-84 
TATANAGAR FOUNDRY COMPANY— 

Question ge of money order facilities for the employees of 3 
2% oh sit ye ite 
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E 
नमन जन 

‘antonment rates and——. 342. : 

Reduction of the conservaney tax in Cawnpere Cantonment, 344. 

om petrel for improvement of teads 3340५ 

Statement Inid om the table —_—_ B. 8. Hewell re t of 

——im Peshawar af am account of :Pebowar war dis 

tarbwaees. 2735. 

TALES GX INCOME— 

Demand Ser Grant S57. 

Demand Sr Suppers Crust, SR 

pt
y)
 

‘Matiem Se reduce Demand fer “ —— ™ re wader ineence af Reame 

fx. GTS. 

है 

(Questiem re सेककुल्े॑ए daty mm ——_ BN 

YEACHEL(S}— 

Modice t= redere Demand for “Raitway Beard “re BR: Roant's 

educetional policy with reference to pay of -Raibway Sehooal 

—_— im the United Provinces: 2. ee 

Question 7४-- 

है an the Royal Indian Military College at Dehra Dun. 

Pay of ——in the East Indian’ Railway High Schools of the 

Allghabad Division. 965. 

Pay of ——in the railway schools. 06l ar 
Transfer of non-Muslim —— from the . Government High School, 

Vernacular _in the Royal Indian Military College, Dehire Dun 

TECHNICAL COLLEGE(S)— 
“College (s). 7, ५ 

TECHNICAL SCHOOL(S)— 
See “* Sehool(s) ” Ailes जपअप भर a ee ee कस 

Question re— z 
Interception of . a———addressed to Pandit Jawahar Gal Nehru. 

__ Interception Makhhan. Lal, expelled. 
fF Ra ubbulpece हमको है aaa 

Withholding of inquiring about the health of Pandit Motilal 
Nehru. 223. Mm 
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TELEGRAPH— 

Question re— 

Provision of —— communication at certain villages in the Burdwan 
district. 2832-33 

Provision of warm coats, ete., for—— and telephone line staff in 
the Bihar and Orissa, Cirele. 43367, 

TELEGRAPH (AMENDMENT) BILL— 
See ‘‘ Indian ” under ‘‘ Bill(s) ”’. 

TELEGRAPH DEPARTMENT— 
Question *e— 

Co-operative Society of the 

Number of Mussalmans in the 
505. 

TELEGRAPH ENGINEERING DEPARTMENT— 
Question ie retrenchment in the Publie Works Department and the 

, Punjab Cirele,  86-62. हि 

> and,Telephone Department. 

TELEGRAPH OFFICE— 
Question re— 

Opening of a——at the village Baghi. 625. 

Staff and income of ‘certain 382; 

TELEGRAPHIC COMMUNICATION— 
Question re between Cheduba Island and the Aracan Qoast. 

व4ी]. 

TELEGRA PHIC ENGINEERING— 
Question re high pay of the Director of ३848: 

TELEGRAPHISTS— पे 

Question re— 
Pay of postal signallers and ——. 848-49. 
Promotion of ——. 2687. He 

TELEPHONE— 
Question re— 

Appointment of —— operators. 58, : 

Appointment of —-- operators in Patna. 564 

Listening in to —— messages to and from the Congress Office. 228 
Paina administration. 59-60. 

Prospects of linemen, 58. 

Provision of warm coats, ete., for telegraph and ——line staff in. 
the Bihar and Orissa Circle. व57. 

Service conditions of —— operators. 08. 

Wireless —— serviee between India and England: | 223. 

TELEPHONE DEPARTMENT— 
Question re number of Mussalmans in the Telegraph and —— 505. 

TELEPHONE SERVICE— 
Question re in Bhagalpur. 423. 



P
e
e
 

lb
 

INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 829 

TELEPHONY— Fon ४ 
Question re overseas Wireless 43I. 

TEMPLE(S)— 

Question re— 

Desecration of a —— by Gurkha soldiers. 626-27, 2589-90; 

Government ‘expenditureon the maintenimee of .mosques» afd —— 

Maulvis and Hindu priests... 974472 

Management of the Budha Gaya——. 993: { ingthat 

TEMPORARY CLERK (S)— 

See “ Clerk(s) ”’. 

TENDER(S)— 

Question re— 

Alleged preferential treatment of Méssrs. Martin and Company in 
-——-for certain stores. 552-53 

Non-aceeptance of lowest 
Madras. 849. 

for supply of postal stores in 

Statement of quantities required in calling for for stores. 
878- 

---- for the supply of paint to the Indian Stores Department. 
553-54 ; 

-\_Li-under the running contract system. 557, f 
Unsuitability of the Rate Contract System for ——for''stores for 

the Indian’ Stores Department, 873-74 

TENDER FORM(S)— 

Question re— 
_ Statement of quantities. required in—— for the. supply ;ef paint 

and varnish. 549-5 HA sass 

Statement of quantities required in——for the supply of stores. 
552, 554-55, 

TENDER VALUE— | 

Question re+_— of sovereigns in India. 557 

TERRITORIAL FORCE— 
Question re allowances and privileges of officers of the Indian 

2824-25, 

TERRITORIAL FORCE (AMENDMENT) BILL— a-208 

>) See ** Indian-— ”’ under ‘* Bill(s) ’’. है 

TEXT BOOKS— 
Question re Pushto—— for Military. Officers. 92. a 

TEXTILES — ‘ener 
‘Question re purchase by Government of India——. 290. : 

TEXTILE INDUSTRY— ii 

Question ré protection for the Cotton ——. 552. 
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THAL— हे 

Question re— 

Accidents on the Forest Ropeway Work at——. 03. 

Expenditure on the Forest Ropeway Work at——. 779$ 

. THAMPAN, MR. K. P.— 
है Blection of ——to the Standing Committee on Emigration. /497. 

General discussion on the Railway Budget. 036, 042-44 

: Indian Finance Bill— 

। Motion to consider. 239. 

Consideration of clause 2. 2442-43. 

Consideration of Schedule J. 2452. 

Consideration of Schedule II. 2563-64. 

Motion to reduce Demand for— 

“Customs 7? re— 

Failure, of the Government to .prevent. dumping of wheat and 
sugar on the Indian market. 986. 

७& ““Executive Council ’’ re— ; 

Neglect to effect substantial retrenchment in all. departments. 
758-6l. 

** Interest on Debt and Reduction or Avoidance of Debt’? re-- 

Appointment of a National. Investment Board... 990-9, 992. 

‘“Railway Board,”’ 

Construction of a new railway between Kollengode and Cochin. 
26-62, 

Oath of Office. 2 
Point of order raised by Mr, R. S. Sarma whether an Honourable 
Member can make use of a proscribed book in ‘the Legislative 
Assembly. 2367. 

Question re— 

Abolition of the duty on gold thread. 897-98. 

Appointment of delivery peons in Branch Post Offices. \'782-83." 

Appointment of Muhammadans in the. Malabar Division of the 
Postal Department. 782. 

Calculation of the rate of interest charged to constituent borrowers 
of the Government of India. fa 

reece of inquiry in connection with the civil disobedience movement. 
-65, 

Contributions hy the Government: of India to educational institu- 
tions in England. 5458 

Creation of a new division on the South Indian Railway. 898: है 
Duty om copra imported into Ceylon. 486 ne 
Economie condition of the masses. 26 TALC RSA 
Expenditure on the South Indian Railway for raising the rail-head 

at Kallai. 485 

Extensions of serviee in the Railway Department. 486 
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4 
THAMPAN, MR. K, P.—contd. 

Question re—contd. 

Facilities for training of Indian students abroad. °557-d8. 

High railway fares and freight charges on the Shoranur-Nilambur 

Branch of the South Indian Railway. 898-99. 

Tnadequacy of the provisions of the Press Act of 9I0. 400. 

Snereased rates for passengers on the South Indian ‘Railway. 
288 

। Interest on railway capital. 556-57. 

हर 

ः 
Land revenue administration in| Madras. 256-57. थे 

Late office hours in the Foreign and Political Department, 723. 

Losses incurred at the Security Printing and; Currency Note 
" Presses and discrimination. against Indian apprentices. 485-86. 

Medical leave in the Foreign and Political Department. . 725. 

Mileage of lines in a new Division created on the South Indian 
Railway. 2332-33. 

New railway projects in Southern India. 783. 

Non-grant of holidays in the Foreign and Political Department. 
724, 

Number of persons arrested for political offences. 26-62. 

A Number of unemployed in British India. 26. . 

“5 Payment for the Kalpathy Bridge by the Palghat Municipality. 
898. 

Protection of the interests of paddy cultivators. ॥72-4. : 
Quantity of copra, etc., exported from India. 493. 

Recommendations of the Indian Cinematograph Committee. 256. 

| Recruitment to the office of the Accountant General, Central 
Revenues, and the Pay and Accounts Office, Delhi. x 

5 Refusal of leave in the Foreign and Political Department. 722-23, 
724. 

Stores purchased for railways. 556 

Training of Indians at the Security Printing, India, Currency Note 
* Press and Central Stamp Stores. 478-84. 

i Question (Supplementary) re— 

Appointment of Assistant Superintendents of Police in the Madras 
: Presidency. 847. न 

ह Land revenue legislation, 64-65 

Tenure of office of Executive Members of Provincial Governments. 
468 

Resolution re additional payment for rails to the Tata Iron and Steel 
Company... 2972-74. 

] 
; 

: THARRAWADY— 
= 
= Question re rebellion at——. 70I. ‘ errr 

( THEAGAROYANAGAR— } 

i Question *e provision of a post office at——, 2523. 
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THIRD CLASS— 

Motion to reduce Demand for ‘‘ Raiiway Board’ re. grievances of 
——passengers. 274-76, 

Question re— 
Construction of a shed for—— passengers at Madho Singh railway 

station. 79-20. 

_ Improvement of —— railway compartments, 33-I4. 

Lavatory arrangements for —— 9 gers on the Barsi Light 
Railway. 2070. 

Overerowding of. railway carriages and introduction of fans 
in interme fate class carriages. 33, 459-60. 

Provision of a bathroom for——passengers at Phulera railway 
station. 244. 

Provision of 'a waiting room for—— passengers at Bhagalpur 
jnnetion station. 35. 

++ reilway) fare on the South Indian Railway. 429-20. 

THUMB IMPRESSIONS— 

Question r¢——of political prisoners. 297-98. 

TICKET (S)— 

Question re— 

Diserimination in the issue of railway platform ——. 83-84 

Issue of return on railways. 279-80. 

ara week-end return on the North-Western . Railway. 

Marking of railway ——in Urdu. 2058-59. 
Platform —— issued at Colaba railway station. 737. 

'—— issued for the inaugural ceremonies of New Delhi, 903-05, 

TICKET CHECKING— 

Question re abolition of the crew system of ——. 54]. 

TIME-TABLE— 

Question re— 

Publication of the All-India Railway ——. 325. 

Publication of the State Railways——in Urdu. | 2058, 

TIME-TEST— 
Question १6 application of Mr. Bewoor’s —— to Railway Mail Service 
“Offices. 285 vom 

TIMINGS— 
Question re~provision of intermediate class aecommodation 0: n, and 

inconvenient of, the Grand Trunk & b ee 007] xpress between Delhi and 

TIMBER DEPOTS— 
Question re appointment of Superintendent, ——_ -Western 

Railway. 004-05. की ; é Vises iy 
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TIN TUT, MR.— हे re F ; 
Oath of Office. 4. 

Indian Finanee Bill— 

Consideration of Schedule IIT. 2574. 

TITLE HOLDER(S)— 
Question, re— ‘ sat 

Hindu and Muhammadan —— in the district of Patna. 728. 

Hindu -——in the Bihar Sub-Division, ८2907. 

TONNAGE-— 

‘Question *¢—— of Indian and foreign rails purchased in India. 234. 

TOSHAKH AN A— दर 

Question re disposal of articles in the 066. rs 

TOTA SINGH— F हे 

7-7 शिफ्ए४४७४, ve internment at Lakki village of ——of Peshawar. 702. 
TOUNGU— 

Motion for Adjournment ré failttre to preserve law and order in the 
Pegu division and —— district of Burma. 2900: 

TOWN INSPECTOR(S)— lates, 

See ‘‘ Inspector(s) ”*. TY 

TRACERS— .. ; 
Question re discontent amongst claims inspectors and. elaims--— on 

the North-Western Railway. 302, 337. 

TRADE— 
Question re— 

Decline of British with India. 229-30. 

Deplorable condition of the Khesari 45. 

Deplorable condition of the paddy and. rice ——  44-5, 

Depression in attributed to the ls. 6d. ratio. 482, 

TRADE GOMMISSIONER(S)—.. 
Question re— 

Appointment..of .2—— from the !Central Provinces. 456. 
Appointment of a——in East Africa. 492. 

Appobitment. of Indian —— abroad. 489. 
Appointment of —— in Turkey; Africa, and Japan. 62. 
Indian ——. 480-8. 

Recruitment of ——. 62, tee 
Staff employed: in the office of the High Commissioner for India and 

the Indian ——in London. 335. Be TT 
Staff of the offices of the High Commissioner for India and the 

Indian ——in London. 696-97. 2 
a gage | 7*५ , : 

~-—“at"Milan, Humburg and New York. 6-62. 
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TRADE DEPRESSION— 
Question re loss of revenue due to——. 90. 

TRAFFIG— 
Question re— 

Lengthy hold-up of a——at a level crossing. 506-07. ‘ 

—— lost by the Great Indian Peninsula Railway at Amraoti.' 2070- 
pe 

TRAFFIC DEPARTMENT— 
Question re— 

Appointments in the-—of the Great Indian Peninsula Railway. 
46-62, 

Reeruitment of Sikhs to the ——of Indian Railways. 725. 

TRAFFIC INSPECTOR(S)— 
Question re— 

Appomtment of Indian Christians as——on the North-Western 
Railway. 486. 

Daily allowances of ——on the Hast Indian Railway. 249. 

TRAFFIC SERVICE— 
Question re appointments to the superion 

Railways. 2430. 

TRAFFIC SUPERINTENDENTS— 
Question re Assistant ——on the Assam-Bengal and Eastern Bengal 

Railways. 709. 

TRAGEDY— 
Question re a shooting ——in Peshawar. 235. 

TRAIN (S)— 
Question re— 

Inconvenient times for arrival and departure of ——on the East 
Indian Railway. 36: 

Inconvenient service from Kishanganj to Bursoi. 707. 

Need for lavatories on the Darjeeling-Himalayan Railway -——. 
25] ५ 

Need of through from Bhaptiahi to Palezaghat via Darbhanga. 

वश 

Provision of a through ——wvia Bandel-Barharwa.’ 557. 

oui of certain ——running between Howrah and | Muttra. 

of Company-managed 

TRAIN CONTROLLER(S)— 

Question re appointment of Muslims as——. 203:. 

TRANSFER(S)— 

5... Question re— 

~-—~in the Postal Department. 2487-88. 
—— cf the Distriet Judge of Dera Ismail Khan from that district. 

2724-25 
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TRANSFER(S)—contd 

Question re—contd. 

to the office of the Controller of Railway Accounts of work 
done previously by the Cash Branch of the Railway Board. 62I- 
23. 

| TRANSFER CONCESSIONS 
if See ‘* Concessions 27 

RANSLATIONS— 
Question re publication in the vernacular of ——of researches carried. 

on by the Government of India. 3॥ 

TRANSPORT— 
Question re freight rates for the —— of wheat. 093-94. 

TRANSPORTATION— 

Oy
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t 
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Question +e for life of Pandit Jagat Ram. 40-02. 

TRANSPORTATION SUPERINTENDENT— 
Question re expenditure incurred on the new Nagpur Divisional -— 

office. 54-42 

TRANSVAAL— 
a re safeguarding of the interest of Indian settlers in the ——. 

76. हे 

TRAVELLING ALLOWANCE— के 
See ‘* Allowance(s) ”’. ry 

TREASURY— 
Question re dismissal of a clerk from the Peshawar 232-33. 

TREASURY BILL(S)— if 
Question re— ri 

Issue of India 

Short-term debts and 

TREASURY BRANCH— 
Question re cost of the old 

272-73. 

4556. 

of the Bombay’ General’ Post Office. 
3400 

TRIAL (8)-- 
Motion for Adjournment re summary and execution of Habib Nur 

at Péshawar. 60, 205-24. Et 

Question re —— of eases by members of Cantonment Boards. 856. 

TROOP(S)— : 
Question re— ECS ATES 

Categories, training and equipment of ——in India. 388.89. 
Equipment of Internal Security ——. .390, Gs 

Strength of Internal Security 389-90. . a 

available for aiding the civil authorities. 39-92. 

used for suppression of civil disorders. 39 

TUBERCULOSIS— हे Peet ‘ 
Quesion »¢——in Peshawar. 2738-39, : ; 

L9OLAD 4 
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TUN AUNG, U.— 

General discussion of the Railway Budget. 04-42. 

75 Motion for°adjournment re action taken. against the General Council 
‘<> of Burmese Associations: $7-20. 

Motion re consideration of the Parliamentary Papers in connection 
with the Indian Round Table Conference. 4658-65. 

Motion to reduce Demand for ‘‘ Railway Board ’’-re Indianisation 
policy in the railways. 282-83. 

Oath of Office. 683. 

Question re— 

Appointment of Burmese as Income-tax Officers in Burma. 7472. 

Appointments in the General Post Office, Rangoon. 484-85. 

Cancellation of passport granted to Rev. U Ottama. 2485. 

Construetion of a Roman Catholie Church in Mingaladon Canton- 
ment. 

Deputation of Sir Henry Howard to assist in the financial settle- 
ment between Burma and India. 484. 

Establishment of military, naval and aerial colleges for Burmans. 
ते 

Memorial from the Ratepayer’s Association, Mandalay Cantonment. 
442l. 

Remission of income-tax of people affected by earthquakes and 
eyclones in Burma. 4]]. 

Telegraphic communication between Cheduba Island and the Aracan 
Coast. 4]. 

TURKEY— 

Question re appointment of Trade Commissioner in ——,: Afriea and 
Japan. 62. 

U. 
UMAR SAHIB, MIAN— 

Question re property attached to the shrine of ——. 2739. 

UNEMPLOYED PERSONS— 
Question re collection of statisties of educated ——in India. 086. 

UNFILTERED WATER— 
~ See " Water ”’. 

UNIFORMS—. 
Question re— 

Quality of —— for inferior staff of the Railway Mail Service, 399. 
Supply of ——to postmen in Madras. 2959 

UNIONS— 
Question re consultation of the Rail liey 

retrenchment. 7708 lwaymen’s —— on the policy of 
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UNITED PROVINCES— id 

Motion to reduce Demand for ‘‘ Railway Board ’’ re Railw: ty Board’s 
educational policy with reference to pay of Railway Middle School 
teachers in the ——. 32, 

Question re— 

Fire-arm licences confiseated in the. 207. 
Promotions in the —— Postal Circle. 345-46. 

Transfer from Ghazipur to Lucknow of Begs headquarters of the 

rest 

Comm of I ax, ——. 

UNIVERSITY (TES) — 
Election of Members to the Court of the —— of Delhi. 746-59, 978, 

3008. 
Question re— 

Assault and arrest of Members of a Jatha from the Gurukul 
Kangri 9. 

है Grant to the Benares Hinda——. 973. 
Grant-in-aid to the Benares 704. 

Payment of grants to the Benares Hindu-—. 962. 
: Stipeuds paid tothe students of the Delhi—.. 996-97. 

: withhel ie a a portion of the grant made to the Benares Hindu 

Withholding of financial aid to the Benares——. 84, 
Withholding of grants from the Benares Hindu-——. 278-79. 

UNLAWFUL ASSEMBLIES— 
Question re use of foree in dispersing ———. 72-74. 

UNLAWFUL ASSOCIATION ORDINANCE— 

See ‘‘ Ordinance(s) ”’. 

UNLAWFUL INSTIGATION— 
Question re promulgation of new Ordinances dealing with the Press 
and——. 295. 

UNLAWFUL INSTIGATION BILL— 
See “ Bill(s) ??., 

UNTOUCHABLE(S)— 

Question re— 
Classification of sweepers and for the census. 70. 

Delivery of letters by postmen to in Bengal. 84. 

hy Inclusion of —— amongst Hindus for the census, 403. 

UPPER DIVISION— 
Quest ti f Muslims in the ——of the office of the 

Director General of Posts and Telegraphs. 70-॥. 

UPPER SUBORDINATES— 
Question re training of Indian —— of the South Indian Railway. 

2729-30. 
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UPPI SAHIB BAHADUR, MR.— 
Indian Finance Bill— 

Motion to consider. 239-94. 
Motion to reduee Demand for ‘‘ Customs ?? re inadequate representa- 

tion of Muslims in the Customs Services. 98-9. 

Oath of Office. 3. 

Question re— 

Appointment of a Muslim as aerodrome clerk in the Civil Aviation 
Office. 2498. 

Appointment of a Muslim caretaker in Simla. 2497. 
Appointment of an Indian as Postmaster General in Madras. 

3847-48. 

Appointment of Assistant Superintendents of Police in the Madras 
Presidency. 846-47. 

Appointment of Muslim Judges. 249-93. 

Appointment of Muslims and Sikhs as storemen in arsenals. 854. 

Appointment of Muslims as Assistant Store Keepers in arsenals. 
854. 

Appointment of Muslims as Head Assistants in arsenals. 854. 
Appointment of Muslims as Jemadars in arsenals. 853. 

Appointment of Muslims at Army Headquarters. 853. 

Appointment of Muslims in the office of the Director of Civil 
Aviation. 2493-97. 

Appointment of telephone operators. 58. 

Coeoanuts and copra imported into Indian ports from Ceylon. 
2498-99. 

Employment of Muslims in the office of the Assistant Director of 
Ordnance Services. 853. 

Encouragement of gur manufacture as a cottage industry. 56 . 

Grant of facilities to Indians visiting sngar factories in Java. 
55-56. 

Grievances of the Moplahs. 353-54. 
High pay of the Director of Telegraphic Engineering. 848. 
Improvements in manufacture of gur. 56-57. 
Improvements in quality of gur. 249. 
Introduction of new varieties of sugar-eane. 54-55. 
Non-aeceptance of lowest tenders for supply of postal stores in 

Madras. 849. 
Pay of-postal signallers and telegraphists. 848-49. 
Percentage of various communities employed in arsenals, 854. 
Policy of colonising the Andamans with Moplahs. 2499-250]. 
Postal Superintendents appointed in the Madras Presidency. _847. 
Prizes for agricultural improvement. 55. 
Prospects of telephone linemen. 58. 
Provision of warm coats, ete., for telegraph and telephone line staff 

in the Bihar and Orissa Circle. 57, - > ; चुप पुचः 
Sngar-cane breeding stations in India, 54. 
Sugar-cane cultivation. ॥57. 

के
. 
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URDU— 

Question re— 

| है Language classification for the census of those using ——. 2058. 

Marking of railway tickets in ——. 2058-59. 

Publication of the State Railways Time Table in ——. 2058. 

USAGES— 
amen re non-interference with Hindu religious rites and ——. 

UTMANZAI— 
Question re police and military action at ——. 2055-57. 

Vv 

VALUE PAYABLE PARCELS— 
Question re new rules for ——. 975. 

VANASPATHI GHEE— 
ce “* Ghee ”’. 

VARNISH— 
Question re— 

Statement of quantities required in tender forms for the supply of 
paint and ——. 549-5l 

System for tendering for the supply of paints and —— for the 
Indian Store Department. 306-08. 

VEEVERS AND TAIT, MESSRS.— 
Question re railway posters designed by ——. 999-000. 

VENDORS— 
Question re unsuitable foodstuffs supplied by —— at Aunrihar Rail- 

way Station. . ॥7श 

VENDOR’S CONTRACTS— 
See ‘‘ Contracts $ 

VERNACULAR(S 
Question re— 

Publication in the —— of the recommendations of the Round Table 
Conference. 086... , 

Publication in the —— of translations of researches carried on by 
the Government of India. 32]. 

VETERINARY CORPS— त्‌ 
५ Question re grant of Commissions in, the India —— to Indians. 828. 

VETERINARY SERVICES, CIVIL—° 675 
Demand for Grant. .2042. : F 

VICE-PRESIDENT (S)— at $ टे 

५ Question re— oe 
Election of —— in eantonments. 347-48. 

Election of —— to the Peshawar Municipality. 2352-53 
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VICEROY, HIS EXCELLENCY THE— 

Address by to the Members of the Council of State and the 

Legislative Assembly. 2787-89. अं 

“Address by ——— to the Members of the Legislative Assembly. 48-50. : 

Message from —— appointing date for the general discussion of 

the Railway Budget. 96. 
Message from appointing dates for the presentation and dis- 

cussion of the General Budget. 349. 

Message from - appointing dates for the presentation and discus- 
sion of the Railway Budget. 488-49. 

Message from —— appointing Mr. R. K. Shanmukham Chetty to be 
Chairman of the Legislative Assembly. | l. 

Message from —— appointing the Honourable Sir George Rainy to 
perform the functions assigned to the Finance Member on the 
occasion of the General discussion of the Railway Budget. 350. 

Message from —— approving of the election of Mr. R. K. Shanmu- 
kham Chetty as the Deputy President of the Legislative Assembly. 

20. 

Message from approving of the election of Sir Ibrahim Rahim- 
toola as President of the Legislative Assembly. 36. 

Message from asking for the passage of the Indian Finance Bili 
in the Legislative Assembly in the recommended form. | 2707-08. 

Message from directing the heads of expenditure specified in that 
sub-section to be open to discussion by the Legislative Assembly 

when the Budget is under consideration. 350. 

Motion to reduce Demand for “‘ Staff, Household and Allowances of 
the Governor General ’’ re request to the for some voluntary 

surrender of emoluments for the needed retrenchment. 203-33. 
Question re Indian States visited by 495-96. 
Statement re result of conversations between —— and Mahatma 

Gandhi. 545-48. St 

See also ‘‘ Governor General, His Excellency the ’’. 

VICEROY’S PRESS, PRIVATE SECRETARY TO— 

Question re appointment of Superintendent of the 965-66. 

| VILLAGE (s)— 

“Question re— 
ह Blockade of —— at, Charsadda, ete. 406. 

Blockade of —— in Peshawar District. 404-05. 
Evacuation of —— around Peshawar. 22I. 

Military blockade of —— in the Peshawar district. 237-38. 

Provision of telegraph communication at certain —— in the 
Burdwan district. 2832-33. 7 ) 7 cau कर 

Statements laid on the table by Mr. E. B. Howell re— 

Military blockade of —— in the Peshawar district. 2736-37. 

Sen of Peshawar and surrounding —— by the 
aft 

Military. 
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VIRAMGAUM— ८ 
45 Question re customs barrier at —— 2336-38. 

VIRENDA, MR.— 
ह Question re— 9४९ TTA? 
| Arrest of , a student of the Foreman Christian College, Lahore. 

7490-92. i 3 
Arrest of —— and Mr. Ihsan Elahi. 420-2]. 

VISIT— 
Question re —— of British Round Table delegates to India. 243. 

VIZAGAPATAM— : 
Question re— 

Inclusion of the —— Agency in the proposed Orissa Province. 

4 223. 
Searcity of water at ——. 2346-47. 

Strength of the clerical establishment in the —— Postal Division. 
2846. 

| Strength of the establishment of the Post’ Office. 2346. 

VIZAGAPATAM HARBOUR, CAPITAL OUTLAY ON— 

Demand for Grant. 2047.. ; 
a Demand for Supplementary Grant. 987. 

ie VIZAGAPATAM PORT BILL— 
See ‘‘ Bill(s)'”’. 

| VOLUNTEER (S)— 
\ Question re— 
ह Alleged ill-treatment of —— of the Khudai Khidmatgar movement 

in Charsadda. 235-37. : 

Closing of a dispensary for the treatment of Congress —— at Char- 
| sadda. 220. f 
ह Treatment of Congress —— in Charsadda. 405. 

VOTED EXPENDITURE— 
See ‘* Expenditure a5; 

VOTERS’ REGISTERS— 
. Question re unreliable —— for the municipal election in the City of 
. Peshawar. 06. 

Ww 

. Question re— A 
Numbers of daily —— on railways. 708, 

WAGON(S)— z x 
7 Question re— 
ff “'@onveyanee of passengers in —— on the Bukhtiarpore Bihar Light 

Railway. 506. 2 = 

—— purchased by the Bengal Nagpur Railway. 397. 

: WAGE EARNERS— 
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WAGON SHOPS— 

Question re appointment of Indians in the carriage and —— of the 
Bombay, Baroda and Central India Railway at Ajmer. 505. 

WAITING HALLS— 
Question re catering arrangements, ——, ete. at railway stations. 

96l. 

WAITING ROOM(S)— 
Question re— 

Lack of —— at the Bukhtiarpore Bihar Light Railway stations, 
506. 

Provision of a —— for pilgrims at Nathnagar railway station. 
424. 

Provision of a —— for third class passengers at Bhagalpur June- 
tion station. 35. a 

Provision of Indian style lavatories in railway carriage and ——. 
422. 

Racial discrimination in —— on the Great Indian Peninsula Rail- 
254. way. 

Unsatisfactory —— at Bhubaneswar. 52. | 

WAJIHUDDIN, KHAN BAHADUR HAJI— ay 
Election of —— to the Standing Committee on Pilgrimage to the कु Hedjaz. 20I-02. : 7 
General discussion of the General Budget. 498-500. 

Indian Finance Bill— 

Consideration of Schedule I. 2447. 
_ Consideration of Schedule III. 2622, 2623, 2626. 
Motion for Adjournment re communal riot: at Cawnpore. 2876-77. | 
Motion re election of Members of.the Goyerning Body of the Imperial 

Council of Agricultural Research. 30. 

Oath of Office. 2; i i ay 

Question re— 

Accident caused by military lorries in Peshawar Cantonment. 
233. 

Accidents on the Forest Ropeway Work at Thal. 03. 
Admission of non-agriculturists to an Agricultural examination. 

2353. 

Administration of religious shrines in the Peshawar District. 2327. 
Allotment of seats for various communities in the Municipal Com- 

mittee of Peshawar city. 06-07. Ata seve 
Appointment of a Muslim as Director of Public Instruction in the 

North-West Frontier: Province.  85]. 
Appointment of a Muslim as Executive Engineer, Irrigation De- 

partment, Malakhand Division. 852. इन छत) 
222 8077007 of a Muslim as Inspector of Post Offices, Peshawar ‘antonment. 2354. ni : 
Appointment of Assistant Pay and Accounts Officers in the North- 

West Frontier Province. 04. 
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WAJIHUDDIN, KHAN BAHADUR HAJI—contd. = 

Question re—contd. 

Appointment of Assistant Secretaries of Cantonments. 342. 

Appointment of Muslim Forest Officers in the Hazara Forest Sub- 
Circle. 488 

Appointment of Muslims as Assistant Pay and Accounts Officers in 
the North-West Frontier Province. 9-2. 

Appointment of Muslims as Civil Assistant Surgeons in the North- 
West Frontier Province. 2828 

Appointment of Muslims as Forest Officers in the Punjab and the 
North-West Frontier Province. 244 

Appointment of Muslims as probationary Superintendents of Post 
Offices. 488. 

Appointment of Muslims in Civil Accounts Offices. 729-30. 

Appointment of Muslims in Military Engineering Services. 489. 

Appointment of Muslims in the Military Engineering Service in 
the district of Peshawar. 429. 

Appointment of Muslims in various offices in fthe North-West 
Frontier Provinee. 20. 

Appointment of Muslims on the North Western Railway. 2I82 
Appointment of Muslims. to the Government Offices in the North- 

‘West Frontier Province. 2737-38. 

Appointment of Muslims to the Government posts in the North- 
West Frontier Province. शा 

apt ee of Muslims to the Military Accounts Department. 

L 
Appointment of Muslims to the Military Engineering Service in 

the Peshawar district. 2739 

Appointments in Railway Accounts Offices. 728-29 

Arrangement of Advisory committees in cantonments 348. 

Bad condition of roads.in Peshawar city. 05 

Bye-laws in cantonments against Congress activities. 34. 

Cantonment, rates and taxes. 342. 

Clerks, postmen, ete, employed at the General. Post Office, Pesha- 
war Cantonment, 8. 

Communal composition: of the staffs/of certain officers in the North- 
West Frontier Province. 2740. 

Complaints against the Superintendent of the office of the Public 
Service Commission. 95-6 

Contest for chairmanship of the Deolali Cantonment Board. 344. 

Discharge of Agha Noor-Badshah, a Ziladar in the Irrigation De- 
partment, North-West Frontier, Province, 2326-27... 

Discharge of Cantonment Fund employees at Ambala, 908-09. 

Dismissal of a clerk from the Peshawar treasury. 232-33. 
Dismissal of Cantonment Fund employees at Quetta. 909. 

Duties and pay of postal aceountants. 346-47. 
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WAJIHUDDIN, KHAN BAHADUR HAJI—contd. 

Question re—contd. 

Education of Muslim girls in Delhi, , 206-62. 
Elected Boards in cantonments of the North-West Frontier Pro- 

vince. 34. 4 
Election of members to the Ambala Cantonment Board. 430. 
Blection of the Nowgong Cantonment Board. 34. 
Election of Vice-President inj cantonments. 34748- 
Election. of » Viee-Presidents to the. Peshawar. Municipality. 

2352-53. 
Employment of assistants and clerks in the Secretariat as census 

enumerators. 909-0. 
Exelusion of Muslims from the operation of the Child Marriage 

‘ Restraint Act. 696. 
Expenditure incurred on the municipal election in Peshawar city 

in. 929. 207. 
Expenditure on the Forest Ropeway Work at Thal. l04 
Extension of the term of the.Ambala Cantonment Board.’ 345. 
Forest land in Nathia, North-West. Frontier Province. 2738 
Government’s obligation in the case of, appropriated houses in 

cdntonment. 344. 
Grant of disability pensions to certain jemadars of the Indian 
- Medical Department. 487. 
Grant of land for the construction of an Islamia High School in 

Peshawar. 09. 
House-rent payable to Military Officers, 34]. 
Improvement of the industries of the North-West Frontier Pro- 

= vinee. 256. 
Interpretation of the term ‘‘ Military Community ? as applicable 

to the North-West Frontier Province. .425, 
Introduction of compulsory and free primary education in 

Ambala Cantonment. 343-44. 
Introduction of the elective system in cantonments in the North- 

West Frontier Province. 07 

Introduction of the elective system in the Peshawar. cantonment 
Board. 2787. 

Location in Delhi of the Wireless Branch of the Posts and Tele- 
' graphs Department. 730 

Memorial for re-employment by storekeepers in the Military En- 
gineering Service at Waziristan. 490. 

ee “member nominated to the Peshawar Cantonment Board. 

Nomination of Indian Members to the Peshawar Cantonment 

Nominations to the Deolali Cantonment Board. 907-08. 

कप डर Rewlutions passed by the ‘Legislative Assembly. 

Non-reduction of’ Muslim staff on the North Western Railway. 
2353-54. 

Persons expelled from cantonments. 348, 
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aD पाल OT “FAY २ 

WAJIHUDDIN, KHAN BAHADUR HAJI—coneld, - 

Question re—concld, 

Political bodies forbidden to Government servants. 05. 

Prohibition of liquor. 696: > 

Promotions in’ the Unitéd Provinces Postal Circle. 345-46. 

‘Property attached to the shrine of Mian Umar Sahib. 2739. 

Protests against the nomination of a Member to the ‘Peshawar 

Cantonment Board. 234-85. ae 

Pushto text-books for Military Officers. 92. 

Qualifications of the Superintendent of Post Offices, ‘Aligarh Divi- 

“sion. 730-3. | 

. ‘Recommendations of the Haj Enquiry Committee. 695. 

Reduetion of conservancy tax in Cawnpore Cantonment. 344. 

Reduction of steamer fares to the Hedjaz and abolition of Quaran- 

tine. 695. : . 

ee charged for mutton shops in Peshawar Cantonments. 

737. 

eaves charged for platforms in front of shops in cantonments. 

Renting of sites on a Muslim graveyard at Peshawar. 85]. 

Repairs to a mosque in Peshawar. 489, EA 

Representation of Muslims in the office of the Director General of 

Posts and Telegraphs. i09-0. LF 

Representation of Muslim inthe Provincial Service in the North- 

West Frontier Province. 430. 

Representation of Muslims on the Governing Committee of the 

Frontier High School, Peshawar Cantonment. . [04-9. 

Restoration to Muslims of land near the Kachery Mosque in 

Peshawar Cantonment. 233. 

‘Sale of meat in Peshawar. 08-09. 

Seats allotted to various communities of the Municipal Com- 

mittee of Peshawar. 428-29. 

es >: ical of Mohalla Dilazak from Shahjahanpore Cantonment. 

Supervision of Public Service Commission examinations. 94-5. 

Transfer to Awagaf Committee of Peshawar of a Muslim graveyard 

at Peshawar. 4850. के A 

Transfer to ‘Muslims of a Muslim graveyard at Peshawar. 

849-50, 850-5.- 

Tuberculosis in Peshawar. 2738-39. 

Unreliable Voters’ Registers for the municipal election in the city 

of Peshawar. 06. 

New rules for value payable parcels. 975. 

Tickets issued for the inaugural ceremonies of New Delhi. 903. 

WARF VALIDATING BILL— 
-See,“* Mussalman ——”” under “ Bill(s) ””



346 INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

WALAYATULLAH, KHAN BAHADUR H. M— 
2 —— of —— to the Standing Finance Committee for Railways. 

52. 
| Motion re consideration of the Parliamentary Papers in connection 

with the Indian Round Table Conference. 659-6l. 
Motion to reduce Demand for ‘‘ Customs’? re Sikh representation. 

944-45. 
Oath of Office. 3. 
Question re— 

Disposal of articles.in the Toshakhana. 066. 
Establishment of District and Municipal Boards in Peshawar. 

862-63. 

Recruitment of Muslims on the North Western Railway. 064. 

Representation of Muslims in railway services. 064. 

Safeguarding of the interests of minority communities in appoint 
ments in the office of the High Commissioner for India in London. 
065. 

Special Board for the appointment of Rolling Stock Officers. 065. 

WALKOUT— 
— of the Members of the Nationalist party of the Legislative 

Assembly as a protest against. the execution of Bhagat Singh and 
others. 2606. 

WAR— 
nee है murder in Traq during the —— of three Indian officers. [ 

-63. 4 

WAR MEMORIAL ARCH—* 4 
Question re cost of the —— in New Delhi and of the fire thereon. f 

702. ; : 4 

WARD(S)— 
Question re provision of a children —— at the Peshawar Hospital in 

memory of the children of Sardar Ganga Singh. 488. 
Statement laid on the table by Mr, J. G. Acheson re construction of a | 

children’s ——— in the Peshawar Hospital.’ 482, 2076. 

WARM CLOTHING— 6 
See‘ Clothing” : 

WASTE PAPER— = 
Question re— ts. es tO) Srntbare 

Disposal of from the Government ‘of India. Press,’ Aligarh. 4 
220-7. MGs demidesT kel t 

Sale of —— by the East Indian Railway’ Press, Calcutta. 689-90, 
पु ॥ rer a? 

WATCH AND WARD— ८5 I 
Question’ re: introduction of the —— system on the North Western 

Railway. 38 / F 
WATCH AND WARD DEPARTMENT: 

Question re expenditure ineurred on the —— of railways. 099-00. 
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WATER— 
; 

Motion to reduce Demand for, ‘‘ Irrigation (ineluding Working Ex- 

penses), Navigation, Embankment and Drainage Works’’ re 

supply of to cultivators. 973. 

Question re— 
; 

Non-supply of —— at second and third class stations on the Bengal 

and North Western Railway. विश. 

Rates for filtered —— in New Delhi. 997-98. 

Scareity of —— at Vizagapatam. 2346-47. 

Unfiltered ——— supply in Daryaganj, Delhi. 999. 

WATER RATES— ; 

See “ Rate(s) ”’. 

WATER SPRINKLERS— 

meer re discharge of Muslim —— on the North Western Railway. 

2053. 

WAZIRISTAN— 
Question re memorial for re-employment by storekeepers in the Mili- 

tary Engineering Service at ——. 490. 

WEEK END RETURN TICKETS— 
See ‘‘ Tickets *’. ‘ 

WEEKLY REST DAY— : 

Question re on the Bengal and North Western Railway. 2832. 

WELFARE COMMITTEES— 

See ‘* Committee(s) ’’., 

WHEAT— 

Motion to reduce Demand for ‘‘ Customs ’’ re failure of the Govern- 

ment fo prevent dumping of —— and sugar on the Indian market. — 

930-37. 

Question re— 
Decline in exports and rise in import of ——. 338. 

Deplorable state of Indian - trade. 697-98. 

Freight rates for the transport of ——. 093-94. 

Import of and gur into India. 75. 

Imports and export of 68. 

Quantity of —— imported into India. 2825-26. 

Rates of freight for cotton and between Delhi and Karachi. 
2073-74. A 

Reduction of railway freight on Punjab —— sent to Calcutta and 
Bombay.  300-80I. ४५८ Segoe हे 

WHEAT (IMPORT DUTY) BILL— हे 
See “ Bill(s) ”. ate 

WHITE PAPER— B 

Statement laid on the table by the Honourable Sir George Rainy re 
१: +-+- का connection with the Round Table Conference. | 759. 
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WIDOWS’ HOMES— 

Question ren it of orphanages and ——. 700, 
WIRE(S)— 

Question re protection for copper ——. 2827-28. \ 
WIRE FENCING— 

Question re lack of —— near, and facilities for passengers at, Azim- 
ganj city station. 83. 

WIRELESS— 
Question re telephone service ‘between India and England. 223. 

WIRELESS BRANCH— 
Question re location in Delhi of the —— of the Posts and ‘Telegraphs 

Department. 730. 

WIRELESS TELEPHONY— 
Question re overseas 43. 

WITNESSES— 
Question re trayelling allowance paid to —— before the Haj Inquiry 

Committee. 855-56. > 
WOMEN— | 3 

sagt कं Convention regarding employment of —— at night. 
82-83. 

WORKING EXPENSES: ADMINISTRATION, COMMERCIAL LINES— 
Demand for Excess Grant. 98. 

WORKING EXPENSES : ADMINISTRATION (RAILWAYS)— 
Demand for Grant. 353. 

_ WORKING EXPENSES AND MISCELLANEOUS (STRATEGIC 
LINES)— ' 
Demand for Supplementary Grant. 989. a 

WORKING EXPENSES :. REPAIRS AND MAINTENANCE AND OPERATION—COMMERCIAL LINES— 
Demand for Excess.Grant. 98]. 

Demand for Grant. 353. 
WORKING EXPENSES (STRATEGIC RATILWAYS)— 

Demand for Grant. ..354. 

WORKMAN (EN) 

Question re— : ts : 
Number of —~ and muster clerks, etc., at the Carriage and Loco. Shops at Ajmer. 2326. ae iss : uy 

Record of appointment, promotion, transfer, ete., of —— on the Bengal and North Western Railway. 283]. — i न WORKSHOP(S)— oe Soe 
Motion’ t reduce Demand for “ Railway Board? re i faci- “Tities for euihing Indien Gane ae baa crs 

| 
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WORKSHOP (S)—contd. 
Question, re— ‘i ५ 

Allowances of apprentices at the Kharagpur railway ——. 462. 

‘Application for training at a Jamalpur —— by a student of the 
Benares Engineering College. 248. 

Arrest of certain employees of the North Western Railway ——. 

004. 

Capital outlay on the Railway Engineering —— at Arkonam. 

786. 

Grievances of daily-rated 
Western Railway. 2340-4I. 

Issue of railway passes*to employees of contractors in Bengal and 

employees on the Bengal and North 

North Western Railway -——. 2344. 

Labour employed in —— on the Madras and Southern Mahratta 

Railway. 788. 

Leave reserve, strength and cost of employees in railway ——. 

788. 
Liss suffered by the Railway Engineering —— at Arkonam as a 

result of orders given to private firms. 786-87. 

Output of the Railway Engineering at Arkonam. 785-86. 

Outturn and costs of railway ——. 787. 

Refusal of facilities to office-bearers of the Bengal and North 

- Western Railwaymen’s Association to investigate measures for 
prevention of accidents in railway ——. 344. 

Strength of staff of the Railway Engineering —— at Arkonam. 

787. 
Wastage in railway —— on the Madras and Southern Mahratta 

Railway. 788. 

yi 

YAKUB, MAULVI MUHAMMAD— 

Allegations of partiality on’ the part of the Chair. 2534-35. 

Bengal Criminal Law Amendment ( Supplementary) Bill— 

Motions to consider and to cireulate. 02, 06-08, 26, 29. 

Code of Criminal Procedure (Amendment) Bill—(Amendment of 

section 44)— 

Motions to refer to Select Committee and to circulate. 929-32, 933, 

936. 

Congratulations by —— to Sir Ibrahim Rahimtoola on his election as 
President of the Legislative Assembly. 39. 

Disposal of publie business after the walk out —— of a section of 

the House. 260-l, 268, 269, 262I. 

ies, “sia of regret by ——= on the death of Pandit Motilal Nehru. 

75. 

it ee te regret by on! the death of Sir Jamsetjee Jeejee- 
: ५ 
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YAKUB, MAULVI MUHAMMAD—contd. 

Expressions of regret on the deaths of Col. Crawford and Maulana 
Muhammad Ali. 7, 8-9. 

General discussion of the General Budget. 583-86. 
Indian Finance Bill— 

Motion to consider. 245, 2304, 2305, 2306. 

Consideration of Schedule II. 2474. 

Consideration of Schedule III. 2625-26. 

Consideration of Schedule IV. 2652-55, 2657. 
Motion for Adjournment re— 

Communal riot at Cawnpore. 2893-95, 2897. 

Murder of Muslims at Mochi in the Mirzapur district (leave 
refused). . 2488-84 

Summary trial and execution of Habib Nur at Peshawar. 23, 
327, 222 

Motion re— 

Consideration of the Parliamentary Papers in connection with the 
Indian Round Table.Conference. 459, 633-38. 

के of Members to the Standing Committee on Emigration. 
77. 

Motion to reduce Demand for— 

“Indian Posts.and Telegraphs Department. (Including Working 

Expenses)?” re— 

Representation of depressed classes in the Posts and Telegraphs 
Service. 985-86 

‘“North West Frontier Province’? re— 

Retaining Regulation No. IV of 90l and other Regulations in 
the North West Frontier Province. 887, 902-03. 

“* Railway Board ?? re— 

Indianisation on policy in the railways. 297-98. 

Remodelling of the Patna Junction railway station. 3, 322. 

Representation of Muslims in Railway services. 77, 82-86, 
92, 95, 96, 797, 249, 25, 252. 

Retrenchment. 36, 37, 62-63, 65, 66, 67. 
Nomination of —— to the Penal of Chairmen. 350. 

~ Oath of Office. 3. 

Publie Accounts’ Committee— 
Consideration of the Report of ——. 760-6. 

Punjab Criminal Proceduré Amendment (Supplementary) Bill— 
Motion to consider. 62, 64-65, 75. 

Question re— ; 

Allegations against an Executive Engineer of the Public’ Works 
Department, Delhi. 2502 

Appointment of an additional Superintendent. of Mains in) the 
Public Works Department, Delhi. 2502 By 
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YAKUB, MAULVI MUHA MMAD—conld: 

Question re—contd. 

Appointment of the accountant, Government of India Press, 

Aligarh, 2593. 

Appointments in the Nasik Road Security Printing, Currency Note 

Press. 225-27. 

Apprentices at the Nasik Road Security Printing Press. 543. 

Charges for hospital treatment of Dr. McDermott when wounded in’ 

Lahore. 703-04. 

Communal riot at Cawnpore. 274]-44. 

Complaints against the European and Anglo-Indian employees at 

the Nasik-Road Security Printing Press. 544. 

Contract for illumination in connection with the New Delhi In- 

angural ceremonies. 2502. 

Discharge of a cable joint expert from the Delhi Public Works 

Department. 250. 

Grant-in-aid to the Benares University. 704 

Houses built for the Master and Staff of the Nasik Road Security 

Printing Press. 543-44. 

Pay of teachers in Bast Indian Railway Schools: 496. 

Qualifications of employees of the Government Poiver House, Delhi. 

asters isi eee te 

Repairs and renovations at the ‘‘ Eastern Hostel ”’, New Delhi. 
2726-27. के 

Report of the Central Banking Inquiry Committee. 244. 

Representation of Muslims in the clerical establishment of the 

Government of India Press, Aligarh. 2593. 

Representation of Muslims in the Railway Services. 708. 

Sale of cooper wire by the Delhi Public Works Department. 2502. 

Search of the daughter of the late Maulana Muhammad Ali by the 

Railway Police. 495-96. 

Question (Supplementary) re— 

Pen a Muslim as Aerodrome clerk in. the Civil Aviation 

ee, 

Appointment of Muslim Doctors in the Combined Hospital, New 

Delhi. 2503-04. 
Appointment of Muslims in the office of the Director of Civil Avia- 

tion, 
Demolition of a monument erected by the Municipal Committee of 

Peshawar and imprisonment of Mr, Allah Baksh Yusifi, 235. 

Diwanship of the Durgah Khawajah Saheb in Ajmer, 240. 

Examination of the Arabie paper at the Finance Service Examina- 
tion, 296, 

Firing on a mob in Peshawar City. 232. 
Franchise of Indians in Ceylon. 60. 

Military blockade of villages in the Peshawar District. 238. 

Muslim representation in the Posts and Telegraphs Department.’ 

५ 870-72. 
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YAKUB, MAULVI MUHAMMAD—coneld. THA 

Question (Supplementary) re—contd. . ' 

Poliey of colonizing the Andamans with Moplahsy) 250) ¢ | 

Publication and circulation by the Inspector General of Police of « 
an account of the Peshawar riot. 234. © | 

Representation of ryotwari landholders in the Legislature, 68. 

Tickets issued for the inaugural ceromonies of New Delhi. 904. 
Resolution re— 4 | 

Additional payment for rails to the Tata (एजा and Steel Company. 
2970-7, 2973, 2977, 2978, 2979 | 

Draft Convention regulating hours of work गा offiees, hotels, ete. | 
2987, 3000. | 

3 * Import duties on galvanised iron and steel pipes and sheets, 897. 

Policy of repression. 63], 637, 663-65, 67. } 
Special Marriage (Amendment) Bill— 
‘Motion to consider. 9577, 572, 573, 574, 589-92, 593 

_ Suggestion by Diwan Bahadur 0. Rangachariar re time limit for 
speeches on the motions for reduction. 906 | 

Wheat (Import Duty) Bill— 

Consideration of clause 3... 2987-89, ..2942. )5 और करे 

Motion to insert a new clause after clause 3. 2957. F 

7 Withdrawal of his candidature for Presidentship. 36. | 

YAMIN KHAN, MR. MUHAMMAD— 

4 _, Allegations, of partiality on the part of the Chair, 2530-34 

i Cofle of Criminal Procedure (Amendment) Bill—-(Amendment of section 
44)—. 

q é i Motions to refer to Select Committee and to.circulate. 04797 986 

८ Congratulations by —— to Sir Ibrahim. Rahimtoola om his election 
as President of the Legislative Assembly 

Disposal of Public business after the walk out of a section of the 
House. 260, 269 

है | ' Bleetion of —— to the Court of the University of Delhi, , 008. | 

: =a ४0% (8 of —— to the Standing Finance Committee for Railways. : 

मे 25 of regret by —— on the death of Pandit Motilal Nahru. 

Expressions of regret by —— on the death ४ 
Jeejeebhoy. 744. 

General discussion of the General Budget. 500.._. 
General discussion of the Railway Budget. 035-39.... z 

of Sir, dJamsetjee 

i 

Indian Finance Bill— 
Consideration of Schedule III. 2628. | 
Consideration of Schedule TV. 2679-80, 2724 

Tndian Income-tax (Second. Amendment) Bill~ / 
_. Motion to circulate. 2799-2800. 
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YAMIN KHAN, MR. MUHAMMAD—contd. 

Indian Partnership Bill— 

Motion to refer Select Committee, 5]4. 

Motion for Adjournment re— 

Communal riot at Cawnpore. 2892-93. 

Summary trial and execution of Habib Nur at Peshawar. 207,_ 
228. 

Motion re— 

Consideration of the Parliamentary Papers in eonnection with the 
Indian Round Table Conference. 646-49, 675, 690. \ 

Election of Members to the Court of the Delhi University. 755, 
756. 

Settlement arrived at between Government and the Congress. 
730. 

Motion to reduee Demand for— 

“ Army Department ’’ re— 

Military expenditure. ,89-24., 

““ Customs ’? re— OFS Ane 

Sikh Representation. 938-39 : ४440 

= er. Frontier Province ’’ re— rat? 
4 ng Regulation No. IV of 390] and, other Regulations in the 

North West Frontier Province: 883-90, 903. 

“* Staff, Household and Allowances of the Governor General ’? re— 
Hill journey allowances and reduetion of extent of the Simla 

exodus. 2028, 2026-27. 

Oath of Office: 3. 
Question (Supplementary) re— 

Appointment of local bodies in the North West Frontier Province. 
563. 

Tiekets issued for the inangural ceremonies of New Delhi. 904+05. * 

Resolution re— हर 

a Additional payment for rails to the Tata Tron and Steel Company. 
2974-75 

Amendment of Legislative Assembly Electoral Rules, 477-24, 
45, 446, 422, 424, 426-27. i. 

Policy of repression. 44-43. 

Round Table Conference. 438. 

कक 6: :. Vanaspathi’ ghee. 893-05. 

. Separation of Burma from India (Discussed under the Tndian 
tS , Finance Bill). 2222. 

Speeial Marriage (Amendment) Bill— 

7- Motion to’ consider. 573. 
“Wheat ‘(Import Duty) Bill— 

Consiferation of clause 3. 2948, 2946-49, 
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YOUNG, MR. ७. M— i | + 

~ Auxiliary Foree (Amendment) Bill— 

Motion for leave to introduce. 2I6. 

Motion to consider. 52, 

Motion to pass. 62]. i 

Cantopments (Amendment) Bill— Suis steel 

Motion for leave to introduce. .26. 

Motion to consider. 949. zy 

Consideration of clauses 6, 7 and 8. 56-7, 59-20, etna 

Motion to pass. 520, : 

Indian Naval (Armament) Bill— j 

Motion for leave to introduce. .277., + i 

Motion to consider. 523-24, 526. 

Motion to pass. + 526. ) 

Indian Reserve Forces (Amendment) Bill— 

Motion to consider. 2873. 

Motion to pass. 2874. x Lada 

Indian Territorial Force (Amendment) Bill— 
Motion for leave to introduce. 26. vores 
Motion to consider. 520. ॥ 

Motion to pass. 52, ‘ 

Motion to reduce’ Demand for ‘‘ Army Departinent ?” ¥e Military es- 
penditure,’ 776;: 820-9, -825, 838. 

Oath of Office. 

YUSIP QURAESHI, KHAN SAHIB S..M— 0") 
Question re complaints against ——, Superintendent, Railway Mail 

Serviee, Allahabad, of communal bias against Hindus, _ 2959-60 

हल) लक 2 ' tee 

QAILD ART SYSTEM— ; 
pcre re adoption of the —— in the North West Frontier Province. 

ZIAUDDIN AHMAD, DR.— 
Appointment of 0 the Library Committee. 40. 

Congratulations by —— to Sir Ibrahim Rahimtoola on his election as 
President of the Legislative Assembly.. 40-47 

Demand for Supplementary Grant in respect ‘of | ‘‘ Appropriation 
i from the Reserve Fund’? (Railway)... 2542. vt 

"Disposal of public business after the walk out fa section of the 
House. 262 ‘ Prine 

Election of —— to the Standing Finance Committee, .5,.2789 
AB /7< of the Railway Budget, _07-23, 036, 037, 047, 

3.0 of bo nel j Dien 

S
e
l
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ZIAUDDIN AHMAD, DR.—contd. 

Indian Finance Bill— 

Motion to consider: 2]40-58, 2254, 2255, 2263. 

‘Consideration of Schedule Il. 2545-47 
Motion for Adjournment re summary tridl and execution of Habib 

‘uel to Nuweat Peshawar, 2205-06 
Motion re— 

‘Consideration’ of the Parliamentary Papers in connection with the 
* Indian Round Table Conference. 688-8 
" — of a Committee to consider proposals on the salt industry. 

3. 

3. Blection of Members to the Governing Body of the Imperial 
Couneil of Agricultural Research. 29-30. 

Motion ‘to ‘reduce Demand for— 

‘* Army Department ’’ re— 

Military expenditure. 803-08, 82. 

*६ Bxeeutive Couneil ’? re— 
eas. to effect substantial retrenchment in all Departments 

a 

"\ Thterest on Debt and Reduetion or Avoidance of Debt’? re— 
of a pagent Inyestment Board. 99-92. 

Indianisation policy in the railways 285-9. 

Retrenchment, ..24.3], 432,,34, ]44, 67, 68-69 
Motion to reduce Demand for Supplementary Grant in respect of 

Railways— 
»» Appropriation from Depreciation Fund... 988-989 

jon Oath, of Office... 3. 

Point of order by Mr. C. 8. Ranga. Iyer, re. procedure for diseussion 
of cut motions. 2] 

Publie Accounts Committee— 
onsideration of the Report of ———... 765-69, 772. 

Question re— | 

Abolition of the crew system of ticket checking on the East 
4» .Amdian Railway. , 44-45 

7 कद मर of the post of Passenger Superintendent on railways. 

Alleged anti-Muslim policy in the Railway’ Clearing Accounts 

Office, New Delhi. .700. 
, Allowanees paid to Government servants. 970. 
Appointment of an Indian Seeretary to the Agent of the East 

Indian; Railway. 2330. 
rit ~~ of local bodies in the North West Frontier Province. 

कं 

“fen 

L9OLAD 
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ZIAUDDIN AHMAD, DR.—contd. { BATES. VE 

Question -re—contd. aes ita 

INDEX TO LEGISLATIVE ASSEMBLY! DEBATES, 

Bank rate in England and-in Indiat 563-64. fal 
Cases tried under the Regulations. 0 3888 .in. the North West 

Frontier Province. 002. hie कद 
Committees and Commissions paid for by the Governmerit of India. 

003. ote: . 
Communities represented among, Postmasters in. the, Bengal and 

Assam Postal Cirele. 095. | ‘ 
Construction of a central station for the Bombay, Baroda and 

Central India Railway at Bombay. 90-02. = 
Construction of a railway from Bansdih Road;to, Maniyar Ghat. 

~ 48-49, ee : 

Continued application of Martial-Law. in the North. West Frontier ¢ 
Provinee. 563. 

Customs duty. 2823-24, 

Courses of instruction and syllabus of studies at the Military 
College, Dehra Dun, 095, 

Decline in exports from India. विश © Ane 
sete: of buildings formerly used by Distriet Opium ५ Officers, 096-97. के 

Dividend paid by the Burmah Oil Company in 4930, 43. 
Employment of Muslims on the North Western Railway. . 783. 
Expansion of primary education in the North West, Frontier 

Provinee. 2097. ©"! : है ie aaa 
Expenditure inetirred on the Frontier. | ‘968/69: ” 
‘Government expenditure onthe’ maintenance | of mojsqies and 

temples, Maulvis and Hindu priests. 97-72. oT eal - 
Grievances of Mussalman railway émployees in ‘the Punjab. 902. 
Improvement of the conditions of Indian labour: on railways. 90]. 
Tnstructions to Ineometax Officers. 558-59. — 
atk of Muslims in the Railway Cledring Accounts’ Office. 08I- 

Martial law in the North West Frontier Provinée. 899." 
Muslim clerks in the Rates Register Branch of the Railway Clearing 

' Accounts: Office, 083. j 35 60 
Names of merchants of Karachi on the list of the Indian Stores 

Department: 2500-54 aoe 
Non-release of Khan Abdul Ghaffar Khan, a political prisoner in had ‘health: °559-60;' 5 3) Hatchigheeres | 
Number of chaplains and bishops in India.» 970-72, >» 0! 
Number of members. of vations communities in the Indian Store 

Department, Kiaraehiny 260% 0703 me to 30 फलहाके 
Number of persons imprisoned in the North: West Frontier Province 

in. connection: with the icivil disobedience’ movement. 969-70. 
Offences during the period of Martial Law in thie’ ‘North West Frontier Province. 965-68, 300 ‘
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© ZIAUDDIN AHMAD, DR.—contd. 

Question re—coneld, 

Officers on Special Duty in the Railway Board’s Office: . 2330. 

Price of the Burmah Oil Company’s petrol.  42, 

Proportion of shares in the Burmah Oil Company owned by 
, Indians. -443 

Purchase of the. Bengal and North Western Railway: 45, 564- 
69 

Railway projects under consideration. 45-48. 

in aR oe: interest of the recent Government of India Sterling Loans. 
५ 340-4]. | ¥ 

ः | ’ gy Rate of progress in India. 4096. 

at Recruitment of Indians to the Military Engineering Service. 003. 

bs Recruitment to the Civil, Electrical and Mechanical Branches of the 
Indian State, Railway Service. 003-04 

Release of Maulana Abdul Ghatfar Khan of the North West Frontier 
Provinee. 963-65. 

, Release of political prisoners in the North West Frontier Province. 

‘ Reply to question re teéatnent of prisoners of the. North: West 
3 Frontier Provinee. 700. . 
Las Hide Cess Inquiry Committee. 004. 

' ‘Report on the working of the crew system. 989. 

के, Reshuffling of the administrative areasof State owned. Railways 

Fg 
} Share capital of es Bengal and North Western, Railway and the 

Rohilkund and Kumaon Railway. 095. 

|; Transfer of railway officers, 2880-8 

) fredtment of Pathans’intérned inthe Multan Jail. 899-90 
> Preatment of political prisoners of the North West . Frontier 

Province. 084- : 3 
Question, (Supplementary )»re— 

Alleged ill-treatment of volunteers of the Khidai Khidmatgar move- 
ment in Charsadda. 236, 23 

Appointment of Muslims in the offieé of ‘the’ Director of Civil 
Aviation. 2496. 

Delay in inauguration of the. Indian Air Mail Serviee, 232. 
' Earnings from different classes of ers.on the Great Indian 

} Roilwa : . . Peninsula and Bengal Nagpur VS. ) ify Bo i Examination of the Arabie paper at the Finance Services Ixamina 
# tion. - 296: 

Financial Inquiry by ‘Sir Arthur Salter.” 248. 7 * 
Firing, on a mob ‘in: Peshawar City. 232, 4999, / 
Franchise of Indians in Ceylon. 60. 
Freight rates for the transport of wheat. 094 कप 
Grants for education of the children of railway employees. 468. 

win 
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ZIAUDDIN AHMAD, DR.—coneld. ae 

Question (Supplementary) re—coneld. ee = r 

High bank rate in India. 489-90. 

Hindu and Muhammadan holidays in the office ‘of the Direetor 
General of Posts and Telegraphs: 775-76 

Investments in Post Office Cash Certificates and “interest thereon 
464 

Muslim representation in the Posts and Telegraphs Department. 
870-72 4 न 

Overerowding of third class railway carriages and provision of 
fans in intermediate class compartments. 460-6] 

Publication and cirevlation' by the Inspector General of Police of — : 
an aceount of the Peshawar, riot BE 

Reernitment of Muslims on the North Western Railway. 065. 

Reported security scheme for railway’ stations! 79, 

Royal Military’ College, Dehra Dum. ५ 252, 258. 

Standardisation of railway stores. 094. 

“Termination of services of employees of the’ Bombay, Baroda and _ 
Central India Railway. 2323 

an 
Resolution +e policy of repression. 639. Nha ह 

Suppression of Counterfeiting Currency (International एगाएशा।ता) = Bil 

Motion to refer to Select Committee. 27. | ५४ 

Motion to appoint Members to Select Committee. 30. i 
Wheat (Import Duty) Bill— 

Motions to consider and circulate. 293, 2926-28. 

ZILADAR— हि 

Question re discharge of Agha Noor Badsha,.a'—— कं the Irr gation * | = 
Department, North West Frontier Province. 23: x 

ZINC PAINT— ) ail 
Question re alleged violation of a contract orjthe supply of! white ~ 
TAD 

ZOOLOGICAL SURVEY— 

ZOOLOGICAL SURVEY OF INDIA— af j 

Question re purchase of Storés for thé office of the ——. 879-80. - 

‘AUURIQAR ALI KHAN, SIR— ... 
Oath of Office. 88. ., .. ..... 
Question re— 

Appointment of Muslims as, train controllers. IL03 

Reduction in staff.of Government Departments, 08, ~ 

rit yeni Ke 
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